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LOK SABRA DEBATES 

LOK SABHA 

Thursday, Marth 24,1988/ 
Chltra 4, 1910 (SAKA) 

The Lok Sabha met at 
Eleven of the Clock 

[MR. SPEAKER In the Chair}. 

{Translation] 

MR. SPEAKER: Please sit down. 
How are you, Mr. Aeharia ? 

SHRI BASUDEB ACHARIA: Sir. 
yesterday you were absent durinl Emer-
leney. 

[English] 

PROF. MADHU DANDAVATE : Sir, 
we missed you durin. Emerleney. 

{Translation} 

MR. SPEAKER 
Emerlency on you ? 

Did I Impose 

ORAL ANSWERS TO QUESTIONS 

[English} 

Lo ... ·terlD Plan for Denlop.ent of 
RaU"a, TeelaDololJ 

+ 
·427. SHRI H. N. NANJE 

GOWDA: 
SHRt S. M. GURADDI : 

Will the Miniater or RAILWAYS be 
pte .... to atlte : 

CI) wbether tbe RaiJwa1a p:opoee to 
iDvolve bKJUItrl" lad reaelreb 1utIt ... 

ID I bl, IVay fn It. TecbnoJo81 DoveJop; 
ment Plan; 

(b) jf 10, the detaU. thereor; aJKI 

(c) whetber any ttme limit hu beea 
fixed for the implementation or tbe Piau 
aDd the Ireas in which impro'lOlDellts 
would be cft'ected 'I 

{TraMlation] 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHU 
MAHABIR PRASAD) : (a) to (c) A 
boainniDI has been made to involve indus-
tries and premier institutes of Jearnloa in 
development of railway teehno)081. Eilbt 
Technolosy DevelopmeDt Group. beiD, 
lOt UP. one for each technoJOI1 area 
seleaed, include representatives of RDSQ 
indUJtry and institutes of lcamina. The 
Techno)OIY Deve)opment Plan eDvisaps 
improvement. in locomotives. eoacbes, 
W&lons, track and bridse structures, trac:-
tion power systems and sipalliDa od 
tele-communieatjon system wit bin I broad 
time frame 

[English] 

SHR.I H. N. NANJE GOWDA: Sir. 
it is reaUy a very ambitious Proatamme. 
Tbe Minister of State hu stated that etala' 
Railway TochoololY DevelopmeDt Groups 
Ire beinl set up. ! would Uke to know 
the nature Ind coOStitUtiOD of these 
aroups and also the scope for tho workiq 
of tbese aroups; wbether they are 001, to 
ruction I' Advi.ory Groups or whether 
tbey can undertake research work llao. 
n 10, what are tho facilities provided for 
these Groups to lIndenlto sucb research 
work 7 Wbat is tho IIDOUDt earmarked 
for tbe purpoeo ? 

THE MINISTER OF STATB OF 
THB MINISTRY OF R.AILWAYS (SBlU 
MADBAVRAO SCINDIA): Sir, I cIk1 
Dot catcb wbotber tile bOD. Member ... 
IIkI Ibe Plan is ambiauoUi or_bidoa 
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SHR.I H. N. NANJB GOWDA: 1 
laid 'ambitious'. (Interruptions) 

SB1tl BA"SUDBB A;CtlAitfA -: 
Botb ambiguous and ambitious. 
(""""plions ) 

SHRI MADHAVRAO SCINDIA : 
It it .mbitiOUl. I don't Chi_ tbere is 
any harm tn beinl ambitious because 
.... ,OU do manage to adrien sGmeth-
_ Rwariab).y you do because you .. 
~s. (Interr.ptions) 

PROF. MADHU DANDA V ATE: It 
snipt be ambivalent a]so. 

(Interruptions) 

SBRI MADRA VRAO SCINDIA : It 
iJ our attempt that over the next decade 
iD certain selected areas whh:h have 
,apodal relevance to the IndJan Railway 

'System, we should become technology 
leaders, instead of the present strategy 
.. lUcb ia to import, after a certain number 
.of years alongwitb technology transfer, 
.and tben to adapt in our own production 
unit~ absorb the technology and produce 
the equipment of the unit at our own 
.production units. So, there is a new 
tbrust and .a new direction being given to 
ensure fhat we do become technology 
leaders in certain seJected areas. For 
this, we feel that to facilitate this, it is 
important tbat the process of synergy is 
adopted, which really means bringing 
together technical institation like UTs, 
v.ntYersities, like Roorkec University, 
iaclostry which means, both our produc-
tion 'Units and rajlway~rlented prcductien 
1I'Dits outtide our system and R.ailwty 
Reseuch OrpDilation, tbat is RDSO. 
So, briDginl aU tbe three together and 
aetttag up worldDg groups in selected 
milslon areas, wlrich, hopefully, will then 
_ able to advise as and implement that 
tn a .cooperative of exercises, In an exer-
dR ef collaboration aad cooperation, to 
...... that we become technotOlY leaders 
over a certain period of dme. And tbat 
iI why, these group. arc being set up. 
6no .. I been set uP. two .. e almolt 
... to 'be ~ up in civil elllineeriDl and 
'ligaal telecom. Th«e is ose more patti. 
out. poop. And dIeIe 8l'GUpI arc 
taIdIIUy, dI 00WIfJ. lOiIIg to .coait .. e 1)n 
"lIat IOrt of prOCei. .hould bo set into 

motion, how we should 10 about it.· But 
ultimately. the implementation would also 
be 4._ throuah these sroups. 

SHRI H. N. NANJB GOWDA 
There are some .countries who have made 
a headway in this development of railway 
tecbnology like Japan. I would like to 
know whether Government of India is 
baving any fonian collaboration either 
for import of tecbnology or tbe technical 
know-how? If so, what are tbe details '1 

SHRI MADHA VRAO SCINDIA : 
As I said, at present, to upgrade techno-
logy, a certain amount of upgradation is 
already done in our own production units 
through our own experience. But to 
make quantum jump the 8)stem is to-
after a certain period of time when the 
requirement is there-import certain 
technology and, as I saId, to absorb it 
and produce it in our country. The 
process as it is now, there is certain 
import cnvis81ed aftee a perIod of time . 
We want to free ourseJves in at Jeast 
certain selected areas of being dependent 
on sucb import after a certain number 
of years. And that is why, we have set 
this particular process into motion. 

SHRI RAM SINGH Y ADA V: May 
I ask from the Minister through you 
whether the Minister intends to set up its 
own technological institute, as regards the 
Go~rDment, and the research in Ibe 
railways so that new dimension may be 
available to tbe new entrepreneurs and 
new talents in the country '1 

SHR.I MADHA VRAO SCINDIA : 
We have already got Research Designs 
Standards Organisation, RDSO, in LUCk. 
now which is our research organisation. 
But at present, there has been very little 
interaction between RDSO, techn1cal 
institutions and the production units. We 
want a little more interaction between the 
three. And that il wby, under synergy, 
we hope to achieve this. 

SHRI BASUDEB ACHARIA: The 
signallinl system is one of the important 
ActaI". for e1Jicieat rail operation. These 
ar.e "erent t,pel .f .ipaDina eyMemI 
DOW in tbe IndialJ Railways. May I know 



CHArru 4,.. ~O (SAKA) Oral Anaw,,, 6 

from the HOD. Mini.ter wbether there I. 
anJ, proposal to have one tyPe.of signaJ· 
linl system beeaue the number of acci. 
dents take place due to defective sian_IliDI 
systems wbicb aro still in existence in our 
country? We are now Importinl 6,000 
Irorse power 'electrfc locomotives. Our 
production unit at Chlttaranjan bas the 
capaclt, to produce tbis type of 6000 
borse power electric engines. I would 
like to know whether any proposal is with 
tbe Government to start production in 
productiod our unit of ChfttaranJan 
Locomotives of this type of electric 
locomotives of 6000 HP. If so, what i. 
the target date 7 

SHRI MA DHA VRAO SCINDIA : 
Tbe Hon. Member knows that we are 
importing ,186000 HP Thyrister type 
electriC locomotives. They have already 
started arriving in tbis country. Tbese 
6000 HP locomotives are coming with the 
transfer of tecbnology clause and tbey 
will be produced eventually in Cbittarao. 
jan Locomotive Works. Tbat Is certainly 
our intention. 

As far as signalling is concerned, it 
is one of tbe key dcwelopmeat areas 
identified under tbe S Mission Areas tbat 
\Ve bave adopted and it Will be our 
attempt and the group tbat is beinl set 
up for signalling and telecommunication 
will be going into train control and signal. 
ling systems, sohd type devices controlled 
by micro process and computer aided 
system provided for continuous train 
control and protection. So, tbe uPlta. 
dation of signalling and telecommunication 
is already taking place; but we hope to 
give it a furtber impetus after tbis group 
baa gone into it in detail. I hope tbat WI 
will tben be able to bave our own indi· 
genous tecbnoloay and become world 
leaders in tbia area also. Upgradation of 
lisnaflfnl and telecommunication ia a 
continuous on-Ioinl procell and tbe 
improved .ystem is implemented ill p ...... 

[Translation] 

SHRIMA TI PREMALABAI eRA. 
VAN: Mr. Speaker Sir, I waDt t8 kaow 
'rom tho boo. MinisMf whotlaor steP' are 
belq taken by him to pro...,t. _ella ... u 
'"iuaokw 7 

MR. SPEAKER: The hOD. MiDJ.tor 
has already replied to thl.: 

SHRI MADHAVRAO SCIND}A : 
Mr. Speaker, Sir, I have already replied 
to tbis. 

[English] 

EmroameDtal Hafoe due to Coal MIDi .. 
Project. 

·428. SHRI SAIFUDDIN CHOW-
DHAR Y: Will tbe Minister of ENVI-
RONMENT AND FORESTS be pleased 
to state: 

(a) wbether according to the views 
expressed by the mining engitteers of 
repute, coal mining projects are playinl 
bavoc witb the environment; 

(b) If so, the nlture and extent of 
problem identified; and 

(c) the remedial steps taken or pro-
posed 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI): 
(a) According to experts, coal miniDg 
projects have serious environmental 
implications. 

(b) The main environmental problems 
caused by coal and other mining projects 
are: 

-laDd degradation; 

-water pollution incladiD, acid 
drainage; 

-atmospberic pollution; 

-adverse impact on heaUh of tbe 
workers; and 

-disrupUon of the social life of the 
affecaed population. 

The total area UDder miDina I ... 'ill 
ladia Is 78,. sq. tID.' Area d ... W bl 



mmlDI OperatiODS is, bowever, Jess thaD 
tbe area UDder miDina leases as tbe entire 
Jeased area has not beeD worked .0 
ru. 

(c) Tbe remedial steps taken 
melode : 

-Impact assessment of new mining 
projects before deciding whether 
they ahould be implemented or 
not; 

-Effective implementation of Envi. 
ronmental Management Plans for 
the approved projects; and 

-Monitoring of tbe conditions impo. 
sed for environmental safeguards. 

SHRI SAIFUDDIN CHOWDHARY : 
I am happy tbat tbe Minister bas admitted 
that coal mines are creatina bavoc with 
the environment in tbe areas concerned. 
I believe that tbe Government has come 
to know about the workshop tbat took 
place at Lucknow. Tbere, tbe renowned 
miniDl engineers submitted tbat remedial 
measures tbat are 8uPpoICd to be takcn 
by the apncies are not at all adequate. 

For instance, tbe land reclamation 
project is not properly drawn and alto 
not beina properly implemented. I want 
to know whetber tllil question of safe-
parding the environment. protectina the 
eDyironment and proteclina tbe popula-
tion in those areas has been considered by 
tbe autborities who are miniq the area 
for the coal. Is there any Clntral agency 
UD4er the Central Government which It 
mooitoriq the whole thinl and aeeina 
that the thiop are properly implemen-
ted, 

SHU Z. R. ANSAItI : IIODftori .. 
of tile coal." II beiDa clone replarJ,. 
TIle lIiDllttJ of Environment and 
P ...... also moniton It and i...... aui .. 
..... to'tlle mlaiol IoItitution.. AI far a. 
tile dlpadatlotl of the area wher, mlaiq 
tak. pIaoe and tbe relaabiJltatioo of tbOil 
people who are a«octed becaate of 
__ ctat'" tINd aaauer it bIiaa taken up 
... .... State OOMDlDlldl .... Coal 

Ora/.,flll";" I 

authorities. At tbe hlp,st Jevel a meedDI 
il 10iDl to be helel to lort out the prob-
lems and to lee tbat the affected persoDS 
are rebabiJitatecJ. 

saRI SAIFUDDIN CHOWDHAlty: 
SubsideDce js • Ireat problem in tho coal 
mines area and Government is aWlU'e tbat 
pJan bas to be drawn to sbift Jharia town 
to save tbe population and to build a 
Dew habitat for these people. Similarly 
Raniganj area is bein, affected by the 
.ubsidence of eartb. I would like to 
know wbetber you are going to take 
similar measures to sec that this town is 
saved from subsidence or some other 
measures taken to save the population and 
rehabilitate them in otber areas? 

SHRI Z. R. ANSARI : As rar as 
Sbari. mining area is concerned that is 
located witbln tbe territory of Bihar. 
Bihar State Government bas put up some 
project for shiniDa of tbe population 
wbicb is deeted by the Jharia mining area 
and for that purpose a meeting is beinl 
caIJed where tbe Ministry of Environment. 
Ministry of Coal and tbe Bibar Govern-
ment will take a view. I wiJI take not. 
of it that a limilar meeting may be called 
ror Raniganj also wbere tbe West Benlal 
Government ahould be asked to come 
witb a project for r,habm'alion of tbe 
people to tbat area. 

SHItI BASUDED ACHARIA : West 
Bcnlal Government baa already forwarded 
a propoaal. 

SHItI C. MADHA V REDDI : We have 
pauecl Environment Protection Act. 1986. 
Under Section 7 of tbat Act aoy industry 
or mine dischal1ina the pollutants in ex-
COlI to tbe prescribed llaodarda baa to be 
punilhed. I would Uke to bow haa aoy 
ltaudard been fixed aod rules framed under 
tbit Act aJao wbether the implemcatatloo 
ia taldal place 1 

SHIll Z. R. ANSARI: Por mOlt 01 
the iDdUltriea ltaad.rda have been flzed. 
W. are ,u'lJI ItoPl for tbe other Jnduttr· 
I. on priori., ba.... nat prOCf. it 10-
m, o.'or Iud.,. 01 abe .. aDdarda. Lot 
01 ICdoD bat beea tat.. uacItr til. 
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Environment Protection Act to contain 
and minimise tbe pollution and to take tbe 
wronl·doers to task. 

[Translation] 

SHRI lAM PY ARE PANIXA : Mr. 
Speaker Sir, tbe bon. Minister bas admil-
ted tbat coal mines are tbe cause of large-
acale environmental pollution. I bave bad 
tbe opportunity to vllit every coal mine in 
India. Tbe Sinarauli coal mines are located 
in my constituency. On visiting NeJveli I 
found tbat a very effective method or en-
vironment control has been planned there. 
Plants bave been arown extensively to 
cover the entire area whh 'greenery'. 
Officers of the Forest Department have 
made similar arrangementa wi th both Sin-
grauli and Neyvell Corporations. I want 
to ask the hon. Minister whether tbe For-
est Department will also launch such a 
programme? Will the scheme being imple-
mented in Neyeli and SlDgrauli be imple-
mented at other places also? Land is 
acquired under tbe Coal Bearing Areas 
Act but no rehabilitation work is carried 
on. Adivasis and other people are left to 
the mercy of god. I want to ask the hon. 
Minister whetber the Government will do 
anytbing to rehabilitate Adivasis and 
others affected thereby ? 

SHRI Z. R. ANSARI: Sir, before a 
coaJ mine is approved, it is seen that an 
environment management plan is prepa-
red. Rehabihtation schemes (or those 
affected arc included in the environment 
maoaaement plan. 

[English] 

MR SPEAKER: Sbri V. Sreenivasa 
Prasad. 

A.e •• eat to Water (Prneatlon a. Coa-
rol 0' PollaUoa) Ad, 1974 

+ ·42t SHill V. SIlEENIV ASA PR.A-
SAD: 
SHRIBANWAR.I LALPUR~ 
HIT: 

Will tbe Minister of ENVIR.ONMENT 
AND POR.BSTS be pleased to Itate : 

el) .laetber OaJon Oovernmeat pro-

pose to amend tbe edstin. Water (~ 
vention and Control of Pollution) Act, 
1974; 

(b) if so, whetber Union Government 
propose to confer more powerl on the 
State Governments to control pollution 
and also to impose stringent penalties OD 
defaulters; and 

(c) if so, the details oltho amendments 
Government propose to make and whetber 
State Governments would be advised to 
effectively implement poUution control 
:neaSUfes ? 

THE MINISTER OF STATB OF ma 
MINISTRY OF BNVIRONMENT AND 
FORESTS {SHRI Z. R. ANSARI>: <a> 
and (b) Yos, Sir •••... I am sorry. 

MR. SPEAKER: Got lost in the 
forests. 

[Translation} 

Forests are useful but sometimes peo-
ple are lost ill the fortlts. 

[English] 

SHRI Z. R. ANSAR.I: Ca> to (c) A 
proposal to amend tbe Water (Proveadoa 
and Control of Pollution) Act, 1974 is 
under tbe conSJderation of the Gover. 
mente 

SHRI V. SREEENIVASA PRASAD· 
Sir. I would lite to draw the mOtDOl'J oi 
the bon. Minister. Sometime back, at Jai .. 
pur. tbe Minister in his inaupral adcIna 
at the National Workshop on IaclUltrial 
Pollution Control and Maaaaement laid 
tbat a number of lepJ and admintatrative 
actions bave already been taken for p .... 
veotion and CODalol or iDdustriaJ poDoe. 
ion. 

Sir, tbis bu not beeD strictly ..... 
monted. For example. in my constit1lollGY. 
there is a place called NatUuaud. It II 
a pilarima.e centre. k is also caIlod ... 
.ootbern Kuhl. There is a riyer bJ the ... 
otltapUa. At this place. quit. • 8oad ... 
mbor of indutri __ botIl bit aad __ 



u 
... come uP. Almost all t,pea of iaduu-
ieI tbero are anowin, tbe waste water iato 
this river. As a result, it ,ets polluted. 
It is also affocted both by human-beings 
aoc:laDimals )eavlna dirt in and outside the 
river. 

Therefore, I would like to know from 
the hon. Minister whetber you are SOin, 
to take action against such Industries to 
prevent pollution. 

SBIU Z. R. ANSARI: Actually, the 
question pertains to tbe amendment of the 
Water (Prevention and Control of Pollut-
ion) Act. This Act was amended In 1978 
because some difficulties were found. After 
implemeoting that Act, certaIn more diffi. 
cWties are found. Therefore, we are taking 
Iteps and considering ror bnnginl a com-
prebensive Bill for amending the Water 
(Prevention and Control of Pollution) Act. 
Because of these difficulties, strlnaent aCI-
lon could not be taken. I tblnk after tbis 
Act is amended, we shall be in a POSitIon 
to take more stnogent action apinst 
Iltm. 

SHRI V. SREBNIVASA PRASAD: 
After this 1974 Water Act is amecded, I 
would like to know from tbe hon. Minis-
ter wbether the State Government bave 
bor:a fully equipped With more pOwa'S to 
CODttoJ pollution and to impose 'trin,ent 
ptM)ties on tho defaulters. 

SBRI Z. R.. ANSARI : There are 
many provision. which we are bringlnl in 
to ameed that Act under which more Itr-
..... punishment hu been provided. The .,.en have been given to tbe State 
P.oUutiOD Control Board; and tbe Central 
PQlI1ltIon Control Board and tbac boarda 
• be in a better posilion to tate adion 
.... that Mt. 

SHR.I BANWAlU LAL PUR.OHIT : 
.... S .... Sir. tile .tate of our eaviroo-
_t Ie 4otedoratioa rapid I,.. After a IfI'II 
)lUI freIIa air aD. fresh water wW aot be 
...... 11Ie aituatioa it I" tbat what. 
... , .... are JDade, aWr ilDpJemea&atioa 
......... ecI. For cump., k.< it • a.raf. LA."_ .... we ...,. .... 
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IURPlyiq driakilll water to tbe cit, of 
N-apur lor tbe lalt SO years. Today, tbe 
water in that lake has become polluted 
aDd unfit for human cODsumptlon. In-
dustrial workers drink that water and fall 
sick. How will the rules made by the 
Ooveroment be implemented 'I State 
Governments aad at place. tbe local bodies 
are entrusted witb the tuk of implement-
inl tbe laws. But If tbese lawl are not 
implemeDted properly t what action the 
Government takes Blainst the official I 
concerned. Is tbe Government malunl 
provisions to pull up tbo offiCials of tbe 
State Governments and Local Bod ... if 
they faU to ensure proper implemeDtation 
of abese laws made by UI 'I 

Another aspect of this problem IS that 
the mini paper mlJJs tbat are set up witb 
an investment of Rs 2 crores poJiute the 
riven in tbe area and they are asked by 
tbe Government to stop It. In tbe circum. 
stances they will bave to set up an emuent 
treatmtnt plant costing RI. 1 crore. From 
where thIS money w,1I come 'I I feel tbat 
the Government is also responsible to 
aome extent in providing tbem Joans etc. 
Otherwise. It would be impossible for them 
to accomplish this task. My first queshon 
il wbether officials of State Governments 
and Local Bodies are gOlDg to be made 
answerable under this Act? My second 
question is wby sucb arrangements are not 
made at tbe time of srantlng approval to 
any plant under tbe Factories Act 'I No 
Plant should be approved witbout makins 
lucb arranlements. Do the Government 
propose to make tbe officers concerned 
respoDsible in tbis respect also 'I 

SHRI Z. R. ANSARI: Sir, this i, a 
fUDdamental question on tbe basis of whicb 
tbi. Act i. lolnl to be amended. One or 
the difficult,es tbat we are facinl i. tbat 
the State PollutioD Control Board aDd 
oaber oraanlsation. do Dot have enonah 
POWCl'l. So, the GoverDment wants to 
equip tbe.. oraanisatioDi with wider 
POWCI'I 10 that efroctlve action can be 
tUCIl apiDl' tbole who are found reapon • 
IIble (or pollution. The Governmeot bu 
made certaio provisioDl, as iD the case of 
control of air pollution. That aDY lapses 
on the part of tbe State PollUtiOD Control 
Boar4 would be lakeD car. of by the Cebt-
ral PoUadoa Coauol Board. 10 ,pooj80 
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caS.1 or railure to implement any law, the 
Ceatral Pollution Cootrol Board will take 
over tbeir powor and implement the pro-
vilionl itlelf. 

{English] 

SHRI B. A YYAPU REDDY: So (ar 
as tbe implementation aspect i. concerned, 
tbis enactment ia a dead letter. 00 tho 
implementation aide, it is a Bop. We bave 
not come acroll a single case of a perloo 
baving been prosecuted for poDutin. or 
indulaing io pollution of drinkinl water. 
Wbat step will be taken by tbe 
Government under tbe proposed amend-
ment (or tbe strict implementatioo of tbl. 
Act? Are tbe Government loinl to bave 
an independent Implementing agency under 
tbe proposed amendinl legislation ? 

SHRr Z. R. ANSARI: This is not 
true tbat action bas not been taken under 
the Water (PreventJoD and Control or 
POJlutiOD) Act. Action bas been taken 
agaiost maoy industrIal units wbich are 
polluuing the water, but unfortunately. 
tbere arc certalD procedural lacune and 
certain loopboles because ofwbich effective 
action could not be taken and It ia (or 
this purpose that we arc brinaing this 
amendment. If tbe hon. Member is 
interested. I can give lomo of tbe 
detail. about the prosecut.oDl wbicb 
have taken place. Under the Air Act. 223 
uotts have been prosecuted and under the 
Water Act. 1751 units have been prosecu-
ted. This is tbe position. But it is true 
lbat because of tbe provisions beio, in-
effective, dfective steps could not be taken. 
Tbe penalties were inadequate and there 
were cenaio procedural lacunae. 

SHRt CHANDRA PRATAP NARAIN 
S[NGH: Alone hon. Member earlier 
said, law. canDot roally proveot tbo mi .... 
of pollution as far a. wdter loel. Tbe 
MiDlat.r is very well aware tbat as far u 
water pollution 10es, there are certaia 
industries liko cbomical iDdUltries. small 
aca1e cotta •• indultries like dyo ladusuy 
and above aU the sUlar iodultry. .hat 
happens i. tbat in tbe lualr industry. tbe 
byproduct Ute molasses is stored in opea 
pita. The waabiD, 01 tho laotory. the 
wator. i. allowed to drain out and It aces 
into tbe riven and streams and It causel 
I Jot of pollutioa. Tbe QODditlon '*om .. 

"Orlt wben leachln. takes place as has 
been happeniog in Jodhpur and ar0ua4 
mOlt of the lugar 'actoriea. paper fitctoriel 
whIch are in the rural areH. WJJJ the 
Minister lee to it tbat in the amended Jaw. 
the Contra I Government will be able to 
10dk into it or bave lome machinery to 
prosecute tbose erring Industries. 

The Minister .aid tbat be was empo-
wering the State Governmeots. However, 
Jater tho Minister will alwa,s anwer ques-
tions that it il a State subject and they 
cannot do anything. WiJI tho Minister 
see to it that within the law. of tho State 
Pollution Control Boards, the Centre will 
have some metbodolOlY or means te loot 
iDto it 1 Not only that, the n0ll-l0 ..... 
mental aaencies should also be involved ill 
tbfa. 

SHRI Z. R. ANSARI: Precisely. it 
is keeping tbi. in view that these amend .. 
ments are going to be made. The State 
Pollution Control Boards arc there to im .. 
plement tbe Central Act. This is a Cen-
tral Act. The State Boards aro bound to 
implement tbose ,rovi.ions, But If there 
are aoy lapses on tbe part of the State 
Pollution Control Boards, tbe Central 
Government and tbe Central PoDUtiOD 
Control Board under the Minhtry o( Envi-
ronment and Forests would not keep on 
sleeping aod shiftinl the responsibility on 
the Stato PoJJution Control Board. For 
that tpocific purposes, where lapses 'ave 
taten place in that area, the powers of the 
State Pollution Control Boards win be 
taken by tbe Central Pollution eo.trol 
Board. This is a provision which has 
bem made in the Air Act as weU as the 
Ea'Yironmeot Protection Act ... 

(Interruptions) 
SHRICHANDRAPRATAPNARAnf 

SINGH: This is an important subJOd. 
Before the law is made. balf·an·hour disc-
amoD may be allowed ••• (Inter'lIpt;olU) 

Pr .. otJo. of IDdla. La ...... IIOt 
lad.dod I. Eilbtb Scbe.ale of tile 

CO_tlt.UM 

+ 
·430 PROP. NARAJN CHAND 

PARASHAR: 
SHRf SHANTARAM NAI&: : 

Will tile Miaister of BUYAN Itf!S(). 
URCS DBVELOPMBNT ~ p~ • 
.tato : 
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<a) wbether Government bave taten 
aD1lteps duriq tbe last three yean inclu .. 
.... the current financial year for tbe 
promotion of such Indian lan.uaaes, as 
are not included in tbe Eiahth Schedule 
of the Conltitution but are spoken by over 
ODe mJ11ion people each, especially bill 
States/reJoios and tribal areas; 

(b) if so, the details thereof and the 
amount allotted for this purpose durlOl 
the Seventh PJan, year-wise; and 

(c) if not, the roasons tberefor and 
the steps proposed to be taken for this 
parJ)0I0, especially when some of these 
Juauaacs have a rich tradition of folk and 
creative/written/literature and tbese are 
patronised by the All India Radio and are 
aIao uaed .1 tbe oral medium of instruc-
tion in the IChools ., 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF E.DUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP. 
MBNT (SHRI L.P. SHAHI): (a) Yes. 
Sir, It is the endavour of the Govern-
meat of India to develop the cultural and 
literary heritage of all the languages irres-
pective of tbejr inclusion to tbe Eighth 
Schedule. 

(b) aDd (c) Besides the fifteen langu-
... caumerated in the Conatitution of 
IDdia, the Sahitya Akademi has rccopi-
... EDalilh, MaitbiJi, Manipuri, Dogri. 
a.;uthani. Konkani and Nepali as laDlu-
.... iJa which its proarames are implemen-
tocI. The Central Institute of Indian 
Laapapa, ",IOrC i. engaged 00 the 
promotiOD and devclopmcnt of Tribal 
• ..,..... A statement on the proarammes 
coadaeted durlq the "It tbree yearl and 
tIaote proposed to be conductcd for the 
prOlDOtiOD and development of luch langu-
... is liveD below. 

Stata.eat 

TIle "ado. proarammea cooducted 
..... lite Jut three years and propoacd 
•• be coadIIcted bl the Sabia),a Akademi, 
... DeUai aad tho Central Institute of 
.... La ...... , MyloR are livcn ..... : 

Sahltya Abde.I, New DeIhl 

Besides tbe liltteD JaDlUIIOl eDumera-
ted in the Constitution of India, the 
Sahitya Akademi hal recognised 
Enalish. Maithili Manipuri. DOlri. 
Rajasthani, Konkani and NepaH 
as Janguqes in which jts proara-
mmes are implemcnted. EUllish i. al.o 
one of the languagcs covered under the 
Three LaDluages Formula, tho implemcll" 
tation of which is basically the reaponli. 
bilit, oC the State Governments. Durinl 
tbe Jast three years, the Akademl haa 
implemented varioos programmes 1n tbeao 
languages, as well. These include confor. 
ment of literary awards, publication, jonr-
nals, seminars and literary workshop', 
Encyclopaedia of Indian literature etc. 

The Akademi has recently set up a 
Language Development Board to help the 
development of languales which have 
sougbt recognition by the Akademi but do 
not fulfil all the conditions laid down ror 
the purpose. It is proposed to encourale 
the publication of basic books like Dictio-
naries, Grammars etc. iD such lanauaacs 
witb matching grants. 

Ceatra. Ialtitute or ladlan La.pages, 
M,lore 

CIIL. Mysore Is oDgaged in the pro-
motion and dovelopment of Tribal lanlua· 
gcs. During the last three yearl the Ins-
titute bas conducted programmes on seven 
sucb langualcs whicb are spoken by one 
milhon people or above. These Janaua-
ges are Bhili, Goodi, Santali. Ho, Mun-
dacl, Yurukh/Oraon and Tripuri. The 
Work belnl done (or the development of 
thesc languaaes includes preparation of 
school primers, adult literacy materials, 
wrltiol of gramman and dictionariel. con-
ductln& workshopi In tranalation. conduc-
tiog bilin,ual educadon pro,rammea and 
proyjdlng jnservice traininl to teachen. 
The work is al yarioUt stales of prepara-
tion/completion durina the Sovonth Plan 
ycarwise break up of expenditure laeurred 
for this work I. a. followl : 

198'·86 
1986-81 

1987·88 

RI. 4.50 laths 
R •• 5.00 lak. 

RI. 7.00 .. kill 
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Thll IncludOi .. lad.. 01 the ltaff wor-
kin, on the projectl aud other overhead 
char,d. 

PROP. NARAIN CHAND PARA· 
SHAR : Sir, th. Minister hal Itated that 
7 lanluagel have been selected by tbe 
Central Institute of Indian Lanluqes 
Mysore for special development altbouab 
tbey are not in tbe Eightb Scbedule nor 
are tbey recognised by tb. Sahltya Ata-
demi. May 1 know wbat il the number 
of lucb lanluaget wbich are recopited 
neitber by tbe Sahltya Akademi and nor 
included in the Eigbtb Scbedul~ of tbe 
Constitution but wbicb are spoken by 
over one million people so tbat we can 
have an idea of tbe size o( tbe problem. 

SHRI L.P. SHAHI: Tbe Central 
Institute of Indian LanlualCl bas identi. 
fied, BhiH, GODdi. Santan, Ho. Mundarl. 
Tripuri and Oraon lanlu"" wb;cb are 
spoken by more than one million people. 
The total Dumber of Janluaae. wbicb bave 
10 (ar been identified are 68 but all tbese 
681anguagos are not spoken by more 
than one million people. Out of these 68 
laDauagel. 34 laDluaaes, bave been furtber 
identified (or the promotional wort. 

PROF. NARAIN CHAND PAllA· 
SHAll: Out of tbese 34 lanluaaes, Pabari 
In Himacbal Pradesb ia also one such 
lanluage about wblch tbe State AssembJy 
bad passed a Resolution in 1970 and also 
bad let up an Academy and the work is 
being caken up there lor the promotion 
01 that lanluaae. Sir, may I tnow as 
to tbe exact proaramme ia undertaken by 
tbe Lanluaae Development Board of tbe 
Sabltya Akademi t for Ibe promotion of 
sucb laniusi. wbicb are still not recOl-
niled witb particular referenc:e to Pahari. 

S.condly J Sir, the fi,ur. .Iven by tb. 
HOD. Minllter (or the aUocatloD 01 dane 
laoau&&ol by tbo CIA, MYIOre read as 
follow. : 

1985·86 

1987.11 

R.I. 4.50 laths 
RI. 7.00 'at ... 

An4 tbe other iatoroatlaa tbiq II 
abat IbJI IIJCI... IIJarita 01 tM ltd 

worJdDI on tbe projects and otber 0"-
bead char.... So, it meanl that the 
actual amount alJoeated lor the dev.lop-
ment and promotion of tbel. lallluaa" ia 
very sma11. So, Will tbe Minilter "7 
tbat it il tbe proposal of the Govel'DlDCDt 
to incre... tbis amount 10 that th.se 34 
Janlualea can al.o bave .ome future iD 
the country 7 

SHRI L.P. SHAHI: Sir, tbe queadon 
is slilhtly mixed up. So, I may be permi-
tted to Ipeak in a little more detail. no 
Sabitya Akademi has indentified 7 Ianpa-
IU for development. Tbese 7 Jan ... _ 
ar. : Enatisb, MaltbiJI, Manipuri. Dopi, 
Rajastbani, Konkani and Nepali. The 
States are holdin. competitions In these 
lanIU8l.1. Tbey are liviD, awards; tbey 
are deve)opiD, course boot. aDd alto 
taking other such steps like providiDl 
pammar, dictionary, etc. That il beinl 
done by the Sabltya Akademi. SImilarly. 
(or tbe tribal laaUBges uDdertaken by tbe 
Instifutes of Indian Lan.uaau, MYION. 
tbey are also tryinl to provide Primers (01 
scbool cbildren and adult educatiOD litera-
ture for the grown uPS. I am tl'Jins to 
ftnd out bow many of tbes ... n bave their 
own grammar or wbetber it can be IJS-
tematised and arammar books ean be pr0-
duced or a dictionary can be produced. 
Thin.s like tbis are in progress. In fact, 
about Pa)aari, in tbe particular .... 01 
this question. most of the lanSule. In the 
Himachal Pradesh are Pabarl. But 10 
far as Pabati in Himachal is conceraftf. 
limHar steps will be taken. 

SHRI SHANTARAM NAIIC: Sir, 10 
'ar u tbe answer given by tbe MIDiltor Is 
concerned, tbere is no distinction b«ween 
the languaael recopised in the Eighth 
Scbedule and tbe lanauaaes recopjsed by 
the Sahitya Atademi. It is stated that it 
tr. tbe endeavour of tbe GO'fel1lmeDt of 
India to develop tbe cultural and literary 
berltale o( all the lanaualea irrospocdve 
or tbeir inclusion to tho Blabtb Schedule. 
Then, tbe qUestiOD arises that In tbe Dod-
kation for tho various scbcmea iaateacI 
01 meatlonina tbat tbil scheme .haD be 
applicable to aU the laaauaaes recopiaed 
by tbe EJabth Schedule. wby do lIot '0. 
add the JaDauaaes rOCOlDised b, tile ...... 
t,a Ataclemf so that automaticallJ .... 
...... are alto iaclldtcL 
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SHIll L P. SHARI: De 1_ ...... to 

.. kept ill tlte' Biahth SChedoJe.... deal· 

.... toea 810. It f1 the .ubjeoMBatter of 
ltae:1Iotae Miaistry. So far other' ......... 
.... beIkIet thOle covered in tile E ..... 
Jltllecttlfe are' cOlKel1led, •• ulle.., 
..... for their dnetopmeDt. So, t ...... 
.. tDtrereDce betweeo tbe-two. If ....... 
..... exists it should be developed' &10 
make it available at least for the Primary 
..... teachiaa 10 tbl tbe ltIIdeatl iD 
...... early 'lCbO.liD, clloald lIa.,., tt.l ... 
... of tbeir bomea. 

SHRI.sHIV PRASAD SAHU: Mr. 
........ Iir. like me tile boo. MiDlater 
.aItO Wo ... to Bihar. (IlI.Ierrllplions) 

1M1t.. "SPBAKElt : No personal matterl 
'>JMte, 1'Iease. 

SHU SHIV PRASAD SAHU: Mr. 
·Spe4ter. Sir. I hall from an area inhabited 
b, A4ivasia. Among them are more than 
lalath OraoDs who speak OraOD. Other 
........ 101 spolen in tbat area are MUDdari 
ad Bo. Besidn these. Tharua who 
.,Peak Tbaru rellde in Champaran district. 
-nae hoa. MiDister said that the Efahtb 
Stlaeclule includes langua,el _hicb were 
recqpiaed earlier. J waDt to know from 
the hoD. Mtnister whether an, fundi bave 
been allocated (or the development of 
Oraoa, and Mundari JaDld,e. spoken 
by. more tban 10 lath people: if so, the 
aQ)OIInl thueol; and if no t. the step. 
prqposocl to be tateD for tbeir develop. 
_t1 

SHill L. p. SHAW: Funds are aot .,Iocated lanauaa .... ilc for their d.velop. 
..... lPlhI&d lllnda ate made available '0 .. IaJUtate whicb then taka up deve-
Jogaaeat work. Tho fint.toP toward. &be 
.........., 01. JanaU&le iI that clllhU'a1 
.... ~ to lb. Ilvn 01 tbe people 
are. puI;diaIaed. Por in.tanCe. iD ClIO of 
~ .... r .. eeI to tbe .... OQ •• ad 
.. _,_,. lUCIa .. to.ina uel han .. 
.... of ,.s4, are .,..,....... ni. It b.ow 
.... pcIa"Jy ..... pr.... For 
..,. ....... ~ tbo ....,.. 01 ,,",Ie "'0 
IPIak It. it ........ "alo ~t. WJaat 

....... ~.,,·Iar,i& • -CGIIV_leot to the 

....... No ,lin.... ia _Iad.el in u.. 
Blaht" Schedul. 00 tb. balis of th. .... 
ber 01 tbe p.ople .Ilo speak It • 

...... ... , MedloiDal V .......... ) 
Alrentta .... Pr ...... _ 

'·"'1. DR. CHANDRA SBOBAR 
TRIPATHI: Will the Mm •• ter Of 
!JtNVlRONMENT AND FORESTS be 
ttl .... d,to ..... : 

ca) whether aDder affore.tation pro. 
aramme .. pUop of medicinal vatue. are 
beln, planted adequately on a top priorit, 
basi. in tbe country; 

(b) if 10, tile _ail. tbereof; aad 

(C) If not, the reasonllberefor , 

THE MINJ~R 01' ST ATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z.R ANSARI): 
(a) to Cc) Uader tbe afforestation pro-
,ramme top priority i. .iveD to plaot 
trees ytelding timber. fuelwood aDd fodder 
to meet tbe needs of the people. How-
eYer, many of the commonly planted 
apecks ".0 have medicinal value. No 
aepar&te .... formation il maiDtaiDed In 
respect 01 medtciaa) .pecie. pJaoted. 

DR.. CHAl'fDRA SHEJCHAR TRI. 
PATHI: Str, the bon. Minister baa very 
clearl, ,tated tbat top prtority il being 
,Iven to plant trOOI ),feldin, timber, fuel· 
wood and fodder. The boo. Mini.ter 
mlaht tatly be acqaai"ted with the fact 
tbat tbetc CIn be aabltltuted by otber 
material., by matfn, varioul efl'ort. eft.r 
tbrou,h tbo private .Iencies or at tbe 
1O ....... t •• I",el. For example, iron. 
eemnt aad ..... t ....... are tbere wbtcb 
en " .... hi place. of timber. 80 .Ieo • 
LPG caD be used in plac. of luol-wood. 

a.oo.dl,. JlaDtatjoD 01 ,..... tree. OD 
a top priority ba.t. It creatiD, aver, 
act.w. .... particular., ftI tile field 01 
lrrlpdOD8l lacilldet. Simul.aoeoual, • 
, ................ a ......... ' •• JaeaJtb 



hazards. I IDa" quote for the informatiOil 
of tie ,bon. Mfnl.ter dl'e 'SImple 01 
eucalyptOl tr.ea. Plantation of t ..... tieet 
I. not only leadinl to Jowerinl 01 .ater 
table, bat IfiBultan.eOlfy it .. allo ~inl 
.... a .. htllatio tto~ to "'rNIlIftI ...... 
ill that area. 

At present, ecological balaDce ia of 
utmost importance. The entire worlel il 
facilll acute problem 01 pollution. ICeepinl 
tbe need to combat poJJntJon 1ft view, will 
tbe bon. Mlnt.teI' '" to It that ..... 
tr_ wblcb are uselul ib a"'l-poHutiOll 
mea.ures like peepal, neem, etc. are 
planted morc and more 'I 

SHRI Z. R. ANSARI: The boo. 
memlMtr bas correctly Mid that wilt .. 
plaotio, trees, wo should see 1M local 
&aro-climatic conditlODl also. And a 
poticy deci.loD bas been tateD DOt 'e 
plant trees of one variety OBl1 and It .... 
been decided that the trees planted should 
be of many varietiea, at coOtse. takin, 
into account tb. local aaro.chmatic 
conditions. Also, the tbrust or the atratea, 
for plant in, trees i. conservatIon of ecolo-
,ically fragile areas, increasiDl the y.t. 
tive cover lubstantaaJly by mauive 
aft'orestatioo to meet tbe besic DeecIa o( 
tire peopte for amaR timbor, 'eel·wood 
ami fodder. ID spite of tbe fact tbat loti 
of developm ... tI are talt.... place for 
after .. 'IY, sources of foel. e~ t0de7 we 
are bad I, in lbortqe or litete throe tbiap 
for tn local populatiOit. That il wb" 
tiler. Ie pressure an tbe more 00 tbe 
for .. t ar,al. 10 order to rei .... tMl 
proUUtt on our for eats, we bave a plan 
for aft'oreatation to meo& tlae .. buic Doeds. 
Thi. i. our .trat.., prClOotly. 

DR. CHANDRA SHBK.HAR TRI .. 
PATHI: Needless to la" Goftl'Dment 
il very much 'aterCited In ImprovID. the 
economic condltioDl of our lllilltoDl aDd 
mlllioo. of farmers 'n tb. COtIDtry aad 
llmuttaaeoudJ to mate em.,.., ... ,.. 
nd I8fer drop availible to tb. mltftODl' 
I1Id mftIt01l1 or our poor...... It""'" 
thit in vi.w "hat Itl", I. tbe MtaWb'y 
taklna to cult.vate medicinl' pllntl. pard-
caliri, tojllPHvt t .... .....ac coUttIoDI 
of tIa. farm_ la ... co.trJ,' 

1&&1 Z. L •• ,,,).: "'t'" 

already ltate4, man, of the plaDO wbleb 
are plaUted bav. modIciDaI ftlao. 
ActuaRy. .batever bature hal ...... 
it In ODe way or the Olller beoeflt:iat to 
the Imt s)'ICem. But .peciflcalfy for tie 
bown specie. which have lOt .mecIfcI1IaI 
value, tbere is a contrail, .poasoted 
acheme for 'cultivation of pllnt. -¥ina 
medicinal value', for whicb aD ...., of 
R.. SOO laltbs bal been made in the 
snenth Pive Y.r P... aad it witl be 
tabu up Ina tbe 1fIIU 1988.89. 

SHltl ATAUR ItAHMAN : The 
question reprdm, pJa.otl o( mediclDa1 
valu. baa come. 1 "ould like to blow 
rtom tbe Minllter of Human lteaource 
Development wbo " present bere and aliD 
from tbe other Mlnister-lbe MiDister of 
Environment-wbother they kno" tbat HI 
the State of Mizoram in tbe North·Eat 
luddence of b:ood pressure Is ptactJcaIfJ 
nil and of beart fallure, it is almost nil 'l 

PROF. MADHU DANDAVATB: At 
tbe time 0( elections, it has sone up_ 

SHRI AT AU .. IlARMAN: »ee •••• 
of tbis IOrt of a .... io ... a stud, ... 
camed out by the Phaa.col ..... 
o.,utment of the Assam Medical eou. 
UDder Dr. Neoai and It wu 10_ tbllt a 
particular tiacl of creeper called PIIi __ 
i. Mizoram is takeD iJa tho fe.. 01 IOIIP 
.. Mizes. BecaMe of froqueut , __ _ 
~ of thiI (ftCpor io the form of ...,. 
the Mizoe do not Id ... &om IIiIh bIooII 
pressure and they do not have heart 
failures as well. So. I would lite to tac. 
from tbe hone MjDisttn-either of them 
caa NPl1-wbctba tMy woald look mto 
this particular matter aDd if Decessary 
..m out Dotber iovestiaadon in tbit 
puUoaJu reMUCb ia reapecl of Puiaam 
creeper. 

SHRI Z. It. ANSAIlI : This Q1HMiOD 
illpcci6calJy cUrectod towards .be HeaJtb 
Miaiater. I do DOt too" wbella ... 
Health MlDlstor would lite to Ii.. a 
reM to It. Baa Sir. Ws qQestioo 1Iao ... 
be cliJcctecl towarda tbe Healtb Min ... 

M ... SPBAltBR: You ...,. tIaat tIae 
......... wiD " p&IMd 0" 



23 Oral AlISwerl 

SHRI Z. B.. ANSAR.I : As rar al 
plantiq of this herbal plant is cODcerDed, 
we have a scheme aDd we have provided 
Qujarat, MaDlpur. North-Eastern Council 
States and U. P. certain amouDt for arow-
Ina plants of medicinal value. 

[TrQIISlotio1l1 

SHRt ARVIND NET AM: Mr. 
Speaker. Sir, when the medicinal plantl 
are brought into tbe market from tbe 
areas where theae are grown. tbeir prices 
elC&late. But tbe people wbo are engased 
ill actuaUy growin, these plants in jungles 
are unaware of their market prices. Is 
this not a case of wanton exploitation ? 
A day will come wben only tbe medicinal 
plants would be grown in view of their 
commercial value and this could destory 
these plants. May I aak tbe hon. Minister 
If the Government bas any soparate 
Scheme for tbi, ? 

SHRI Z. R. ANSARI: Mr. Speaker. 
Sir, In the existing system, tribals realdinl 
m forest areas bave greater knowledge of 
mediCinal plants tban 8nyone else. Medi. 
dnal planlJ are brougbt from forests by 
the triball as a minor forest produce and 
IOld througb middlemen. I do not deny 
that where there are middlemen exploita-
tion it tbere. So. a cenaln amount of 
exploitarlon may be tbere. Tbis maUer 
dcfiaitely Deeds a close look. So far as 
tile question of afowins medicinal planu 
it OODccmecl. I have Jiven tbe reply. 

(TrlJltSlollon] 

AlrI._ fer Khaj.,allo fr •• 80 .... '· 
Calc.tta 

-432. SHRI PRATAP BHANU 
SHAllMA: Wtll tbo Minister of CIVIL 
AVIATION be pleased to Itate : 

(a) wbether the State Government of 
MaeDa"a Pradeth hal ICDt a propo.al to 
latroduce Dew air service bet"'". Bom-
bey-AuraD_bad. BbopaJ·K.bajurabo .• CaJ· 
eaua _ida a view to connect KhlJuraho 
direct witb Bomba, aDd Calcutta; 

(b) if 10, tbe time b, wblch tbJI 

Ofal A."swerl 24 

importaDt air .elvice il Ukely to be .tarted 
and; 

(C) whetber aurvey of this route haa 
beea CODducted from commercial poiDt 
of view? 

{Enzlishl 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTI 
LAL VORA) : <a) Yes, Sir. 

(b) Wbile there is no proposal to 
conneet Khajuraho witb Calcutta, a pro-
posal to connect Bombay. Auranaabad 
and Bhopal wllb KbaJurabo is under 
consideration wbicb would depend upon 
tbe availability of traffic and additional 
aircraft capacity. 

(C) No. Sir. Indian Airlines is. bow-
ever, doinl tbe survey on tbe rOUle 
mentioned in part (a> of the Question. 

SHRI PRATAP BHANU SHARMA: 
Mr. Speaker, SIr, tbe hone MIDlller of 
Civil AViation has liven tbe answer In tbe 
affirmative. But tb.s hal been 50 for tbe 
laat 2·3 yean. For tbe past 3 yean tbe 
Madhya Pradesb Government bas contiD-
uously been acDdinS proposals to connect 
Khajurabo witb Bombay-Aurlnaabld-
DelbJ and Calcutta. 

MR. SPEAKER: Sbri Bbanu, please 
aoe how far It ia iD tbe affirmadve. 

SHRJ PRATAP BHANU SHARMA: 
lCeepina tD view tbe Dumber 01 aircraft 
avallable, may 1 know wbetber 'he 
GoveromeDt will .. riOUlI)' CODlidcr con-
acctiaa K.hajuraho witb Bombay. 
AUr&DPbad and Calcutta aDd wheeber 
Chert It aD)' time- bouDd proaramme U. 
this reaarct '1 

SRRI MOTI LAL VOilA: Mr. 
Speaker. Sir, tbe propo .. ' r-.e.J.,ed 
from the Stat. Gov.ramen' relat.. to th. 
fDtrodoodoD of aa atr ..moe betw ... 
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Bombly-AuraDlabad.Bhopal IDd ICbaju .. 
rabo. Without movinl away from tbe 
Government', past practice, I alsure the 
bon. Member that thts lons-standinl 
demand would be fulfilled soon. In tbe 
comfnl 3·4 months an air service on tbe 
basis of a time-bound proaramme would 
be introduced between Bombay-Auranla-
bad-Bbopal and Kbajuraho. 

SHRI PRATAP BHANU SHARMA: 
Similarly, there is an important air service 
between Delbl, Bhopal and Nagpur. Many 
bon Members of Parliament have 
.ua~usted tbat this service should be made 
daily instead or 4 days a week. May I 
know tbe Government's reaction there-
to ? 

SHRI MOTILAL VORA : As I 
have already discussed witb the hon. 
Member. 4 days a week flight betweon 
Delhi. Bhopal and Nagpur would be made 
regular with tbe arrival of five new aircraft 
likely to b. received in Junc. 

MR. SPEAKER: Pratapji, you bave 
acbleved a lot today. 

(lnttrruptions ) 

SHRIMATI VIDYAVATI CHATtJR-
VEDI : Tbls relales to my constituency. 
Will you oot allow me to ask a question? 

MR. SPEAKER: Your con.tituency 
bas aJready been connected. 

{Enrlish] 

SHRI VIJAY N. PATIL : Sir, (or 
promotinl tourism ... (In{('rruplion.r) 

MR. SPEAKER: Order. order. 
(/mtrru plions) 

SHRr VilA Y N. PATIL: For pro .. 
mOUn. touriam. tbe Department bas 
stlrted the Oilht becween Delhi-Kbajuraho 
Auranlabad earlier. So, wby should tbere 
be delay In Itartinl it a.ain; wby cano, it 
be done ID fineen daYI 1 

MR. SPEAKER : Tbe Question 
Hoar ia over. 

WRITTEN ANSWER.S TO QUESTIONS 

[English} 

EradicatiOD 01 Lepro., 

·426. SHRt P. ll. K.UMAIlAMAN-
OALAM : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleuod to 
Itate : 

(a) whetber Government are com-
mitted to total eradication of leprosy by 
2001 A.D.; 

(b) if so, the details of the Action 
Plan and yearly inputs and taraets laid 
down; and 

(c) wbetber the prescnt tempo and 
progress on supply of drogs/vaccines and 
other steps are sufficient lor fulfilment of 
theae taraets 1 

THl! MINISTER OF HEALTH AND 
F AMIL Y WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOn 
LAL VORA) : (a) to (c) The loa) 01 
National Leprosy Eradication Proaramme 
is to arrest disease activities in an the 
leprosy cases in tbe cooDtry by the year 
2000 A.D. 

2. The Action Plan (or this purpose 
Includes :-

(i) Crealion or infrastructure for 
oarly detection and roaaJar 
treatment of leprosy cascs. The 
iofrastructure created upto 
March, 1981 all over the CHDtry 
fa a, r ollows : 

(a) Leprosy CODuol Units/ 
Modlfied Control Unitt-601 

(b) Urban Leprosy Centtol-919 

(c) SutYey. Education ud 
Treatment CCGlre-6937 

(d) Temporary HotpitlU .. tloa 
wards-194 

<e) Leproty BebabiUtati_ PtCh 
.olio. U8itt-ll 



(f) SImple 1_", A ..... .. 
UniU-22 

(I) Di .. trict Lepros, U.ltI-
21S 

(a, eat ..... of MaJtWrua Tnat. 
m .... -of I~SY cateI in aU the 
1M endemic districtl where ."... 
valence rate is 5 and more .,. 
tboUSllnd population In a pbuod 
IDaaMI' by 1995 (so far 2 million 
Jeproay CUOi iD lh. 73 eDdeeaic 
districts bave be.D cove .... 
throuah MDT). 

(iii) The leprosy CUOI in other cIiat· 
riets not respendinl to dapaooe 
treatment are beiDI brooaht 
__ MDT throoah emtiq 
""01)' /healtb care 'Yltem. 

(iv) An tbe low-endemic dilkicta .... 
proposed to be brouabt under 
MDT by 1998. (At prescot 5 
lucb districts are under MDT). 

('f) Health EdUcatiOD acdYitia han 
beeD "eppad up. Ma. media, 
A.I.B.. " Doordasltaa are acu-
vel, iDy.lvod. 

TARGETS 

Cue dotecdoa tt .. __ t 

(ri) 41 LqrOlJ TraiDiaa COAlr. 
iDGludIn.14 iD Voluntary sector 
be.,. boea lit up 10 provide 
traiain. to variOUI cateaories of 
WOl'~'fI .Dllled in providlq 
Nl'vlOll to 1e.pr0l), padeBtI. 

(vii) Voiaotary OrpnilatioDa are 
actively bwolved io carr),1oa out 
Survey, Education, Treatment 
aDd Rebabilitation facilities in 
tbe areu not covered by Govern· 
ment infrastructure. ISO such 
Voluotar)' OrlaOI18lionl are 
participatiD& io toe programme. 

(viii) Annual taraets (or new cue 
delection. treatment and dis-
cbarge are being liven to each 
State/V.T. 4 to 5 lakb new 
leprosy cases are beinl detected 
anDually. For tbe first time the 
cue discharle is more tbaD De" 
case detectioD in 1'87-88. TIrit 
t. likely to f'urtber iDcrease In 
tbe comiq years. The aDDual 
tarlell (or case detectioo, treat-
1I*l& nd dbcbarp a. well as 
tbe ac:bievemcnlt alai 01' tbetc 
taraet. for lb. last 3 years are 
indicated below: 

ea .. 

ACHIEVEMBNTS 

(Fiaarea iD I&klll) 

dll- detec. 
Troat-
menl 

Case 
dis-
c:barae charae4 

IJll5..l' '.81 l.11 3.14 4." 4.'" 4.~ 

(125%) (11'."~~) (1l'.I%) 

191147 4.2 4.2 4.3 '.1 4.9 '.11 
(W •• ", (1J6-"'~) (111.90'0) 

UI7 .... 
(gpto )u·8I) 4..2 4.2 S.OJ 135 S.IO 4.40 



(Ix) .... 6S.oo ero,.""" ..... ,tept 
teatatiftly fer 7th PIeD. ' ..... 
the first two yeara tbe upead'ture 
bu· beeD aa. 29.18 .re,... 

(I) The proaramme JI ,"bjected to 
aonual iodepoodeDt evaluatlOD 
siDce 1986 to validate the repor .. 
ted data aDd to ideDtIfy the 
lacunae. 

ADtl llpros, ckup are available ia 
aumcieot quantitill aDCl are bel ..... 
available to tho Statoa accorclJDI to , ..... 
requirement. Hewover. DO ofreedvi 
vaccine (or leprolY il yet availabll. 

Tra.port TIl,.uall N ....... W ..... .,. 
• On_ 

-433. SHRI SOMNATH RATH : 
wm Uae Mimltor of SURFACE TJlAN5-
POR T be pleased to Itato : 

(al whether Government of Oriua 
IIu liv.n aDY 'uactl&iOD' to V .. .. 
Government for traDtpOft ,ta,oqh ...... . 
bJe waterway. iD Orilla &ad It 10 •• ut 
wu 'be reaction of GovaomeDt thereto; 
aod 

(b) wbttber any .tep. bave been taken 
to traDlpon coal from Talcber to Plradfp 
Port by waterways? 

THE MINISTER OP STATE OFTH. 
MINISTRY OF STATE TRANSPORT 
(SHill RAJESR PlLOT): (a) Two 
.cbemes for impOYCmeDl of Ori ... Coutal 
CaDa' IDd tbe ;o(rlstructural facili.iea 101 
naYiption iD river Mabanadi from Dbo .... 
pur to CUlllCk haYe beeo luaeateel b, 
Oovernmeot 0' Otl... to the lolaad 
Waterway. Authority or India. Tb. 
schemes blve Dor beeo taken up tor 
.. actloo a. Ibey are DOr 'ocluded iD the 
Severatll PJaD. 

(b) Tbe loJaod Waterway. Autboril1 
., I'" bal CCIIIDaiuiolMd. te....,.Uty _"y ,..rcIiq 0011 ... "....t b, __ • ..,.. 

......., .... , CMtua ...... BU, , ... 

*434. SHRI SAlFUDD1N CHOW-
DHARY: 
SHILl ZAINAL ABEDIN : 

WlII tbe Minister or HBAL T8 AND 
FAMILY WELFARB be pI .... to ltato : 

(.) whether Ooverameat are ...... 
ttaat CoetamiD.ted Nb, food is .,... 
.. rketod to tile coalltl'1; aad 

(1) II 10, tbe detan. thereof aDd tile 
It.pa tak ... to remedy tbe Iftaation '1 

THB MINISTER OF HEALTH AND 
FAM1LY WELFARB AND MINISTBR 
OP CIVIL AVIATION (SHill MOnLU 
VORA) : (I) fO (b) A DOW. item dated 
15.281 .ppearln. 10 Pree Press Journal 
"portin. aH .. cd sale of contaminated 
baby food tiD in Bombay b •• come to 
tbe notice or Government. Analysis 01 
Cbe aampJ. did not reveal Iny contamiDl-
don. 

IWftl .. ., W.ter. RaU • ., H ..... 'ten 
t. Aba .... 

.~. SHRl O. I. PATEL: Will the 
MtMter .t RAILWAYS be plUII(l to 
Ita .. : 

(a) wbether there is any proposal tor 
.witt .. the headquarters of W ... eru 
"Inway from Bombay to Ahmedabacl; aed 

(b) if .O~ tJae deiails thereof? 

THE MINISTER OF STATE OF THE. 
MINISTRY OF RAILWAYS (SHRI 
MADBAVllAO SClNDIA): (a) No. 
Sir. 

(b) Does Dot arile. 

..... _ .... t.,.ct .r Ml .... ,. .... 

t.,.. DR.. SUDHIIl 1l0Y : Will .. 
Ubaflt ... ., 8NVJI.ONM£lfi AND 
PORESTS be plcued co ICa&e : 
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BaH sponsored a discussion and work. 
Ibop on eDvironmental impact of mininl 
projecu iD India recently; and 

(b) if so. the details of topics discus· 
,ed 1 

THB MINISTER. OF STATE OF THE 
MINlSTR Y OF ENVIRONMENT AND 
FOllESTS (SHRI Z.R. ANSARI): (a) 
aDd (b) Yes, Sir. A training worksbop on 
Impact Asse.sment was ol'8ani.ed by the 
MiDiatry of Environment &. Forests in 
=IJabolation with Alian Development 
Bant. at Lucknow in January. 1988. The 
lubjecta covered in the worksbop Included: 

Environmental Impact Assess-
ment Metbodologies! and 

case studies in tbe areas of water 
resources development, mininl. 
tbermal power and industrial 
projects. 

C .... I.eatarJ Passes to E.plo),HI of 
IAIAI 

-437. SHRf BHADRESWAR TANTl: 
WIIJ the Minister of CIVIL AVIA nON 
be pJeued to atate : 

(a) whetber Air India and Indian 
Airtiaea bsue any compUmentary tickeu! 
pallCl to tbeir employees; 

(b) if 10, tbe rules for issue of lucb 
puaes; and 

(c) the number of tickets/puses ilSued 
iG 1987-88. 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MI~ISTER 
OF CIVIL AVIAIION (SHRf M01ILAL 
VORA) : (I) and (b) Under tbe IndIan 
Alrli8eJ Employee.' ServIce ReauJation. 
aDd dae Air India Employees' panaae 
Jleaaladoas. the employees 01 ladian 
AirII .. aacI Air India respectivel, and 
tWr family memben are ftltitled to • 
..,giG ... bet oIlree/conceufonal p .... 
.... wbca DOt 011 d..,. TIt... pa'..,ea 
caa be availed of subject Co load and 
.... avaflaWlftl fa dae lircraft .,,., all 
.... fire ",i .. tralk II aCCOlDlD04attd. 

(c) The information is bein. collected 
lad wlJl b. laid on the table of tbe Slbhle 

Brldee oYer Brall •• tra at Bollbll.ear 
Dibraaarb (Ana.) 

-438. PROF. PARAO CHALIHA: 
Will tbe Minister of RAILWAYS be 
pleased to .tate : 

(a) wbether a survey (or a bridle over 
rbe Brahmaputra at BOlibiJ near Dibru-
g8rh (Assam) bad been made and if so, 
whetber tbere i. any plan to implement 
tbe project in tbe near future; 

(b) wberber Government are aware of 
a long standing demand by the local poople 
for linkiol MajuJJ io Assam. witb tbe 
oortb and soulb baoks 01 tbe Brabmapu-
tra; and 

(C) if 50 .... bat is tbe Government'. 
response to it ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) ; (a) A tecbno<-
ecooomic survey (or a rail-cum-road brid •• 
a, BOlibil near Dibrugarb bas been car-
ried out. There is no plan 10 take up 
tblt prcject In tbe near furure. 

(b) No request for ra,f "Dk to Majuli 
hal been received. 

Cc) Doci not arise. 

Ne" LocO_Oliff by Dbaut Htal')' Electri-
cal. U.'t,d 

-439. SHRI V. TULSIRAM : Will the 
MInister of RAILWAYS be pleased to 
state : 

(a) wbether a Dew deVice of eJccCrjc 
locomotive bal been buih by lbe Dbar.r 
Heavy Electricals Umitod recently; 

(b) If 10, the d.taUa in lenna of Us 
power. capacity and tbe cos. I. "hlch it 
would b. bud'; 

(c) "bether there I. a proJ)OlaI to 
replace tbe ealatl.,. clinel 'ocomotJv .. by 
.'eane 'ocomotjv .. buUt by tb. Bharat 
H .. vy Electrical.; 
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(d) i'.o tbe detail. thereof aDd the 
.xteDt to wbicb tbe Dew ono Is .uperlor; 
IDd 

(e) tbe estimated prodUCtiOD ot .ucb 
locomotivos durin. tbe Dext tbree yean? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) No Sir. 

(b) Doel not arise. 

(C) No Sir. 

(d) and (e) Do not arise. 

{Translation] 

EJ:te •• lo. or Jagdalpur-Bbopal Va,.doot 
Sen'ce apfo Ratpar 

-440. SHRI MANKU RAM SODI : 
WiJ1 the Mini\ter of CIVIL AVIATION 
be pleased to .tate : 

(a) whetber tbere II a proposal to 
extend Jagdalpur-Bilaspur· Bbopal Vayu-
doot lenice to Raipur city witb a view to 
earn profit and provide facility to tbe 
passenaers; and 

(b) if 10. whetber tickets tan be 
made available from Ja,daJpur for uDder-
lakina journey from Raipur to Delbi. 
Bombay, Naapur BhubaDcswar aDd 
Calcun. ? 

THE MINISTER OF HEALTH AND 
PAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA) : (a) Yes, Sir. 

(b) Yea, Sir. Tickets for o::ward sec-
tors of IndlaD AirliDes would be made 
available by Vayudoot's own offices by 
tbeir band ling agent., and by a,eats app-
roved botb by Indian Airliaes lad Va,\1-
doot. 

{English] 

Natloaal lalfltate of Arid Zoae Reteafelt 

-441. SHRI VIRDHI CHANDER 
JAIN : wm tbe Minuter 01 
ENVIRONMENT AND FORESTS be 
pleasod to Itate : 

(a) wbetber a National IDltitute of 
Arid Zone Researcb bas been newly esta-
blisbed for tbe foreat retcarcb in the cou· 
ntry; and 

(b) If so, tbe details tbereof 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): ta) 
and (b) Gov;:romenr bave decided to set 
up aD Instilute of Arid ZODe forestry r~ 
arcb at Jodhpur in Rajastbao. Detail. 
are given ia tbe statemeDt below. 

The Arcas or Reaearcb Teatatively Ideatified (or tbe Institute of Arid Zooe 
Forestry Researcb, Jodhpur are: 

Balle Re ... rdl 

-Studies in silvicultura) cbaraclers of AaOleiSlul Teeoma. Azadlracbta. Ptoso-
pia, Acacia, Zlzypbus aDd otber spee'. of arid loDe, 

-Seed cbaracters. aormanation, and ,lowtb cbarleten of mullipurpoM 
tfoa, 

-Apiculturat cUltoms aad efl'oct o( tre. crop.. on crops. 

-Soli cbaracterl.tlCl In arid .rea •. 

-Fodder .llue of troo ltaYet. 
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-Baudat1oo of IIlInl aad oleo-resin. iD commercially important .pme •• 

Tecla.oJou 

-Silvicultural pr.actices for iDduciDI and tcnd,ol naruNt nreea--tiem .. 
for"l. 

--Conservation oriented manlgetDtDt pr ...... 

~WastelaDds afforestatioD, with Particular reference to Aravali hi!la.rofor.ation 
and desert cootrol. 

-Iotegr.Uioo of social prattica'WitlJ (ore.t management practlces. 

A"Ucatioa 

-8tHdardtsation Qf "hicuJ .... and managcment practices of dlffercnt forelt 
""",, 

-Optimum practicer- of rlriaiD" ~ crop. io refractory SltcS. 

-leppartrto:qricultur. aed paatures. 

-liDsuriDa!peepJos participation in forestry. 

List., Este atlal Orap 

-442. SMRI AN ANDA PATHAK: 
SUAL SUlUiSlLKUllUP : 

Will t);e Mlbl.ter of Jfl!AL"PH A-ND 
PM!lttY·WEL'PARE be "Iehed·,o·stat.-: 

(at) wllelbcr the attention o( Govern-
meDt baa b&ea. dra.wn to the Dew, item 
capdoDed "GoverDment bal DO lilt of 
eaential drugs" appearing In the 'Times 
of IDdia· dated 18 JaDuary 1988; 

<.,.. if -. tbe reactio. 01 Government 
thereon; aDd 

(e) tbe steps takeD iD tbc matter? 

THB MINISTER OF HEALTH AND 
FAtIIILY WBLfiAt£ AND MINIS1"a 
OF CIVIL AVIATION (SHlU MOTILAL 
VOllA) : ca) to (c) List. 01 cueD,ia' drul' 
b_ Ia_.prq,are.d rOI va.rioUi purpose., 
IKb u dl'Ull for ute iD Primary Heartb 
Ceatrel, CommuDlty Healtb CeDtrea, Dist-
rict Jaotp;tal, etc. RcceaU.J. tb& MiDlI&tX 
of lad_try. DepartmcDt of Cbemical. aDd 
PcIro-CbemlCaf. hal Illued tb. Dr. 
(Prica Coarrol) Order. 1987 uader .. hich 
two .... bay. been liveD. Cat .. ory-I 
PfI1alDf to drup for ~ert.JD ".U9DI' 

Healtb Proarammes aod Cate.ory II relae 
tea to other essential drugs. 

[Translation 1 

AudioD of Lost Property by Detbf 
TraDsport CorporaUoD 

·«3. PROF. CHANDRA BHAMO 
neVI W,ll tbe MIDi".. of 
~R.FACE TRANSPOR'T be plcHed' to 
state: 

(a) tbe names of tbe depot, where 
aucbon or tbe lost property was beld by 
tbe Delbl Transport COlporatioD between 
January, 19~7 to February, 1988, date-
wile. 

(b) the total IDcome carDed by tbe 
Corporatioo tbrougb tbls auction aDd tbe 
total expemdfturo IDcuNed fbereoD; 

(C) "'hotber some complaiDt. bavo 
been received rOlardinl tbe procedure of 
auction, 

(d) if 10. wbetber tbero iJ aD, propo. 
.. , to amend ,be procedure .0 al 'o.ra 
more income In futuro from public aue. 
tioQr, .nd 
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(e) jf 10, abe detail. thereol ? 

THB MINISTER OF STATE OF 
1ValB WNlSirB.Y OF SURFACB T,l.AN5-
'~QIlil' (SHRI RAJESH PILO;I'): c{a) 
:rbe .Uct.iOOI WeN held at Uae ~iNilia 
Houle Relional Headquarters aDd alag ,at 
Shadipur Depot of Delhi Transport Cor po-
.r,adQa. AJlcUona wero held 011 30cb Janu-
.ary. 6th, 1th, 13th .and 20tb February .of 
1988. 

(b) Tbe total Income is Rs. 1.93 
lakbs (e~cludlDa tax) and expenditure 
il RI. 17.016.76 

(C) No, Sit. 

~ aDd (e) Do not ,aris~. 

1treattbroo,b lD CaDcer Researcb 

-444. SHIH BALASAHEB VTKHE 
PATIL Will the Minister of 
HEAL,.H AND fAMILY WELFARE be 
pleased 10 Slate : 

(a) whether tbe attenrion of Govern-
ment hu been drawn to the news ttem 
appearinl in tbe 'Hindustan TImes' dated 
1 ... rcb. 1988 cap(ioaed •• Breaktbrouab 
18 _ooor 'llClUrcb"; 

(b) if so. Government's reaction 
thereto; and 

(c) the .teps taken by Government 
In this retard 1 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA) : (e) Yea. Sir. 

(b) aDd (C) The details of DNA bill" 
4.iu IMOceia. as _ouQIlItd 10 ~ news 
item aro not available. Several UNA 
btDdinl leDe reluJatory preS.'OI bave been 
indcotltJ.d. Imp" cac;oo. of su.:b "udies 
in lwitcbh. 08 or oft' cancer cell dhi.loD 
. u. _"et blab" IDtC\llJUVO. 

E~,.rt. T.a. •• Detert 810-8 ....... .aerY. 
·44S SHRI S.B. SIDNAL : 

SHRIO.S. BASAVARAJU: 

Will the Minister of ENVIRONMENT 
AND FOR,ESTS be pleased to scat. : 

l(a) whcther GovClIUDCPt be'" .~ 
titutc:d a team of expert, to prepare a 
report OD cSlablishment ot ca .. t .....,.,11-
ere react •• ID Too .QeWl; 

-(b) if so. tbe maio 'I ... ~ti08l 
.of tbo :tMID. aDd 

(c) wbetber rQcommendatioDl of the 
team or experts have been CODSidered )1 
Government ? 

THE MINISTER 9F5TA11!~ -nit! 
MtNISTR Y OF ENVIRONMENT AND 
~eStrS (SMRI Z.... ANSAIU,: (a) 
Vos, Sir. 

tb) lbe team bas ,ecommen" .. t~ 
iJP of a biOlJ)bere retet"IC io 8bout 
3.109 tq. km with a core er~a of -"",0-
ximate~y 680 sq ·a.m.. in hi_',.,.. and 
Bermer d'strict. or Ra;'sthan. 

(c) The Project Report prep .... ..,' 
tbe team bas been referred to the State 
Government of Rajasthan for their 
remarks. 

Dirtt" FUabtl Bet"ee. lleUal-.PortWalr 
.Ia •• b •• t_ar 

-446. SHRIMATI JAVANTI 
UTN4IIK ; Will tbe Mi •• er of CIVIL 
AVlATIQN be p __ to Ita .. : 

-fa) ... - tbote is.., ........ to 
iIIk9d\lCe direct lilbta ectWGOD DelhiMCI 
POSlblak via Btu ........ ; 

(b) if ...... it i ••• to_ imP'-
,M .. lICl; .• ud 

ic) ....... _ ... n., ...... 
A'rlln .. tlaertoo , 
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THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA.: <a> Yes Sir. 

(b) aDd (c) Indian Airlines bas plans 
to operate a service on tbe sector Delbl-
Bbubancswar Portblair and back on a 
limited frequency basis afrer tbe IDduction 
of additional Boeina 737 aircraft capacity. 

[Translation] 
Vayutloot Se"ice iD Bihar 

.447. SHRI RAM BHAGAT 
PASWAN : WI1I tbe Minister OF 
CIVIL AVIATION be pleased to state: 

<a) tbe oriaina1 plan in rcaard to 
Vayudoot service in Bibar; 

(b) the extent to wbicb it bllS been 
ImpJamented; and 

(c) tbe future plan for expansion by 
the end of tbe Seventh Five Year Plan? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VOIlA) : <a) Tbe ofilinal p!an for auhn-
kiD, of statIons by Vayudoot services IDcl-
Deled tbe (ollowlnl Ilatlons in tbe State of 
Bihar : 

J. Oay. 

2. Muza1farpur 

3. Jamsbedpur 

4. Puron 

(b) Whereas Oaya and Jamsbedpur 
hi" already been airhDked by Vayudoot 
ICrriccI PWnea i. yet to be aullnted. 
Vayudoot ICI'Vice. to Muzafforpur provided 
ill ,be year 1982 were lubsequcnUy 
widlcka .. due to poor load (actor. 

(c) Subject to availability 01 lirerafe 
capacity, development of infra.tructure 
aDd ccoaomic--viabihty of operation., 
V.,..cloot bas plan. to airlJak Purnea 
dllliDl lb. carreDt plaD period, 

(Elrgllshl 

Na,oday. Vidyalay •• 

*448. SHRI K. RAMACHANDRA 
REDDY: Will tbe Minister HUMAN 
RESOURCE DEVELOPMENT be 
pI eased to state : 

<a) tbe number of Navodaya Vldya-
Jayas opened in the country so far State-
wise; 

(b) the cost of tbese Vidyalayaa and 
their recurring expenditurei and 

(c) tbe tOlal strenltb of tbe students 
teachlDg staff and noo-teacblna staff ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP· 
MENT (SHRI L.P. SHAHI): <a) Tbe 
number ot Navodaya Vld)alayas. lanc-
tloned to be opened UPIO 1987-88 .. 209. 
Out of tbese. 200 VldYlllayas have 
already started funclIonlDi Admlssioo 
for tbe remalOIDI 9 Vldyalaya. (mostly In 
snow bound areas) IS 10 process. A State-
ment sbo\\ln& the State-wise drstrabuhon or 
these Vldyalayas IS liven below. 

(b) Tbe cost of establlsbment of 
Navodaya Vidyalayas. botb recurrina aod 
DOD-recurrina. varies depeodlnl upon tbe 
Dumber 01 cia SIC. 10 existence tn eacb 
VidyaJaya. Tbe bud,et estimates for tbe 
year 1987-88 bave howe\'er been (ormu-
lated 00 tbe followinl bUI':-

(I) For Vidyalayas Rs. 15 00 lakhs 
opened durtna for each 
1985-86 Vidyalaya 

(il) For Vadyalaya. 
opened dW'IDI 
1986-87 

(Hi) For Vldyalayas 
opened durio. 
1987-88 

lb. 10.70 'akhs .. 
R., 7.SO I.tbs .. 

(The .bove eMfmate. do Dot Includ. 
"pital c:0ItI OD worb wbleb accordiAl 10 
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CeDtral Buildlnl R.esearch Institute esti. 
mata may vary betwea Rs. 1.16 crores to 
R. •• 1.29 crore. per Vidyalaya in tbe firlt 
pba .. ). 

(c) Tbe number of studeat. admitted 
in tbe 83 Navodaya VidyalaY81 UPIO tbe 
academic session 19f160-87 is '804. P or tbe 

academic .ealioD 1981·88 13.644 Itacleetl 
bave quaJi8ed for ac1mi.lioD to 20t Navo-
daya V.dyalayu. 

The number of teacbers and aoa-tea. 
chiDa Itaff 10 rar Slnctioned for tbe Navo-
daya Vidyalayu i, '-OSl aDd 1154 r .. pee-
tively. 

Stateme.t 

State-wise List of Navodaya Vidyalaya. Sanctioned/Opened Upto 1987-81. 

S. No. 

I. 

2. 

3. 

4. 

S. 

6. 

7. 

8. 

t. 

10. 

11. 

12. 

13. 

14. 

IS. 
16. 

J'. 
II. 

1'. 

State/Union Territory 

2 

Andbra Pradesh 

Bibar 

Oujarat 

Haryana 

Himachal Pradesb 

K.rnatk. 

Kera'a 

Madbya Pradelb 

Mab.r •• btra 

Manipur 

Moab.l.ya 

Naaaland 

Ori.sa 

Punjab 

Raja'tbaa 

Sikkl. 

Uttar Pradab 

Arunachal Pradelb 

Miaonaa 

Number of Navodaya 
Vidyalayu IaDctiODCdl 
OpeDed upto 1987-11 

3 

22 

6 

6 

I 

16 

7 

20 

19 

4 

3 

1 

11 

14 

I 

19 

s 
a 



.. .......... iI • 

J 2 

... ...... d ...... 

21. ADdaroan aDd 'ttieobat .... dJ 

22. Cbandiaarh 

23. Goa 

M. De*a aad Nllar Havell 

tie ~ry 

26. .Daman aDd Diu 

~aI o.tJay '.r CGHS DII,. ... rl .. 

·449. SBI.IMATI USHA CHOUD· 
BAIlY: win tbe Mibister of HEALTH 
AHD PAMILY WELFARE be pleased to 
ltate : 

(a) the ... ual plan outlay for CG HS 
diapeaaari .. for 1988-19; 

(b) whether Government proJ)Ole to 
~ ~ COBS dD~.rla'D 1~ .. 

(c) if 10, .be deralll thereof; aDd 

(d) tbe aumber 01 CGHS dUpeD .... 
dee ader opIJJtioo io Delhi. area-wilC 1 

TBB MINISTER. OF HEALTH AND 
PAlllLY WELPAIlE AND MINISTER. 
OP CIVIL AVIATION (SHR.I MOTI 
IAL VOIlA); (a) The auual pia oat. 
.., for C.O.B.S. for 1988-89 it 1.1. 250.00 
1atIII. 

(b) 10 (') The recauialt. Informatl. 
II .... Ie die .. ,..,.11 J a.Del II below ~ 

IV ........... .4 

3 

14 

2 

1 

I 

4 

1 

209 

Sta' ' ..... 1 

The additioDa1 C (j H.S. d.lpeolarteS 
proposed to be establilhed ID 1988-89 
are as UDder: 

Cit, 

1. Hyder.bad 

2- IlaDcbi 

3. aaoplore 

4. Bomba, 

S. Pane 

6. Naapur 

7. abub_. 

I. Madru 
t. Lgcu-

10. Calcut.a 

11. DtIJd 

NUUlber 
of 

Dlspe,olarlei 

3 

2 

1 

1 

1 

2 
J 

3 

8 



" WrhMrJ ...... · C~(IA£4) W"""'J' .. ,., u' {' • 
Stat...-Mf %8. Darya O.ut 

C.G.H.S. DI." ....... .- 29. NaDakpurl(. 

Allopatbic 30. N.uroji ....... 

1. Oolc Market-J 31. Nortb Ann_ 

2. Pand.r. ROi1IJ 32. Soutb AVeaM 

3. Delbi CaDtt. 33. ConltitutiOlF BMII8. 

4. Minto Ro.'- 34. TeJqrapb La .. 

5. P.haralftlj' 
3S. SarojiDi N .... IIlb.. 

6. SUltzi ~odt' 
36. Moti Na .... 

37. Sriai ... pOJi. 
7. Timarpnr 

38. Patel N.pr·U 
8, Cbandni Cbowk 

39. ADdte .. ~ 
9. Lodi Road·1 

10. Lodi Road-II 
40. J.DIPura 

Jl. Lajpat N .... 4J. M.1Yiy. N.,.r 

12. Kidwa.i N.Jar 
42. K.l.i~1 

13. Sarojloi Naaar-I 43. R.K. Puram-I 

14. SarojiDi Na.ar#1l 44, WeJlesJey ~ 

15. Laxmi Bai N.pr 45. New Raj.ndez; NIIIIft 

16. Moti Blah 46. R.K. PdJUl.ll 

17. Karol Ba,h 47. Hauz Kbat, 

18. Puu Road 41. Hart Nalar 

19. Dev Naa.r 49. Sbabdara 

20. Patel Nalar-I 50. It.K. PutIUI-lIt' 

21. Net.ji Naaar 51. ChItta GUpta' R'od' 

22. Pul BaopR S2. It .K. Puta.l\" 

23. CbaakrapW'j 53. Rajouri Oardeb' 

14. Kuturba Naa.,-I 54. Sb&kurbasti 

2.5, CeDtral Seen ~ 55. lad_puri 

26. TUat Napr "- O.lC.O. 

27. Pt ... dottt·I!ttt .. ~ 57. R.K. Puram·¥ 
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58. Nanaa' It.a,. 

". Rajpur Road 

~. Iti .... _' CamP 

61. JaDakpuri-J 

62. Aahok Vi bar 

63. Sadiq N ..... 

64. Tri N..-r 

e. M.B. Road 

66. Palam Colo .. , 

61. Laxmi Napr 

61. Gbaziabad 

69. R.E. Puram-VI 

70. Faridabad 

7&. Maoirka 

72. Kuturba NapI' II 

73. GurpOD 

74. Jaaakpuri·n 

". Kalkaji-Il 

76. Gole Market-U 

17. "ayur Vib.r 

71. DakabiDPUri 

". Vi.ek Vibar 

80. Padlim Vibar 

J. Dev N ..... 

2. Gole Market 

J. It.E. Param 

4. Darn aaoj 

, ....... Oardea 

6 ....... . 

MAltCR24.19tl Wrltt,,, .4",,.,,,, 
7. R.K. Puram-VI 

I. Ka.aurba Naaar 

~. Hari Naaar 

10. Kalkaji 

11. DaklhiDpuri 

12. Timarpur 

13. Soutb Avenue 

V ... I DI.pe.arltl!Ualti 

I. Sarojini NI..,. Dispensa.., 

2, Daryl aloj Uoit 

3. Naraina Unit 

1. Gol~ Market 

2. Kidwai Naaar 

3 Lodi Road 

4. R K Purim 

S. North Avenue 

6. Dev Nalar 

7. Hari Napr 

I. Delhi CanU. 

9. JaDlpara 

10, Klnas""ay Camp 

11. Guraaon 
12. Laxmj Na,ar 

13. M.B. Road 

14. Placblm V.blr 

La .... ., 1 ...... tlo •• 1 Pllllatia' 
DolHltic It.Irporta 

-450. SHRI M. I.AOHUNA 
I.EDDY: 
SHRISUBHASH YADAV: 

Will tb. NiDlltar 01 etVIL A VIA· 
nON be P ...... to Ita" : 
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<a> whether Government propGle to 
allow landing or international fliahts at 
lome domestic airports; and 

(b) if so, the names 01 the airports, 
where ioteroatibnal flights will Icart land-
ing duriog the year 1988 .. 89 and 1989-90 ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOT} 
LAL VORA): (8) and (b) Tbere i. 00 
bar to limited international operations 
from domestic airports. Our national 
carriers and some foreign carriers in tho 
neighbourhood of India are already 
operating direct and connectin, inter-
national fligbts from Trlvandrum. Hydera-
bad, Goa. BanRalore, Amritsar. Varanasi. 
Patna and Trichy. Depending upon 
traffic and available facilities. more 
domestic airports may be designated for 
tbis purpose. 

Jarisdlctioll or Regloaal Coltural Ceatres 

4488. SHRI SYED SHAHABUD-
DIN: Will the Minister cf HUMAN 
RESOURCE DEVELOPMENT be pleased 
to Itate ~ 

(a) whether there is an over-lap 10 
tbe jurisdiction of tbe seven Regional 
Cultural Centres; 

(b) if 10. wbetber in tbe case of 
Assam. Bibar and Madbya Pradesh. 
Government would consider alloUins 
lpecified districts to one Cultural Centre; 

Centre 

Cc) the total allottment of allocatioD 
for the Zonal Cultural Centres, Centre. 
... be, ror th" current financial year: 

(d) tbe expenditure incurred by each 
centre upto 31 December, J987; and 

(e) tbe number of cultural (atival., 
workshops, seminars exbibition. and otber 
cultural activities undertaken by each 
,=eDtre, event-wise, durin. tbe curreot 
yur? 

THE MINISTER OF STATE IN THI! 
DEPARTMENT OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L. P. SHAHI) : <al The malo 
objective of settinl up of these .eVeD 
Zonal Cultural Centres is to emphasis 
cultural Unltaees wbich extend beyond 
tcnitoriaJ and linguisfic boundaries and 
wbich would reflect noc only the unique.. 
aess and style. of the different States but 
also represent composite Indian culture. 
Individual States bave joined more thaa 
one cultural Centre in keepin. Wilh their 
cultura) kinsbips with the borderin. 
States. These StatCi have joined these 
Centres not on tbe basis of District 
boundaries. 

(b) Docs not arise in view of <a> 
above. 

(c) Tbe allocation proposed to the 
various Zonal Centres fot the currw' 
yoar by Government of India .. foUo," : 

Allocation 
(Rs, In 
ClOret) 

1. 
2. 
3. 
4. 
5. 
6. 

North Zone Cultural Centre. Patiala 
East Zone Cuhurat Centre, Santinikefan 
Soutb Zone Cultural Centre. Thanjavur 
Weat Zoo. Cu1tural Ccatre. Udaipur 

2.35 
2.10 
2.10 
2.10 

7. 

Nortb Ceotra' Zooe Cultural Centre, Allahabad 
North East Zooo Cultural Cenere. Dlmapur 
Soutb eGaual ZODe Cultural Centre. NaaPut 

2.10 
2.18 
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<d) The information il belna coUec- <e) A Itltement iDdlcatiDa the eveDt, 

ted and wm be laid _ OD the Table of the wbich took place durlnl tbe calender year 
House. 1'87 il liVeD below. 

Name of the Centre Fad- Work Semi· Exbibi- Otber 

1. North Zooe Cultural 
Centre, Patiala 

2. East Zone Cultural 
Centre, SantiDikelan 

J. South Zone Cultural 
Centre, Thlnjavur 

4. Weat Zone Cultural 
Centre, Udaipur 

S. North Central Zone 
Cultural Centre, Allahabad 

6. North East Zone Cultural 
Centre, Dimapur 

7, South CeDtral Zone 
Cultural Centre, Na&pur 

[TrfUlSlatio"j 

V""_ Senico for Rajai,. aa .. Gaya 

+'89. SHRIMATI MADHUREE 
SINGH : Will the Minister of CIVIL 
AVIATION be pJeued 10 atate : 

(I) whether tbere i. any proposal to 
iJltrocSace VIJudoot service to link Rljpr 
aod Ga,a; 

(b) if 10. the detail. tbereof; 

(C) the time by wbicb tbe Vlyudoot 
..... wm be iatroduced to these pJaca; ... 

(') w&ether Volon Goycrament 
propoll to prOYide fiaudll uslatance lor 
tbe CODItnIctiOil of aintrip a, RaJllt 'or 
...... of VIYMOOC plana 1 

vala shop. oara tions acti-
vities 

12 2 4 6 18 

4 

32 

11 

16 

2 2 

5 2 38 

2 47 

7 1 7 63 

9 

IS 9 

THE MINIST!R OF HEALTH AND 
FAMILY WELFARE AND MINISTER. 
OF CIVIL AVIATION (SHRI MOTI 
LAL VORA): <a> to (c) Vayudoot ser-
vice. 10 O.y. ba"e Ilready been introdu. 
ced with eft'ecl from 23rd March. 1988. 
Rlj"r. wblch don not have an opera-
tional a,ntrip. is not included in the Jist 
of .talion. identified for airhnkin, by 
Va,udoot durinl tbe current plln period. 

(d) There i. no .ucb P10poaaJ at 
PreteDt. 

[ FAllislt} 

Tn .. c' .... t.1 Me4'taU .. I" YOIa for 
Treabl ... of 81 ... P, ... re .... A ..... 

4490. SHRt R. M. BHOYE : Will 
the Mlniat., of 1fEALTH AND FAMILY 
WELFARE be pltued to ... te: 
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<a' whether rOleareh .tnelin have 
Indicated that transcendental meditation 
aDd YOia are very belpful jn tbe treatment 
of mUd to moderate blood. prnlure aud 
anaioa. tbo salient klllers are over tbe 
World; 

(b) wbetber in a tbroe-day Inter-
national Conference on P,eventive 
CardioloiY and Colour Doppler Encbo-
cardioarapby it baa been demonltrated by 
ataustical data tbat exercise, eatina low 
fat diet witb lell salt beSide. mediation il 
very belpful in tbe treatment of tbo blood 
prell ute; and 

(c) jf 10. tbe detail. reaardina it. 
recommendations and tbe reaction of 
Government tbereoo "1 

THE MINISTER OF STATE IN THE 
MINISTR Y OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) Researcb atudies 
undertaken by tbe Council for Researcb 
in Y ola bave indicated that .ystematic 
practlce of Y ola is helpful in the manlae-
ment of mild to moderate bypertension 
and otber cardiovascular dileases includ. 
Ina anlina No sucb Itudies bave been 
taken in reaard to tbe effects of traosceo .. 
dental meditation on tbet. diseasea by 
Ceotral Researcb Institute of Y OIa and 
Ceotra' Council for Researcb in Ayurveda 
and Slddba workinl under tbe control ot 
Ministry of HeaUb ct Family Welfare. 

(b) and (c) The requisite information 
Is beiDI collected and will be laid 00 tbe 
T,ble or tbe Sabba in due course. 

EII'.elloa 01 Saw Sea ... Viper. 

4491. PROF. MADHU DANDA .. 
VATB : Will tbe Mini.ter 01 ENVIRON .. 
MENT AND FORESTS be pleated to 
atatc : 

(a) wbetber pOpulation 01 ··Sa" 
Scaled Vipenu round in tbe KoDbn 
realon or Mabaratbera i. rapid', dimtnfs-
.. till aad likel, to become extinct lOon; 

(b) if to. wbether a proposal for a 
'cODletValion centra' a' o.opd 10 tbe 
kookaa NIloo I. wader coDtldttldOlli 
lad 

(b) it 10, when it I, likely to be 
cleared? 

THE MINISTER. OF STATE OF 
THE MINISTRY OF ENVIRONMBNT 
AND FORESTS (SHRI Z. It. ANSAlU): 
(a) No, Sir. 

(b) aDd (c) Do not arilO. 

Ella'" O.erbaul Fadm, at Dellli 

4492. DR. KRUPASINDHU BHOI: 
Will tbe Minister of CIVIL AVIATION 
be pleased to state: 

<a> whether Government propose to 
provide maintenance/overhaul facility for 
Indian Airlines BOIIDa 737 eoaina iD 
Delbi; 

(b) if 10, wheo luth facility is likel, 
to be provided at Delhi; aDd 

(c) tbe steps faken in (his reprd , 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOn 
LAL VORA) : (a) Yes, Sir. 

(b) The new faciJity befD, set DP at 
IGI airport i. scbeduled to be cOlDllUssioa-
ed in tbe second quarter of 1988. 

(C) A turntey project (or sottina up 
and commissioDiDI tbe facility has beea 
awarded to MIs GETSCOt USA witIa a 
completion taraet of second quarter 01 
1988. 

[TrolU/a/iolt;' 

IlXt ...... of P ..... EQnsI .pt. 
Barak .... . 

4493. SHRI YOGESHW AR PRA. 
SAD VOGESH: Will tbe MIDist .. 01 
RAILW A YS be pleased to .tatc : 

(a) wbetlMr ther. il 101 pro.,... to 
excoact Palamu &preSl UPIO BartHa. 
witb a vMw to provide trayeW .. IaoilitJ 
ill beokwarcl aDd .clJ ....... ; 
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(b) it not. the difficulties in extendinl 
the train upto Bartakana; and 

(c) the time by which these difficul. 
ties are proposed to be removed .0 IS to 
extend the train upto Barkakana ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS 
(SURI MADHAVRAO SCINDIA): <a> to 
(c) No, Sir. In view of availability of a 
connectinl service betweeu Barwadlh-
Barlcakana-Gomoh and a shorter alter. 
native route to Patna via Gomoh, tbe 
proposals bas Dot been found justifiable. 

[Llzlish) 

HeUpads i" Kuala 

4494. SHRI MULLAPPALLY 
IlAMACHANDRAN: WiH the Minister 
of CIVIL AVIATION be pleased to state: 

(a) tbe number and places of HcUpadl 
in the State of Kera)a : 

(b) whether Union Government pro-
pose to set up or finance the setting up of 
any more hebpads iD the State of KeraJa; 
and 

(c) if '0, the eletai1, thereof 1 

THE MINISTER OF HEALTH AND 
FAMlLY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VOilA) ; (a) to (c) There IS DO belapad 
ander the control of tbe National Airports 
Autborlty in Kerala. The National Air-
pons Authority has at present no proposal 
to coMtruct or develop any belipad in 
Kerala. 

RellltrodadJOil of Ja .. t. Expresl Bet"ce. 
An •• aad North 8 .... 1 

4495. SHill ANANDA PATHAK. : Will 
die Minister of RAtLWA YS be pleased to 
state: 

ca) wbetller there it aDY proposal to 
.lctr04oce tbe la.ala Esp... bet"MD 
~ aDd North Ihtap.; 

(b) lIto, G. d.ctallt thereof; aDd 

(c) if not. the reaSODS therefor 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (c) It 
i. proposed to rationalise/amalgamate tbe 
lanata Express with 57/58 Kancbanjunaa 
Express aDd to run tbe latter as a daily 
superfast train between Howrab and 
GuwahaU. 

V.e of Artificial Colours aad Fla,our.l. 
Drul' 

4496. DR. B. L. SHAILESH : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased 10 state : 

Ca) wbether artificial colours and 
flavours are belDg used In drug formulate 
Ion •• mIXtures, .yrup. and hOSI of tablets 
at pre!tent. 

(b) whetber tbese colours bave lot 
any therapeutic value and If 10, tbe details 
tbereor; 

(c) If not. wbat il the utility of utlDI 
coloutt and flavours In drugs; 

(d) wbether tbe ingredients of the.e 
coloull add to the prices of drugs also; 

(e) whetber Government propose to 
prevent tbe use of sucb colours and flavo-
urs whicb have Dot eot any medicinal 
value in the drugs and formulations; and 

(f) jf '0, tbe details thereor 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA. 
ROE) : <a) Colour. wbich are permitted 
to be used in drup are listed in rule 121 
of tbe Drap and Co.metic. Rules 1945. 

UIO of ftavoun i. Dot probibited UDder 
tbe DruJl aDd Cosmetics Rule. 194$. 

(b) aod (c) Coloun do Dot hi •• thera .. 
peat'c value. Colour. are bOWOYel' uted '0 coated tablet •• caPlu'. aocl other pro-
prletof1 medlciDel lor .. abede rcuoDi. 
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Cd) No, Sir. 

(e) There is no such proposal at pre-
lent. 

(I) Doel not arise. 

Va,_oot Senlce for Jagdalpar, Bllaspar 

4497. SHRI MAHENDRA SINGH: 
WUI tbe Minister of CIVIL AVIATION 
be pleased to state : 

(a) whether Madhya Pradesh Govern-
ment bas submiued some proposals for 
Initios Bhopal witb Viodbya and Maha-
kausbal and Jagdalpur with Raipur-Bllas-
pur with Vayudoot services; and 

(b) if so, what bas been Government's 
reaction and response tbereto ? 

THE MINISTER OF HEALTH A NO 
FAMILY WELFARE AND MINISI ER 
OF CIVIL AVIATIO~ <SHRI MOTI LAL 
VORA) : (8) Yes. Sir. The request was 
ror operation of Vayudoot services on tbe 
following sectors: 

(i) Bhopal.Na,pur-Jagdalpur-Raipur-
Bilaspur-Bhopal. 

(ii) Bbopa1-.Saaar--Kbajuraho-Satna-
Jabalpur-Bhopal 

(b) Vayudoot has aJready based an 
aircraft ill Bhopal on 2Jrd March, 1988 for 
operating scbeduled services from Bbopal 
to Guna. Bilaspur, Raipur. Jagdalpur. 
Kbajurabo and Gwallor. Sagar and Sarna 
are allo proposed Co be alchnked as and 
wben tbe airflelds tbere are made ope. 
rationl. 

I.tro&l.dlo_ or EMU locals oa D._kaal-
Sea' ..... edloD 

4498. SHkl PUkNA CHANDRA 
MALIK: Will the MIDi.ter of RAIL· 
WAYS be pI_sod to atate : 

(a) whether tbere it any propol&l to 
liltroduco lOme more B.M.U. local' on 
&be DaakuaA.Sealdab leet.oa to ease tbe 
pre... OD HOWfU Statloa; 

(b) if so, the detaill tbereof; 

(c) if not. the reasons therefor; aDd 

(d) the Dumber or traina run DiD, OlD 
tbat section daiJy now ? 

THE MINISTER OF ST ATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a> No. Sir. 

(b) to (d) 16 pairs of EMU locals aDd 
3 pairs of conventional traiDs are availa. 
bJe between Sealdab aod Dantuni. o.e 
fo beavy movement of freight traffic aad 
otber operational reasons, iDtroductioo-oI 
more trains ia not feasible. 

DevelopmeDt or Rail"a,. i. Goa 

4499. SHRI SHANTARAM NAlIC : 
Will the Mloister of RAILWAYS be pIc .. 
sed to state : 

<a) the amount apent OD the dnelop-
ment of Railways in the State of Goa dur. 
ioa tbe last three years; 

(b) the projects. works or scb .... ., 
which tb,s amount spent; aad 

(c) the details thereof? 

THE MINISTER OF STATE OFTBB 
MINISTRY OF RAILWAYS (SHlU 
MADHAVRAO SCINDIA) : (a) to (c) 
a"pendilure during tbe 3 yean period 
1985-86 to 1987.88 on works in Goa. __ 
different Plan Heads is as under :-

S. No. Plan Head Expenditure ia 
the yean 1985-
86 to 1987-88. 

--- -------
I. Traftie raciUtia 3&.20 
2. SilDaUioa 2.23 
3. Staff Quarten 11.$3 
4. Paaseolcr Amenitia 2,,71 

5. Other Specified Works. 3.59 

SU6 



MAltCH 24, I'll 

(TrOIlS/alio,,) 

Sale of 'Kapoorl Ta •• ab t I. Dell" 

4500. SHRI PARASRAM BHAR· 
DWAJ : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleuod to 
.. te: 

<a) whether tbe attention of Govern-
ment bas been drawn to the news item 
.ppearina in tbe INav Dharat Times' dated 
31 January. 1988 wbicb statCi that the 
packets of • K.apoori Tambaku' beiDI IOld 
in district MaiDpuri in Uttar Pradesb, 
after bavina proved Its d_dly effects on 
the pnenl public, are now available at 
Pu shops in Delbi also; 

(b) if so, details tbereof; and 

(c) the steps takeD/proposed to wat'O 
the public apiDlI tbls tobacco and to stop 
the sale theroof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA-
RDS): <a) and (b) Tbe GovernmeDt bas 
__ the Dew. item appeared iD Nav 
Bbarat Times dated 31.1.1988. A wide 
variety of tobacco types are avaUable for 
cbewiDa as well as for smokiol purposes 
III Deihl. All of tbem caD be bealtb baz-
ard aod may lead to serious diseases irr ... 
peedve of the type of tobacco. 

(c) The lodian Council of Medical 
8.eIearcb bas been condoctiDa/monitoriDi 
projcets aimed at eduC8tina and penuadiDa 
tobacco habitues to sive up tobacco. 

l&,lislt) 

......... f EUalble De,.rtaeatal ea ... • 

..... of CellInI eo_ell of U ... .,.,. ... , 

4501. SHill V.I. KRISHNA IYER : 
wm die Mlailter of HEALTH AND 
FAMILY WELFARE be pleased to refer 
to die r..," aiYen on J December, 1911 to 
U....,.... Qllesdoa No. 3975 reprdiq 
ftcaat poIU ill CatraJ CoudI of 
Hom D • .".tIt, u4 staN : 

(a) .................. oldie 

ltd of the CeDtral CouDcll of Homoeo-
patby, Now Delhi, poues. tbo educational 
qualification and the experleDce as requi-
red under the CouDcil', recruitment rule 
lor promotioo to nezt blaher post. 

(b) if 80, the r'aSODI why the vacant 
POlts to tbe Council are not beiDa fillod 
up by them. particularly wben funds for 
the same are beiDa souabt every ,ear; 

(c) wbetber sucb fUDds arc allowed to 
lapse or diverted to otber purposes even 
wtthout prior approval of tbe MinlltrYj 
and 

(d) tbe steps beina taken to promote 
tbe eJiglble departmeDtal caDdidates to 
various vacant POlts In tbe CouDcil 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF HBALTH AND FAMILY 
WBLFARE (KUMARI SAROJ KHAPA· 
ROE) : <a> to (d) Tbe IDformatlOD II be· 
tDI collected and will be laid OD tbe Table 
of the House. 

'No Werk Stitt by CGHS Dodon 

4502. SHRI CHINTAMANI JENA: 
Wilt tbe MiDI.ter of HEALTH AND 
FAMILY WELFARE be p'eased to Itate : 

(a) "hetber C.G.H.S. Doctors weDt 
on "No Work Stir' (or 5 minutes 00 22 
P.bruary. 1988 aU ovor tbe country; 

(b) "betber the packale of lacilities 
.,reed to by Goveroment have not been 
provided to tbem. 

(c) wbetber Government propose to 
provide thom tbe pack ... of raclUties in 
tbe curreot 8nanciaJ year; and 

Cd) 1110. the detail. tlMreof , 

THI! MINISTER Of STATB IN THE 
MIHJSTJt.Y OP HEALTH AND PAM· 
ILY WBLPAIlB (KUMARI SAROJ 
EBArA.DB): (a) No .ucb report .... .,_ ..... "". 
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pack .. e of benefit. offerecl aed actiOD taklD to bpi_eat thele benefit. II &lvd below. 

SI. 
No. 

Bendt ADnounced 

2 

(i) N.P.A. to be paid to doctoR 
at tbe followiD, rates : 

Scale of Pay 
Below Rs. 
3OOO/-r 
R. 3000/-
and above 
but below 
RI. 3700/-
RI. 3700/-
and above 

Rate ofNPA 
It., fIXJ/- p.m. 

R,. 800/-
R •. 900/-

N.P.A. to be luated as pay for 
all service matters. 

(Ii) Medical Officerl with five year 
service to be promoted u 
Senior Medical Officers. 

(iii) St. Medical Officers wjtb 12 
yean of service in Group • A • 
may be promoted II Cbi.f 
Medical Officera(Rs. 3700..SOOO) 
on tbe butS of senlority-cum-
tilne .. provided tbey bave reD-
dered 2 years' or .. rvice as Sr. 
Medical Officen. 

(iv) Conver.ion of IS% or tbe total 
Dumber of Sr. duty post, ia 
QeDeral duty .ub-cldre IDtO 
Noe.fuDctional telecllon 
Orade and promotioa of 
etia~ble Chie' Medical 0111· 
cerl ID lbe N.P.S.O. 

(v) Ie T .. cb'aa Speciallsta Sab-
oad ... AlIt ..... Proresaon wltll 

Action Taken 

Neceuary orden arantinl H.P.A. at 
reviled rate. bave beeD issued. The 
NPA bu been treated as basic pa, 
for an service matters, 

Orders promotin, tbe eJJaible Medi-
cal Officers as Senior Medical om. 
cen bave been issued. 

SaKtioD ba, been obtained for up.. 
aradina 500 posts or Stnior Medical 
Offi«n to the le .. 'e) of Cbief Medical 
Officers. PromotioD orden of 389 
officen bave been issued 10 far. 

Draft amcodmcnta to CBS RuJet. 
1912 to implement tbo dccWon bave 
boca approved by tbo Deptt. 01 
PersooDcl and TrainiDi uPSet 
approval bas also beeD rec:cived. 
Purtbu actloG to process proposals 
for promotion of officers Is beiDa 
takeo. 

DPC ba .. coDtidert4 tbe eliaibl. cu. 
dldat... The proposal to ameadtnlaa 
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1 2 

3 years· service to be promoted 
u Associate Professors and 
Associate Professors with 6 
yean service to be placed in 
the scate of Rs. 4500-5700. On 
Non-Teachins and Public 
Health side Specialist Grade-II 
08ioen with 5 yean· service in 
the grade to be placed in the 
scale of Rs. 37()()"5000 and 
Specialilt Grade-II 

Officen with 9 years' service 
in the grade to be placed in tbe 
scale of Rs. 4500-5700. All 
tbese promotions/placements to 
be on seniority-cum. fitness 
basis. 

(VI) An Annual Allowance of Rs. 
3000/- to be sanctioned to 
Specialists In the Teaching. 
Non-Teacbing and Public 
Health Sub-cadres and Rs. 
1200/- to General Duty Sub-
cadre for cncuraging tbeir 
academic. researcb and otber 
professional pursuits. 

trii) TeD more posts at Supertime 
level may be created (or Non-
Teacbing SP"iafists Sub-cadre 
and 15 more for Teacbing Sub-
cadre on ad-hoc basil. 

(YJii) Conveyance Allowance may be 
liven to CO HS docton at en· 
h_aced rates and to Specialist/ 
General Duty doctors worJCln, 
in hospitals at the lame rates 
subject to cerlain conditions. 

(Ix) Demands or doctor. for a 
higher .tart (or Medrea' OBJcer 
(Ra. 220().4()0() and Specialist. 
(flt. 3000.5()()1) and three time 
bouad promotions may be 
referred to Group or Minitten. 

3 

tbe existing provision. of tbe rules to 
make tbese promotions ha. been 
approved by UPSC. Placement to 
the grade of Its. 4500·5700 require 
completion of IOveral Admlni.tratlye 
(ormaliUes, 

Action on wbicb bas been initiated. 
Orden plaCing Specialist Grade-II 
Officers witb 5 years' of servIce jn 
the newly introduced scale o( RI. 
37CO-SOOO have been issued. 

Orders bave been issued. 

Orders crtatiDS rbe posts blve been 
Issued. 

Necessary orders reeardin, ,rant 
of Conveyance AUowaDco bave been 
issued. 

Mfni.try or Finance were requested 
Co place tbese demandt before 'he 
Group of Minl,te.... ThO)' informed 
00 28-1-8i Iba' tbe demaod. may be 
placed before tbe Group of Mlnt.cer. 
by tbo MIDticry of Healtb ID cODlul-
ration .. Irb De.,.rtmea, 01 '.IOIIII,J 
and Tranla. ancS MlnlstfJ of Finaael, 
Department of PerIODD •• aDd Trai-
n .. baWl bela reqo_ed 00 19tb 
Febr.,.,. 1m to o«er dMir ... 
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(x) To con.ider tho questloa of oa-
hancement or. lao or retirement 
from S8 yean Co 60 yearl. 

(xl) Cadro Review COIDIDttteo to 
loot '010 tbe probl ... of rea-
tructurinl of tbe tub-cadra of 
CHS. 

E.pe, •• Gr •• , .1 KIII.r DI ...... 

4503. SHRI AlIT KUMAR SAHA: 
Will fbe MiniMer of HEALTH AND 
FAMILY WELFARE be pleased to Itatl : 

(a) whether GOYIrDmeDt be,.. tet up 
aD eaport aroap 00 tiller di ..... ; 

(b) JI 10. tbe detan. theroot ; 

(c) wbotbor tbe .. id aroop bl. 1Gb-
mined Itl ropon to OovemmeDt ; 

(d) if 10. tbe .... ieat features 01 its 
recommendanoD. ? 

(e) tb. reacdon of Gov'rtUDOOt tbere-
to ; aDd 

(I) tIM .Iepe t.t. by OovtrDlDfDt oa 
tbeu rtcOtDllMDctatioDi ? 

THB MINISTBR OP STATE 
IN THB MINlSTRY OP HS .. 
ALTH AND PA~ClLY WELFAaB 
(kUMUI SMOI kHAPAaDE) ; ,a) to 
(f) No. Bowner. for apedIc d ..... ea .. 
It eaaoer. AIDS... 00 ....... "y. 
ee "p. C_ ... _ ....... _ HI1Q. m'." ... WIll .. pr...... lID ........ 
laUo •• 

3 

iD the matter. Domands Ire propeaecl 
to be priced before Oroup of MJDil-
tell Ifter views' of DoplrtmeDt of 
P,nODoe) and TrliDioa Iro Ivailable. 

Tbil WII to bo cODsidered io the 
coot ext of leneral policy or ,he 
GovoromeDt with reaard to tbe 
retirement aae for varioDi C8teaoriea 
or CeDtral Government employees. 
At prescot, bowever. tbere it DO 
proposal to raise tbe retirement ase. 

Tbe Committee ballO far beld tCD 
mcetioal aod b.:ard tbe reprelem-
livos or varioDi service Auoclatiool 
and it. report i. likel, to be lub-
mitted sbortly. 

I ..... ee of Perlata) Mortal.t, 

4504. SHRI JAGANNATH PAT. 
NAIX: WIJI the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
If.te: 

(ai " .. her Goverameot are a"a,. 
that tho Iaiah IDCideDce of perinatal morta .. 
lily. doaalod by lale foe.al aDd ..,.., 
aeooatal deatbs. is c.usioa C:OD«fIl to 
pcnn.cotOlbn io the tOUDlry ; 

(b) whether any study aDd I'eIeIlCh 
bas heeD made ill this reaard with tbe help 
of Medical uport. of oahu cOUDtrift ; 
aad 

(C) "10, tho detlils thereof 1 

TR. MINISTER OF STATE IN THB 
MINISTRY OF HHALTH AND FAMlLV 
WELFARE (&UMARI SAROJ KHA. 
PARDE) : (a) to (c) GO"fDlDCAt of ladia 
" • ..,. of .... iDddnce 01 PeriD.,aJ 
mortalit, to tM 0CMiatrJ. The coUabora. 
tive .t. ~ chari.,. J98I..as b, 
JodJaD Coaaoi1 01 Medictl Rosc&ICb iD 
.hich fonlaa upen. wUt also iavolved 
..... oat die foIIcnriaa : 

11M ...., .,.. cooducted in 3 rwaI t 

...... ud 3 Illbu 1Iuma. n. o-.u 



" 
"".al mortaBty was 57.' per JOOO lift 
blrtbs. The CoDtem .. rat. were al 
101lcnn : 

Ilural Areas 

VaraDUi 

Total: 

Urban Slum. 
Calcutta 

Delhi 

Tota) : 

Periaatal Mortall" 

62.' 
41.7 

85.6 

61.1 

63.2 

53.S 

39.3 

S2.0 

e..celletlo • • 149/50 Tn'. 

.uo5. SHRIMA TI BIBHA GHOSH 
GOSW AMI Will the MiDi"er 
or RAILWAYS be pJeued to .tate : 

(a) wbether 49 UpfSO On traiD had 
Mea C8acelled by the lta"wa, Autbority; 

(b) if 10, the reMOnl therefor; 

(c) wbetber tbe traiD i. propoeed to 
be re.iDtroducod apia; .Dd 

(cI) U 50, wben ud if Dot, tbe reuoaa 
thenfor 1 

THB MINISTER OF STAT! OF THE 
MINIITllY OF RA.ILWAYS (SOl 
MADBAVRAO SClNDIA): Ca) ud (b) 
V .... Iir. die traiDi haft __ pardaJly 
CUCIeIW dec to operadooal rCUOlll. 

(~) _ad (I) N .... raul .. It propo. 
_. to .. r_ortd tr .. 10.4.''''. 

68 

A •• 1tIcNIaI GellfOl Sere.. CIa •• 
C_dan 011 3 ..... '-3.1 .... Tnl. 

4$06. SHill VIRDHI CHANDS. 
JAIN: WOI tbe MIDi.ter of 
IlAILWA VS be ple •• ed to .tate ~ 

CI) the number 0' coacbet ID tlte 
aiaht dlen' train raamlll betweeD Jodbpur 
and Jalselmer. tbe Damber o( II CIa .. 
aleeper coacbes and tbe number of aenoral 
HCoad cJ ... coacbet out of tbem; 

(b) .beCber GovernmeDt are aware 
tbat miD...., ja_D. occapy .eat,'n tbe 
...,..1 aeccmcI clua coacb.. IS. result of 
wblcb commoamaD aet very few leatl In 
tbOM coacbes; 

(c) If 10. wbether Government pro--
pOle to inc rea.. Cbe Dumber of aeneral 
aecODd c.a. coach .. iD ord.r to remove 
the hardsbtp of commODm&D; aDd 

(d) if 10. tb. tim. by wbicb tbe said 
requirement will be met , 

THE MINISTER OP STAT!! IN THB 
MtNISTltV OP RAILWAYS (SHRI 
MADHAVltAO SClNDIA) : (I) 4 secoDd 
cia ... leepen. I aecoDd cIa.. partial I' ... 
per. S ordinary leCood da... 2 fint cl •••• 
1 Ilnt-cum·second clan. aDd 2 second-
cum.laaaae/auard VAD coacbe.- tocal U 
ia tbe composition or the train. 

(b) No. Sir. OD' second clu. ordl-
Dary coacb il reaerwd (or defeDce perso. 
DDel tD tbe traiD. 

(c) aDd (d) Pr ..... Oy. there I, acute 
abort.,. of MG coaebe. on IndlaD RaiL 
ways. A ....... t.tioD or tbe train lball be 
coa.iclered wheft more coacbes become 
available from producUoo uDit •• 

{Elvlil'" 

Dt ......... k ......... .,U .. 

4Wl. SHU HANNAN MOLLAH: 
Win die ........ of' aAILWAYI be plea. 
...... ate : 
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(a) whetber Gover .... at have ID, 
pi .. to coutruct Dlllkaal Slalakula rail • 
.. " Jlae; 

\ 

(b) it 10, wbeD tbl. work t. I,.e., to 
.tart; ud 

(c) If Dot. tu reuoDI tlleretof ? 

THB MINISTBR OP STATB 01' 
THE MINISTRY OF RAILWAYS (SHill 
MADHA VRAO SCINDIA): (a) to (c) It 
bas DOC been poniblc to take liP COOIUUC-
liOD of thIS hoe ill view of CODstraJDt of 
retOurcei. Por tbe same NUOD. ,ben 
it DO likeUbood of h. bel.,. tat_ up la 
tbe our fllUue. 

v ....... Ral ... , Le ••• CnIIIIIc 
AceWtetl 

4508. SHIU MOHANBHAI PATEL: 
WllI tbe MiDister of RAILWAYS be plea· 
led to .tate : 

(a) tbe Dumber or acckIent. OCCWTed 
at uDmaoood railway level crOlli .... duriDl 
1'1'.86. 1986-81 aDd 1981-1. year· .... aod 
Zo .... wi .. ; &ad 

(b) tb. Damber of penou killed aDd 
i~ured at a result tbereof 1 

THE MINISTBR OF STAn! OF 
THE MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Y .... 
&lid Zoo ..... break.up 01 ,raiD acckieo'. 
at IIIIID&IlDid levei crouiopliDCt 198$·86 
II u uoder.-

ZoD. No. 01 ac:cideat. 

1915-i6 1986-11 1987 .... 
(Aprif.. 

Pebnar1) 
-~ -_.,.._- ---_...-"'_ ---_-

1 1 3 • 
CeDtfa:I 3 2 4 

But .... 2 

h1a.a • 11 II 

1 

NorthButorD 

Northeast 
ProDtier 

Soathero 

South Ceatral 

SoutJa Eutem 

west ... 

2 

, 
2 , 
4 

4 , 

3 

a 

2 

4 

I 

1 

• 

2 , 
a 

(b) la these aQ;ideDta, 197 penoaI 
JOlt their Jivea ucl 422 .ere iajund. 

A'pol ..... l. ,. ...... .... c.... 
treetIH c.,eradolt 

4509. SHRI ANADI CIIARAN 
DAS Will the MiD'ster of 
SUR-FACS TRANSPORT 1M pleued to 
ltate : 

(a) poup-wise aDd poll-wile total 
.ppoiDtmmu made i. tta. IDdin Road 
CoDttrllCtjoa Corporatloa 00 replar bull 
.ad the Dumber o( Scheduled c.ea,...-
duled Tribca out of theda; 

(b) whecher aDY promotioaa wen 
made by refwDI tbe ltaodard/ex~ 
reqalred for die posts IiDce ltu aad If 
10, It. breakup iDto leaeral aad ScbeduJed 
Cute-Scbeduled Tribe candidata; aacI 

(c) tIM actioD tateD or proposed to 
be takeo for completiOD of bactJOI 01 
Sc:bedutell c.ces/SchccJuJed Tribe8 ia 
departalODral promociooa aad 0ptII mar. 
tet ftCUCieI ....... t for them ? 

THB MlNIS11!R Of STATE OF 
THB NlNlSTay OF SURFACB TltAo-
NSPOIlT (SHlU 1t.AJBSH PILOT): (a) 
to (0) IUOnDalioa is bot ... collected ... 
wltl be Iakt oa the Table 01 tile Sablaa. 

Dew ...... f 1*- W.t ... Tra .. 
fII1l ....... 

4510. SHRI ItAMAL CBAUDRaY: 
wm ... NIDiIt- ot SUa'AC8 1'aANI. 
roaT ............. : 



(a) whether any allocatioD have beeD 
made. amount released and expenditure 
incurred on the development of IDJalld 
Water Transport in 'PuDjab durinl the 
year. 1986-87 and 1"7-88; and 

(b) II so, the achievement made duri· 
.. that period ? 

THE MINISTER OF STATE OF 
THB MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : <a> No. 
Sir. The Sta'" Govt. of Punjab has not 
propoaed any scbeme in respect of Inland 
Water Transport (or these years. 

(b) Does Dot arise. 

F .... f.r Sa •• rit UDI","I.,. at 
K .... ', Ken" 

4511. SHRI P.A. ANTONY: Will 
tbe MiDiSler of HUMAN RESOURCE 
DEVELOPMENT be picased to state: 

<a> wbethcr Govcrnment bave allo-
cated any funds for a Sanskrit University 
at Xalady in KCI'ala; 

(b) wbetber work bit started for 
IItdaI up fbi. uaiversity; and 

(c) if not. the reasons tberefor ? 

THE MINISTER OF ST A TB IN THE 
DBPARTMBNTS OF EDUCATION AND 
CULTUKB IN THB MINIST.RY OP 
HUMAN RESOURCE DEVBLOPMBNT 
(SHill L.P. SHAHI): (a) Yes, Sir. The 
GO¥UJUDeIlt of ladia bas aaDctloDCd a lam 
of ... 1.00 crore to tbe Government 01 
KwaJa to eoabl. tbem to opea a Dew 
aa.kdt University at K.alady in Keeala. 

(b) and (c) The State Government 01 
It ... have drafted a bill for aeltiD, up 
.. UBi .... it' aDd forwarded it to UDiver· 
1ItJ', Gnata Commit.jOG for clearaDCC. 
1'118 ..... wiD be IDtrodac.4 beror. the 
State ........... after pttiD, the ~oval 
of UaiYenlt, GraDt, Commis.ioD. 

Ai •• , .... t" AIrtIaorIIel Mella .. 
Atf ....... at 808epaf 

.512. IItR. 
PGR Wil 'III 

MANVENDIlA ....... _ of 

HEALTH AND PAt.flLY WELFARE be 
pI ..... 16 reter to the' repl, .IYea Ob 3 
December. 1981 to UD.tarred -QUftttOD 
No ... rerardiDI aprointment of .utbo-
riled medIoaI.tteDdaat. for GowrDment 
employees at SODepat aDd start : 

(a) .betber any decl,ioD ha, been 
.ueD jn reaard to tbe appointmeDt 01 
audaoriaed medical attend.II.' I. SODep.t; 
aad 

(b) if not. the reuona ther.for ., 

TBB-MINISTBR OF STATE IN THB 
NlNl8TRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ ItHAPA-
RDE) : (a) and (b) Tbe matter re.ardin, 
appoiOtiDeDt of autborised medical atten-
dant. a. Sonepat i. under con,ideration 
of the (j overnmeat. 

VN ..... tI ••• r Sta IDdar. ~r Rall_Q 
Statlott. 

"S13. SHRI DAULATSHINH JI 
JAD!JA: Will tbe Minister or 
RAILWAYS be pleased to It.te : 

c.) wbether any.peelal plan j, in tbe 
omlll 10 uPlJ'ade tbe .randard of rail"ay 
statio. 

(b) the Itept beinl takeD to improve 
b,...,. aDd cleullDett on r.n".y 
.cattoea; 

(c) wbetber tbe water lapplied at 
IDOIt of the ... tiotll coDtalDI la,.. quan-
tity of barmful bacteria; aad 

(d) if 10. tbe It.pa beiDa takeD iD 
,hiareprd , 

THE MINISTER OF STATE OF 
THE MINISTR.Y OF RAILWAYS (SHRI 
MADHAvaAO SCINDIA) : (a) Ya, Sit. 
ID cue or 67 ... tlou teJocted al Model 
StadoDf. 

(b) TIM at.pt tat .. include deploy-
"Dt 0( .deq .. ,. Dumber of ....... n ••• 
hq ...... checb by .u.,.m.cm .... offIcon 
aa4 ........ of..,... ..... from ...,. 
10 .... 110...,. "'opIr ......... . 



(c) No. Sir. 

(d) Chlodnation of water i. clone 
.... oJarty to ~DIUl" proper qual,t)'. 

GaItrO-EaterJtIs Dea~ ... 0rI,.a 

4514. SHRI HARIHAB. SOlllPi : 
SHRI LAXSHMAN MALLICIC: 

Will tbe Minister of HEALTH AND 
P AMIL Y WELPARE be pl.ated to "a'e : 

(a) the Dumber of deaths oc~urred 10 
Orilla due to •• atro-enceriti, durin, 
1987.81; 

(b) wbetber moat of tbese deatbs 
bave oceunecl in tbe tribal ar ... ; 

(e) wbether Cenfral team of doctors 
ha. been teot to provide Deceuary treat-
meot; 

(eI) tbe reasOIll of tbe IpreacliDI of 
the diseas.; aDd 

(I) tbe lulllaocc liveD to State 
GoveromeDt for eradieadn, tbe elise ... 
and to save tbe tribal' from uDtimel, 
deatb' 

THE MINISTER OF STATE IN THE 
MINt$TRY~OP HEALTH AND fAMILY 
WBl-PARB (KUMARI SA!\,OJ KHAPA· 
RDB) : (a) Accordio, to tbe reporta recei. 
ved from the State Oo"r~t lbe DUID-
ber of CUCI " deaths due to Oastro .. EDte-
ritla dart ... 1986 ud 1987 are as uoder:-

Year c .... Datha 1_ 
Itl7 114 

(C) No luch requett bat ben J:ecet. 
vec! from State GOYerament. 

(d) 1 be. d, .. ale I. IPte4CI due to 
un~re drJoklol,~",a.ter, poor e\vi~~tal 
"nrtatJo~ and poor penonaJ .'ia~, etc. 

'" ~ ... .... 

(e) Government of Iodia bat laUD .. 
ched ORT Proaramme to prevent deaths 
dlle to clobydra,jon tallied by acute dian-
boeal dJaeasel wlUcb it beina .xpanded in 
• phased manner durin. 7tb p1an to redace 
tbe morbidity A mortality due to acute 
diarrboeal disease. Specific treatment are 
available iD tbe PHCI. Dilpen .. r. aod 
HOlpital. depeDding upon the au.tm 
oraaDbms. Tbere 's DO ah9rtaae of cIruat 
reported from anywhere. Empha~ hal 
beeo laid for tbe lupply of pure driDkiDl 
water In tbe problem VIII .... by tbe eod 
of tbe 7tb plao period. CoDltt1JCtJoo of 
sanitary privies is beinl CDCOwqed in tIM 
rural areas b, communit, particlpadoo.. 
HeaJtb education effort. are heiDI ..... 
mented by tbe State Healtb Authorities u4 
unsafe drinkm, water supplied are betDl' 
cblorinated . 

[ Translation] 

v.,adoot .. \.J,U81 'or Sapr 

4515. SHRI NANDLAL CHOUDH. 
AR Y : Will lbe Mtoister or CIVIL 
AVIATION ~ pleased to It"e : 

(a) wbetber DbaD. Airport. Saaar hal 
beeD full, developed for laudi.,. of aero-
planu; 

(b) if Dot. the dc6cieocies It III exisdDa 
therein; aDd 

(C) tbe time by whicb Sapr ~ bo 
Iinted by Vayudoot service , 

THE MINISTER OP HEALTH AND 
PAMILY WELPAllE AND MlNISTD 
OF CIVIL AV~~J!Q~.{Sf{RIMonLAL 
VOllA) : (a) ~nd (b)' n.,State 00 .... 
moat ainuip at D~ (Saaarl ..... ~ 
att"'~ and w~~Qed tex, ~ 
optifadoDl. Coutruction 01. ~ ~ 
.. t'structure for T~.~ 
~ty ftDclaa IDCl ,be work ~ to 
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removal of obatructfoDS are It ill ia pro. 
ar ... 

(e) Vayudoot bel pJUI to airliDt 
Saaar .. and wbeo DhaD. aafield becom. 
operatioaal. 

(Englis") 

lac_ ... ., T. B. a •• Le ...... , U ..... 
Special Nati .. al~Prepua.e 

4516. DIl. O. VUAYA llAMA IlAO : 
WiU the Multster of HEALTH AND 
FAMILY WELFARE be plealed to etate: 

(a) wbether Tuberculo. &lid IeprOl)' 
beve beco included under tbe .pedal 

Expenditure 

19S5-86 

1986-87 

Taraetl aAd result. achieved 

T. B. 

1112.09 

1125,00 

NatloDal He.lth Proaramme aad if 10, 
... alt. acbieved aDd I'uDdl SpeDt 10 tar: 

(b) ."hether there hu beeD DO docre-
... fa the aumber 01 pacl.tI iD respect of 
botb diloue.; aDd 

(c) If. 10. tbe naaODS tbereon 

THE MINISTBR OF STATS IN THB 
MINISTIlY OF HBALTH AND FAMILY 
WBLFAIlB (KUMARI SAROJ KHAPA-
IlDB): (a> Both Tuborculolia aDd lepros)' 
are included 10 lhe 2O-POIol Proaramme 
aDd are lIDplemeoled u National Health 
Protr&lDlDel. The expoDdllure incurred. 
tarpu 'atel aDd resuJt. achieved dUrloa tbo 
lut two yeara are U UDder :-

(R •. iD Lakbt) 

Leprosy 

1390.00 

152800 

(Ilt. ia laths) 

Tarpca AchinemeDl Taraeta AcbinemeDt 

Cue dot~c:tiOD 

Cue treahDeIIt 

CUe dtadlarae 

Tuberculosis 

3.81 

3.11 

3.14 

New T.D. cae 
..... EumioIItioa 

14.00 

34.00 

Mono ..... per , .. receat eekl ..... 
.. coaducte4 ." H.T.L ...... Ior •• die 
8IOI1aIII)' rate .... o T.B ..... come.,.. 
to 53 ,. oae lat. popaIatJOII .. ..... 
• per OM IItia """I.doa '" ...... 
ItO· 

4.77 

4." 
4 .• 

13.51 

20U 

4.2 

4.2 

4.3 

S.l 

4.' 
5.(11 

14.~ 14.31 

34.00 21.61 

(b) aad (0) JD 10 lar .. Tuberc:ulolll 
II 00IICIItIIed. t ........ beea DO ..... l1IoaDt 
......... Itt "..., .... 1doIa .. abocd 
J.$% ta 1M __ .... I .......... '" 
dIM .. " ., die popaIadoti .. IadIa I .... ,... .... T... .... but g. dtYtJo,. 



" W,1116 • .4#uW6" CHAITM 4,1'10 (SAU) 71 

ment 01 T .B, dl .. a. ia aD iodividual v.r· 
t .. aad may take 22 to 25 ,..... after be 
lot jnfected. Further the deveJopmeat of 
active T.B. di.ca.e to aD IDdlvlclual It rt-
latecl to InJlllb. of facton vb:. loherited 
bocIy reail'aace of aa iDdindual coupled 
wl.h extraneous factor. like Dotnd01t 
ItatUl, boulia, aad ,ocio-ecooomic concUt-
10Dl etc. 

In 10 far a. I,pro,y It eoocoroed the 
prevaleDcc rate hu decreued .harpl, by 
over BOOk io S eodemic ",.mctl _1Nr0 
MDT I, ia operatioo wltb tb. iatroducUoa 
of M.D.T. io more diltrlctl it it nl*=le4 
tba' lbe pro,:aleDce rate will be rtdaced 
further. 

V.a.a Coll,," a" V ...... ,. .. V •• ' 
Dodor. 

4511. SHRI AMARSINH IlATH· 
AWA: 
SHRI CHINTAMANI JENA : 

Will tbe Nlnister of HEALTH AND 
FAMILY WELFARE be pleasod to .... ,.: 

(a) tbe Dumber and Dama of Uaaai 
eollepa in tbe couDer,. at preseat aDd their 
loeadoQ; 

(b) tbe number of 'CUdntl who PIli 
th.ir d ...... cour •• every year; 

(c) wbetber a lar.. Dumber 01 UDaIlS 
doctors are uDemploycd; 

(d) if 10, theit Dumber aDd tbe Itcpa 
beiDl 'akea to abeorb 'hem: ud 

Ce) the OOVetDlDeDt9
, plaa to popular .. 

iN Uaaai tteatmeat In urban area. al w.11 
u la rural areu of the COUDtfJ ? 

THB MINISTBR OPSTATB IN THB 
MINISTRY OP HEALTH AND PAM· 
ILY WELPARE (lCUa,{ARI SAil OJ 
K.HAPARDE) : (a, 4Dd (b) The Informat-
ion a .. ilable wltb this Mioi.try il aivea 
10 tbe statement below : 

(c) aad (d) no nomber of Uaul 
Physician. reJi.tered with Bmploymeot 
Eachaaaa io t~. couatrJ.. oa 31 .. 
December, 1986 i. estimated to be <436. 
All tbe job leeker. 00 the Jive ReliJtor 01 
I!mpJoymeut EKCbanlcs are Dot occesuily 
lIIIemplOYH aad an uaempJoyed are DOt 
aecearilly reaistered with Employment 
!!schaD.... Furtber. tbe profmio_U, 
quabfted aradutates have NVera' avcaues 
opcm to them incJudjaa private practice. 
-.vice iD GoveromeDt aad DOn-eOVera-
meatal orpDbatioal. 

(e) no Govenameat is committed to 
promote unani "Item of medicine AI part 
of the bealth care deH"", propamme 
easurina thac it develops fully aDd accord· 
iDl to its anius. Tbe Gove~at 01 ladia 
are providina incr .. sial financial support 
for tbe promotioD 01 Uaaui system of 
medicioe.As a .. iolt tbe aflocaetoD 01 Rs. 
671.S4 latba durtna tbe SiKth Five Year 
Plao" tbe .llocation fa the Ceatr.) Sedor 
ror tbe development of Uaui System 01 
Modichae duri." tbe Seveatb Five Year 
PI ... i. Ill. 1003.00 la1.hs. 

Steps are beiaa taken 10 diSlC1lllnate 
tbe r ... reb findioas ia Va..) NedidDe 
amoapa tbe masses tbroup mass media 
&ad allo talJ., up or cxteDSioa wort 
particular., i. rural areat throuah the 
State GovenUDeDb. 

Stat. .... 
Numb« 01 ,..aduat • .,.ued OUI from Va.oj colleaes io ladia 

Na •• 0' abe Coli ... 

----~---

J. 
A ... ,. ......... 

Oem. NIzaela Ttbbl CoUtte. 
aaac.1Dar, 8,. __ bad 

Number of stude.IS 
.... duated 

) 984 1 "" 986 

2 4 

1. 



1 

2. 

3. 

4. 

s. 

(t. 

v. 

8. 

9. 

10. 

2 

Dr. Abdual Hoq UDaDi Medical 
Coli. &:; HOIpital, lCurnool 

Blllar 

Govt. Tibbia con •• Pato. 

Karatau 
Govl. UnaDi Modical 
Coli.. Bangatore 

MaA,.. Pra'iN 
sama Hamidia Unant Tibbia 
CoJlege; BorhanpOf. 

MIllarl.tta 

Anjwnan Kbartrol Islam'. Tibbia 
College & Hospital, Bombay 

Mobamodia Tibbia concao, 
Malegaon. Diltt. Naiik 

Unani Medical College & 
Hospital, Pune. 

Rajalt"a 

Rajputana Uoani Tibbia 
Collele, Ja'por. 

llajaatban Tibbw. CoHeae, Jaipur. 

11. Jubedlya Uoani Colleae. Jodhpur. 

12. 

13. 

14. 

T •• UN ... 

Govl. College of Indj.n System of 
MediciDe (Unani), Madral. 

Uttar Pr •• ub 

Tak:n:!.ut· T:b-Co!1\:i~, L~know 

Unani Medical Co)lcle~ AUahabad. 

Ajmal Kban Tibbia CoHeao. Aliaarb 

Uft. Colleae lamia Tibbii. Darul· 
Uloom, DoohaDd, Sharaopur. 

De •• 

AJUrted .t Ualn' Tibbia Coli •• 

3 

15 

24 

, 

22 

29 

@ 

11 

@ 

37 

9 

4' 

17 

""1,;,,, .&.rif" IC 

4 

23 

13 

1 

42 

@ 

26 

26 

@ 

16 

3 

16 

31 

@ 

@ 

No Exam. 
beld. 

-do-

-do-

36 No Exam • 
• bold. 

21 

47 41 

17 23 

33 26 
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1 2 

18. Ham~r~ 1fitrbia CoIep, 
New Delbl 

3 4 5 

19 17 IS 

281 339 215 

Note : @ - Tbo first batch of BUMS not yet duo (or 
final examination. 

£, =- Tbe first batch 01 .tudentl appeared (or 
Baal examinatioD in December. 1986 and 
result awaited. 

- _ Nil information. 

• = Diploma <Fazil ut Tibb.) 
•• = FilUle. aro. provisional. 

DIYeriloD or Flight IC-29S to L.ctDOW' 

4518. SHRI M.V. CHANDRASEKH. 
ARA MURTHY : Wil1 tbe Minister of 
CIVIL AVIATION be plcaaed to stato : 

(a) whether It is a fact tbat on most of 
tho days IC-29S or Indian Airlines fli,bt 
whicb is supposed to touch Kanpur is 
diverted to Lucknow Airport due to delay 
in departure from Calcutta; 

(bl whetber tbere '.a sbarp IDcrease 
in tbe rate of sucb diversion; 

(c) if ao, tbe detaila thereof; and 

(d) tbe action proposed to re,ularise 
tbe fliaht to Kaopur as per schedule? 

THB MINISTER OF HEA. 
LTH AND FAMILY WELFARE 
AND MINISTER OF CIVIL AVIATION 
(SHRI MOTILAL VORA) : (a) Yes, Sit. 

(b) and (c) Durin, the last six month. 
period ((rom AUIUSt' 87 to January' 88) 
out of 78 fti,htl .cbt'duled via K.apur, 
I C-295 was diverted to Lucknow on 33 
occaslonl due to after sunset landin, rest. 
riction. at Kanpur. 

(d) Aa tbe winter scuons is recedina. 
it fa hoped tbat delay to IC.·29' will be 
mlnimis.d. However, after tbo induction 
of additional Boehl. '137 aircraft IDto She 

system, Indian Airlines will consider revis. 
ina the timin,s of tbe service. 

NatioaaJ Nan'D, PolJq 

4519. PROF. SAIF-UD·DIN SOZ : 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a) wbetber Government bave ever 
framed and announced a National NursiD, 
Policy; and 

(b) if 10. broad outline tbereof 1 

THE MINISTER OF STATE IN THB 
MINISTR Y OF HEALTH AND F AM-
ILY WELFARE (KUMARI SARO] 
KHAPARDE) : No. 

(b) Does not arise. 

\\",ODS aDd COD t.I.,. 

4520. SHRI K. RAMAMUR THY 
Will tbe Minister of RA1LWAYS be plea-
sed to state : 

<a> whetber any analysis of utilisatioD 
of boa}e waaon. via-a·vi. four wbeeler " ... 
ons bas ever betn done dy tbe Railway. 
and if so, tbe details tbereof; and 

(b) tbe steps beina taken to auament 
tbe fieet of flat-bed wagons and containctS 
and bow rar this would belp iD better 
turD-round of WllO ns ? 
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THB MINISTER OF STATE IN THB 
MINISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (I) No~ Sir. 

(b) Plat.bed type BFKI for transportat-
Jon of coDtainetl hive beeD pJapned lot 
Itldal production. These type of ",aloDi 
are mOYinl in Block rakes for better turn. 
rouad. 

0 ........ Rill"., Project. 

4521. SHRI Y. S. MAHAlAN : 
SHRI SYED MASUDAL 
HOSSAIN: 

Will the Minister of RAILWAYS be 
p1cased to .tate : 

(a) the Dumber of OD-aoiDI projects, 
wben were tbese launched, tbe ori,_011 
completioD .cbedule aDd tbe preleat 
COlllPlotio .. a<:hedule pbase-wise; 

(b) the orialDal cOlt of .. ch project 
and tbe ettimated COlt wben eacb project 
wiIJ be 8.llIy completld; 

(c) tbe preell. reason. for deJIy.'a 
tho C'" olOlch project; a.d 

(d) tbe efl'ectJ of time IDd cost oyer. 
rwa. 'I 

THB MINISTER. Of STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (d) A 
Statement indlcatiDl the year of approyal, 
approYe<! coat aDd tho latest COlt and pro· 
IrOll of oD-,oio, new railway. Jioe pro-
jectl it liven belo". CompletioD .chedule 
of the New Rail line projects is depeadaD' 
primarily OD al1ooltlon of resourc.s. The 
reIOUrcet that CAn be anocated for Dew 
Lines Irc limited. re.uhinl ia deJay. iD 
cqmpledoa .Del cODlequent COlt over-rQD 
of locb project •• 
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De,e)opaaeat or Wlter"I, Bet"eea 
Allahabad lad Pat.a 

4522. SYRI ANAND SINGH: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state: 

<a> whether tbe Dredglnl Corpora-
tion of India and Inland Waterways Autho-
rity of India are workinl on a project (or 
developing navllable waterways between 
Allababad and Patna; 

(b) If 10, the details thereof; and 

(c) the financial implicatiOD and 
duration 10 thi. [elud '1 

THE MINISTER OF STATE OF 
THE MINISTR Y OF SURF ACE TRAN. 
SPORT (SHRI RAJESH PILOT) : (a) to 
(c) The services of personnel from Drcdl-
ina Corporation of India have been obta. 
ined by the Inland Waterways Autbority 
of India for augmenting of a Survey unit 
in connection with improvllli navigation 
between Allababad and Patna. Tbe esti-
mated financial implications for engaaing 
tbe personnel of tbe Dredg1nl Corporation 
of india in tbis regard ia about RI. 21.28 
Jaths. 

SarleY of Wa.telaDd. 

4523. SHRI C. MADHA V REDDI : 
WUl the MinISter of ENVIRONMENT 
AND FO:lESTS be plea.ed to .tate : 

(a) wbetber Government bave made 
au1 survey of the total area of 1Vutelandt 
In the country; and 

(b) If 10, the fiaures of waltllancll 
State-wile "I 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHal Z. R. ANSARI): (a) 
aDd (b) the Natiooal Commluion on aart-
culture had estimated the total laDd of the 
coaatry affected by problem of .oil .... oaioa 
&ad IOU""earaditJOD to be 175 million 
hecaaroa. No .act ltatowUe detaiJt are 
avaiJabie. A oaUosaal WasteJuclt IdeDti-
tk=adoe pro;. It boiDl bDpltmeDtId &0 

Written Answer" ~~ 

Iclutity "a.teland. in 147 districts of tbe 
couotry wblcb bave larle ITeas of wasto. 
lands. 

(TrollSl.tion] 

Porced .tertlla.tloa '0 RaJast •• a. 
Blbar aad olber State. 

4524. SHR[ KAL[ PRASAD 
PANDEY: 
SHR! KAMALA PRASAD 
SINGH: 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
Itlte : 

(a) wbetber it i. a fact tbat Jarae 
acale .teriliaation bas been forcibly don e 
In Rajutban, Blbar aDd severa) otber 
States durio, tbe drought period; 

(b) if so. tbe details of tbe compla .. 
iuts receIved from tbese areal siDce July 
1'87 to date and action taken by Govern .. 
ment; and 

(C) whether Goveroment had SlIued 
any instruction. to tbe concerned Stah~' 
to .lop lomble sterilisation during tbe 
clrouaht period; and if so, tbe detaUs tbe-
reof aDd if not, tbe reaSODI tberefor ; 

THE MINISTER OF STATE IN THE 
MINISTRY OF HBALTH AND FAMILY 
WELFARE (KUMARI SAROJ K.HAPA-
llOE) : (a) No confirmed reports of (or-
ced lteriliaalioD bave been received 10 far, 
iD tbit Ministry. However, tbo position tl 
bein. uecrtaiDed from tbe Stat ... 

(b) Question doea noC arise. 

(c) Question doe. Dot arise. 

l utlls" 1 

P ........ , B ... ltt to T •• porar, .... ., ... 0' Nortlatr. RaJI"I, 

4525. SRI.I P. PENCHALLIAH: 
WlU tb. Mlllilter of llAlLW A YS be pi ... 
Md '01 tat. : 
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(a, wbetber there are temporary 
employees of the Siloals Department of 
Northern Railway wbo bave retired after 
tbe completion 0' tblrty ,earl of lervlce 
and bave not been .iven tbe pensionary 
benefits; 

(b) if so, tbe number of lucb tempo- . 
rary employees who have retired duriol 
the Jast three year.; and 

(c) Tbe reBlons for not liviD, them 
tbe pensionary benefits ? 

THE MINISTER OF STATB OF 
THE MINISTRY OF RAILWAYS (SHIH 
MADHAVRAO SCINDIA): (a) to (c) Tbe 
information is beIng collected from tbe 
Zonal Railway concerned and will be pia-
ced on tbe Table of tbe Sabba. 

Book. for UD'YetlUie. aDd Colleae 5 

4526. PROF. K. V. THOMAS: 
Will the M.oister of HUMAN RESOUR-
CE DEVELOPMENT be pleased to .tatc : 

(a' wbeth.'r there i. a leneral comp. 
laiot that the quality of text books is 
deteriorating; 

(b) , if so, the action taken to improve 
the quaUty; and 

(c) wbether the University Grantl 
CommISsion bas any proposal to brio, 
out quality text books for colleaes and 
unlver.ities 7 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
Of HUMAN RESOURCE DEVELOP· 
MENT (SHRr L. P. SHAHI) : (a) ud (b) 
Por courses offered by tbe Unlvenitia. 
standard books in dift'erent ,ubjects are 
proacribed .s text books and readioa mate-
riall. Text books a. sucb are Dot 1000-
rally produced by tbe UnlversJtles. Wbl e 
tbere have been no complaint. about aay 
deterioration io the quaUty of text books 
prllCribod by tbe Universities. tbere are re-
porta tbat .tandard work. of I bilb quallt, 
Ir. Dot available iD th' lodiln _Diu .... 
to that tho1 ~D be prtlCribed II ru' 

books aad readin8 material. (or varioUl 
couue, offered by the UnivenitJOI. 

(c) The Government bad introdu~d 
a major Icbeme of production of Univer-
.ity level books In 1968. Under tbis .che-
me •• 0 far 7452 books bave been publilhed 
ia different Indian Ja08ua8e.. However 
all of thom have Dot been prescribed b; 
tbe concerned Universities IS text books 
or readio, material.. The UOC bad allo 
iDitiated a acbeme of providing .. sistanee 
to outstanding academics for preparation 
or biab quality books. monographs and 
reference materia.s. Manuscripts in 263 
caaea bave been completed 10 far. Both 
tbese schemes are under review at present. 

Air ladla's share of I ateraatfonal fraflle 

4'27. SHRT VUAY N. PATIL: 
SHRI C. MADHA V REDDI: 

WiU the Mini.ter of CIVIL AVIATION 
be pleased to .tate : 

(a> wbeth~r Air India bas become OOD-
competitive airline a. compared to other 
International carriers; 

(b) if so, the reasons thereof; and 

(c) wbetber any expert committee ia 
propo!ed to be appointed to suggest mea-
,uns to arrest the declinin, trend of Ai, 
Jodia', abare of international traffic ? 

THB MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOrlLAL 
VORA) : (a) No, Sir. 

(b) Does oot arilc. 

(c) As. meuure of coostant llttentioD 
and improvement tbe Board 01 Directors 
of Air India bave assigned tbe tast of 
Itudyiol apocifk: problems aod rccOftlOD. 
dina Improvement to specialised .Iucies. 
A Strateaic PlanniD, Group within t"-
CorporatioD bas been set up to formwlt. 
corporate atra'eafos relatilll to marke_ 
equipment, oraaoizatiooal 184 IDQCiaI 
pllmUDl. 
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redaalqaet of CODt,olliog Ps,cbogeDlc 
~ . TeD,iouef Athlet. 

4528. SHRI MUKUL WASNIK 
Will tbe Minister of HUMAN RESOU-
ilC_B DEVELOPMENT be pleased to 
stat. : 

(a> wbether efforts are beiDI made to 
use psycbo regulatory procedures to telcb 
the athlete. tbe tecbniques of controlling 
psycboaenic tensions; and 

(b) if so, tbe details tbereof? 

THE MINISTER OF STATE IN 
THB DEPARTMENTS OF YOUTH 
AFFAIRS AND SPORTS AND 
WOMEN AND CHILD DEVE-
LOPMENT IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP. 
MENT (SMT. MARGARET ALVA) : (8) 
aDd (b) Yes Sir. The tecbniqu~s used by 
Nctaji Subbas NatioDal Institute of Sports 
ate: 

I. Progressive relaxatioD tecbDique; 

II. Autogenic training lupported by 
Biofeedback; 

III. Visuo-motor bebavioural rebea-
naJ; and 

IV. Systematic desensitization, 

A psycbologlst was formally attached 
with the Indian Boxinl team whicb partie 
cipated in lrd Soutb ASia Federation 
Games beld iD Calcatta in November 
1987. A ",ycbologlst il also attacbed 
with tbe IDdlan Hockey Team under-going 
tninin. at Luctnow. LeSIons on auto-
poic training w~r~ given to ar:hery carc-
pen. albletel, tho-tho aDd kabaddi 
pla,eR. 

Air I"'a Flf"t. to LoMo •. S,.daey. 
T.,. am1 Pam 

.529. SHaJ Ie. S. RAO: Will tho 
MiDiller of CIVIL AVIATION be pJeated '0 ltale ; 

(a) "bether Air India hu more 
Jat.l1DC14iat •• tops as compiled other 

airliDes with whom It competo. to desti-
nations sucb at London, Sydney. Tokyo 
and Paris; 

(b) wbether abseDce of Jonc haul 
flights bas led to first claas and buslDClS 
clas. traffic shying away from Air India's 
flights resulting in considerable loss to Air 
India; aDd 

(c) if so, tbe actioD proposed to be 
taken in this regard 1 

THE MINISTER OF HEALTH AND 
F.o\MILY WELFARE AND MINISTER. 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA) : (a) and (b) Yes. SIr. 

(C) To matcb tbe competing airline., 
Air Injla bas already Introduced non·stop 
fhgbts to London. Air India bas piaDI 
to operate nOD-stop services to Pari. and 
Tokyo ID tbe ncar futwe. 

[TranslatIOn) 

AppointmeDt 00 diU, w .... aid a"-bee 
basil I. Indian "-irUDes 

4530. SHRI RAJ KUMAR RAJ: 
Will the MInister of CIVIL AVIATION 
be pleased to state : 

(a) whether Pc!fSODI bave been appo-
inted on dally wages and OD ad-boc basi. 
at va(lou~ aIrports; 

(b) if '0, tbe reason. tberefor; 

(c) wbether tbe appointment of lucb 
persons is made tbrouab employment 
exchanges; and 

(d) if not, the realonl tberefor 1 

THE MINISTER OF HEALTH AND 
FAM1LY WELFARE AND MINISTER 
OF CIVIL AVIATION (SURI MOTILAL 
VORA) (a) Indian Airllntl ha, eaPled 
peraon, on datly walel and not OD ad·hoc 
bllil. 

(b) Du. to uD(ore.oea!uDp, •• aed 
absentfei.m of laddeo IDcrea" III work. 
load or araeat nature, .Plom •• t 01 dally 
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..._ w«Jtkert io locI_ AirJmet" fleIar-
ted to, purely as uBadUs", in c.t~ 
like loaders, .weepers, drivora_ c.nteen 

'beeron, etc. 

(Cl No, Sir, 

Cd) Since tbe period of ae"Jo~errt 
01 daily wale workorS is uncertain lOt! 
mostly for short durations, it is not predi-
cable to approach Employment Exchaqea 
for sponsoring names (or lucb sbort term 
onlalementl. 

[English] 

A",""at of c. ... ctor. .. Delhi 
Transport C.".. ..... 

4531. SHRI R. P. SUMAN: WiJI 
the Miniater of SURFACE TRANSPORT 
be ploased to Itato: 

(a> tbe tot.' nomber of ".caDeies tn 
tbe cadre or Conductor In Delhi TranI-
port CorporatioD; 

(b) tbe total number or Scheduled 
Caltr/Scheduled Tribe Conductora newly 
appointed since April, t986 to date; aad 

(c) tbe Iota) number of Conductors 
taken (rom other State. and appointed in 
Detbl Transport Corporation durlDI 1985, 
)986 aDd 1987 and the Dumber of Scbedu-
led Castes/Scheduled TrIbe. amonl tbem ? 

THE MINISTER OF STATE OF THE 
MINISTRY Or: SURFACE TRANS-
PORT (SHRI RAJESH PILOT): CI) AI 
on 16.3·1988. tbere bas been no vacancy 
in tbi. cadre. 

(b) SIC 

SIT 
268 
NIL 

(c) Inlormation i. beinl latbered 
and wlU be placed 00 tbe Table of tbe 
Hou ... 
,TrQIIS/III/on J 

R .... rdl o. T. 8. 

4132" SlJal KANLA PRASAD 
RAWAT : WIU tbe Mini.tee of HEALTH 
ANI))"AMlLY WBLPAlE be ...... to 
&lite : 

(a) wbether lomo reaearch i. bel. 
carr*, out in 101ard to tbe now madicinet 
for complete riddencc from T. B. d.iacue: 
aad 

(b) If 50, tbe detail. tbereof ? 

THB MINISTBR OF STATE IN ms 
MINISTRY OP HEALTH AND FAMILY 
WELPARE (KUMARI SARO) KHAPA. 
ROB) : (.) and (b) Presently Tuberculo'i. 
Researcb Centro in Madras under tho 
Indian Council of Medical Releareb II 
tnvestigatinl sbort-counes realmeDs CODt •• 
inlnl potent Anti-T. B. drup lucb al 
R;(ampicin, Pyrazinamide and Etbam-
butol. 

The total duration of therapy witb the 
usc of tbese regimens is expected to be 
reduced to 6 to 9 months as alainlt 12 to 
16 months under conventional therapy 
resuJdn, in ben., patient comp)ia~ Ind 
better case boldina compliaDCC and betler 
ca .. bold1nl as well as reduction in tbe 
risk of transmission. 

[English] 

eo..Uteel ror eleclaratio. of certal. 
Walenrall •• Nattoaal Walent.,s 

4533. SHRI R.ANJITSINGH GAE. 
KW AD : win tbe MIDister of SURFACB 
TRANSPORT be pleased to st.te : 

(8) tbe names of tbe ComDttea. 
tbo dates 01 tbear appointment aDd tbe 
members included therein .. to examiao the 
pO.lbilaty of dcclariq certain waterways 
as National Waterways for Inland Water 
Transport ia the country; 

(b) the dates or tbelr submittina repo-
rt •• Dd the O:cl"CDChture Incurred for tho 
purpoae; and 

(c) tbe details of tbe ovuaU apor-
tancc of the Waterways which were (ouad 
viable for dcclario, as Natlona) Waterways 
and •• ri"elWlse outlay. rrqajred for tho 
parpoae .. a.llcsted by the Committ"'; 

THB MINISTER OP STATE OF TBB 
MINISTRY OF SURFACE TRAN-
SPORT (SHIt! RAJESH PILOT) (a) TIle 



tt W,llIelt "III.,.,' MAlle. *4, ... •• 
fol1otrfD. Committees we... .ppoiDted lor 
ex.miDia, inltr-lllill, the po_ibiD" 01 
t1ecl.rlaa cert.in Waterway. •• Nation •• 
W.terways. The detlila ar ••• under:-

S.No. Name 01 the Date of Memben 
Committee appoint- IDCluded 

meat 

(i) The Ialud 18.2.1957 
W.ter Traa-
aPOrt Commi .. 
ttee. 

(ii) The Commi- %1.3.1973 
ftee Oil NatioDa) 
WaterwaYI 

10 

, 

The alma of tbe Memben are atvea 
ia the Statement below. 

~ atioN) Transport Policy Committee 
that waa set up by P1anoiDi CommiuJoD 
hac1 aamined aU seeton iacludiq InJ.Dd 
Water Traalport Sector. 18 tbll they 
dealt witb tbe queltion or ideatffyina posei. 
!tie riftl JYstCIDJ tbat can be co .. iderecl 
I~r declaratioa as NatioDal Waterwa,.. 
III report was received ia May. 1980. 

(b) The Committee meDtioned at (i) 
above had ,ubmitted it. report ;IJ Ju_ 
1959 and tbat at <il) above, in Jalll_l'1. 
1974. ID botb the cue. tbe report wen 
lobmiltcd more thaD 21/14 yean ,,0 aacl 

die detaila 01 up..... al. aot ...... ..... 
(c) The Committee .t (I) .bo.1 IIow-

e.lI', dkI DOt recommead .ay waterWl, •• 
b. declared •• N.tloa.. Waterwa,. Tbe 
Committee OD Natlo_) W.terw.ys .t (II) 
.be ... reCOlDlDCDdecl tb. O.DI.·B ..... ratbl 
HeoaJaJ, rfYll' s,., .. lor decl.r.tfoD.'. 
N.tioaa! W.t..,..,.. No Ipecific a ..... 
ciaJ outla, "u 'uaaeatcd. 

N.doaal Trulport Polley Commit_ 
.... augeated lb. follo"iDI •• terway.'OJ 
belDl declared .. N.tloDaI W.terwa,.I:-

~ 

(I) TIll O ..... ·B .... iratbi.Booabl' 
rIwr .,.. ... 

(I) n. Brahmaputra 

(ill) TIl. SUDdeth ... 

(I\') Tbe Wilt Coast Caaal 

(v) TM God.vari 

(vi) n. JtrlahDa 

(vii) 11M Yandovi A Zuari river aact 
tbe Cumberjua Can.1 iD Go. 

(viii) The Narmad. 

(Ia) n. M.b_di 

(I) Th. T.pt 

No .pecIIc dYer ..... outla, ••• " bel. 
Iodicated. 

Names of The Memben 

Name of tbe Committee 

1. I ..... W.ter Tr.DIPOft 
COIIMQiU .. 

,.-ben loclDClecl therel. 

2 

I. Dri B. K.. Ootlaale. ICI (IllteS.) CIIai...... Tuapbbaadr. Board 

2. Ski B. •• ......... liB ca ..... ,. 
DneIopmeat A.... A JoIM 
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n, Committee OD National
Waterways

Secretary, M/o Transport and
Communications.

3. Shri U. N. Mahida, ISE Chief
Engineer, Govt. of Bombay.

4. Shri D.V. Joglekar, Director,
Central Water & Power Research
Station.

S, Member Planning, or Director
W. I. N., as alternate, Central
Water & Power Commission,
(Shri D. Mehta, I. S. E., Chief
Engineer upto 4th June, 1958).
(Dr. K. L. Rao, Member' fro01
5th June, 1958 to 15th September
1958). (Shri Yadava Mohan, I.S.E.
Member from 16th Sept, 1958),

,. Shri S. K. Mukerji, Chief Comme-
rcial Superintendent, Northern
Railway

7. Shri 1. B. Craig, Managing Dire-
ctor, Macnell & Barry Ltd.

8. Shri B. L. Jalan, Representing the
Federation of Indian Chamber of
Commerce and Industry

.9. Shri K. C. Chatterjee, Managing
Director, Indian Shipping Co,
Ltd.

10. S~ri S. P. Sarathy, an Officer of
the' Calcutta Port Commissioners.
was appointed as part time Secre-
tary with affect from 15th May,
1957.

1. Shri P. H. Trivedi, Director, Mlo
Shipping & Transport

2. Shri H. S. Banerjee, Chief Engi-
neer and Administrator (IWT),
Ministry of Shipping and Trans-
port.

3. Shri N. Gopalakrlshnan, Deputy
Secretary (Internal Finance) Mini,
stry of ShippiDi. and Transport ,
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A~xiliary Warlliag System 

4534. SHRI S.O. GHOCAl» : Will the 
Minister or RAILWAYS be pJeased to 
state: 

<a) whether Auxiliary Warning System 
bas bccn inducted between Churcbgate 
and Virar on Western Railway ; 

(b) the estimated cost of the same 
and wben it is likely to be completed ; 

(c) whether tbe said Au"lIiary War-
nina System will be introduced on Central 
Railways also between Bombay VT -
Kalyan ; and 

(d) If so,. tbe estimated cost of tbis 
project and when it ia likely to be com-
pleted 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS (SHRI 
MADHAVllAO SCINDIA) (a) Yet, Sir. 

(b) The work i. estimated to COlt 
Rs. 2.S8 crorel and is hkely to be com-
pleted-by 31·03-1988. 

(c) Yes, Sir. 

(d) The work of provision of Auxiliary 
Warn in, System on Bombay VT -KaJyan 
Section and Harbour Branch suburban 
HCtiOIl on Central Railway it estimated to 
COlt lls. 4 80 crores. The work is Ukely to 
be completed iD 1.,90-91. 

2 

4. A representative of Government 
ofU. P. 

s. A representativc of Governmcnt 
of Bihar. 

6. A represent a tive of Government 
of Assam. 

9. A representative of Government or 
West Benaal. 

[Trans/ation] 

Night laudiag facilities at Rauchl Airport 

4535. SHRI SHIV PRASAD SAHU : 
Will the Minister of CIVIL AVIATION 
be pJeased to .tate : 

(a) wh~rher the work regarding iDstal-
lation of fitments to facilitate nigbt landing 
bas been comp'eted at Rancb, airport; 

(b) if Dot, the reasons for tho delay; 
and 

(C) when it will be completed and tbe 
niaht landlOg commissioned? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA) : (a) to (c) The work of install· 
atioD of night landing facllltits at Ranchi 
airport has been delayed due to local pro-
blems wbich have ainc. becn sorted out 
aDd the work baa becn resumed. Ins-
tallation of vanous components of niaht 
landIng facilities. viz: Hiah inleD-ity Run-
way Liahts. 3·Bar Vi,ual' Approach Slope 
Jodi_or System; Apron Flood Usbt. 
and SImple Approach Ulbtioa Syslem, II 
expected to be completed by December. 
1988. 

[Trans/at i on] 

Sche_to Meet TraDlport Requlre.,Dt. 
.pto 1001 

4536. SHtH BALWANT SINGH 
RAMOOWALIA: Will tb. MiDlst.r of 
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SUllPACE TRANSPOR.T be pleated to 
atate : 

(a) wbetber tbe National Transport 
Policy Committee haa made any assess-
ment about the length of the roads. quan-
tuOl of passenger and loods traffic thereon 
upto 290J ; 

(b) jf so, the details tbereor : 

(c) wbether Govornment have pro-
pared any scheme to meet the transport 
requirements envisaged in the said usess-
meDt: 

(d) if so, tbe details of tbe scheme; 
BDd 

(c) if not. tbe reltSODI tberefor ? 

THE MINISTER OF STATE OF THE 
MINlSTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) to (C) The 
estImates indicated in the Report of NatIO-
nal Transport PoJiC) Committee for tbe 
year 20()() A.D. arc as under: 

<I> Pa,scnger traffic 
in terms of num-
ber of bIllion 
paucnaeu km. 

(Ii) Preigbt traffic in 
billion tonne, 
km •. 

Total of Share 
Rail. (\f 
Air & Road 
Road Trans-

port 

1344 800 

650 182 

NTPC has Dot made any specific esti-
mate ot tbe total road netwllrk lenafh 
qcep_& for National Hi&.hways. but em-
pJaasized tbo need lor a 2()..year perspective 
piasa CAdiq 2001. For NaliODal Hi&bways 
aD addiUoo of 13000 kms. bad beco rocom-
DleDdod by lb. CoanmlUoo. Tbe recommCD-
daUan •. of National Transport Policy 
Committee ar. taken tnfo con.id.craLioo 
"bll, rormulatiDi FIYe Year PlaDa' Annual 

Plana for road aad road transport UClOI. 

Com pater edBc:alioa centrea of Delbi 
University 

4537. SHRI ASHKARAN SANKHA .. 
WAR: Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT b. pleased 
to state: 

(a) whether there bas been a strlk.e 
recently in some coJieaes of Delbi Univer-
sity due to Don-avaHability of computers 
wbere computer is a subject of study tbero; 

(b) whether Govornment propose to 
provide computers in tbese colleges ; and 

(C) If so, by what time? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF .aOUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P. SHAHI): (a) to (c) 
The infonnatioD is beiDa collected and will 
be laid on tbe Table of tbo House. 

[ Enrlis lr } 

Forest laDd for denlpRleat project. 

4538. SHRI G. DEVARAYA NAIK : 
Will tbe Mlnlster of ENVIRONMBNT 
AND FORESTS be pleased to state: 

(a) whether Union Government bave 
reccl\ed proposals for release of (orcst 
Jand for construction of roads. irrigation 
projects. hospitaJs. scbools and other 
public projecls from Karnataka ; and 

(b) if 50, how many of them bve 
been cl('llred so far ? 

THB MINISTER OF STATe OF 
THE MINISTRY OF ENVIRONMBNT 
AND FORESTS (SHRI Z.R. ANSARI) : 
<a) Yes. Sir. 

(b) 77 proposals bave been cleared 
UDdor tbo For_t (Conservation) Act, 
lNO aieGe 25,10.80, 
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U.'nrslty Graat. Co •• IIII .. to ..... 
Vai'fersities Demaads 

4S39. DR. V. VENKATBSH: WiIJ 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether there have been some 
complaints about tbe delay on the part of 
the University Grants Commission in 
meeting tbe legitimate need. of tbe various 
UDiversitiea ; 

(b) if 10, the details of sucb cases ; 
aDd 

(c) the steps taken to meet the de-
mands of tbe unlvcrsities In time? 

THE M1NISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP· 
MENT (SHRI L P. SHAHI) : (a) to (c) 
Accordinl to tbe practice followed by tbe 
UGC. after a five-year plan il finalised, 
depending upon the allocation made to 
tlle UGC. Universities are informed of tbe 
likely allocation available to them for 
pneral d~velopment duriog tbat plao. The 
Commission also formulatea detailed 
,uideJines (or the Universites for tbe pre-
paratioDs of their proposals. On tbe basis 
of these guidelines, the Universities are 
expected to prepare their development 
proarammca within tbe allocations indi. 
_ted which are then examined by the 
Commission with the help of Vi.itioa 
Committees 

During the VII Plan, there was some 
delay In tbe finalisation of tbe auidclinci. 
tbe Commission felt that it. .uideJinH 
ahould reflect tbe major tbrust and COD· 
cerDS of the Nationa) Policy on Education 
-1986 and sts Proaramme of Action. 
These autdellnel were finalised in October, 
It86 aDd circulated to tbe U nivcrsitiea. 
ftc Commi.sion decided I bat instead of 
.. dina V.niDl Committees to eacb U .i. 
v •• ty. tbe representafives 01 tbe UAiver-
IIdea should be Invited to dJscUil their 
proposals witb the Commission. Accor. 
diDlly discUllioD' were beld In the case of 
• UDivenitiea durin. Febrwry. 1981 and 
Jl Univenitlet in JUDe, 1987. Peedi ... 
laaUtatioa of tb. pr.opotall ofUuivora ... 

AI mentloDed above, 'be Commission al.o 
decided to .anction tbe uraent develop-
ment proarammes of tbe Universities In 
tbe fint two yeara of tbe Plan witbin a 
coiJiDI of about 30% of the likely allo-
cation for eacb University. 

haet_lIty, Cleaallae .. aad QuantI 01 
Food In ICerala Expr... ' 

4S40. SHRI GEORGE JOSBPH 
MUNDACKAL : Will the Minister 01 
RAILWAYS be pleaMd to state: 

(a) wbetber Government are aware 
of the late running of Kerala Expre. 
durin, tbe Jasf tbree monlbs; 

(b) if 10, the reasons therefor; 

(c) wbether tbe two cleaners allotted 
to theae trains were withdrawn and the 
compartmont. are not kept neat and 
clean; 

(d) wbetber aoy complaints reaard .. 
ina cold, coltly and poor quality food 
from the passen,ers and Members of 
Parliament bave been rectived; and 

ce) if so, tbe step. propolCd to be 
taken to ensure cleanliness, lood .ervice, 
.ood quality of food and punctuality of 
th ... traiDS 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF J.AILWA YS (SHRI 
MADHAVRAO SCINOIA); The punc-
tuality percent a.. of Kerala Bxpr ... 
reacbin, Us d.uDation on tame from J 5tb 
December' 87 to 14tb Marcb '88 was 66.8. 

(b) Main rea.onl for late runDiD, of 
tbe traia were alarm chaio pulliD" loa. 
accident. and diesel loco/.ianal equipmenc 
fanur ... 

(c) The cleaners were withdrawn al 
a part of tb. rationalilation dODe to 
Improy. .tafr productivity a.d malnte· 
n&DCe of coach .. by redeploylu. the mae-
POW'" at terminal. and at baltl earoute . 
aevlled arraDpmentl are workt.. ..t .... '"torn,. 
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(4) Tb.re were lome, loch comp-
laint.. However, ~Jttenlive opinion polls 
conducted bavo revealed that majority of 
palSenlen have appreciated tbe cassuol. 
aervice. 

(e) Every effort il beinl ma". to 
,D.ure cJeanliness and 100d .ervlce on 
the traIn. MonitoriDI of tbe traiD i. 
contJnuioa to improve it. performaoce. 

V.yodoot Seulce for Paraea 

4541. SHRI TARIQ ANWAR: Will 
the Minister of CIVIL AVIATION be 
plelled to state : 

<a> whether Government bave decided 
to link. Purnea in [ibar tbrouab Vayudoot 
tervice; 

(b) if so. tbe realODS for delay In 
starlin. tbe Vayudoot service in tbis 
lector; and 

(c) tbe time to be taken to introduce 
fbi. service ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AViATION (SHRI MOn. 
LAL VORA) = (a) Purn.a, tbou,h inclu. 
ded in tbe flit or stations approved (or 
airlioltln. by Vayudoot, bas Dot been 
provided airlink so rar due to paucity of 
aircraft clpacity and absence of termiDal 
bui.diDI &1 the airport. 

(b) and (c) Subject to avaifability of 
aircraft capacity economic viabillry of 
operations and development of iofra.troc. 
ture, Vayudoot bas plans to airllnk 
Purnea durios the current plaD period. 

[ Trolls/alion] 

Doctorl pncttl". I. ~.bl.ed Iyat_ 
of Medici ••• 

4~2. DR. PRABHAT KUMAR 
MISHRA : Will lb. Minister of HEALTH 
AND FAMILY WELFARE be pJtased to 
It ate : 

(a) tbe Dumber or doctors in India 
praeticiDI combiDcd .Yltem ,of medlcln .. ; 

(C) bow tbe practitioners of combined 
.ystem of Medicine. were categorised after 
tb. IntroductioD of pure Ayufvedic .yscom 
of lMdicine; 

(c) wbether Govtrnment propose to 
re-introduce the combined .ystem 01 
medicines: and 

(d) if 10, tbe action being takeD b, 
Government in tbis regard? 

THE MINISTER OF ST ... TE IN THB 
MINISTR.Y OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) KHAP. 
ARDE) : (a) Tbere is DO recop'sed 
.ystem or medIcine known 8. combined 
system. 

(b) Doc! not arise. 

(C) No, Sir. 

(d) Does Dot arise. 

(Enllish] 

AbIO"UOD of C.saal Laboaf 

4543. PROF. P. J. KURIEN: Will 
the MiDister of RAIL WAY S be pJeased 
to stat. : 

(I) tbe aonual rate or ablorptioD of 
casual labourers in tbe Railway,; and 

(b) the steps being taken to speed 
up tbeir absorption 1 

THB MINISTER OF Sf ATE OF 
THE MINISTRY OF RAILWAYS <SRRI 
MADHAVRAO SCINDfA) : (8) Number 
or casual labourers absorbed in resuJar 
employment varies from year to year. 
Approximate Dumber of casual labourers 
absorbed in Zonal Railways during the 
year 1985-86 and 1986-87 is as under : 

1985-86 1986·87 

--------
15.500 18. SOO 

(b) Virtually all vacaDcies in {iroup 
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-.0- baniDS certain exceptions, are at 
.present, being filled by ab!ort'tioD of 
.caaual labourers/substitutes after screeo-
ina· Absorption is, however, subject to 
factors like availability of vacancies and 
~jaibmt)' and sujtabjJjty of individual 
casual labourer for regular employment. 

[Translation] 

Nuodaya Vldyalayas in Uttar Pradesh 

4544. SHRI HARISH RA WAT 
Will the Minister of HUMAN RE. 
lOUR,CE DEVELOPMENT be pleased 
to atate : 

<a) the number of Navodaya Vidya. 
layas proposed to be opened jn Uttar 
Pradesh in 1988-89; 

(b) whether the sites have been 
seJected for opening these VidyaJayas; 

(c) if so, the places where the~e 

Vidyalayas wilJ be opened; and 

(d) whether such V,dya'ayas will be 
opened in Pithoragarh and Cbamoli 
distrlcts in Uttar Pradesb during tbe 
year ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTUltE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP-
MENT (SaRI L. P. SHAHI): (a> to (c) 
Ten h'10re Navodaya VidyaJayaa at tbe 
foJJowiog places have been sanctioned for 
.tabUshment durin, 1988-89 in Uttar 
Pradelb: 

(I) V.Hage Devatia, Distract Gonda 

(2) VUlase Mejakbu, Dlitrict Alla-
habad 

(3) Villaae Dhuogir. District Uttar-
kltbj 

(4) Villale Babadurpur. District 
Basti 

(5) Vma.e Palalm. District Mathura 

(6) VIIJalO Kburampur, Diltrict 
Ghaziabad 

(7) Villalc Gramsabha Akbafl8nj, 
District SitlPur 

(8) Village Kollar. Ka18n, District 
Agra 

(9) VUlaie Kalamatti, District 
Unnao 

(10) Village Baghra. Distnct Muzaffar-
nagar. 

(d) 1 he proposal for establishment 
of Navodaya Vidyalaya in Pithoragarh 
District bas been referred to the Inspec-
tion tcam for conducting site survey and 
a decision will bo taken on receipt of tho 
report. 

A Navodaya Vidyalaya bat already 
been sanctioned in District Chamoli at 
Village Uttarkband V,dyapeetb which bas 
started fUDctioning from 1987-88. 

[Elfglish} 

"crease In CaDet'f Dcatla. 

4545. SHRI Y ASHWANTRAO 
GADAKH PATIL: Will tbe Mhwater of 
HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) wbether the number of cancer 
patIents and deaths caused by the disease 
have jncreased during tbe y.ar 1981 as 
compared co cbe previous two years; 

(b) jf so, tbe details tbereof; and 

(c) the mea,urea taken during the 
current year to create additional faeHities 
for the detection and treatment of the 
disease 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAllO) 
KHAPARDB): <a) and (b) The increase 
or decrease factor amona the numbor of 
~anc.r pldents and deatbs occurrod in 
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Specialised Cancer Hospitals iD Indja 
during tbe year 1985 and 1986 bas been 
indicated In tbe atatement Jlven be10w. 
The information retatinl to year 1981 i8 
not available. 

(c) Facilities for treatment of cancer 
includlnl radiotherapy are available in 91 
institutions in the country. Chemo-
therapy faciltties aro lenerally available 
in all major hospitals. There aro 58 
Medical colJages with PAP Smearing unifl 
under 'he Post Partum programme with 

caneor detection facilities. Early Cancer 
Detection Centres have been set up in 28 
institutions. Within the 7th Plan alloca-
tion of R.. 20.00 crores, assistaDce i. 
being given to , Relional Cancer Centres 
located at Ahmedabad. Bangalore. Cal-
cutta, Cuttack, D~lhi, Gaubati, Owalior, 
Madraa and Trivandrum for tho purchase 
of sophisticated equipment. for their 
development. Central assistance @ lls. 
12 00 lalths is being given to In~titutionl 
for lotung up of Cobalt Therapy Units. 
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Dt,elop.eat of IBla" Water TranllPort 
in Aacihra p,.adelb 

4546. SHRI V. SOBHANADREE· 
SWARA RAO: 
SHRI C. SAMBU : 

Will tbe Minister of SURFACE 
TR.ANSPORT be pleased to state: 

<a> tbe al1ocations made, amount 
released and expenditure incurred on tbo 
developmedt of Inland Water Transport in 
Andhra Pradesh during 1987-88 ; aDd 

(b) tbe achievements made durina 
tbat period ? 

THE MINISTER OF STATE OP 
THE MINISTRY OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT) : 
(a) Under Centrally Sponsored 
Scbemes for aiving loan assistance by tbe 
Centre. an amount of Rs. 20 la~bs bas 
been alJocated to tbe GOVl. of Andbra 
Pradesb. Tbe Scbemes relating to im-
provement of Buckingbam Canal. Eluru 
Canal, Commamur Canal ana the Ka-
klnda Canal on an integrated basil are 
awaited from the State Govl. for sanction. 
Therefore, tbere hal been no expenditure 
10 rar under tbis head. 

A lum of Rs. 12.00 lakhs bas been 
released to Inland Waterways Autbority 
of India for undertakina bydrograpbic 
luevey on river Godavari and river Krishoa 
throuab tbe State Govt. as a Central 
Scbeme. 

(b) The hydrographic survey on rlver 
Godavari has beeD completed and tbe 
report is expected by tbe end of March. 
1918. 

[Translation] 

New 81.te.. of scale aDd cheek ... of 
Air Ticket. 

4547. DR. CHANDRA SHEKHAR 
TIUPATHI: Will tbo Minister of CIVIL 
AVIATION be pleased to state: 

(a) wbetber some new system is beiDa 
considered fo; sale and ~bockinl of tickets .t airports ; 

(b) wbether tbi, sy.tem .has been in-
troduced at &lny p.aco ; 

(c) it so, tbe details tbereof and 
whether tbls system bas been found to be 
convenient to passonaers and employees; 
and 

(d) if so, tho time by whicb it will be 
introduced? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA): (a) to (d) Indian Airlines bas 
already introduced the new system for 
8a)e of computerised tickets at selecled 
Jocations. The new system of cbeck-in i. 
under experiment at selected airports. 

Air India has plans to instal ticket 
printing machines at Bombay and Delhi 
airports in India by tbe eod of 1988. 

The new system for sale Qf com-
putariled tickets is being gradually exten-
ded to cover more station. served by 
Indian Airlines. The computerised system 
for check in would be introduced by 
Indian Airlines wben tbe current experl. 
mentation is complete. 

The new system is found to be more 
convenient. 

[Enrlish] 

Theri Dam located 18 earthquake zoue 

4548. DR. A.K. PATEL: 
SHRI C. JANGA REDDY: 

Will tbe Minister or ENVIRONMENT 
AND FORESTS be pleased to state: 

<a) wbetber a study team of his Mint.-
try bas found tbat T ebri Dam Project Is 
Jocated in tbe earthquake prooe zone tbat 
could be disastrous for tbe life and pro-
perty of tbe people IIvinl in Swaraasbram, 
R;.bikeah and Haridwar area. ; 

\b) if 10. the observation. mado in 
'bi, rea.rel ; Ind· -
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(c) tbe action proposed to be taken 
in tbis relard 1 

THE MINISTER OF STATE OF 
THB MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a) and (b) Tho Expert Group's obser-
vations on tbe location of tbe Tehri Dam 
In an aCliyo seismic zone are as follo-
wioa: 

Eshfnated peak ground accelera-
tion varies between O. ?53 to 0.568 
again6t tbe seismic .;oefficient of 
O. 15 g recommended f J r the 
desian of Tehri Dam. 

Likelihood of the occurence of 
major earthquake in the area due 
to gap an seimicity immediately 
east of the rupture zone of the 
1905 Kangrs earthquake exten-
ding over 700 Km. to tbat to 1954 
Bibar earthquake. 

Tbe Expert Group recommended: 

Development of a detailed tec-
tontc model of the rcaion to ovcr-
come the present limitations of 
data and understanding of the 
assumptions made. 

Setting up of a seISmIC monitoring 
network. 

(C) Tbe project ia to be implemented 
luitcibly JDI.OrporatlDi the inputs of 
national and other experts. 

Ferr1 senlce bet"een Rames"aram aod 
Talal ManDar 

4549. SHRI P. M. SA YEED: Will 
tbe Minister of SURFACE TRA~SPORT 
be pleased to state : 

(8) wbether ferry servjce between 
Rameswaram and Talai Manner bas since 
boon ruumed ; 

(b) ir not, tbe reasons tberefor ; and 

(C) since wben it was dIscontinued 
IDd tbe reasons tberefor ? 

THB MINISTBR OF STATB OF 

THE MINISTRY OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
(8) No Sir. 

(b) and (c) The ferry service between 
Rameswaram and Talatmannar II normally 
5uspcnded from October to January. eacb 
year, on account of mOI,soons. However, 
tbe service which was suspended In Octo-
ber 1984 did not resume ID January '85 on 
account of tbe situation prcvaiJing in Sri 
Lanka. 

Guotakal-ReoigUDla Rail".y Uue 

4550. DR. D.N. REDDY: Wln tbe 
the Minister of RAIL WAYS be pleased to 
state: 

(a) whether the double railway Jane 
between Guntakal and Reni&UDta 011 
South-Central RaiJways was inItiated 
several years ago at an estimated cost of 
Rs. 14 crores ; 

(b) if so. tbe progrcss of tbe wOlk 
and tbe esca allOD 1D tbe cost as at 
present; 

(C) tbe reaSOns for delay, if any ; and 

(d) Ibe hme by which it is likely to 
be completed 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAY;:, (SHRI 
MADHAVRAO SCINDIA): <a> to (d) 
Out of fOlal length of 309 Km. between 
Renllunta and Guntakal, dOlabling of 
cortam critical patches totalhna 69 KID. 
was approved 10 1972-73 as Phase-l at an 
anticipated cost of Rs. 572 lakbs. This 
was commislloned finally In 1979-80. 
Phase-II of tbe doubling coverlna 47 Km. 
was approved In 1973-14 at an estimated 
cost of Rs. 5.01 erore. On thll 23 KID. 
;s already commIssIoned and baJaDCO 24 
Km. of doubhng is planned to be com-
missioned sborilY. Doubhng of tbe romal-
ning 193 Km. of sinale bne sections has 
not been approved so far. 
[Trcms/ationj 

Va,doot .enlee to Bhati.d. 
4551. SHRI TElA SINGH DAR.D!: 

Will tbo Minilter ,of CIVIL AVIATION 
be ploaiod to Itat. : 
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(a) whether the Vayudoot service from 
Delhj to Bhatinda was introduced in 
Aqust, 1'87 and discontiDued later on ; 

(b) il so, tho reasons lor discontinlDI 
this faciHty ; anc! 

(c) whether Government propo.o to 
restart this air service and if not, tbe 
roasonl therefor? 

THE MI NISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION lSHilI MOTILAL 
VORA) : (a) Yes. Sir. 

(b) Vayudoot services to Dhalind. 
have been temporarily suspended due to 
• hortaae of aircraft capacity. 

(c) Yes, Sir. 

[Enrlish) 

CleaaiDa of GaDlet 

4552. SHRI AKHTAR HASAN: Will 
tbe Minister of ENVIRONMENT AND 
PORSSTS be pJeaaod to atate : 

(a) whether a higb-powered scientific 
tuk force has bccn sct up to study reports 
completed by various asencies 00 keepio8 
GaDles clean ; 

Name of tbe A,enc), 
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(b) if 10, the findlnl' of this taak 
force and detaH. of tbe recommend6tionl 
made; and 

(t) tile amou.ot of money sanctioncd 
to U(iOUI aaeacin to carry out tbe job 
ea.c:b yur ? 

THE MINISTER OF STATB OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI' Z.R. ANSARI) 
(a) y ... Sir. A Special Ta.k Forco com-
prilina em inGOt scionuacs is monitoring 
and co-ordmatln& the PIOgedS of re~carcb 
work beinl carricd out by 14 Unlversitcis 
locatod aloos the river GaDga under lbe 
Integrated Eco-Dev~lopment Action Oricn-
t4d Jlesoarch Prolramme 00 River Ganga 
Basin . 

(b) Tbe Task Force is reviewing the 
preJJmioary reports recoived from the 
principal investigaton of ddfereDt researcb 
projects. Tbe principal iDvesti.ators whose 
project Itudles arc cominl to a cJose by 
tbe middle of 1988. bave been cOQue.ted 
to furnllh tbe out·come 01 tbeir studiel. 
Tbe UDdinp of tbis Researcb Programme 
will be ava'iable ooly after the Task Force 
ba. reviewed and evaluated tbe various 
reportS submitted by the principal iovesti· 
ptorl. 

(c) The Research Proar.mme wal 
sanctioned In March. 1985 .nd tbe insti· 
tuIion wiae breakup is aiven below : 

Sanctioned amount 
(RI. ;n lalth,) 

2 

1. OnrukuJa lCangri Vfah •• vidyalaya, Haddwar 9.37 

2. Garbwal University, Garbwal 

S. UBiyel',ity of Roorkee, lloOlk.e 

4. University of Kanpur. Kanput 

s. Banara. Hindu Univenit)'. Val.na,t 

6. Patua UDiYenit" Pat .. 

7. Bba,alpur Univen;ty, Bhqalpur 

9.43 

1l.83 

19.14 

63.'3 

24.11 

JO,~ 
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2 

B. Ra;eadra A.r;culturaJ Umv.r.Uy, Samutipur 14.82 
9. Uoiversity of Calcutta, Calcutta 

10. University or Kalyani, Kalyani 
11. University or 'Burdwan. Burdwan 
12. Bidban Cbandra Kri.bi Visbwavidyalaya, KalyanI 

8.68 
17.32 
20.49 
23.10 
14.53 13. Jadavpur University, CaJcutta 

14. Aligarh Mualim Univ'l'Ifty. AIi.arb 

Actual releas. of amounts for different 
projects Is, bowever, made after reviewiDI 
tbe progress and otber relevant aspectl 
relatlDg to tbe projects concerned. TIIJ 
date an amount of RI. 212.33 latbs bas 
been made available. 

Vlcaatie,"a grlde of PGT. 1.0ellal 
rel'oD or K. V.S. 

45~3. SHRI VlJAY KUMAR 
YADAV: 
SHIll RAMASHRAY PRASAD 
SINGH: 

Will tbe MInister or HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
Itate : 

(8) tbe number of vacancies of Post-
araduate teacbers, subject-Wise. in Delbl 
re,ton 01 XeDdriya VidyaJaya SaD.atban 

34.39 

Tot.' : 2.8L6S 

filled up dUrin, tbe current academic 
lea. ion ; 

(b) mode of filJin. up those vacaDOlel; 

(c) tbe number 01 candidatea selected 
lor each lubject ; and 

(d) the Dumber 01 persons wbo wen 
offored appointments and bav. joined 
duti .. so far? 

THB MINISTB1t. OF S1 A TB IN THB 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THB MINISTRY 
OF HUMAN R.ESOUIlCE DEVELOP. 
MENT (SHRI L.P. SHAHI): (a) to (d) 
A statement sjvjn, the detaHs re,armu. 
Dumber of vacancies of Post Graduate 
Teachen filled up in Delhi Reaton of 
Kcndriya Vidyalaya Sanaatban. tbe mod. 
of fillinc up tbese vacancies. etc. is SiveD 
be10w. . 

State.eDt 

Subject No. of No. of No. of Mode of fiUiDS Total 
vacancies candi- penons up of vacancies 
filled up dates oCr.ed 
duriDI empa- appoint. FroID Depart- Inter 
the nelled menl. out meotaJ ReaionaJ 
current by (direct of promo. transfer 
academic direct recrui- .. 10 .. tion 
IftSiOD. reuui .. tment) ctect 

tment. CAn-
didat •• 
(Direct 
Ilecruit-
meDl) 

1 2 3 4 S 6 7 8 

Hladi 07 ~ ~U ~Il Nil 07 07 
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2 3 4 

English 13 06 06 

History 07 08 07 

1!conomics 07 02 02 

Geography 06 08 05 

Physics 09 04 04 

Chemistry 05 03 01 

Biology 08 11 03 

Maths 06 OS Nil 

Commerce 04- 12 03 

Le'f)' Caarges Itn Break-Balk €argo 

4554. SHRIMATI BASA VARAJES· 
WARI: Will tho Minister of SURf-ACE 
TRANSPOR T be pleased to state: 

(8) whether Government have directed 
five major ports to levy charges on break-
bulk cargo ad-valorem; 

(b) the basis on which these charges 
have been fixed; 

(C) the criteria followed till now; and 

(d) to what extent, thls new decl.ion 
will belp the exchequer 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANS-
PORT (SHill RAJESH PiLOT) : <a) 
Government sa nction has been issued to 
the major ports of Bombay, Cochin, 
Kandla. Madras, Tuticorin an~ Mormugao 
ror levy or charlet OD breat-buJk carao 
on ad .. valorem basis. 

5 6 7 8 

OS 02 06 13 

06 Nil 01 07 

02 03 02 07 

05 01 Nil 06 

04 02 03 09 

01 01 03 OS 

Nil 06 02 08 

Nil 03 03 06 

02 01 01 04 

(b) The charges bave been fixed as a 
percentage of tbe value of tbe cargo and 
sucb percentage has been related to the 
present level of revenue earned. 

(c) The criteria foJJowed till now is to 
levy wharfage charges OD weigot or volume 
or per unIt basis. 

(d) This decision is not expected to 
yie!d any Significant additional revenue to 
ports since tbe rates are derived from tbo 
exIsting level or revenue. However, tbere 
could ~e some variations in tbe level of 
revcnue if tbere are cbangos in the value 
of the car~o. 

[TransIation) 

Air Pollution ID Deihl 

4555. SHRI SHANTI DHARIW AL : 
WiJ1 tbe Minister of ENVIRONMENT 
AND FORESTS bo pleascd to Itate : 

(a) whether tho NatioDal Environment 
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EDa'ncerinl Research Institute, NalPur 
bas conducted any survey in respect of 
tbe air pollution and environment of 
Delbi; 

(b) if so, tho findings of the survey and 
the suggestions made to control tbe air 
pol1utlon; and 

(C) tbe stops taken by Government in 
this regard ? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
Yes, Sir. 

(b) Tbe National Environmental Eng-
ineering Research Institute carried out air 
quality survey in Delhi for the period 
1978·-85. The main findlogs of the survey 
with respect to Delhi are as follows: 

(Values in microgrammes per cubic metre) 

S. No. City Sulphur 

78-81 

1. Nazafgarh 42.6 

2. Town Hall 41.3 

3. Netaji Nagari 13.4 

dioxide 

84-85 

55.8 

64.2 

24.7 

Oxides of Suspended particulate 
Nitrogen Matter. 

78·81 84·85 78-81 

32.3 37.4 438.6 

38.1 43.9 475.6 

25.S 30.5 326.0 

84·85 

417.9 

42~.5 

275.6 

No specific suggestions have been made under the Programme by the Institute. 

(c) The steps taken by Government 
Include 

(i) Ambient air quality standards 
have been laid down : 

(Ii) Emission limits for major air 
polluting industries have been 
prescribed; 

(iii) Emission standards (or petrol 
and diesel driven vebicles bave 
been evolved; 

(iv) Tbe tbermal power plants in 
Delbi have been directed to 10-
Ital higb efficiency electrostatic 
precipitators; 

(v) Awarenesl CampailD for Cootrol 
of pollution from vehicular exba-
Ult bas beon launcbed in Delhi; 
and 

(vi) Central Board for tbe PreventioD 
and Control of W.ter Pollution 

have set up seven air qualitY 
monitoriol stations in Delbi. 

[Ellg/lsh} 

Reservation System at Trifaodrum 

4556. SHRI V. S. VIJAYARAGHA· 
VAN: WiU the MiDlster of RAILWAYS 
be pleased to state : 

(8) whether there are complaints that 
bona-fide passengers find it very difficult 
get relervation from the Trivandrum 
Booking Office; and 

(b) if so, the steps being taken to 
redress these complaints and put an end 
fo tbe corrupt practices 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINOIA) : (a) No, Sir. 

(b) Do.s not ariso. 
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I.pact of Inceatins/Di.inceatlnl 08 

PopuiatioD CODtrol 

4"7. DR. T. KALPANA DEVI : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to state: 

(a) whether there is any proposal to 
evolve a National policy providing incent-
ives and disJncentives to make a significant 
impact on population control; 

(b) jf so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAM. 
ILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) to (c) Government of 
India gives no incentive to members of 
general public who accept Family Plann-
iog. However those acceptors who accept 
sterilisation of IUDs are given compen_ 
sation for wages lost at a uniform rate. 
States have also been requested to give all 
acceptors of sterilisation five lottery tickets 
and green card. to acceptors of sterilisat-
ion with one-two children entitling them 
to avall certain (acHiti:s being given by 
the States/UTs. 

Central Government employees who 
accept terminal methods of Family Plann-
ing after three or less number of children, 
are entitled to one incentive Increment 
and l( % r~bate in interest rate on H. B. 
A. taken by tbem. 

Every year a specific sum is earmar .. 
ked by the Mimstry of Health and ramily 
Welfare for conferring awards on thc 
States/UTs for best performancc in Family 
Welfare Programme. 

Tbe Central Council of Health and 
Family W clfare in its meeting beld (rom 
ISth to 17th Fcbruary, 1988 bad Inter-alia 
recommcoded as foUows :-

(i) Inccntives under FamIly Welfarc 
Proll'amme should be linked with 
family lize rathcr than methodl 
of cOlltraception employed. 

(U) Adoption on All-India basis the 
Gujarat Government's Bcheme 01 
issuina special security certificate. 
worth Rs. 6000/. Rs. 50001, R,. 
4000/. Rs. 3GOO/- to parent. 
accepting sterilisation with oncl 
two/three/four daughters and no 
son respectively. 

NOD-Practisiog AllowaDce to Docton 
of IDdiao Systems of Medlcloe 

4558. SHRI SANTOSH KUMAR 
SINGH: Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether the service doctors with 
graduate and postgraduate qualifications 
have been given Non-Practising Allow. 
ance amounting to Rs. 600 to Rs. 900 
according to tbeir pay range; 

(b) if so, the reasons for not giving 
the benefit to ISM PhYlicians and Resea-
rch SCientists of tbe Central Council for 
Research in Ayurveda and Siddha so far; 
and 

(c) when Government propose to give 
this benefit to the aforesaid categories of 
employees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAM-
IL Y WELFARE (KUMARl SAROJ 
KHAPARDE): (8) The doctors belong-
ing to Central HeaUb Service have been 
granted Non-practising aHowance amount. 
Ing to RI. 600/- to Rs. 900/-according to 
their pay ranae. 

(b) and (c) The question o( 81vlng 
reviscd pay scales' and Non-practisinl 
anowance to the ISM Pbysicialls on the 
basil of recommendations of the Fourth 
Pay Commission is under conSIderation of 
tbe Government. 

POIt of Jolat-Comml.foocre to KeD" rly. 
Vldyalaya Saagathaa 

4SS9. SHRI RAMASHRA Y PRASAD 
SINGH: Will tbe Minilter of 
HUMAN RESOURCB DEVELOPMBNT 
be pleated to .tate: 
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<a> whether there are two posts of 
Joint Commissioners in Klndriya Vidya-
laya Sangathan in pre-revised Pay Scalc 
of 2()()()..12S-22S0; 

(b) If so, the details of expcrieLlce 
required ID feeder post! in terms of num. 
ber of years and in pay scales for the two 
posts; 

(c) whether therc is any difference In 
this regard between tbe posts; and 

(d) if so, tbe steps which have been 

taken to remove the disparity? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI): <a> Yes, 
Sir; 

(b) to (d) A copy of the recruitment 
rules indicating the qualification, experi-
ence etc. required for the POlts of Joint 
CommIssioner (Administration) and Joint 
Commissioner (Academic) is aiven in the 
Itatoment below. There is no proposal at 
proscnt to amend tbeso rules, 
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EradlcatioD of Illiteracy Amo Dgst 
SC!ST WomeD 

4560. SHRI GURUDAS KAMAT : 
Will the Minister of HUMAN RESOU. 
RCE DEVELOPMENT be pleased to 
atate what steps are being taken to eradi-
cate illiteracy especially among the Sched· 
uled caste and Schedule Tribe women '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE I~ THE MINISTRY. 
OF HUMAN RESOURCE DEVELOP· 
MENT (SHRI L. P. SHAHI) : The 
Government has accorded periority 
to the promotion of literacy among 
Scheduled Castes and Scheduled Tribes. 
Special measures taken in this regard are 
as followa :-

(i) State Governments/Union Terri-
tory AdmlDlstrations have been 
advised: 

(a) to accord priority in covering 
districts having literacy rate 
below the national averago 
under Adult Education Pro-
gramme. 

(b) to ensure tbat mlDlmum 
coverage of SCjST scbould 

. be 30 percent and 16 percent 
respectively. 

(c) to open Adult Education 
Centres tn bastis of Scbeduled 
Castes/Scheduled Tribes. 

(ii) Specific funds are bting earmar-
ked under Special Component 
Plan and Tribal Sub·plan under 
the Centrally Sponsored Scheme 
of Rural Functional Literacy 
Project •. 

(iii) Promotion of literacy has been 
identified as one of tbe five Nat-
ional Mis,ions witb a view to 
applying technology and scientific 
relearcb for tbe benefit of tbe 
deprived sections of the society. 
The objective of National Liter-
ac), Mislion is to impart funct-
ional literac)' to 80 milJion illite-

fate persons in IS·3S age-sroup 
by 1995 witb tbe focus on rural 
~reas, particularly persons belong-
Ing to Scheduled Castes/Schedu-
1ed Tribes. 

(iv) The Scheme of "Operation 
Blackboard" has been designed 
to implement the National Policy 
tbat all children who attain the 
age of about 11 years by 1990 will 
have had S years of schooling 
and by 1995, aU Children will be 
provided free aDd compulsory 
education upto 14 years of age. 
In the selection of blocks under 
"Operation Blackboard", pre-
ference would be given to tbose 
blocks which are educationally 
disadvantaged and have concent-
latlon of persons belonging to 
Scheduled Castes and Scheduled 
Tribes. Pref~rence would also 
be given to trained teachers be-
longing to Scbeduled Castes! 
Scheduled Tribes in the appoint-
ments of teachers. 

(v) State Governments/Union Terri. 
tories have been advised to see 
that the interests of Scheduled 
Castes/Scheduled Tribes are safe-
guarded wbile implementing the 
Scheme of non-formal Education . 

Graot-iD-aid to Matro MaDdir, 
Mabara&htra 

4561. SHRI RAM BAHADUR 
SINGH: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be rl:ased 
to state: 

(8) w~ether Government bave consi· 
dered restoration of grant-in-aid to Matru 
Mandir. Maharashtra; 

(b) if so. since- wben; and 

(c) if not, the reason. therefor '1 

THE MINISTER OF STATE IN THE 
DEPARTMBNTS Of YOUTH AFFAIRS 
&~ SPORTS AND WOMEN & CHILD 
DEVELOPMENT IN THE MINISTRY 
OF HUMAN RESOURCB DBVBLOP-
MENT (SMT. MARGAR.ET ALVA) : (I) 
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to (c) The Central Social Welfare Board 
bas been requested to release tbe arant-
in.aid, due to Matru Mandir, Maba· 
rashtra. 

Introduction of Rajdhanl type Express 
Tra'n froID New Delhi to any 

Southern City 

4562. SHRI T. DALA GOUD: Will 
the Minister of RAILWAYS be pleased to 
atate : 

<a> whether there is any proposal to 
introduce RaJdhani type Express train 
from New Delhi to any Southern City; 
and 

(b> whether there is any proposal to 
reduce tbe funning time of Andbra 
Pradesh Express 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAIL WA YS (SHRI 
MADHAVRAO SCINDIA) : (a) No SIr, 

(b) Not at prescnt. 

Es.cbaoge (acillUei amODRlt Shipyards 

4563. SHRI BHATTAM SRIRAMA-
MUR TY : Will the Minister of SURFACE 
TRANSPOR T be pleased to .tate : 

(a> whether variou. shipyards in the 
country have decided to excbanae facilities 
and execute cost efftcth'e and quality 
anured projects: 

(b) whether the HlDdustan Shipyard 
Limited, Gardcn R<:a,h Shipbuilders aod 
Eogineers-Visakhapatnam have taken a 
lead in tbis regard; 

(c) if '0, the details tbereof; 

(d) wbether out of about 18 bundred 
tonno. of steel necessary for tbe hull at 
Hlndultan Shipyard Limited only 4 
bundred tonnes are available; and 

(e) If 10, the Iteps proposed to meet 
tbe requirements? 

THE MINISTER OF STATE Of THE 
MINISTR.Y OF SURFACE TRANSPORT 
(SHill llAJBSH PILOT): Ca> to (c) 

GRSE and HSL have recently alCeed to 
investigate the possibilities or commencinJ 
ventures in mutual cooperation which 
could be beneficial to botb organisation •• 

Cd) and (e) HSL has preseotly 
adequate steel In their stock to carryon 
construction of vessels on order, which 
includes 3 Nos. 27,000 DWT Bulk Carrier. 
and 2 Nos. 42.750 DWT Bulkers. Steel 
requirement for new construction is obtai-
ned tbrouah placement of orders to suit 
construction schedu. es. 

Jado-Soviet study or Malaria 

4564. SHRI VAKKOM PURSHO· 
THAMAN : W;II tbc Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether a joint study is being 
conducted under [he Indo-Soviet proll.-
mme for combating malaria; and 

(b) ir so, the significant findinas. if 
any, as a result of tbe jomt study 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE \KUMARI SAROJ KHA. 
PARDE) : (a) The followmg two studlcs 
bave becn/are being conducted under the 
Indo-Soviet Pwgramme on MaJaria:-

1. An express !hetbod (or tbe 
detectIOn of resistance in the 
malaria parasite. (completed) 

2. Maiariogenic stratification .1 a 
basis for prospective plaDning of 
control measnres. (on-go,ng) 

(b) Tbe study on the express method 
has been successfully completed and DO 
futber collaboration is envisa,ed. Tbe 
expres~ method to determine chloroquine 
resistance in the malaCIa I parasite was 
effoctive in animal models and in P-falci-
p.rum in-vitro culture strain,. It was 
Dot found suitable tor testlna resistance in 
the field. 

The study on malarloaenic stratifica. 
tion is still undor proccss and concroto 
flodinls are Jet to bo achieved. 
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Rall"ay fadlitle. OD South CfDaraJ 
RaU"ay 

4565. SHRI C. SAMBU: wm tbe 
Minister of RAILWAYS be pleastd to 
state: 

(a) wbether Government propose to 
to improve/increase rail\\ay faciUties viz. 
quota of reservation in trains and stoppage 
of super fast trains at district headquarters 
OD South-Centra) Railway; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) = (a) and (b) 
The reservation quotas at various stations 
including district headquarters stations are 
allotted after taking into consideration the 
total availability of accommodation and 
tho demands at stations enroute. The 
quotas are reviewed periodically on the 
basis of the utllisations at various stations 
and adjustment are made wbere necessary. 
However, some enhancement in tbe quotas 
at various stations is IIke)y witb tbe cha-
Dges coming into force in tbe ensuing 
T~c-t8ble. 

Stoppages or superfast trains are rest-
ricted to tbe minimum neccssary. However 
speclfic cases can be examined on' 
merits. 

,IDaDdal viablli.,. of Bombay 
Metropolitan Rail"ay 

4566. DR. DATTA SAM ANT : Will 
the Minister of RAIL WA YS be pleased to 
state: 

<a) wbether Bombay Metropolitan 
Railway as running at loss; if so, tbe 
dOl ails tbereof; and 

(b) tbe total revenue therefrom and 
the expenses incurred thereon ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAV RAO SCTNDIA) : (a) and (b) 
Yes Sir. Details for the year 1986-87 are 
liven below : 

Total Revenue: 

Expenses 

Loss 

Rs. 154.39 crores 

Rs. 159.67 crores 

Rs. 5.28 crores 

Kendriya Vldya'.yas .n Tamil Nadu 

4567. SHRI N. DENNIS: Will tbe 
Minister of HUMAN RESOURCE 
DEVELOPMENT be p'eased to state: 

(8) tbe number and detaHs of Kend-
riY8 Vidya'ayas functioning in Tamil 
Naou; 

(b) tbe number of these exclusively 
for girls; 

(b) the number of students covered 
by these V:dyalay2.s; and 

(d) tbe number of V dyalayas in 
Madras City? 

THE MINISTER OF STATE IN THE 
DbPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP. 
MENT (SHRI L. P. SHAHI) (a) There 
are 26 Kendriya Vidyalayas functIoning In 
Tamil Nadu tbe detail::: of which are given 
in tbe Statement below. 

(b) All tbe Kendriya VidyaJayas are 
Co·educationa1. Tberc is no Kendriya 
Vidyalaya elcJusively for girls. 

(c) Tbe number of students studying 
in thel>c Vldyalayas as on 30.4.\987 was 
2iJOS. 

(d) The number of Kcndriya Vidya. 
Jayas Jocattd in Madras C.ty is 13. 

State_eat 

List of Kcndriya Vidyalayas in Tamil Nadu in 1'987·88 

I, Ordancc Estato. TlI'uchirapalli. 
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2. Air Porce Station, Sulur, Distt. Coimbatore. 

3. Red Flolds. Coimbatore. 

4. Aruvankadu, The Nilairis. 

S. WelJin&ton, Distt. Ni1airis. 

Written Answer" t SO 

6. HlDdustan Photo Film Mfg. Co.. Indu Nagar, Ootacumand. 

7. Central Electro-Chemicals Research Institute, Keraikudi. 

8. CLRf, Adyar, Madras. 

9. CRPF Avadi, Madras. 

10. Air force Station. Avadi, Madras. 

H. Heavy Vebicles F.lctory Estate, PO Avad. Camp, Madras. 

12. Gdl Nagar. Madras. 

13. I. 1. T., Madras. 

14. KaJp'lkkam. DAE lownship, Kalpakkam, Distt. CbingeJepattu. 

15. MlDambakkCim, Madras. 

16. Tambarrarn, Madambaklcam, Silyur, Madras. 

17. Island Grounds, Madras 

18. K. K. Nagar, Madras. 

19. Madurai. 

20 Sadras. KuJpakkam. (Distt. Chioge'epaUu). 

21. Tambarram No.2, Tambarram. Madras. 

22 DGI Complex, PO Nangaoallur. 

23. Ord. Clothing Factory. Avadi, Madras-600054 

24. Reactor Reasearch Centre, Kalpakkam. Chongalapattu DisH. 

2S. Ordance Factory Estate, DisH. Tiruchirapalli. 
TuuchirapaUl, (T. N.) 620016 

• 26. Maodapam .Camp, Distt. Ramnathpuram. 

• Sanctioned on 12 11.1987. 

Vendiog/Book Stalls at Small StaClons 
io Metropolitan Cities 

of metropolitan cities; and 

(b) if so, the reasons therefor 1 
4568. SHRI R. ANNANAMBt: W,1l 

tbe Miniater RAILWAYS be pleased to 
state: 

THE MINISTER OF STATE OF THI!. 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) No. 
Sir. (a) whether tbere is any directive (or 

Dot provid,ng essen Hal facilities like 
caterina/vending/bookstall ctc. on small 
railwa)' ItatioD9/platfprms witbin the aroa (b) Does oot arise. 
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Regl.trati(lD of meclical practitioDers 
under AyurVfdic UaaDi MedlciDe. 

4569. SHRI R. DHANUSHKODI 
ATHITHAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to stB tc : 

<a) whet her some percons were enli-
sted for registration as medical practitio-
ners in Delhi by the Board of Ayurvedic 
and Unani Medicines iD 1963; 

(b) if so, the number of enlisted 
pellons who have been registered till day 
and If no such registration of enhsted 
penons has been done so far. tbe reasons 
tberefor; 

(c) wbether the above mentioned 
enlisted persons arc likely to be registered 
in near future; and 

(d) if not, the reasons therfor '1 

THE MINISTER OF STAT E IN THE 
MINISTRY OF HEJ\LTH AND FAMILY 
WELFARE (KUMARI SAkO} KHA-
PARDE): (a) and (b) Accordmg to the 
information furnished by the Board of 
Ayurvedlc and Unani Systems of Medlcin-=, 
Delhi Adm1n:stratlon, some persons were 
enlisted by the Board of Ayurvedlc and 
Vaani Systems of Medicioe, in 1963 to do 
medi") praclices only but tbey were not 
enlisted for registratIon. No enlisted 
person bas been registered tiB day for 
WaDt of aoy provisloo in the Act, 

(c) and (d) Enlisted persons can 
only be rcaistered If there is an amend-
ment in tbe Act, 

AIJocatloD of \"aM received frOID World 
HeaUb Orgao)satloa 

4570, SHRIMA TI KISHORI SINHA: 
Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(al whether Government have recei. 
ved mobile vans (rom WorJd Healai 
Orpnisation aod otber IDternational 
aaCDCICI for u.; under public health 
.meet; 

(b) if 10, their number and States 
to which tlley bav& been despatched; 

(c) whetber aoy of tbese vehicles are 
lying unused; aDd 

(d) if so, tbe reasonl tberefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) (a) to (d) The informatton is 
being collected aDd wi)) be placed on tbe 
table of tbe Sabba. 

EnvlrODmeatal dearaDct of Duelear 
. project 

4571. SHRI SATYENDRA NARA-
Y A N SINHA: Will the Minister of ENVI· 
RONMENT AND FORESTS be pleased 
to state: 

(a) whether Government have consi· 
dered tbe environmental impact of sanctio-
DIDS more nuclear power plants under the 
10,000 MW nuclear power scbeme by 
1999; 

(b) if so, wbat are its conclusions; 
aDd 

(C) wbetber Government have also 
conlrdered the world wide concern over 
environmental deterioration due to nuclear 
power plants? 

THE MINISTER OF STATE Of 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI) : 
<a> and (b) No assessmcnt of tbe environ .. 
mental impact of 'etting up nuclear power 
plants to gcnerate 10,000 MW nuclear 
power bas been conducted. Proposal. 
are Individually examined a. and wbe4 
ref.red. 

(c) The Government are aware of 
the worldwide concern over disposal of 
nuclear wute. and the radiation bazard 
In case of accidents, AU aspects are 
exam~ed In detail durJq a .. ellm.oC of 
,be .nvlronmental impact. 
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AUeged modJfttatfoa 01 'are meters by 
three wbeeler driven 

4572. SHRIMATI D. K. BHAN-
DARI : Will tbe Mlnieter of SURFACE 
TRANSPOR T be pleasod to state: 

<a) whether the Directorate of Trans-
port, Delhi bas ~vised the fares of auto-
ricksbaw 10 tb" recent past; 

(b) If so, whether the revised fare 
ebarts bave bten made available with all 
autO-rlcksbaw drivers of Delbi for the 
convenience of passengers; 

(c) if not, tbe reaSODS tberefor; 

(d) whether Government are aware 
tbat all the three-wheeler dfl\ ers have 
modified their fare mf"ters wi! hOUl the 
knowledge of the Transport Au. honty of 
Delbi; and 

(e) if so, the remedial action propo-
sed to be taken an tbls regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRA,-ISPORT 
(SHRI RAJESH PILOT): <a) and (b) 
Directorate of Transport. Delbi Admlnl-
atratlon bas IDtimated tbat they bave 
revised lbe farce; of auto-ricksbaw w.e f. 
14-1-88. For conven'ence of Pdssengers. 
fare charts have been distrIbuted to the 
auto-nckshaws' Drivers tbrou!th their 
Unions aDd also to tbe Traffic Police. 
ReviSIon of fare bas also been WIdely pub-
Iilbed In tbe presi. 

(c) Does not arise. 

(d) No, Sir. After lbe revision of 
rares, the meters are yet to be reeall-
berated. 

(e) Do. not arlse. 

TreatDleDt 01 kidDey .toaes "lth Dew 
Lltbotrlpter systeDl 

4573 SHRI MOHO. MAHFOOZ 
ALI KHAN: Will tbe Minister of 
HEALTH AND FAMILY WBLFARB bo 
plo.ed to .,.to : 

(a) whether Government are aware 
of tbe introduction of a new Litbotripter 
sYltem by tbe CDR Healtb Care Centre 
for the treatment or kidney stonel witbout 
sursery aDd with no risk for cardiac, 
hypertension and diabetic patient.; 

(b) If so. whetber Govefnment 
propose to introduce tbe system in tbe 
All India Institute 01 MedlcaJ SCiences. 
New Delhi; 

(c) jf so, wbat steps bave beon taken 
by Government In this relard; and 

(d) if not, tbe reasons tbereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HE-\LTH AND FAMILY 
WELFARE (KVMARI SAROJ KHA-
PARDE): (a) Yes. Sir. 

(b) Yes. Sir. 

(c) to (d) Government of India haye 
sanctioned tbe grant for tbe porcbase of 
Luhoflipter and tbe Institute ba\'e taken 
steps to purcbase tbe same. 

Air service between Baagalore aD' 
MaDgalore 

4574. SHRI SRIKANTHA DATTA 
NARASIMHARAJA WADIY AR : Will 
tbe MlDlstcr of CIVIL AVIATION be 
pleased to state : 

(a) whetber the air service available 
between Bangalore and Manplore is 
inadequate; 

(b) if so, tbe steps ta~en by Govern-
ment to provide adequate air service bet-
ween tbese two important placCl 01 Kama-
taka; and 

(c) the detads tber.of ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA.) : <a> No. Sir. 
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(b) to (c) Do not arise. 

Tiger p"palatiOD I. Zoos 

4575. SHRI SRIBALLAV PANI· 
GRAHl: Will the Minister of ENVIRON-
MENT AND FORESTS be plcased to 
_te tbe number of tigers fou!ld in various 
Zoos at present 'I 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI): 
According to information available, tbere 
are one hundred and SixtY-Dine tigers in 
various Zoos in tbe country. 

CallCelJatiod of passenger traios 00 

Delhi-SabaT.opar Baghpat line 

4576. SHRI PRAKASH CHANDRA : 
Will the Minister of RAILWAYS be plea-
led to state: 

(a) wbctbeor some passenger trains 
have been caneened in February, 1988 on 
Dclbi-Sabaranpur via Baghpat line on 
Northern Railway; 

(b) if so, the details tbereof and tbe 
reasons tberefor; and 

(C) the time hy which these trains 
are likely to be rcstored ; 

THE MINISTER OF STATE OF 
THB \fINJSTRY OF RAILWAYS (SHIlt 
MADHAVRAO SCINDJA): (a) to (c) 
Yes, Sir. Two out of leven pairs of 
trains on tho DeJhl-Baabpat-Saharanpur 
lCCtion have been temporari y cancelled 
for operational reasons. These will soon 
be fClltorcd. 

St.,. te "prOft tbe .t •• dar. of 
. docatioD 

4517. SHill KAMLA PRASAD 
SINGH: Will tbe Minister 01 HUMAN 
IlBSOURCE DEVELOPMENT be 
pleased to state : 

(a) wbether tbe atandartf of atucliet 
III Govorament rua aool. ill Delhi .. OD 

the decline consequent to which the per-
centIle of the students with Jow marks J. 
on tbe Increasci and 

(b) if 10, the details of tbe steps 
taken to improve the standard of educa-
tion in Government schools in Delhi 'I 

THB MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTtJRE IN THE MJ NISTR Y 
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI): (a) and 
(b) Tbe Deihl Administration feels that 
standard of education in schools In Delhi 
need. improvement. It bas been the 
endeavour of Delhi AdminiHration to 
maintain the standard of studies in schooll 
run by the Administration. Further, 
Delhi Administration has set up T8Ik 
Forces to make suggesfions for improving 
tho standards of education. They bave 
also prepared programme for in-serVIce 
trainiog for tbe teacbers. llelhi Adm'nis" 
tration II allo making efforts to implement 
various programmes finalised by the 
Ministry for strengthening scbool educa-
tion. With tbese efforts, tbe standard of 
education in schools is expected to 
improve substantially io coming years. 

Mal.te_nce of ecological balaDce or 
ADdaman aDd Nlcobar aDd Laksbadweep 

Islaods 

4578. SHRI RADHAKANTA 
DIGAL : WilJ the Minister of ENVIRON. 
MENT AND FORESTS be pleased to 
atate : 

(a) whether it is essential to con-
serve, develop and malOtain tbe aesthetic 
aDd ecolosical quality of the Andaman 
and Nicobar and Lakshadweep islandl; 

(b) if so, the .teps takoD by Govern-
ment In tbis regard; and 

(c) the details or aufdelfnes issued to 
tbele illand administration. in this 
reaard 'I 

THE MINISTBR OF STATE OF 
THE. MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI): 
(a) V .. , Sir, 
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(b) The Government of India have 
set up an Island Development Autbority 
to decide on policies and proarammes for 
intcgrall!d environmentally sound develop-
ment of the Islands (Andaman and Nico-
bar and Lakshadweep). 

-A number of studies bave been 
undertaken to evaluate tbe environ-
mental atatus of these isiands. 

-All tbe proposals hkely to bave 
adverse eovironmentaJ impact are 
exammed from environmental aDlle. 

(c) Guidelines for tourism in tbese 
Islands bave been formuJated keeping 
envlrolJmental protection in view; 

-Guldehnes for SltlDg of IDdustries, 
ports and bal bours, etc. have boen 
seut. 

UctDtes to Raih'IIY Port~rI/CooJlel 

4579. SHRI CHHITUBHAI 
GAMIT: 
SHRI UTTAMBHAI H. 
PATEL; 

Will the MIDlster of RAILWAYS be 
pleased to state: 

<a) wh:tber tbe Railways bave laven 
lkences to coohes/porters on various 
stations tbroughout tbe country; 

(b) if so, the detail. of sucb licencos 
given dur;ng the last three years, and 

(c) the detaIls rCBardlng the facilities 
etc. being given to licensed porters/ 
coolies? 

THE MINISTER OF STATE OF 
THE MINIS fRY OF RAILWAYS (SHRI 
MAOHAVRAO SCINDIA): Ca) to (c) 
The tnformJtiob IS bein" cOllocted (rom 
tbo Zon,d RaIlways and tbe same will be 
laid on th..: Table Qf tb.: Sabba. 

[T,ansi.'711on] 

SIDs'-.ril Vidyala,a. In Raja.tbaa 

4S80. SHRI PRABHU LAL 
llAWAT: Wlll tbo Minister or HUMAN 

RESOURCE DEVELOPMENT 
plea.ed to .tate : 

(a) the number of Sanskrit Vldya. 
layas in Rajastban at present and the 
places where tbele V,dyalayal aro 
locBted; 

(b) the number of the students in 
tbe Vidyalayas; 

(c) whether Government propose to 
open the.e Vidyalayas in backwar4 
districtl of Rajasthan; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCES DEVELOP. 
MENT (SHRI L. P. SHAH[): (a) to (d) 
The information is being collected from 
tbe State Government and WIll be laid on 
tbe Table of the House in due course. 

{English} 

Brltisb Anay. Flights to Madra. 

458l. SHRI SANA T KUMAR. 
MAN OAL: Will the Minister of CIVIL 
AVIATION be pJeased to state: 

<a) whetber the Britisb Ailways has 
beoD IraDled permissioD to operate ser-
VICes to and through Madras; 

(b) if so, the relSons for granting 
tbi. permission: 

(c) the impact of opening this British 
Airways route on Air India; and 

(d) tbe reasons tor not opecaUnl 
Britisb Airway. servIce to and throuab 
Calcutta '1 

THE MINISTER OF HEALTH A NO 
FAMILY WELFARE AND MINISTER. 
OF CIVIL AVIATION (SHR,1 MOTILAL 
VORA) : <a> and(b> Yes. Sir. Air IncH. 
have acquired in roturn. traffic rigbts to 
operate directly from LODdon to Canada 
(Montreal or Toronto) witb traffic rflbt •• 
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(c) British Airwa)'s has not cammeD. 
cect operations between Madras and U.K. 
as yet. The impact t;)( their. optration on 
tJUa route cauDot there10re be evaluated 
'" thia staae .. 

(d) BrItish Airways bas discontinued 
tbeir operations to/from Calcutta based 
CD tboir c:ommercial judg~meDt. 

Tre"tmeat of Arthritis 

4582. SHRI NARSING SURYA-
VANSI: Will the MInIster of HEALTH 
AND FAMILY WELFARE be pleased to 
.tate : 

<a> whether abrasion arthroplasty, a 
DOW technique by which degenerative 
boDe tissue is removed with tbe aid of 
arthroscope and new tissue aHowed to 
IJOW back, is found highly luccessful in 
the treatment of severe arthritis; 

(b) if so, whetber tbis West Germany 
based metbod of treatment bas been tried 
iD India so far; and 

(c) if not, whether Government pro-
pose to try tbis method and if so, when? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 

WELFARB (KUMARI SAR01 KHAP· 
ARDB) : (a) YOI. 

(b) No. 

(c) Th~ arthroscope required (or 
"Abra&ion arthroplasty" IS under pro-· 
curement by the Central Institute of 
Ortbopaedics Safdarjung Hospital, New 
Delhi and the facilities for treatment 
would be available on tbo arrival/ 
installation of tbe equipment in that 
Hospital. 

[Translation] 

Primary Health Centre. 

4583. SHRI K. D. SULTANPURI : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state 
tbe number of primary health centre. 
working In tbe country during 1987 and 
1988; State-wise '1 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROI 
KHAPARDE) : A statement based on the 
information received from the Slates aod 
UOlon Tuntollcs 18 BIven below: 

Statement 

No. of Primary Health Centres functioning in tbe Cc-untry during 1986·87 and 1987.88 

State/UTs 

I. Andbra Pradesh 

Alun,cbal Pradesh 

3. 

I. 
,. Goa 

1986-87 1987·88 

(upto 14th March 1988) 

2 

1083 

J2 

329 

1201 

17 

3 

1083 

20 

383 

1292 

17 



161 "dI"'~""" CJI'_'~JI_ (8AU) fY,I"." Aluw',~ 161 

1 2 3 

'" ~At .fJ7 JI2 ,. He.,. .. 2M 2U 

•• Himachal Prad.1l 141 151 

9. Ja .... .tX ..... 153 ., 
Jo. ca.leata • M5 

11. Itenla 44.5 44tI 

12. Medii,. PadIIIb 119 lOt 

13. Mahara.htra 1539 1_ 
14, ..... 40 41 

15. M.....,. 41 47 

16. UizOtaal ~ 26 

17. NapJaad 24 24 

II. Od ... 664 715 

19. 'PnJab Jm 1M 

20. Maja.than - ". 

21. Sikkim 20 20 

22. Tamil Nadu 691 691 

23. Tripara 37 40 

24. UUar Pu.cS.sb 104' 2041 

25. Wilt BeD,al 13 OJ 1309 

•• A & N IIll"el • 11 12 

'rI. ChaDd ••• 1a NO Nil 

21. 1) A N Havell 4 .. 
29. Delhi I I 

30. Latahl""",, '7 7 

31. PODdiclaerr, I. 1. _ .. 
Total 14»1 14141 ---- -.. -.,._ --- .... _ ---'-----
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CHltntefio. 0' depot. aacl , •• laaJ5 
la Dellal 

4584. SHRI ICUNWAR RAM: Will 
tbe Minister of SURFACE TRANSPORT 
be pleased to state : 

(a) tbe extent to which the number or 
vebicle., depots and terminals is proposed 
to be increased keeping in vIew tbe ex· 
panlion of Delbl; 

(b) the names of tbt places selected 
for depOts and terminals; 

(c) (be places where construction 
worb have been started; and 

(d\ the places where construction 
works are likely to be starled and when ? 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) and 
(b) DTC bas pro?osed acquisition of 
about 2825 buses 'during tbe Seventh Five 
Vear rlan (198.5-90) and construction of 
15 Depot cum·Tenmnals. How~ver. 

DTC was able to get land for tbe 
fonowing ten depots/terminals only:-

(i) Rohlni-I 

{Ii) Robini·n 

(lit) llohini-I1I 

(iv) Robini.IV 

(v) Okhla I.A. Phase·I1 

(vi) Muoodpur 

(vii) East Vinod NaSar 

(viii) Gazlpur 

(ix) Yamuna V Jbar 

(x) Guman Hua 

(e) and (d) Cooatruction work bas 
already started at Robini-J. Robini·n and 
aad Vamuna Vlbar and at tbe remaintnl 
litea .. the work wm be laken up 10 phased 
IDIIIDeI' depeodjn, upon anllabllity 01 
IaDdI. 

HI ..... t re".ae ea'Dia. autor 

458', SHRIMATI PATEL R.~MA. 
BEN RAMJIBHAI MAVANI: Will the 
Minister or RAILWAYS be pleased to 
.tate : 

(8) whether If fl a 'aet that Bombay· 
Abmedabad and lome otber .lectors of 
Western R.ailway arc tbe bighest revenue 
.,rninl sectors of Indian Railway; and 

(b) if not. wbfcb are tbe five top sec· 
tors of ladian Railway tbat earn highest 
revenue 1 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHR! 
MADIfAVRAO SCINDIA)., ca> and (h) 
Revenue earnings of Railway. are not 
apporHoned sector·wise: al sucb tbis 
information is not available. Separate 
accounts of earnings of eacb zonal Railway 
are, hewever maintained and Railway 
Zone-wise earmings as per revised estima-
tes for 1987·88 in decending order, are aa 
under ;-

(In Crores of Rs.) 

Railway Earninp as per 
Revised Estimate 
for 1987·88 

Nortbern 147400 

South Eastern 14SS 00 

Central 1427.50 

Western 1288.25 

Eastern 1042,24 

Soutb Central 103.'0 

Soutbern SS800 

Nonb Butefn 252.00 

Nortb Eatt Prootier 1".50 
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Sport fa"lIItlti ta J •• fa Mill .. 1.1 •• 1. 

4S86. SHRI KHURSHID ALAM 
kHAN: Will the "M'ftIilter of HUMAN 
R.ESOUIlCE. DEVELOPMSNT be plealcd 
to Itate :. 

<a> whether tbere are no Iporta faci-
lities in Jamia MlllIa IsJamia UOlversity. 
~ew DeIhl; 

(b) wbetber the need' for a Sports 
Complex has becn stressed upon lime and 
"Pin but with no rC8ul'l; and 

(c) if ~o, 'h~ it.po beiDa contemplated 
to pruvide adequate (unds (or the pur-
pOle? 

THE MINISTER OF STATE OF 
THE DEPARTMENTS OF EDUCATION 
AND CULTURE IN 'THE MINISTRY 
OF HUMAN RESOURCE "DEVELOP-
MENT (SHItI L.P. SHAH I) : (8) No, 
Sir. 

(b) and (c) A proposal from Jami8 
Mlllia IsI.mia for construction o( 8 .ymn-
uium is under consideration of tbe Uw-
versity Granu Commission. 

Nebru Yun KeDdra. 

4587. SHRI SYED SHAHABUDD{N : 
Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to 
State: 

<a) tbe number of Nehru Yuva Ken-
dral and sub-Kendras, State-wise; 

(b) whether tbe Kondras have boon 
placed undor a recently e.,abJiabod autooo-
mous orpnlsatioo; 

(c) if so. tbe rationale (or tbo cbaDle 
aDd tho compositioQ of tbe Governina 
bocJy; 

(d) tbe budae. of tbe ora_ni .. tion for 
1917-88 aDd tbe ,rant-in.aid componoDt 
thereor; and 

(e) the pro,ramme ot work for 1917-18 
II .pprov'" b, 'tbo (io"raiDl bod, ? 

THE MINISTER OF ITATE IN THE 
DEPAllTMBNfS OF YOUTH APFAIIlS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SMT. MARGARET 
ALVAj: (a) to (0) With a view of cater-
Ina to tbo Deed. of tbe non-st udenl and 
rural youtb the Scbeme of Nehru Yu •• 
Kendras Is bein, Implemented by tbe 
Government since 1972. . At present 290 
Nehru Yuva Kendras aro functionin, In 
various districts of tbe country under th. 
Scbeme. A Statewiae break-up of thi' I. 
Jivon in tho atatement below. Under thir 
Scheme, tbere is DO provision of leUina 
up of lub-tendr ... 

2. With tbe objective of ovolvln, a 
suitable mechanism to su~rvise, adminis-

-ter aod evaluate !he programmes of Nehru 
Yuva KeDdras. an autonomous organisa-
tion called Nehru Yuva Kendra Sangatban 
was esiabUshed towards tbe end of 1986-87 
Administration of an the (tbeD) existin~ 
248 kendra. bal beon transferred to the 
Nehru Yuva Kendra Sangathan durio, the 
year 1987·88 In a phased maDner. 

3. Tbe Sangathan is a It)Cicty rcais-
tcred under tbo Sod cry·, Reaistration 
Act of 1&60 and Sangathan SocietY/ltl 
Board of Governors comprise of th. 
follo"lnl : 

(i) Minister of State iD-
charge of Youth 
Affairs & Sports 

Chairperson 
(ex-officio) 

(ii) Two Members of : Members 
Parliament 

(Iii) (Lok Sabha) 

(iv) One member 01 : Member 
Parliament (Rajya 
Sabhl) 

(v) One person emin- : Member 
ent in tbe fiold of 
culture. 

(vi) Director.OoDora) of : .M_bor-
tbe Sanptban ~ 

( ..... ) 



11le Nelwl YuYa ~ _IbM 
1& taU" f.... b, the Oo ..... ",.t of 
.... by way 01 mJeue of .... ntLa..Id. 
Pol' .... JMI' 1981-18 aD amouat 01 ... 
...... bu boea proWeled ia'M bacIaIt 
lei: .... ta.ia·ald &0 the Nebra Yua 
&.IDdra Saopthan. Tbe proar..... ., 
..-.t i. Dl1-81 hal Ne. lauDQlaed "1 die 

SaDptlaID _I_ to earner patt.,.. A 
In III" ..."p._ hi" _D eurtecl 
...................... ba,. .. ............ 

4. The s.. .. thaa hu, siDce,I986-11. 
opeaed 42 ... It ...... briDal ... the total 
to 290 • «at" ellrtier • 

.. t_ .. 

I. No. 

1 

I. 

2-

a. 
... 
5. 

,. . 
7. 

I. 

9 .. 

rD. 

11. 

12. 

13. 

14. 

15. . ,. 
11. 

11. 

a 
a 

St&te-wIIo lnat,.qp 01 laIebnJ Yew K.eDdru 

NaIM of State/U. T. 

2 

AadIn,...... 

~,....... 

AIa.a 

lWaar 

Goa 

Oajaraf 

BaI)wa& 

HJmacbal Pra4aIa 

Jammu ct XubrDir 

EarDatat. 

Ken .. 

Madia,. ....... 

MaJauuhtra 

Maaipar 

Wi ..... ......... , . 
NaplaD4 

Orilla ...... ....... 

Number of Mehru TUft 
lCeadrai 

3 

14 

2 

I 

23 

I 

a 
11 

12 

J 

13 

• 
~ 

9 , 
2 

2 

3 

. 12 

12 

• 
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2 

21. stkkiID 

2J, TUlllAadu 

23. Tripura 

24. Uttar Pradesh 

2'. Weat Benpl 

26. Andaman" Nicobar 

27. Chaodi .. rIt 

28. Dadra & Naaar aaveti 

D. Daman &. Diu 

30. Delhi 

31. Laksbdweep 

32. PODdicilerry 

Total: 

"588. SHRIMATI JAY ANTI PAT. 
MAlIC; Will tIM MiDister 0' RAILWAYS 
_~to.tat.: 

(a) the Dumber of wa.on carrfaae 
repair workshops .. t up In the count", 
with ttetalls tbereot ; 

(b) whether the repatrial work bal 
.tatted in an aheae workabope ; 

(c) .... Iter- OOVOI'1lllMDt pro,.. to 
let up "011 • "ortllrop hi 0 ...... ; a_ 

(d) If 10, tbe ail~ .. llOle<! .tber,for ., 

'1MB IIIJNIST_ OF. STATiJ OF 
'IBB MUftlTaY OP MILWAn (I_I 
MADIIAV1U&O SCINOJA): (a) nero 
.. " ..... ., W.Ubopt ........... 
..... ...... owr .... (fOIl) .Dd ....... 
r.paIn of B.G. & M.G ..... , ...... 
A .......... ill tIM OOWltl'1. 

a 

1 

12 

3 

56 

9 

2 

1 

1 

2 

J 

1 

:% 

---
»0 

The detail. of 37 worblaopa ...... 
UDder: 

(I) Work.... adlJtakiDa POB 
end GIber M"", Ie W .... : 
K.¥rla. IuMlal, S.......,_. ... 
dOIf&. Pando. G8DIapaDi, 
Raipur, Adra. iCola. Mom. 
Juaaaarh aDd Jaipur. . 

(iI) Work ... .,. ....,.... fOB 
.04 other "pain of Coacllel i 
T ...... Muc ...... Lo.-
Parel. MatuDp. OoDClaL Bhay. 
DIPI'. Gorakhpur, aDd , .. Uqada. 

'*) Wert t pe ~ I()B 
_lid other repaira of both WIIODI 
a Co ... ~ 

Jhaaal, Liluah. ~. 
Alambqb.. JapcIhri. JocIIlpw. 
Bituer. I.CD..." Dib ....... N.. lIoDpIpoo. .. ...,. • 
Oo14ea .. oct. MJaore. II .... 
~. A;Ior ........ ....,. 
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In additioD to tbe above, a Dew coacb 
repair workshop at Bhopal is under CODI-
troctiOD. 

(b) Repair work is aIr :ady beiel 
carried oot in aU workshops except in 
Bbopal workshops which is stiJl under 
coD.truetion. 

(c) A carriage repa'r workshop aJ-
ready exists at Mancboswar in Orissa. 

(d) Doos not arise. 

[TrtulSlationj 

Expree. trai. betw~. Kial •• d Gaya 
JUDctl •• 

4589. SHRI YOGESHW AR PR.ASAD 
YOGBSH : wm the MiDister of RAIL-
WAYS be p!eased to state : 

(a) whetber there is aDY apron train 
iJetwecn KID} and Gaya Junction ; 

(b) if not, the reasons therefor ; and 

(c) the stepa being contemplated by 
Government to introduce aDY ex pres. or 
man train on tbi. braDcb line ? 

THE MINISTBR OF STATE OF 
THE MINISTR.Y OF RAILWAYS (SHIH 
MADRA VRA V SCINDIA) : Ca) No. Sir. 

(b) The standard of track and sianal-
11111 on the branch line does not permit 
latroduction 01 a fait expreu train. 

(c) No ateps are contemplated. 

[BII,lI."} 

Dan, n ..... of t..~ £1:" .. 
4590. SHlU ANANDA PATHAK: 

wm the MiDdI« of llAILWAYS be 
,, __ to .we ; 

. (a) "bether tiler... aD, PfOJiOllJ to 
... tile K.andlanju .... &preas dati, ; 

. ' (b) I' 10, ta. a.taIJI , .... , ; aacI 

(c) if not, tbe realon. therelor 1 

THE MINISTER OF STATE OF 
THE MINISTR. Y OF RAILWAYS (SHRI 
MADHAVRAV SCINDIA) (a) to (c) 
Vea, Sir. It i. propo.ed to ruo it as a 
daUy .upedaat traio between Howrab aad 
Guwabati from tbe new time table. 

Trame poteaU_) oa Allahabad-Calc.tta 
\ Water".y 

4S91. DR. B. L. SHAILESH: Will 
the MiDilter of SURFACE TRANSPORT 
be pleaa~d to state : 

(a) wbether aDY assessment of the 
traffic potent.al In tbe AJJahabad·Calcutta 
Waterway bal been mado at any .tale ; 

(b) If 10, tbe detafl. tbereof ; aDd 

(C) bow far it bas ea.ed tbe transblp-
ment of the carso botbway. 1 

THI! MINISTER OF ST A TE OF 
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT> : <a> aDd 
(b) Tecbno-economic feasibility. studin 
whieb include traffic forecut between 
Raklla~Farakk. and Faratka-Allahabad 
were undertakeo by a firm of Conaultanu 
durina 1981 & 1982. Tbe tuffic forecast 
indicates movement of cario con.lsting 
of .. It, kerosene, POL, lertiliaer, Jute, 
textiles, raw jute, stoDe, cement etc. 
amouDtiDi to a quantity of <40 Jakh tonne. 
per annum by the year 1990-91. 

(c) PreNntly, the Q,otraJ leland 
Water tta .. port Corporation Ltd., 
Calcutta are operatiaa carao .... vice. onb' 
bohr.... Haldia/Caleutta-Patoa. Traftie 
oft'eriDP lI.villl improved. weekly IIdiD, 
in tbJa Metor have been proarammed 
couequeDt UPOD eommis.ion1oa o( tbe 
Paratka Navt,atioaal Lock iD November, 
1917. n. atelllion 01 this Iet'Viqe beyo.d 
Pataa upto AUaJaabMd woul4 be pout .. 
after naYipbiIit, rouad tho ,ear OD tbU 
...... .. eMabliabed for wltJGh. Pilot 
Project II Ia ....... 
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AI, II." for Jabal~.r 

4592 SHRI MAHENDRA SINGH ~ 
Will tbe Minister of CIVIL A VIA nON 
be pleased to state :" 

Ca) whetber tbere baa been a preYing 
demaDd for aUlumentinl air·links to ... cI 
from JabaJpur, by providina additioQal 
services. both from the State GovernmeDt 
of Madhya Pradesh aod tbe public in 
leotral ; 

(b) if 10, the details thereof; aDd 

(c) the stepa taken In rllpoo. 
thereof. ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTBR 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA): (a): Government is not aware 
of having, received any such request in 
this regard. 

(b) and (c) Do not arise :' 

Prlntinl of ·S",a .. t' Magazl •• 

4593. SHRI SHANTARAM NAIX: 
Will tbe Minister of CIVIL AVIATION 
be pleated to Slate: 

Ca) tbe number of copies of "Swaaat" 
magazines printed by Iodian Airlines of 
eacb ilsue ; 

(b) the amount spent 00 tbe pro-
duotion of tbe magazine eacb mODth ; 

CC) whetber tbe bilb quality and 
expensive paper is used (or priatinl tbe 
m.la~j1le ~ and 

(d) If 10, tbe realonl for uslna IlICla 
paper 1 

THE MINISTER OP HEALTH AND 
FAMILY WELFARB AND MINISTER 
OP CIVIL AVIATION (SHRI MOTILA!. 
VOilA) : (a> 50,000 copies ot "S"a .. t'· 
mapzfne are lot printed every month b, 
Indian Airlines. 

(b) IDdlan AirJioes does not incur ... , 
expenditure on tbe production of the 
ma .. ziDe. 

(c) and (d) Hilb quality paper I .... 4 
for better production reluJts. 

ASliRa.e. to sports projeet. 

4594. SHRI AnT KUMAR SAHA: 
Will tbe Minister of HUMAN RE-
SOURCe DEVELOPMENT be pleased 
to atate : 

Ca> the detaila or tbe sport! project. 
beinl financially assisted by UDio. 
Government during the last three yean, 
y.ar-wile and State-wise; and 

(b) the financfal assistancc already 
rendered to each of t bese projects so far ; 
State-wise and year-wise 1 

THE MINISTElt OF STATE IN TBB 
DBPARTMENTS OF YOUTH API'AIR! 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCB 
DEVELOPMENT CSMT. MARGARET 
AL VA) : ca) and (b) The details of sporta 
infrastructure projects approved fOJ' 
Central Scheme of Orants to State GoYl ••• 
State Sports Councils, R.istered 0 .... -
nlutions etc. durin8 tbe last three yean 
are as follows : 

"Year No. of Project' Amount relea.ed • 

1984-8' 283 Rs. 1,46.90,800 

198~·86 177 RI. 1.13.60,000 

1986-17 .598 R.I. 14,79,16.325 

FinaDda' a,~.taDc. provide" ,.at-wi.. and Stat .. ,la. for tbe last lUte ,.an 
I. liveD 'D tbo StatomeDt belo". 
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Stat_at 

, II. No. saate/U.l'. Gt'aeta "leased .4urio. the j'etaa. 

1984-15 1985·86 1986-'17 

1 2 .t 4 .5 

1. ADdhra PraaeIh ".37,see 4t," 19,04,310 

2. Aaam 1,12,000 26,06,000 

1. BiIaar 1.3',650 12,50,000 

4. Gujarat 2,35.500 8.31,200 15.05,000 

5. Baryena 3~se,4e S,68,SOI 34,S3.0G0 

6. :u;..cbal Prade_ 10.-".96' 7,30 • .00 21.11,200 

,. Jammu & Ealilmir 38.81S '7,(XK) 11,59,450 

I. KarD.taka .5,42.00:. 1,31,700 3',76,950 

t. K-era1a 2.22,343 1,'2,4',500 

10. Madia,. , ...... 60,000 10,S!,OOO 'S,54,oeo 

11. M .... railitra 7.17,000 13,76,235 042,75,000 

12. Mtllba1aJa 5,15.000 17.22,180 34.13,000 ... 
13. Muipur 23,39,115 2,75.500 6,87,eao 

t4. W ... taDd 5.,000 7 • .50,QOO 14,75,080 

15. Orl .. 6,60,525 J5,43.500 76,10._ 

J(;. hDjalt 6.90,080 37,60,1.50 58,33.000 
~ 

11. a.jaIthaa 16,16,270 20,03,765 37,33,900 

II. ..... 1,25,000 14,40,000 6,73.$00 

1'. Tripura 3.4S,OOG 1,25." ".,GOO 
20. TamiJ Nada 1.(;7,210 5,304,1" '7,73,m 

21. Uttar Pradnb 5;07,100 2O.4S,SOO 1,61,I2.SOO 

a. W ....... J.,61,212 2.91,250 4,45 .. 08,700 

23- AruaacIIII !-ra4ea1l 2.e.OOO 18,000 

'M. Mba_ SM,OOI 1' .• ,tOO ";9.,000 
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1 2 3 

2S. Qoa (BfltwbUe 001. DamaD & DIu) 10,12,600 74,200 

U.108 Territories: 

2~. PODdicbcrry 10,000 40,000 

27. Delb' 2,50,000 

28. Cband1larb 4,80,800 1,80,000 

29. Andaman It Nicobar Islands 62,000 

30. Dadra &: Naaar Haveli 1,09,575 

31. Netaji Subbas National Institute 1,00,00,000·· 
of Sports Panala. 

Total: 1,46,90,.800 2,13,60,000 14.79,16,323 

"The amount was liven to NS-NIS, 'Patiall for providinl Sports equipmcDt of 
non-expendible nature to Scate Gove./U. TI. 

[TraIlS/OliO"] 

K"al,aoa· La) Matt. Ran •• , LIDe 

4S9~. SHRIMA TI MADHUREE 
SINGH: Will tbe Minister of RAIL-
WAYS be pleased to Itate : 

(a) wbetber Government are plannioa 
to lay a railway liDe palsinl tbroulb 
lCabal.aoD and Lat Matia iD Rajmaba' 
(Blbar); aDd 

(b) if 10, tbe time by wbicb the 
con.truction or tbis railway line is likely 
to be completed ? 

THB MINISTBR OF STATE OF THE 
MINISTRY OF RAiLWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No. Sir. 

(b) Doel Dot a rile. 

(En,II8h] 

FI ... e'.S ... I.tan"e to .,ort.pe,.... 

• "6. PROP. NARAIN CHAND 
PA.ASHAR : Will tbe MiDla.er of 
BUMAN RBSOUIlCB DEVBLOPMBNT 

be pJeued to reler to tbe reply liveD OD 
9 April, 1987 to starred Question No. 602 
relarding Scheme to auist .portsperlODI 
aDd state: 

(a) tbe names of tbe sporupersonl 
wbo bave been given financial assistaace 
or pensions durina tbe past t bree years 
includinl tbe current financial year state-
wile UDder tbe scbeme of Nationa) We ... 
fare Fund for Sportspersons; 

(b) wbetber tbe amooDt of .ssistaoco 
or peoaiOD is beina increased in vicw 01 
tbe rise in tbe cost of livin. includina the 
steep rile in pri~s; and 

(C) if Dot. the likely date by wbicb 
a decision would be taken in tbil reaard t 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINI. 
STRY OF HUMAN RBSOURCE DBVE-
LOPMBNT (SHRIMATI MAROARm' 
ALVA): (a) Tbe (oUowin. sportspenoDI 
were alveD financial asslstaDce UDder tb • 
scheme or National Welfaro Fund lor 
Sportspcrsolll durlD, 1985.86, 1916a87 and 
lf87·81: 
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S. No. Namo of the State Amount of 
Sport.persoDS asdatu.ce alven 

1 2 3 4 

1. Smt. Janti Devi Uttar Pradesh as. S.(XX)/ __ 
2. Shri Charles Cornelius Tamil Nadu RI.5.000/-

3. Shri V. Sivaraman Kerala Ra.5.000/-

4. Shrt Lawrie Peter Mabarasbtra R:~ 5,000/-

S. Shri Gulab Singh Haryaos lls. 2,500/-

6. Shri R. A. Chrfsty Madb,. Prade" RL 5,()IJO/-

T. Shri V. ctrandersethar Tamil Nadu Rs. 25 000/-

8. Shri A V. Dalllodar Mahar •• htra Rs.5,000/-
MudaUar 

9. Sbri P. L. Sharma DoJbi Ra.5.000/-

10. Smt. Raja1aksbmi Kun8taica R,. 5,000/-

n. Sbri Behldlaed,.. Mabarashtra Rft.5,000/-
Palubaram MJrleiskar 

12. Km. R~ha Bhattacharya Weet Beaaal Rs 5,000/-

la. Sttri BhawaDi Panjyua Bihar Rs.4.000/-

14- Km. Shiny Abraham Kerala Rs. 25,000/-

IS. Shra Mohammad Yusuf o.lbI Rs.5.000/-

16. Sbri B. K. Govind Gujarat R •. 5.000/_ 
17. Smt. Leelawati Haryana Rs.5.000/_ 

18. Sbri Sohan Sil'lh PaBjab Ila. 5,()(X)j_ 

19. Shri R. P. Bbunmugum Tamil Nadu RI. S.OCJOI_ 

20. Smt. D. P. M. Pusbpam Tamil.Nadu RI. 10,000/-

11. 5mt. Ghogri Dcvi Hln'u. R •. 3O.000/_ 

22- s.I. 1.,. Gaur De'bi Rio S.ftIJD/-

23. Shri Kaabmira SiDI" Delhi RI, '.000/ -
24. Sardar Netball Sialb Mahlrestr. R. o 10.080/-

25. Shri Rerum Sioab Sodhi I Otlhl .... ' .. 000f-
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(b) and (c) Rules of assistance under 
tile ICbeme of NatR;tJad Wdfttft 1F1AKt fir 
Slpc)ttlpersons "1ft at ... " __ JIM ... I ... 
in May, 198b. 1 his Jiberali_1On ilaCludt. 
raisinl quantum or pension in cue of an 
CRltltaDdiIIa tpompcnon who il' f«Dla-
.... ly or iDdeAaite'Y l.ioclfJ8Citated "'«* • 
sum Dot exceed iDa Rs. SOO per m,*b to 
a lum not exceedlDa Rs. 700 per month, 
raisina aasistance to families of outstandina 
aporuperaons In Indigent -citcramitMlccs 
frotn a 81Ml not exceeding Rs. 5,06e/-to a 
sum not exceed log lb. 25.008/'" This 
liberahsatlon also inCludes IntroductIon 
of new e1ements of financial a ... tance 
not exceediDg RI. 10,000/- for medita1 
treatment of an outstand.na sport.person 
in indiaent circumstances. proVisibD fa\-
aivlOI immediate rollef Dot cxceedln, Ita. 
2.cxX)!- for medical help to an outltlndln. 
.portsperson and also provision tor aiViDl 
finanelal aSSISlaDce Dot exceeding Rs. 
S,OOO/·to sports promoters, 

lategrated Child DeMlo,.eat 
Se"ices Block. 

4597. PROF. NARAIN CHAND 
PAR-A.SHAR : Wul the Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state : 

<a> whether Government bave sanc-
tioned any In'earated Child Development 
Services Block. III tbe cOUDtry sinco 
tbe beaioniq of the Seventh Plan, till 
date; 

(b) if so, tbe oames or Iueb Blocks 
prior to tbe la_ChiD, 01 tbe Seventh 
PlaD State-wile and tile names of tbole 
opened &inee then year.wise for each Stete 
lepuately; . 

(C) wbether it Is proposed to open 
aD), more such Blocks in the remaloina 
yean or the Plan includinl the current 
finaDclal ,car; 

(d) If 10, 'die detaU. thereof, State .. 
wise; 

(e) wbether OovernmeDt propose to 
cover the eDlire couDtry iD tho near 
futur.; aDd 

(f) if '0, the taraet date ror tbis 
'f\R'Pb •• 1 

THE MINISTER OF STATE IN 
THB DEPARTMENTS OF YOU11l 
AFFAlkS AND SPORTS AND WOMEN 
AND CHILD DEVELOPMENT IN TBB 
MINISTRY OF HUMAN RESOUltCE 
DEVELOPMENT (SMT. MARGARET 
ALVA) : (18) and (b) -'01 Centralty-spon-
sored Integrated Cbild Development 
Services (ICDS) projects have been sanc· 
tioned In tbe first 3 yean of tbe Seventb 
Flve Year Plab. In addition, the States 
bave taken up 101 fCDS project. in tbe 
State Sector. 

A statement sbowing State-wise Joca-
tions and year of the leDS projects 
sanctioned from 1975-76 till date is laid 
on tbe table of tbe House. fpjaced in 
Library. See No. LT SSOb/88] 

(C) to (f) ]n 1~87-88, 40 Centrally-
sponsored and 39 State-Sector rens 
projects bave been sanctioned. Their 
locations are included In tbe statement 
referred to in reply to partl (a> and (b) 
above. 

It is proposed to expa.od tbe ICDS 
proa-amme t in a pbased manner. so as to 
cover all prJorny areas in due course. 
However, it il difficult. at this 118ge, to 
indicate a definite year/peri"'" by which 
the entire country may be covered by tbe 
ICDS programme. 

Rello ... Mady ceatres of I_ira GuAi 
epea UD ....... ty 

4S98. PROF. NARAIN CHAND 
PARASHAR: Will the Ministor of 
HUMA~ R.ESOURCE DEVELOPMENT 
be pleased to state tbe brier outline of til. 
1)regrammes 01 activiti~s and the pattern 
of fUDctioning and manaaement at tbe 
rcaional ceotrOl aDd study centres of 
Indira Gandi National Open University 
alonawith coanes of study avaUable 
there 'I 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OP EDUCATION 
AND CULTURE IN THE MTNISTRY 
OF HUMAN RESOURCE DBVBLO .. 
MINT (SH1U L. P. SHAH I) : Tbt 1a4in 
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GaDdbi National Open University baa 10 
far establisbed 92 study centres in dift"erent 
parts of the country for .advisina. coun-
.cUi ... and I'Ondcrina aSlistan~ to students 
enrolled for its . courses. The study 
CODtres are required to provide the folio-
wina f.cilitiea:-

(i) Roce.ption and informa tion 
services; 

(ii) Library services; 

(iii) Tutorial/counaeUiD& by part-time 
tutors /counse lIors: 

(iv) Acccs. to audio-visual equipment/ 
callfette!. 

A atudy centre is expected to cater to 
about SOO "tndents. Each study centre is 
headed by a part-time CoordlDator appo-
inted by tbe University and Is Dormally 
located in an educational institution. 
lleaionaJ Centres arc set up to coordinate 
aad lupervlJe tbe work of a number of 
atu4y centres. Six lucb centres bave 10 
far been set up. Each resional centre is 
.... ded by a Re,ional Directer appointed 
by the University aDd i. normally housed 
in accommodation provided by the State 
Oovernment concerned. • 

Appolat.eat of Claal..... alNl Me.ben 
ofSSWB 

4S99. PROF. NARAIN CHAND 
PAIlASHAll! Witt the Miubter of 
RUMAN RESOURCE DEVELOPMBNT 
he pleased to state :_ 

(a) "bother tbe appoiotments (or tbe 
Oflce of tbe Cbairman and Members or 

LIst of Metaben 

1. Smt. Devendra lCumari 

2. Smt. Gaodbari Vaiely., Mandl District 

3. Smt. "attCD Maojari. KiaaaUf Di.trict 

4. SlDt. Sat"a Kapoor, Sbimla District 

s. Sa. I.rojle. DevI. Slrmur DiItrId 

Wrltlell Alllwt" 

the Social Welfare Board lor the Stat. 01 
Himacbal PladeR bave since b4eo finali. 
led .nd ootified; 

(b) i'.o. tbo name. tbereot .,0 .... 
with d.te OD whicb tbe Board bas been 
CODStitUted; and 

(c) tbe date wben tbe proposal, were 
received from tbe State Governmeot aod 
tbe reaaoDl for delay? 

THE MINISTER OF STATE IN THE 
DEPARTMBNTS OF YOUTH AFFAIRS 
ANQ SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINI· 
STRY OF HUMAN RESOURCE DEVE. 
~OPMENT (SMT. MARGARET ALVA) : 
(a) Himacbal Pradesb State SocIal 
WeJfare AJvisory Board was reconstituted 
vide State Government'. Notification No. 
Kalyan. A (4)/11/16 dated 2 February, 
1985 for a term of two yean aDd tbe 
Board il coDtlnuioa 00 extended term. 

(b) A Jist of the Members of tbe 
State Board is aiven in Statement·I below . 
Tbe functions of tbe State Board arc aiveD 
in Statement.II below. 

(c) The State Governmeot bad 
proposed a Dame for tbe Cbairmaolhip of 
toe State Board to tbe Central Social 
Welfare Board on 23.487. Tbe CDOCU. 
nence of tbe Central Social Welfare Board 
... communicated to the Slate GoverD" 
ment on 27 April, 1987. The State Govern-
meDt was alto reque.ted to lend a 
complet propol&l iDCludlna tbe lilt of 
Oovernment nomineet propo.ed to be ap-
proved .s Scale Board Members. Reply 
from tbe State Government II awaited. 

Chairman 

Member .. 
". 
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6. Smt. Champa Bhatti. UD. District Member 

'1 Smt. Jailbree Kumari. KaDar a District " 
8. Smt. Cbampa RaDi, SoiaD District 

9. Smt. Prem Lata Thakur, Shams' KuJu 

10. Smt. Tej Bibl, Bilaspur Di.trlct .' 
11. Smt. Kamla Sbarma, Karcra District 

12. Smt. Sukrlta Kumar;, SO}jlD J)iatcict 

13. Smt. Pusbpa Shabab. Kulu District. 

Omclal Membera 

14. Director of Healtb Ie. Family PlaODiDa. H. P. ,. 

15. Director of R. I. D. H. P .• Shim)a 

16. Director of Education, H. P., Sbim). 

17. I)irector of Industries H. P. Shimla It 

18. Director of Welfare. H. P., Shiml •. .. 
StatelD eat-Ii 

F •• clio., of tbe Board 

The Board will perform tbe folJowiDa functions: 

(i) to Act as media for exchaD,e of InformatioD betweea the field 8Dcl tbe cealJ'e 
aDd vice-ver .. ; 

<Ii) to invite, receive, examiDe and recommend to tbe Central Social Welfare 
Board applications for arant-in-aid from voluntary welfare institlltioDl wader 
different pro8l'ammes; 

(iii) to superviae and report on the workioa of tbe iDltitutions/projects to the 
CeDtral Social Welfare Board: 

(Iv) to adviae aDd aSliat the CeDtral Board in sponsorina D.W .elfar. proara-.. 
aDd acttvltiea wber~ver tbey arc needed withlD their Statoa; 

(v) to coordinate tbe welfare aDd developmeDt activitica UDc:Icrtakea b, tile 
variOUI DepartmeDt. of tbe State GOyerDment with a view to avoidiDc 
dupUcatioD; 

(vi) to uDdertake lucb otber activities II may be conducive to tlto (uJfIlJIIeat 01 
theM objectives; 

(vii) to promote the arowtb of voluntary lociar welfan apacia, with ....... 
rotenac:o to dcvolopmcat of the welfare .. rvica io areal aaco~ M 
preagt; 
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(yjiJ) to ..... <Jcutr.J Soci.l Welfare 801r. ia &h .,.V"iOD of a field coUll.eIYo. 
IOrrice for aided aaeacie.; 

(ix) to admioi,'or tbe proarammea 01 .b6IallVolf11'l tb rura' deal eft'fl« 4po.olOtod 
by the Central Social Wolfare Board or jOintly iaitiaud with tbe cooperatioD 
01 the State Ooycrnments; 

(x) to stimurate effective co-ordiDatioD amona voluDtary welfare aaeDcies at tbe 
State aDd local leYels; 

(xi) to undertake with the CODcurreD~e or ~I Socia' WeJf'ate ge8rd IUCh 
SocIal ,W,:)fare activitlea or proll'llDmet .ucb are eatru-red to the Slate Board 
by aDy Department of CeDtral/Stat.Naiob hrrftory: 

(xii) to assist tbe Central Social We"'" BaUer ed "0 State GOY,roment . in 
furtber development ot welfare aervicea. , 

--- ------ -- - -- -
[TrtlllS!otiollj 

Coa~f' ,t.adled to 207/208 Bar.er-
Aan Fort TralD 

4600. SHR.I VIRDHI CHANDER 
JAIN: WIIJ tbe MiDister of RAILWAYS 
be ,Jeued 10 state ; 

(a) I'bether Oovennnent are aweft 
tbat commonmaa have to face areal bard-
.laips as instead of 14 coaches only 11 
eoacbts are auached with 207/208 traiD' 
lMtween Banner and All. Fort; and 

(h) it so, the rime by wbich Gov.rn-
meat propose to cak. appropriate Itcpt Co 
l'CIIIIove the difficulty of tbe commoom.o ? 

mE MINISTER OF STAT! OF 
THE MIMlSTIlY OF RAILWAYS (981.1 
MADHA VllAO SCINDIA) : (.) 107/208 
BaaDer -Agta Fort Expre •• II scbeduled 
to run witb 14 coacbes. The train lias 
lIowever beeD ruoo'" with a Joad or Jl 
to 13 coacbes due to .cute abonaae of 
M.G. Stock 0.0 Indian 'Railw.YI. 

('1») AgtioD hal atready beeD takCD 
to ..., up tile proc1UCtion 01 M. G. 
CoacbeI. 

.............. reun.l .... ., deult 

_1. SHa.t VII1DHI CHAND£R 
JMtI: Wit .......... of ULWAYS ......... ,. ... : 

t.) .. Zoac-wIIe a_bet of .... 

.,. CGmIpfioa etc, fa Rservatfoo or tickets 
detected by tbe Railway V'ailaoce De-
partmoba durin. tbe last three yeara wltb 
details tbereof; aDd 

(.) tbe actioo takco apinat tbe per-
1001 fouDd involved 'herein '1 

THB MINISTER OF STATE OF THE 
MlNI§TRY OF RAILWAYS (SHR! 
MADHAVRAO SCJNDIA): (.) and (b) 
n.~ ZODe·.ise Dumber or railway staff 
detected iDduJ,io, ia corruptioo!malpra. 
cticea in tbe ruervatiOD of ltetet. from 
1985 to 1987 is as (ollow.:-

RaIl"., N«l.o1' ..... ' .. olncl 

ClD&raJ S13 
Eut.D 1123 
NortberD 268 

NOdlI"tera 99 

Nortbeut Frond.r 107 

SeIIIhera 472 

Sotllb CeDtral 249 

lout' I!aterD 221 
Welt .. 394 

Tocal Hb6 
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• notmeat of accOIDIlKMIatioa. eu"ioa 
.,a.eagers witb(')Ut rnerfttlOll or tlck.tl, 
e~. 

Out or 3606 st.ff d.i.ectecJ darialt the 
vfsUance checks, Ill' were taken up for 
lJIajor pcna!ty action and 2491 for mioor 
penalty action. 8taft' indataiol iD deman-
dins/acceptance of nre,.' .ratileatioa ami 
SerKMll m.lpraoticel were &lao sUipeeded 
aacJ/or trantferred. 

[EIII/ish] 

COaDtll for Ph,.lo aad OcctlPatIMaI 
'ner.pl.t. 

4602. SHIH SAIFUDDIN CHOWDH-
ARY : WiIJ tbe Minister of HBALTH 
AND FAMILY WELFARB be p)e.sed to 
refer to tbe Jeply giVCD 00 5 March. 1( 87 
to Uostarerd Quoltioo No 1344 reaardin, 
'or:matlon of Rebabilitation Council .nd 
state ; 

(.) wbether a decision bas .lDce been 
taten to exclude calClones of Pb)'l'o 
Tberapists aDd OCCUpl tonal Tberapists. 
'rom Rebabilitation Couacil; 

(b) wbether Government bave aince 
decided to ftlrm a CouDeil for tbote catc-
lories under abc Healtb Mintstry; 

(C) if 10, the detaill daereof; aad 

(d) if not. the rOUOM tberefor ? 

THI: MINISTER OF STATB IN 1HB 
MIN(STltY OF HBALTH AND FAMILY 
WELFARE (KUMA1U SAROJ KHAP. 
AROB): (a) to (d) Yd. 4ed.ioD" ~ 
takeD by· bo M,".alry Lf Healtb cl F.mlly 
w.lr .... 10 bave aD tnde"'Ddaot CouactJ 
uDder the M'niatry of Healtb & family 
Weir.. witb sepu.,. celt, Ph,liOl",r •• 
pists and occuptiooal tbcnpi)u. 

SIt,.rI •• of EKp ... tt." It,. USSR uti ....... , ....... 
.,3. SHRI SYI!D SHAHABUDDIN : 

Will • MiDi •• er of HUMAN tUQU. 
RCB DEVELOPMENT be pl .. sed to re-
fer to ., reply alWJ on 2S ~t 
1988 to Starred Qu .... on No. 41 roprdina 

O&POGdltllH 00 festival 01 .tIIIUa ia t • 
us... aDd Soviet fatival I.. Ia4ia ... 
.ta .. : 

<a> tbe manoer 10 which tbe total ex-
,...it.e OD the two mti¥lJa lau beeD 
.ur.ct b .... tbe USS& aDd I ......... 
va1-wise; 

<b) die ,.vi", ....... f~1 tbe two ....i ..... ad 

(c) UM rwilecl estimate for tbo,e&-
pendihJfe Ukely to be incorrect by Gov .. -
ment during tbe cunent financi.1 yoar ? 

THE MISIS'tBR OF STATB IN THI! 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : Ca) Under tb. Pro-
tocolliped betwoon Jodia Ind die USSR. 
lor boldin, tbe two Fcstiva l ., the send-
i .. aide will bear the expenditure 00 acco-
uot or IDternational air travel for its pani-
cipan" and despatcb of exbibition carao. 
whi'e tbe rcceivin8 lido wsll tate care, at 
iu cost, of boarding, looaioa. per diem 
allowaoce, Jocal traosport. Internal travel 
and C81'10 movement, infrastructural and 
loaistfcs facilities for abe various events. 

(b) (i) Festival of -Rs. 2504,86 latha. 
USSR 

(U) Festival of -Rs. 1600 00 Jatbs. 
lodia in 
USSR 

(c) An expenditure of approximately 
Rs. 20 crorea is likely to be incurred by 
the Government duri08 tbo curreDt fioeD-
ciaJ year. 

AlIocaU ... Ell,. ......... ad Declarat ... 
of Natto •• H ..... ,. 

4684. SHRI SYEn SHAHABUDDIN : 
\\'til the ........ far sUaPACE TRANS • 
PORT be pleaMd to refer to tho rep" 
..... on 25 Feb...,~. 1988 to starred 
QlJeltion No. 46 reproi.,. utilisation 01 
fUDds 'or National Hiabwaya aM ltate: 

(a) tbo amount allocated aDd nIeaHcI 
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to tuSta.,Uoioo Territoriea for the de-
wlopmeat and malntenaoce of National 
Biala"a,. duriaa the current plan, year-
wiN aDd ltate-wise; 

(b) the break-up of tbe amouot spent 
10 far by the State Governments under 
the correat plan. State-wMo; and 

(c) the bri.r particulars of the propos-
a It lubmitted by Stato Governments and 
peacJilll (or decision for declaration of 
Ita. Hlp_y. al National Hiab"ays a. 
oa 31 December, 1987, State-wiac? 

il. Name or State 1985.86 
No. UDIOII Territory 

1 

1. 

1-

3. 

•• 
5. 

6. 

7' 

8. ,. 
JO. 

11. 

J2. 

IS. 

14. 

Fonds 
anotted 

2 3 

ADdhra PradlSh 2364.44 

AtOIlachat Prade.h 60.40 

AlI8m 1318.16 

Bihar 2237.18 

Cbudiprh 17.77 

Deihl 261.28 

Goa .20.826 

Gujarat 203f.Ol 

8a,.,8Oa 826.08 

Himachal Prade.h 51' .11 

Jammu" ~alhmir 67(.87 

K:araataka 1.549.78 

E.eraIa It 17.82 

NaAya P........ 1916.57 
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THB MINISTBR OP STATE OF THB 
MINISTRY OF SURFACB TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b) A 
Statement .. I indieatina fUDds allotted and 
oxpeodlturo reported by State/Unton 
Territories on tbe development and maiD-
tenaDCC of National Hilbwa,s durinl flnt 
two yean of current plan viz. 1985-86 and 
1986-87 i. liven below : 

(C) A Statement·1I ,Ivin. tbe parti-
cu1ars of tbe proposals submitted by tbe 
State Governments ia liveD below. Ho". 
ever, owina to constraints' of resources 
and otber priority consideratloD.tit ba.not 
been possible to declare tbese roads a. 
NadoDa. Hlab"ays. 

Exptndt_ 
ture 
reported 

4 

2395.92 

69.16 

1315.20 

2211.16 

17.75 

290.89 

423.00 

2155.40 

829.16 

603.71 

668.32 

J608.46 

1096.72 

2000.10 

(RI. In l~khs) 

1986-87 

Funds 
allotted 

2837.85 

73.00 

J331.11 

2489.23 

19.07 

257.34 

556.63 

3181.53 

1167.82 

5'3.43 

1843.26 

1169.63 

2245.40 

Expendi-
ture 
reported 

6 

2943.93 

139.00 

1381.69 

2489.23 

19.49 

283.76 

622.63 

3212.07 

1226 .... 

874.29 

553.72 

J925.04 

1341.74 

2327.12 
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1 2 3 4 

U. Mabaraalatra 22.55.74 1392.29 3074.29 323$ •• , 
Its. "o.pur 261.'. 2$4.65 275.00 211.88 

17. Mqbala,a 634.S2 634.23 947.23 947.13 

Ii. N.pl.ad Sl.I' 3d.8' 96.00 80.57 

19. Ori .. 1331.27 1333.13 1512.68 1509.85 

. 20. Poodicberr, 1.66 1.5' 58.95 64.5.5 

21. Puajab 1118.59 1049.30 1807.91 1781,. 

22. a.jutha. 1339.02 1345.14 1131.18 1749.91 

23. TamiJaadu 1700.96 1696.15 2OSS.6G 2015.62 

24. Uttar Pratt .. h 3118.19 3306.62 3788.22 3853.28 

2$. Wett Bee .. _ 1451.84 16SS.17 1410.66 ISS'.24 
--- --- ---

Total: ~.44' 29406.77 353404.53 36501.58 

State.e.t II 

Sl. N.me or.oad 
No. 

2 

AaII .... P ....... 

1. Vtjl,l.ada to MacbiHpatDIm 

2. Nellore to Hubli via Ooot,. 

3. KlktDldl to Jqadalpur via RlUamuodhr1. Bbadracbllam aDd 
V IDkatapuram. 

4. Hyd~rabad to VODtatapuram via \\'araoal1, NiI&lam. 

,. Hiram.bad to J ..... pur via Jaatlal-PcddapaUi-
" .. ,b. aad Blao,aJapatDam. ,. O •• ole to RaIchUf via GJddalur-N.adyaJ-KufDool-Uppal. 

7. Clltttoor 10 ..... ac ...... tia Cuddapala.Martapur-
U.c .. crl •• N ... rjaa ....... ·lt ... llMD.lm. 

i. a,deraNd 10 QaDCIrapur ,fa KarilQaa.ar-MaacberiyaJ 
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10.. Mebsana-Palanpur
/

connecting N.H. 4 and N.H.7.

9, Bbadracbalam-Cbintur-Sileru.Cbintapally-Paderu-
Araku-Vijayanaganu-Palakonda and Srikakulam on NlI 5.

~
10. Naidupet-Tirupathi-Chittoor connectingNfl 5 and NH 4.

Assam

1. Manja--DiPhu-Lumding'·Hafiong-Silcbar'road .

• 2: Linking or Tezpur-Jamugun road.

Blhar

1. GhazipUr-Arrab.Mo:Zameb':-Mongbyt~Bbagalpur-SahibganJ.
Farakka.

2; Govindpur-Birpur 'via Bhagalpur bridge.

3. ICorba.¥aloa-Harishclflrndrapur.

4. Patna, Hazipur-Muzaffarpur .Sita Marbi -Sursand

S. Muzaffarpur-Darbhanga-Forbesganj-Araria.

'Gujarat

1. Okba·Porbandar-Bbavnagar-Yasad.

2. M aJiya-H ~)vad- Drangadhra- vi rarngam-Ahmedabad,

3. . Rajkot-Bhavnagar,

4. Abmedabad-KathlaI-Godbra·Dahod-Indore-Panchmaba,)·
border

5. Lakhpat-Bhuj-Kandla.

6. Vadodara·Dabboi-Tilakwada·Sagbara:Dhulia.

7; Surat.Lardol!.Songadb-Dbullya (upto Guiarat border).

8. Abmedabad-Mehsana.Radbanpur-Palanpur-Abu:
road-Aimer.

9. Yadodara-Godbra

11. vatsad-Dhrampur-Nasik.

12. Bagodara- Vataman

13. Rajkot-Jamuagar-Dwarka.
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2

--------
Haryaua

1. . Narn~ua!-Charkhi-Dadri-Bhiwanl-.Barisi-BarwaJa-
Tohana-Ludhiana,

2. Ambala-Jagadhari road.

3. G.T. road at km. 182.60 to join NH 22 at Panchkula,

Himachal Pradesh

1. Pathankot-Cbakkl-Mandl road
2. Plujore-Nalagarh-Swarghat road

Jammu & Kashmir

1. Srinagar-Leh road

I(aroataka
J-

1. Bangalor~-Mysore-Mer§ara-Mangalore (to join NH 17)

2. Gooty on NH 7in Andhra Pradesh with GuntakaJ-
Bellary-Hospet-KoopaJ_Gadag-Hubli-E:.aIwar (to jD,in ~» 17)

3. Belgaum-Bijapur-Gulba,rga-Hn'mnabad (to join NH 9)

4. Belgaum.Bagalkot-Raichur-Mehboobnagar in Andhra Pradesh,

5. Tumkur-Arasikere-Shimoga-Sagar-Honavar (to join NH 17)

6. Mysore-Nanganud-GundJupet.Ooty-Coimbatore
(to join NH 47 in Tamlinadu)

7. Chitradurga-Holalkere-H osadurga-Chickmaga lur-M udigere-
Belrhangadi-Baotwal-Mangalore (to join NH 17)

8. Mysore-Srirangapatna-NagamaDgala-ChickmayakaDhalli_
Huliyur-Hiriyur-Bellary-Shahapur-Gulbarga-Humnabad
(to join NH 9)

9. Dharwar-Londa-Anmod-Panajt (to join NH 17)

10. Pad u bidri~Kar kala -Sri ngeri- T hirthahall i-Shikari pur-
Shiralkoppa-Hubli-Bagalkot-Hungund.

11. Sira (Bangalere-Roona road on NB 4)-MadtlUgiri-Gowribidanpur_
Chickhallapur-Chintamani-Srinivasapur-Mulbagal (Bangalore,
Madrass-road on- NH 4)

Kerala

1. MC road from Trivandrum-Kottayam to Ankarnally

2. Cochin-Madurai road
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1. 

2. 

3. 

4. 
~. 

j 

6. 

7. 

8. 

10. 

11. 

120. 

11. 

1. 

2. 

s. 
4. 

5,. 

6. 

1. 

I. 

t. 

10. 

11. 

2 

Madhya Pradesla 

Ajmer-Raiaarh-BetuJ-Nal"" or 

W,llle" AlUwri 20ft 

OwaJior.JhaDsi .. lChajurahrt· Panoa-Satna-Rcwa .. Pipri·R.aacbi 

AUababbad-Rewa_Bif dpur.Raipur-JaaadaJpur.tc.ollta-
Itajabmundhry 

'" 
Jr ~6alpur-AraDI (R.aipur)-Berbampur 

Abmedabad-Indole-Bho,pal-Sagar-Iabalpur-Ambik.apur. 
Rancbi. 

Bilaspur-Ambtkapur.Aurangabad-Panta 

Varansi-Ambikapur-Raiprb·Saraipalli 

Berhampur (NH S,-TitJagarh.Kank.er-Cbanda (MS) 

Jagadalpur (NH 43)-Gcodam-Bijapur-BbopaJpaCDam-
Nirmal (NH 7). 

~.npur-Banda-Cbbatarpur-S ... r. 

Jbansi-Cbbatarpur.Katni-Shahdol.Korba·SobeJa 

Ajmer..cbittoor-Neemach-Mlodaa ar-llatlam.Mbow. 
Kbandwa-la1aaoD 

Lakhandon (NH 26)-Pilari·KeoJari-Uali-Bal'lbat-OoDdia-Arjuai (ltS-6) 

Malaaralhtra 

Solapur.Osmanabad-Boed-Auranaabad-Dhul ... Vadodara 

Bombay-Ahmednaaar-N.nded .. Japdalpur 

aatnaairi·Solapur-NaIPur 

Western Coastal Hi,bway. 

Surat-Dhale 

Auranpbad-Naoded.Hyderabad 

Indore-Amravati. Y eotmal-Cbaadr.,.r.Dur. 

A uraopbatAJaDtha .. Edlabad-BurM.puf 

8etai!Mqp~ .. Chandrap"r. Patla,WI'" 

Amravati-Pandhuroa 

,._.al.e4ba·J.t-BeJpm 
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1 2 

Nasalaad 

1. Kobima·Wokba .. Mokokcbung.Janjl roae! (upto MokoJccbuD,) 

Orl ... 

1. Gopalpur .. Kbariac-Raipur road 

RaJa.tba. 

1. Beawar ,on NH 8)-PaJi-Sirohi-Kandla port 

2. BikaDer-Naaaur-Ajmer.Kota-Sbivpuri 

Taaall.ado 

1. East coast road from Madras to Ieanyakumld 

2. Nagercoil (on NH 47) fo KevalkfDatU at ICm. 210/8 (Oft )IN 7) 

Uttar Pradesb 

1. LRP road (BalciHy .. AmiDgaon) 

~. LuckDow-Rai Bareilly-A Uababad-Mirzapur-ltobertl.anj-
Cbopan-Duddbi-Raochi road 

3. Lucknow.Sultanpur-Ara-PatDa 

4. Lucknow-Bachbrawan-LaJaganj-Fatebpur-BaDda-S .. ar_ 
Bhopal 

S. Pilibbit·Harldwar-Ponta-Nahan-Amba1a 

•• Gbaziabad·Meerut·H£ridwar 

7. GwaUor.Jbansi-Kbajurabo-R,wa 

8· Gorakbpur-Nautanwa 

9. Raipur .. Varlna5i 

10. Ohazipur .. Ballia·Cbbapra-Hajipur 

11. G,T. road (Ghaziabad-Aligarh-Kanpur) 

Autoaomoas StatuI to Con.le. 

46GS. SHRI SYED SH AHABUDDIN : 
Will tbe MiDitter of HUMAN RESOU-
aCB DBVBLOPMBNT be pJca~ed to 
ltat. : 

<a> tbe DaIDCl of coli_I whicb bave 
"- puted autonomoul Itatut by tbo 

UDiYORi'1 Orantl CommiallOD. Stat ....... 
sa on 2t Pebr\1U1, 1981; 

lb) the aamea 01 eoJ __ . __ 
coDsidoratiOD for t .. ' ...... t 01 •• 08-•• 
• tatul by tbe UDiftrlit, Grata eo..i-
AiOD as OD the ..... da,. 

(C) wbetber til. UDi.,..., era .. 
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Commission proposes to give any special
grant to these colleges for developing
their faculties, syllabi or educational infra-
structure; and

(d) if so, the amount allocated for
the purpose during the current financial
year?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAH!): (&) The
names of colleges which have been appro-
ved for autonomous status upto 29 Febru-
ary, 1988 are given in statement-I below.

(b) The names of colleges recommen-
ded by the concerned University and the
State Government and which were under
consideration of the UGC on 29.2.1988
are given in Statement-If below.

(C) According to the guidelines.for
the scheme of autonomous colleges, the

Statement I

204

UGC will provide the following financial
assistance :

J,.

(i) Undergraduate
colleges offering
Arts/Science/
Commerce

(ii) Undergraduate
colleges offering
Arts. Science,
and Commerce
courses.

(iii) Colleges offering
undergraduate
and postgraduate
courses.

Rs. 4 lakhs
per annum.

Rs. 6 lakbl
per annum.

Rs. 7 lakhl
per annum.

These grants arc available to tb.
colleges for additional faculty and other
staff, re-designing courses, development
of teaching and learniug material, lmpro-
vement of .laboratories/libraries,. exami-
nation reforms, ere,

(d) The allocation for the scheme
durmg !986-88 Is Rs. 350 lakhs •.

List of Autonomous Colleges as on 29th February, 1988

Bharathldasan University

A. Colleges which have been conferred autonomy before adoption of NPE-1986

2. St. Joseph's College, Tiruchirapalli.

Regional EngIneering College, Tiruchirapalli,

P.S.G. College of Arts & Science, Coimbatore.3.

4. P.S.G. College of Technology, Coimbatore.

s, Sri Avlnashlingarn Home Science College for Women,
-Coimbatore. / '

~. Sri Ramakrishna Mission Vidyalaya Arts &
Science College, Coimbatore,

Madraa University

Goveramet College of technology" 'Cotmbatore.·7.

8. Loyola College, Madras.

~, Madras Christian College, Madra~
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10. Vivekananda College, Madras.

11. Women Christian College, Madras.

12. Y.M.C.A College of Physical Education, Madras.

l\fadurai Kamaraj University

13. Lady DO!,!k College, Madurai.

14. Madurai College; Madurai.

15. The American 'Co]Jege:Ma·durai.

16. S.P. Colleg~'for Women. Courtalam,

Osmonia Uni~slty

17. University College for Women, Hyderabad.

18. College, of Arts and- 'Scietfc·c;Kamareddy.

Saurashtra University'

19. Lok'-Bltarati Seva Mabavidyalayar Sonosara,
Dist, Bhavanagar.

Jlwaji University

20. Lakshmlbai Nati~nal College bf Physical Education,
Gwalior,

B. Colleges-Approved for Autonomous· status since January, 1987.

State University College

2
----------------------------------------.--------------------'---------

3

Tamil Nadu Madurai Univer-

sity,

.. Madra-s Uni-

versity.

1. Arul Anandar College, Karurnathur.

J.. GTN Arts College, Dindigul,

3. Tbiagarajan College, Mjldurai.

4. Vivekanand College, Tiruvedagan,

5. Ayya Nadar Janaki Arnmal College,
Sivakasi. '

6. SI. Xavier's College, Palayarnkottai.

7. Thiagarajan Coljege of Engineering.
Madural,

1. Btella Maris College, Madras.

2. Presidency College, Madras.

3. Queen Mary's College, Madras.
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3 

4. Sacred Hcart CoHOiC, Tlrupattur. 

5. Meston College of Education, Madras. 

6. Technical Teachers Trainlnll 
Institute, Madras. 

1. HoJJy Cross CoU",e, TiruchlrapaJJi. 

2. A.V.C. College, Mayuram. 

3. Sri Push pam Collrge, Pondi. 

4. Government con cae for Men. 
Kumbakonam. 

S. Seetha Laksbrni Rarnaswami CoHeae, 
TirucbirapaJli. 

1. Erode Arts College, Erode. 
2. Nallamutbu Gund.r Mahalingam 

Col1cgo, Pollanchi. 

201 

3. Govt. Arts Co1J~8('. Gobichettipalayam. 

4. Government Arts College, Coirnbatore. 

,. Coimbatore Institue of Technology, 
Coimbatore. 

6. Government CoJlegt' of Technology, 
Coimbatore. 

J D.N.R. College. Bhimavaram. 
2. Sir C.R.R. College. Eluru. 

3. Ch. S.D.St. Tbele~a'5 College (or 
Women, Elur\l. 

4. S.R V.S.S J.R. Maharanee College. 
Peddapuram. 

~. 5 D S. College. of Arts Ind Applied 
Science, Shrecum Nagar. 

6. M.R. College for Men, V;zianaaaram. 

7. St. JOGCpb's Colleae, for Women. 
Visakbapalnam. 

8. Andbra Loyola Colleae. VijaYlwada 
9. P.B. Sidbar1ha Colleae, of Art' 

&. Science. Vijayawada. 
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kajastban 

Madbya 
Pradesb 

2 

Rajastan 
University 

Ravi Shanker 
University 

Dr. Hari Singb 
Gour Visbwavi-
dyaJaya. 

Devi Abl1ya 
Vishwlvidyalay. 

BbopaJ 
University 

Guru Sbasidas 
University 

Jiwaji 
University 

3 

l. Oovefnment College. Ajmer. 
2. M.S.J. College. Bharatpur. 

3. Dungar College. Bikaner. 

4. Arts and Science ColJege, Kota. 

1. Govl. Science College, Raipuf. 

1. Govt. S.N. Postaraduate College, 
Kbandwa. 

2. Govt. P. G. College. Cbindv.-ara. 

1. Holkar Science College, Indore. 
2. Kasturbagram Rural lostt. Iodore. 

1. Govt. Motilal Vigyan 
Mahavidyalala, Bhopal. 

1. Govt. Model P.G. Science 
College. Bilaspur. 

2. Govt. P. G. CoJlege. Ambikapur. 

3. K. G. Arts and Science College. 
Raillarb. 

1. Govt. Science College. Gwalior. 
2. M.L.B. Arts & Commerce Collego. 

GwaJior. 

Sta teme ot-II 

2h) 

Names of CoJlcgcJ Recommendod by concerned Universities and State GO\'ern-
ments for Autonomous status which are under consideration of the V. G. C. on 
29.2.1988. 

I. Aadbra Pr.delb 

Osm.oi. Uaiuuity, Hyder.bad. 

1. University Collose for Women, Hyderabad. 

2. Nizam College. Hyderabad. 

3. R.B.V.R.R. Womens CoHeac. Hyderabad. 

4. SSR & J Arts & Science College. Khammam. 

$, Anwar-ul .. Uluom Colloge. Hydorabad. 

~. St. Francis CoU .. , for Women, Socunder,bad. 
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Sri Venkateshwara University

1. Sri Padmavati College, for Women, Ttrupati. .

2. S.V. College for Men, Tirupati.

3. B.T. College, Madanapalle,

4. Jawaher Bharati, Kavali.

11. ~adhya Pradesh

Guru Gbasidas University.

1. C.M.D. P. G." College, Bilaspur,

2. Govt. Girls College, Bilaspur.

Ravi Shankar University

1. Govt. Arts & Science College, Durg.

2. Govt. D. B. Girls College, Raipur,

Phasing out of steam locomotives

4606. SHRI CHINTAMANI JENA :
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the. Railways are wor-
king on an exercise. including import .ot
fuel efficient diesel locomotives with
transfer of technology provision, in order
to phase out steam locomotives five years
earlier than the present target of 2000
A.D,; and

(b) if so, the del ails thereof?

THE DEPUTY MINISTER IN THE
MINISTR Y OF RAILWAYS (SHRI
MAHABIR PRASAD): (a) Yes, Sir.
The study is still in progress.

(b) Does not arise.

Golden Rock Workshop

4607. SHRI CHINTAMANIJENA :
Will the Minister of RAILWAYS be
pleased 10 state:

(a) wheraer the G::J!;!~~ Reek Work-
shop of the Southern Railway near
Tiruchirapalli had achieved a significant

savIng of one lakh units of electricity per
month; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) and (b)
Saving of energy per month during the
period October, 1987 to January, 1988 has
been about 61,000 units over the corres-
ponding period in 1986-87 i.e . October,
1986 to January, 1987. .

Over-riding priority to sm all fa':l1i1y
norm acceptors

4608. SHRI BALASAHEB VIKHE
PATIL: Will tbe Minister of HEALTH
AND FAMILY WELFARE be pleased to
state : -

(a) whether Union Government have
sought the help of the States in decentra-
lising tb_e health care system;

(b) whether States have also been
asked to accord over-riding priority to
small family norm acceptors in all deve-
lopmental schemes of Government; and

(c) if so, the details thereof 1
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THE MINISTER OF STATE IN 
THE MINISTRY OP HEALTH AND 
FAMILY WELFARB (KUMARI SAROJ 
KHAPARDE): (a) The rc,pon!ub,lity for 
provldi •• public health and medical care 
services to the people is with the Slate 
Governments and the Seventh Plan 
document provides for tbe establishment 
of one health lub-centre tor every 5000 
rural population 10 genetal areas and 3000 
in tribal and hll'y areas by 1990, Tbe Plan 
allo envisages establishment of Primary 
Health Centres to caler to 30,COO popula-
'ion in gcneral arcas and 20,000 popul.-
tion in tribJI and hill, areas. An the 
rCQu:n:.d numb~r of Primary Hea:th 
Centres and 50°0 of the required 
Community Health Centres are ltkely to 
be In po,nion by the end of tbe Seventh 
Plan. 

(b) and (CJ No tnstruction~ have been 
issued 10 the Slates to accord over-ridlog 
priority to acceptors of small family norm 
in all development schemts of the 
Government. However the State~:,UTs 

have been r.:quested to introduce green 
card scheme in the'r respectiv.: States/L 1!1 
Under the scheme. green cards are given 
to indlvldua acceptors of terminal 
methods afler one or two liVing children. 
as a mark of recoanrr: 00 to tbem. The 
card enables !heet acceptors to be 
ac.;:ordcJ prcferenti:ll treatment in areas 
where such prl.rerentlal tr.:atment is 
(eadble. as 'n the case of sar~ction of 
Joans. subsidle~ and grant, house allot-
ments. medi.;al beoefits etc. 

,,'ater quallf)' monitoriDg tD river basia 

4609. SHRI S.M. GURADDI : Will 
the Minister of ENVJRONMENl AND 
FORESTS bc pleased 10 slate: 

(a) whetber water quality monitoring 
in river basin has betn started; 

(b) if 10 \\ Qst Ire (he rivers 00 
wbitb tbe saud) is bClng conducted; 

(c) wbetber tbe State Boards afC 
propoltd to be associated; 

(d) wbether Governmeot are CODSI· 
dmOi to cttablilD aao'Der lUs"dOD. 

under the monitoring of the Indian 
NatIOnal Aquatic Reference System and 
also under tbe Ganga Action Plan; 

(e) if so, by what time tbe .tudy 
report in this regard is likely to be 
submitted fa UOIon Government; aDd 

(f) the total expenditure involved 
therem ? 

THE MINISTER OF StATE OP 
THE MINfSTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI) : 
<a) Yes Sir, 

(b) StUdIes are In progress on tb. 
Cauvery, Godavari, Mahanadl and Mahi 
fiver basins. Studies on the Ganp. 
Yamuna. ~abarmati. Krishna. Darnodar. 
Subarn8rekt;a Brahmanl and Baitarni 
have been ccmplcted. 

(C) Yes, Sir. The State B:Jards are 
as')ociated with tbese !tudie'i. 

(d) The GO'\'eJDrnent bas approved 
sedlOi up of 40() w:.ter qua'ity mODlloring 
stations during the Se'\'enth Plan. These 
include settil'g up 0' water Quality moot. 
tonng stations for ri\lcr bas'n studltS in 
addmon to tbe eXlstiog 122 518tlon5 for 
such studies. 

(e) Rerorts 00 the completed studios 
ha .. ·c been received. The study rcpor" 
for CauH'ry, Gooa,,'ari. Mahi and Mah •• 
oadi are expected to be recei\'ed progres-
sively within 1990. 

(f) The total e,<peoditure Involved 
on tbe on-going studies is about Rs. 30 00 
lakhl. 

Plaatatioa of HYV tree, 

4610. SHRI Y. S. MAHAJAN : Will 
the Mtnister of ENVIRONMt:.NT AND 
fORESTS be pLased to state: 

(a) "hcther GOHrnmcnl are aware 
that Haw.ian Scientists have found certain 
nrletiet of trees wluch 8l'e kDOWD for 
their vigorous arowtb aDd can be powo 
in lome areas of our COUDtr1; 
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(b) If so, whetbor Govornment pro-
POlO import of seeds of such trees for 
,rowing in certain selected areas; and 

cc) wbetber any field trials have beon 
carried out and if so, tbe results acbieved? 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRONMBNT 
AND FORESTS (SHRI Z. R. ANSARI): 
(a) Government are aware of reBearch 
being conducted in different parts of the 
world in respect of certain species which 
may be found suitable in some areas of 
our country. 

(b) aDd (c) Tbe policy of the Govern. 
ment in this regard is not to infroduce 
exotics unless long term scientific trials 
are undertaken by speciahst! 10 ecology. 
forestry and a,riculrure and have estab-
lished tbat rbey ace suitable and bave DO 

adverse impact OD native vegetation BDd 
environment. Field trials on suitabiUty 
of various species of poplars, tropical 
pines, Acac)a, Prosopis and Leucaena are 
being conducted with this eod in view. 
Leucaena and poplars have been released 
for plantinl in suitable areas. 

VaemploJed cOID.erclal pilot. 

4611. SHRI BHADRESWAR TANTI : 
Will tbe Minister of CIVIL AVIATION 
be pleased to state : 

(a) the Dumber of unemployed Com. 
mercia' pilots upto date; lind 

(b) the .tops propoled to be taken 
to proyide them employment? 

THE MINISTER OF HEALTH AND 
JlAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VOllA.): (a, Stati.tical data In relpect 
of unemployed commercial pilot. ia Dot 
maintained. 

(b) Airlioa in tbc Country, from 
time to lime, i.,ue adver'iaemeoh and 
.. Iect .uitable plloh, accord;.., '0 tbelr 
requirement,. 

R nlew of worktDI of 1I00pltlJ, AD D.)II. 

4612. SHIH p. R. kUMAR-AMANG. 
LAM: Will tbe Mini.ter of HEALTH 
AND FAMILY WELFARB be pJeued to 
.tate : 

(a) wbether a review of fUDctioDiDI 
of all tbe Jarae hospital, in Delhi i. pro-
posed to be undertaken to to.oe up tbeir 
admini.tration; and 

(b) If 10, tbe agency to undertake 
sucb a review 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) No. Sir. 

(b) Doe. Dot arise, 

Three laapage formuJa f. Ceatral 
Board of Secolldary E41acatlo. 

4613. SHRI S. M. GURADDI ; 
SHR I G. S. BASA V ARAJU : 

W,ll tbe Mini.ter of HUMAN RE-
SOURCE DEVELOPMENT be pleated 10 
Itate : 

(a> whether the Central Board of 
SecoDdary Education hal auue.tcd tbat 
the three Ilnauago formula abouJd be 
exteDdod to Ninth clan In all acb 00 I. ? 

(b) whether at ....... til .. formula 
ia followed upto cia. Eipt only. 

(c) if '0, rbo ..... therefor; and 

(d) tbe time by wbicb the aboye 
luU_ioD i. likel, fO be implemented 1 

THE MINISTER OF STA U IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THB MINISTRY 
OF HUMAN RESOURCE DEVELOP· 
MENT (SHRI L. P. SHAHI): (a) The 
Curriculum Committee of tbe Boatel 
(CBS!) ha. recomm.oded teacbilll 01 
tbree laq .... UDder tbe n .... Laquqe 
Form." upto c.... IX fa tIM .-oJe 
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affiliated wltb the Board. However. tbe 
aoverninl body of the Central Board of 
Secondary Education baa not yet decided 
tbe revised .ylJabi for aecondary and 
bl,ber secondary levels. 

(b) Yes. Sir. 

(c) Revised ."lIabi at all levels are 
be ina dc\'cloJ)f'd as a part of tbe imple-
mentation of the National Policy on 
Education. 

(d) The syUabi that aet prescribed 
by the Ceotral Board of Secondary Edu-
cation should conform to tbe National 
Polley on Education and the Curriculum 
Framework developed by the Nahonal 
Council of educational Research and 
Training (or school stage. The Cen'ral 
Board of Secondary Educallon IS expected 
to decide the scheme of studies and the 
• yllabi in proper time keepmg ID mlDd 
tbis pers~ctlve. 

Year Pax 
Revenue 

1984-IS 483.24 

1985-86 578.99 

1'86-87 681.31 

Co_ml.lion to laIc. ageD'. by IA 
4614. SHRI SOMNA1H RATH : 

SHRIGURUDASKAMAT: 
WiIJ the MinIster of CIVIL AVIA. 

TION be pleased to state: 

(a) the total sales of Indian AlrlinCi 
on its domestic sector (rom passCDgers and 
frelgh, traffic and profits earn~d by it in 
each of the last three }cars; 

(b) the 8rPount of com minion paid by 
the Indian A'rllncs to ItS agents on the 
above sales in each of the last tbree yeara; 
and 

(c) the names of traveJ/frcJgbt ageDts 
to whom commission of more tban RI. 
lO }a~hs \\8S paid ID o::ach of tbe Jast tbree 
years Indlcaung the amount 50 paid? 

THE: MI !'oilS r ER OF HEALTH AND 
FAMILY WELFARE AND MI'iISTER 
OF CI\ lL AVIATION ~SHRI MO f1LAL 
VORA) : (a) The 10tal sales of Indian 
Air hnes on Its domestic sector frem pas .. 
senger aDd freigbt traffic and profits earned 
by it to each of the past three years are 
as follow, :-

Frclabl Profit 
Revcnue (Before tax) 

(Rs. ;0 cror~s) 

3S 75 53.34 

37.40 63.52 

41.45 63.74 

(b) Year CommissioD on PIX CommiaaioD on Froisht 
Revenue Revenue 

(Rupees in Crores) 

10.20 6.69 

12.71 0.74 

198 ... 87 14.10 0.88 

(c) A. Itltemenl ,i-Ana Dlmea of the a.eots io India to wbom commillioa of IlIOn 
th •• a •. 10 latb •• al paid durin, 1914-8S, 1985-86 a.od 1986-87 II ..... below. 
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SettlDg up of deslp-cum-research ceDtre 
for pata-ehltra art 

4615. SHRI SOMNATH RATH : Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government are aware 
tbat Raghurajpur a village situated 57 
kilometre from Bbubaneswar (Orissa) is 
the ceutre of internationally renowned 
Pata Painting Art; 

(b) whether the Orissa Government 
bas requested the Union Government for 
establishment of a Design-cum-Research 
Centre for pala-chitra art; and 

(c) if so, the action taken in the 
matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P. SHAHI): (a) Yet, 
Sir. 

(b) No, Sir. 

(c) Does not anse. 

Forest conr ia GuJarat 

4016. SHRI SAIFUDDIN CHOW. 
DHAR Y: Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state the area under forest 
cover in Gujarat in the beginning of lhe 
years 1986, 1987 and 1988 "1 

THE MINISIER OF STATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SliRI Z R. ANSARI): 
No lurvey bas becn done to asset. tbe 
area under (or ... cover in Gujara. ia tbe 
beainojo, of abe year 1986, 1987 aad 1988. 
However. tbe (orost cover in G ujarat a. 
alKlftd by the Forest Survey ollOOla 
uain, satellite im'lery for tbe period 
1981-83 ... , 13570 Iq. km. 

Sealorlty of teach en of KVS recruited ror 
N.E. regloD 

4617. SHRI BHADRESWAR TANTI : 
SHRI VJJA Y KUMAR 
YADAV: 

Will the Minister of HUMAN RESO. 
URCE DEVELOPMENT be pleased to 
state : 

(a> whether tbe teacher. recruited in 
1984 specifically for North-East region 
have been aiven seniorUy along\\-itb those 
who were not recruited specifically for 
North-East region; and 

(b) if so, tbe details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP. 
MENT (SHRI L.P. SHAHT) : (a) and (b) 
SeDlority hIts of teachers appointed durina 
1984 for the North-East Regicn have not 
)'et been finalised. 

DI.mt,,..I/remol'al of Principal and 
tea CUrl of KendrUya Yidyala, a Saogatban 

4618. PROF. PARAG CHALIHA: 
Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to 
Itate: 

(I) tbe number of tcacbers aDd princi· 
pal, who have been dismlssod/removed/ 
compullorily retired in Kendrfya Vidyalaya 
SaDgathao duriog the 1986-87 and J 987-88 
academic 6essioOl aloDgwitb the reasons 
tberefor; and 

(b) the number of teacher. and princi-
pals laailK' whom dilciplinary proceedioll 
are pendie, aloD,wilh tbe charles tbere-
for? 

THE MINISTBR OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : (8) and (b) 000 
Principal .a. di,mi,aed 00 account or 
miluse of hi. official authority and makiDI 
admi"ions on tbe ba,ta or fake trao.fer 
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certificates and committlDg other serious 
Irregularities iD the admission or student •. 
On e Principal was compulsoriJy rctired ror 
havlDa admittcd students OD the basis of 
invalid documents and for commlttinl 
other irreau!arities in admissions. One 
Principal was compulsorily retired for 
bavins joined another department witbout 
permission. 

At present departmental proceediols 
are pending against 19 Principals includlDl 
Vice-PrincIpals on cbarges involving finan-
cial aDd otber irreguJariries. 

Since Assn. Commissioners in tbe 
Reaional Offices arc tbe disciplinary 
autboriuos for tcachers. information 
pertaIning to them is not maintained in 
KVS (HQ). However, CommisswDer, 
Kendriya V jdyaJaya SaDgsthan i. compe-
tent to terminate the ~ervlces of a teacher 
found gUilty of moral turp tu:1e InvolvlDg 
sexual ofl".:nce or exhibition of Immoral 
behaviour towards any student. Tbe 
services of two such teachers were dispen-
sed with duriDg the per\od. 

Promotk»n of STs/SCs Ie K.V.S. 

4619. PROF. PARAG CHALlHA: 
Will the Mlnlsler of HUMAN RESO-
UR.CE DEVELOPMENT be pleased to 
Itate : 

(a) the PO'ICY for promotion of te.eh-
ers belonlting 10 Scheduled Cutes/Tribes 
10 tbe Keodrtya Vid,alaya Sanaathan; aDd 

(b) the o~m'>er of posts of TG Ts and 
POTs filled up separately by promotton 
and recruitment dunnle the cunent acade_ 
mic sesslon 10 the SaDgathan and the 
number of posts filled in each category 
from SC and ST candtdatcs ? 

THE MINISTER OF STATE IN THB 
DEPARTME~TS OF EDUCATION 
AND CULTURE IN THE MINrSTRY 
OF HUMAN RESOURCE DEVELOP· 
MENT (SHRI L.P. SHAHI): (a) IS~o 
a.d 'I % of tbe postl io each Indo upto 
tbelo" .. t ruo. of Group tA· are retened 
lor Scbeduled Calli ••• d Scbeduled Tribet 
G •• dleSat .. r"I*Uvt.y. 

(b) Information 
and wiJI be Jaid 
tbe Sabba. 

is being collected 
OD tbe table of 

Tra ..... er of teailers rccraited for N/E 
realGD 

4620. PROF. PARAG CHALIHA: 
Will the MIDIlter ot HUMAN RESO· 
URCE DEVELOPMENT be pleued to 
state: 

(a) whether teachers, wbo were recrui-
ted specdically for North-East region in 
1984 by tbe Kcndrlya VJdyalaya Sanpthan 
are not cntltled to ttanster ouuaclo tbe 
laid reaion; 

(b) wbeth~r despite lIuch a ban soma 
teacbers of Kendnya Vldyalaya, Sibsagar 
have been transferred outside the region; 
and 

(C) if so, whether the requests lor 
tn.lfer from other teachers will also be 
considered ? 

THE MINISTER OF STATE IS THE 
DEPARTMENTS OF ED! .. _'CATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAH I) : (I) Yes, 
Sir. They are Dot el igiblc for transfer 
outside Nortb-East. 

(b) Through an oversight one PGT 
(PhYSICS) who was specially recruited for 
North Eastern region was transferred 
(rom Kendriya Vldyalaya. Sibsaaar to 
Kendriya Vidy.laya. D~hi in 1986-87. 
However subsequeotly. be was informed 
in July. 1987 that be shoold aet bimself 
seJected for al'pointIMnt in DeJhi Reaion 
afresb witbin ooe year or e',o be w,II be 
transferred back to tbe North Eastern 
Reaion. No other teacber specially 
rocnaited for N ortb Eastern R eaton bas 
been transferred oot to other rlaces. 

(c) Does GOt arisc. 
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4621. PROF. PARAG CHALIHA : 
SHIH VUAY KUMAR. 
YADAV: 

Will tbe Minister of HUMAN RE-
SOURCB DEVELOPMENT be pleased 
to atate : 

(a) wbetber many POlt Oradoate 
Teachers of K.endriya VidyaJayal promoted 
u Vice-Principals durin, tbe current 
academic sessIon did not report on their 
places of postiDg : 

(b) if 10. tbe detan. tberefore ; and 

(c) tbe actloll contemplated In tbose 

(i) No response 
(ti) Reported illocss 
(iii) Place of poltiDi not ac;ceptabJo 

(IV) On deputation to Navoda,a 
Vidyalaya Samlti al Principal 

(v) Posted at K.endriya Vidyalaya 
Moscow 

Tn'. to airport ltaff 

4622 SHRI V. TULSIIlAM: Will 
tbe Mi~iltor 01 CIVIL AVIATION be 
pleased to state : 

(a) wbetber ~ there is a proposal to 
impart twnlna to tbe airport It aft' ; 

(b) if 10. the names of tbe airpom at 
which locb a traininl will te imparted 
aDd duration 'bereof ; 

(c) tbe extent to wbicb it will improve 
the praent .,.tem of workina ; and 

(., ........ tbe Ita" of Hyderabad 
Airport .. alto jacludod ill tbe lCbeme 1 

THE MINISTER OF HEALTH AND 
PAMILY WELPARE AND MINISTEIl 
OP ClVIL AVIAnON (SRI.' MOTILAL 
VOilA): (a) to (d) Ther. are ftrioUl 

ca ... ? 

THB MINISTER OF STATE IN THE 
DEPARTMBNTS OF EDUCATION 
AND CULTURB IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP· 
MBNT (SHill L.P. SHAHI) : (a) to (c) '8 Post Graduate Teacbers were ofFered 
promotion as Vice.Principals durln, 
current academic session. Out of tbele, 
55 joined at tbeir place of po.tln, and 
ono POT bas acceptod tbe offer of pro-
motion as also tbe pJaco of posUn, 
but bal requelted for oxtonsion of time 
upto 1.4.1988. Tho request bal been 
allowed. Besides. one POT bas since 
been promoted as principal consequent on 
refixation of a(niority. In respect of tbe 
remainin, 41 teacbers wbo did not join. 
tbe reasonl for not joininl and rbe action 
taken/contemplated are as under: 

02, Debarred promotion 
01 }- for One year. 28J 
04, Request lor proforma 

~ promotion beln, 
O6J processed. 

aaencia fUDctioniDi at airport.. Tho I.aff 
workiol in tbese agencies are imparted 
traiwoa or varioUJ kind. from tilM to 
time. 

4613. SHill V. TULSI RAM: wm 
tbe Minilter of CIVIL AVIATION be 
pleued to .,a'o : 

<a) wbetber lome loreiln airliaes have 
approached Goveroment to arant per-
millioD to operate tbeir fli,btl from 
Hyderabad AJrpon ; 

(b) if 10, the detail. tberoof aad wbeD 
lucb aa operatioD "m commence ; 

Cc) tbe Dumber of 10terDati08al ftitht. 
'rom Hyderabad wUl take place after ara.,. 
tiaa .ach a permillfOD ; .ad 

(cI)' "lIefber .lmtJar req ... t. tor otla. 
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airports have also been received, and if 
so. tbe detail. tbereof and action taken 
tbereon? 

THB MINISTBR OF HBALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA) : (a> No. Sir. 

(b) and (C) Do not arise. 

(d) Requests were received (rom Gulf 
State. to operate to/from Tflvandrum. 
However, these requests could Dot be 
accepted. 

News captioned 'Lobi. ""pit.lln 
:after cbao! 

4624. SHRI BALhSAHEB VIKHE 
PATIL: 
SHRI BALWANT SINGH 
RAMOOW ALIA: 
CHOWDHARY 
HASAN: 

AKHTAR 

DR. B.L. SHATLESH : 

WiU tbe Minisfer of HEALTH AND 
FAMILY WELFARE be plea~ed to state: 

(a) wbetber Govcroment's attention 
bu been drawn to a ne""s item appearing 
in the Hindustan Times dated 29 February, 
1988 capuoned 'Lobia Hospital iD utter 
cbaos- ; 

(b) if so, whether GoverDment have 
ascertained the cau.es thereof; and 

(C) what positive steps are proposed 
to be uken to streaml:ne its worklDg to 
pro\'ide beucr service to the patients? 

THB MINISTER Of STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ KHA· 
PARDE): (a) and (b) Yes. Sir. However 
tbe news item was not based on (aces and 
thi. ba. been pointed out \D a letter to 
Editor. HtndustaD times. by tbo Welfare 
Officer. Dr. Ram Manobar Lobia Hospital 
wblcb wa. pubUabed by the Newspaper ID 
it. odilioD of IOtb March, 1988. 

(c) A number of Itepa bave beeD 
taken to improve the functionin, of tbe 
Dr. Ram Manobar Lobia Hospital sucb 
as reducing rQ~b in the EmeraeDcy Depart. 
ment, nominatins a Public GrlevaDCCI 
Officer for the Hospital, provirlJn, wheel 
cbairs and Trolleys to tbe patieDts Dcedin. 
tbem, Improving the cleanliness. provi'dlna 
more sopblsticated equipment for treat. 
~ent, providing more It aft' etc. kecpin, in 
VJew tbe financial cODstraints. Thi. I. a 
contiDulDg process. 

AlIocatioD of fuods for LeprOl)' Era.,. 
cattoo Programme 

4625. SHRI BALASAHEB VIKHB 
PATIL: 

SHRI KAMALA PRASAD 
RAWAT: 

Will the M1Dister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) wbether Union Government are 
considering to IDcrease tbe funds to State 
GoverDments for Jaunchinl healtb ado. 
cation campaign UDder the Leprosy era-
dication Programme ; 

(b) if so. the details thereof; and 

(c) if not, the reasons tberefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a> to (c) Yes, Sir. Health edo. 
cation is an integral part under the Natio-
Dal Leprosy Eradication Programme and 
the \arious components like the Leprosy 
Controi UDltS, District Leprosy Unit have 
been allowed funds for beahb education 
activities as per the p~scribed pattern. ID 
addition separate funds are released to 
lbe Stale Governments for steppioa up 
education activities tl.Dder tbe programme. 
The funds allocated to tbe Statea durina 
1987·88 for tbis purpose were as. 52.00 
laths. States and UTa. are also incurriDi 
oxpendlture from tbeir NOD.Plan funda. 
Each MDT District is Jiven Rs. 6,U»/. 
per andom additionally for health edG-
catioD activities. 
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4626. SHItI BALASAHEB VIICHE 
PATIL: Will tile Mln;ater of HBALTH 
AND FAMILY WELFAItl! be pleaMd 
to'state: 

Ca) tbe National Healtb Prolrammes 
usllted by tbe Union Government: 

(b) wbetber any arant is liven lor 
Petroleum Oil Lubricant (or Primary 
Healtb Centres to tbe State Governments ; 

(c) if so, tbe details tbereof ; and 

(d) if not, tbe reasons tberefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : <a) The followiD; Me tbe 
Natioaa I Health Propammes utilted by 
tbe Government of Indi. 

(1) National Malaria{F&laria Bradi. 
CStiOD Propamme. 

(2) National Goitre Control Pro-
,ramme. 

(3) National Scbool Healtb Pro. 
aramme. 

(4) Natioaal Diarrhoeal Discalel 
Control PrOlfamme. 

(S) Unlvenal ImmoDizahoD Pro-
,ramme. 

('l NatioDal Tuberculosis Control 
Pt.alllme. 

('7) National Leprosy Eradication 
Proll'amme. 

(8) NatIOD •• ?roarwmmo for Cou'rol 
of Blitldaeu. 

<') Sexually Transmitted Diseases 
COlitrol Proaramme. 

(b) to (d) Under t.o National FaDltly 
Welfare Pro,rammo a vehicle il 
supplied to Rural Flimlly Welfare 
Centro attacbed to tbe block level 
Primary Health Centres aDd an amount 
of RI. ',SOOt- for diesel driveD and Rs. 
15,000/- for petro) driven vehicle is pro-
vided. 

AdaU Edueatloa Programme 

4627. SHltl S.B. SIDNAL : 

DR. PHULRENU aUHA : 

SHRI RADHAKANTA 
DIGAL: 

Will tbe Mioilter or HUMAN RE. 
SOURCE DEVBLOPMENT be pleased 
to .tate : 

Ca> tbe total Dumber of adults educated' 
under the Adult EducatioD Prolramme 
cturiq 198s-86. 1986-87 and 1987·88 State_ 
wise; and 

(b) t_,et. flied for 1988-89 ? 

THE MINISTER OF STATE IN THE 
DEPARTMBNTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OP HUMAN RESOURCE DEVELOP. 
MENT tlRRt L.P. SHAHI): (a) A 
.tatemeet it "WII .,.'ow. 

(b) Tbe State-wi.e tar,et. 'or 1988.89 
UDder Adnlt Education Proaramme are 
under tlati .. tlon. 
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Stilt, ... 

Sl. It .... , SlJC;4Mllful Ioa,acrl ·EArolmcDt • 
No. Uoioo TeuitoriOi duriD' 00 31.12.1987 

1915.86 1986-87 

1. 2. 3. 4. 5. 

1. Aodbra Pradosh 176425 114166 332913 

2. Arunachal PradOth 19947 23867 31639 

3. Assam 194763 699S4 330438·· 

4. Blbar 10~ 1371583·· 

S. Goa 1,. 307 1191 

6. OUJarat 215U3 :51549 440333·· 
7. Haryana 111669 179096·· 

8. Himacba' Pradesh 21m 29151 47158 

9. Jammu & Kasbmlr 7m8 821S2 84610 

10 Karnataka mOle 287606 309624 

ll. Kerala 11280 3815' 42652 

12. Madbya Pradesb S20270 S23970 848915 

13. Maolpur 20960 2456 44697·· 
14. Mabarasbtra 3525&' 323.S94 673468 

15. MeehaJ)'a 811338 23024 22161·· 

16. Mit.otam 5492 3728 11121" 

17. NqaJaod 12643 1284() 21n6 

18. Orl .. a 146057 JaG18 226774--

19 PuiUab 7I87t 941..., 128642·· 

10. Rajasthan 2S41t6 286515 419894 

2J. $.1:1:im JJ$916 2453 IlDIft· 

ll. Tamii Na4u 64844' 6Sll63 813412 
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1 2 3 4 5 

23. Tripara 8356 6903 35112·· 

24. Uttar Pradesh 188771 1160940 928414·· 

25. West Denpl 250900 274893 527685 

26. A & N IaJands 1617 2332 5140 

27. Cbandigarh 5185 J879 5251" 

28. D & N HaveU 2672 1475 5410 

29. Daman & Diu Included in Goa 335·· 

30. Delbi 37853 86337 91390 

31. Lakshdwcep NR 

32. Poadicherry 11384 12381 16936 

Total: 1648644 4788754 8068885 

·The figure is of enrolment. Number of successrul learners will be avaiJabJe through 
annual report expected in May, 1988 from State Governments/Union Territory 
Administrations. 

"Data relates to September, 1987. 

Direct Flilbt betweeD Bbubaatswar-
. Madr.-

4628. SHRIMATI JAYANTI 
PATNAIK: Will the Minister of CIVIL 
AVIATION be pleased to state: 

(a) whetber tbere is DO direct flight 
available between Bhuneswar and Madras; 

(b) whether tbe State Government 01 
Oril.a and Tamil Nadu bave requested 
to introduce direct filcht between thue 
two State CapltaJ. and 

(c) if so, the steps taken by Union 
Government to imPlement the request 
made by both tbe Stale Governments ? 

THB MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL,AVIATION (SRRI MOTILAL 
VORA): (a) Yes, Sir. 

(b) Government 1s not aware or 
baving received aoy request from Govern-
ment of Oris.a or Tamil Nadu to intro-
duce direct flight between tbe State 
Capitals of Orissa Ind Tamil Nadu. 

(C) Presently the Indian Airlines blS 
no plants to operate direct services bet-
ween Bhubneswar and Madras. 

EJeetrlfieat 100 or VIJ.,."ada-Balba"hah 
railway Hoe 

4~29. SHRI K. RAMACHANDRA 
REDDY: Will the Minister 01 RAIL-
WAYS be pleased to state : 

(a) the timo by which electrification 
work of Vijayawada.Balharlhab railway 
line is likely to be completed ; and 

, (b) the roasonl for delay, if,aDY, in 
completion of this work 1 
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THE DEl'UTY MINISTER. IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRtI\SAD): (a) 19*8·89. 

(b) Electrification works on Vijaya-
wada- Balharabah section arc pro,resliDg 
according to schedulo. 

New. Ite. CaptloDed "Medica" a dream 
for Jbuggl DwelJen" 

4630. SURI M. RAGHUMA R~DDY: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to atate : 

(a) whether Govornment's attention 
haa been drawn to the news item appea-
ring in tbe Indian Expreaa dated 26 Feb-
ruary, 1988 under tbe Caption "Modicare 
a dream for lhugSi dwellers" ; 

(b) if 10, what are the reasons tbere-
01; and 

(c) whether Government propo.e to 
provtde (ult medical 'aciUlles in tbe J.J. 
colonies in Delhi on priority balis and jf 
not, the reasons tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) KHA-
PAR.DE): (a) Yes, Sir. 

(b) and (C) 27 Allopatbic Dis-
pensaries, 13 Homoeorathic Diapensaries 
and 2 Poly chnics of tbe Delhi Admlnis-

tration are functioning In the resettlement 
aDd '.J. Colonies. Thc Delbl Adminis-
tration are in tbe process of establishing 
seven 100 bedded bospitals in the peri-
phery of Delhi for providing medical rae .. 
litlea to tbe residents or resettlemcDt and 
1.1. Colonie •• 

In addition. tbe New Delbi Municipal 
Committee is also runnins 30 dispensariOi 
includina one mobile dispensary, 13 
Maternity and Child Welfare Centres in 
various localities in its jurisdication wbere 
tbe public including 1.1. Colony dwellers 
can let free medical facilities. 

IDcldence of Mea'aglth 

4631. SHRI M. RAGHUMA REDDY: 
SHRI H.N. NANJE GOWDA: 
SHRI SUBHASH Y ADA V : 
SHRI DHARAM PAL 51HGB 
MALIK: 

win tbe Minister of HEALTH AND 
FAMIL Y WELFARE be pleued to state 
tbe numbor of persons died in eacb State 
due to meningitis dUling tb. last one 
year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : 

Requisite information IS given in tbe 
statement below. 

State.eDt 

Reported cases and Death. due to Meninaitis in States/UTs, in India during 
1987 (PrOVisional) SOURCE-C.D.M.T. 1987 

Cales Deaths Upto period 

2 3 

Andbra Pradesb 3-1()'87 

Assam 31-12 .. 87 

Bihar 14 
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3 .. 
Gujarat 165 z. 2-1-8' 

H.ryaDa J4 1 .... 12.-17 

Him.cbal Pnde.b 3' .. 2-1-81 

Jammu & It .... mir 6 2 31-10-87 

~al'Datak. 11 '-H-87 

Kerala 5.5 1 2·'-8. 
WaAra Prad.Jt + + 
M.baraabtra .... 21 '" 2·1·8i 

Manipur )J-I·l1 

Meebala,. 23 S 3 .... 12·11 

Naptand 43 .3 3)·'-87 

on..a '21 IS! 31.12-87 

Punjab (Jt 2 31·12 .. 87 

llajuthan 122 19 2·1·88 

Slkkitn , 31.3-87 

Tlrml Nadu 2·1-" 

Triputa 15 2 3().9-B7 

Uttar Pracletb 29 7 31-10·17 

Welt Beop' + + 
A &. N ,Islands 3J-12-87 

Arunachal Pradesb 31·12·87 

Cbaodiprb 4 3·1·'8 

DAN Hanli 31·12·17 . 
Delhi 300 617 2·j-17 

Goa J-U-'? 

LaklJ2lchretP 26-12-81 
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2 3 4 

Mlzor.m 7 4 31 .. 12-81 

PODdicherry 26-12-11 

Total ""3 J598 

Note .:. Nil 

+ c:: Not available 

Elpeadirare o. Ile.ldntlal Accoa .... 
•• tloa ,. O8Icen of IAI Al 

"632. SHRI M. llAGHUMA 
REDDY: 
SHRI MANtIC llEDDY : 
SHRI PRAKASH CHAN. 
DRA : 
SHRI DHARAM PAL SINOH 
MAL(IC : 

SHltl SITAItAM J. GAVALI: 
SHRI SUBHASH Y ADA V : 

Will tbe MIDiater of CIVIL AVIA· 
TION be plelsed to It,tl : 

(.) wbether buao expenditure i. boi.,. 
Iscurred by tbe Indian AirllD" aael Air 
JDdia on resldeDt.al accommodation for 
ita Delbi and Bombay-based Officers and 
OD buildinll bired for om.. aDd .odown. 
durJD, tbe paat two )'earl; 

(b) if so, tbe estimltcd mODthly 
I'Plnd .. Ufe tncurred by Indl.. AIrlines 
IDd Air IDdia uadcr eacb bead; aad 

(C) wbetber GovernmeDt propo. to 
cut down tbe expea4iturc IDd If Dot, tbe 
r.IOU tbereof 7 

THE MINISfER. OF HEALTH AND 
FAMILY WELPARE AND MINIST1!Jt. 
OP CIVIL AVIATION (SHRI MOTILAL 
VOR.A) : (a) to (c) Tile latonDatioa II 
heiDi collected aad will be laid OD ,1M 
rabM ot •• , Sibbl. 

leD Carl. Complesel. 

4633. SHRI H. N. NANJE 
GOWDA: 
DR.. G. S. RAJHANS : 

Will the Minister of RAILWAYS be 
p1eated to Itlte : 

(a) wbether the Railways are plaD-
aJn. to have a full-ftedaed Inland 
CODtainer Depot carao complex witb all 
medem iDfraltJ'Uctaral facilities ID 
Delltt; 

(b) illo. whetber lueb cargo com-
plexes are proposed to be let up ID other 
State capita'. aDd important radn, 
Itatlon. a'lO; 

(c) whether any time bound pro-
.ramme baa beeD cbalted OUI in tbia 
reaard; and 

(d) if so, the detalb thereof! 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHit' 
MAHABIR PRASAD): (a) Yes. Sir. 

(b) Se'ftD laland Container Depots 
(leo.) of varytq mes arc atready 
fUllctioaiDI at Baqalore? Coimbatore. 
A_partl. Guntur. Amini_on (Gu.ahatil, 
New Delhi (Prqati Maielao) IDd Ohaa .. 
dan ltaJ .. (Ludbiana). Tbue is a propo-
tal to HI up a mIDi leo at Hyderabad 
(humapr) u a pUol project. ProYilioa 
of. faII·le"," leo at ..... aore (WMt. 
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field) is an appro\cd work. Development 
of such facilities at BaneaJore (Whitefield) 
and otber locations will depend upon 
traffic potcnua 1 and the experience aamed 
from the compJetion or the JeD at 
Tuahlakabad, 

(c) No, Sir. 

(d) Does not arise. 

Study to Probe "KiUu Jastiad" ia 
Athletes 

4634. SHRI MUKUL WASNIK 
Will tbe Min!ster of HUMAN RE-
SOURCE DEVELOPME"lT be pleased to 
Itate : 

(a) wbet her a study has heen made 
to probe into the "Killer instinct" in lbe 
top class Indian atbletes; 

(b) if so, the athletes covered by tbe 
Itudy; and 

(c) the matn findings thereof? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMENS AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (SMT. MARGARET 
ALVA): (a) to (c) No .tudy has been 
made specifically to probe: into tbe 'Killer 
IDstinct' in tbe top class Indian atbletes. 
However, under tbe Sports Sciences 
Fellowship schem~ of abe Sports Authority 
of India, a fellowsbip has been awarded 
to a psycbologist at Banialore in March, 
1987 to carry out rCl':arcb work on 'Mind 
traioioa fOf superior performance in 
Sports·. This f"carcb is beinl carried 
oat on selected athletes wbo uDder.o 
traiDiDJ at tbe SAl Reitona' CeDtre, 
Banplore. T be researcb fellowship it 
lor 2 ycan and tbe main findinll arc 
upec:ted to be avaiJ4ible to Spon, Autho-
ri17 or ladla in Marcb. 1989. 

[ Tl'tIlUlfl' io" ] 

ArWtral')' claarlla... fare by Tol 
Drl9en at , ...... G ...... I.tenaatio •• 1 

Airport 

4635. SRRI RAJ KUMAR RAJ: 
Will the Milliater of SURFACE TRANS-
PotT be plcued to atate ; 

<a> tbe number of complafnll of 
.rbitrary char.inl of farc by rbe taxi 
drivers at Indira Gandbi International 
Airport have been received from the 
PassenaGra durinl tbe Jalt tbrce yeara; 
and 

(b) the aclion taken by Government 
tbereon ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SURFACe 
TRANSPORT (SHRI RAIESH PILOT): 
(a) and (b) Directorate of Transport. 
Delhi and Delhi Police have receIved 643 
complaints (rom tbe' passengers against 
taxi drh'crs at Indira Gandbi International 
Airpon durtna tbe period from 5-5- ) 986 
i.c., date of functioning to 15-3-1988. 
The concerned offenders were prosecuted 
by the autborities, 

EqaiplDeDtl IY'D, Idle f. Dr. R.M.L. 
HOlplta) 

4636. SHRt RAJ KUMAR RAI : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pltased to state: 

<a> the number of equipments pur-
chasod dur",. cbe Ju, 'hrec: )'c.au for Dr. 
Ram Manohar Lobia Hospital, New 
Delhi and tbe number or equipment. lyin8 
idle out of tbem; and 

(b) tbe action propoaed to be taken 
by Government to put tbe idle equipments 
in use 1 

THE MINISTBR OF STATE IN 
THE MINISTR.Y OF HBALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) Eiahry Dumbera 
eqgjpmenCi bave MeD purchued durio, 
tbe 1at three years and all are in work in, 
coAd;ljoO. 

(b) Doel Dot ari •. 

Malt ~eatlo. CeIlttH la UUar Prd'" 

4637. SHRI RAJ KUMAR RAI : 
Will Use Millilter of HUMAN 1lB-
IOVaCB DBVBLOPMaNT be pJ .. Md to .. ,.: 
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(a) the total number of new Adult 
Education Centrel proposed to be Itarted 
durins 1988.89 in Uttar Pradelh; and 

(b) tbe Dumber of lucb centres pro-
posed to be opened durin, tbi. year in 
Azamlirb, Balli., Gbazipur and Oeoria ? 

THE MINISTER OF STATE IN THE 
DEPARTMBNTS OF EDUCATION 
AND CULTURE IN THB MINISTIl Y 
OF HUMAN RESOURCE DE.VELOP· 
MENT (SaR.I L. P. SHAHI) : (a) Aceor-
diol to the Information furnished by lbo 
Goveroment of Uttar Pradebb. 30,000 
Adult Education Centres are proposed to 
be oponed durinl 1988-89. 

(b) Number of Adult Education 
Centre. proposed to be opened In eacb of 
tb. DI.tricu are as (ollows : 

District 

(i) Azamsarb 

(ii) Bama 

(iii) Gbazipur 

(iv) Deorie 

[ £If,lish] 

1'0. of 
Adult 
Education 
Centr~s 

900 

300 

600 

600 

CeDtra. Set.II, Forte .t .~Irport. 

4638. SHRt C. MADHAV REDDI : 
Wilt tbe Minister of CIVIL AVIATION 
b. pleased to state; 

(a) wbether tbere II a proposal (0 
I.t up • CoDual Security Porco to luard 
all tbe airports ID tbe coootry and to set 
up a tiDal. ".DCY to eaccrciae overaU 
coDtrol at all tbe InterDatioDal Airport. 
In tbe COIlDtrJ: aDd 

(b) tbe otber steps propOHd to H 
taken to streamJioe tbe security and 
passenaer amcnities at tJao Airports 1 

THE MINISTBIl OF HEALTH AND 
FAMILY WELFARE AND MINISTER. 
OF CIVl~ AVIATION (SHIll MOTILAL 
VOilA): (a) .No, Sir. 

(b) Tbe security arransement. at tbe 
InternatIonal airports in the country COD-
form to International standard. aDd are 
roviewed periodically. 

Facilities such as provision of child 
calC room. introduction of ReceptiOD 
Counters, provision of flight information 
(or visitors. messase delivery .ystem lor 
tbe incominl passenaers etc. have receDtly 
been provided at International Airport •• 

Decliae ia Bil't. Rate 

4639 SHRI C. MADHAV REDDI : 
Will the Minister or HEALTH AND 
FAMILY WELFARE be pleased to 
state : 

(a) whetber tbc:re hal been an appre-
ciable decline tn birtb rate; and 

(b) ,r so, tbe latest bures avaiJable 
{egardina birtb rate in varioUi States for 
tb~ lut tbree ycars ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (K.UMARI SAROJ 
KHAPARDE) : <a) and (b) Annua' 
Estimates of Birtb Rate are avanable from 
Sample Reaistration System of Rcaistnr 
General. India. The latcst available 
estimates lor 1985 and 1986 &how that tbc 
birtb rates are 32.9 aDd 32.4 (Proviaiooal) 
per 1000 population respectively wbicll 
sbow a steady decline from tbe level or 
,33.9 for the yoar 1984. State-w. Old· 
mates of Birtb Rate for the lateat three 
years 1984, 1985 and 1'86 are atftll iD the 
statement below. 
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Stat ••• t 

~stimated ADDual Birth Rat .. l~ 1985 & 1916 (A. obtained from Sample 
ltealltratfoD S)'Item) 

(Pn 1,000 POPUladOD) 

SI. No. States{UDion Territories 1984 1985 1986-

2 3 4 5 

I. Andhra Pradab 31.2 29.9 31.4 

2. Auam 35.3 3-t.3 34.7 

3. Bihar 39.9 31.8 36.0 

4. Gujarat 33.4 33.0 32.2 

S. Auyaoa 31.2 3S.7 34.9 

,. Himachal Pradeah 30.8 30.2 306 

7. Jammu .t Kashmir 33.5 33.6 33.S 

8, Karnatalta 30.3 29.6 28.8 

9. Kerala 22.9 23.3 22.4 

10. Madby. Pradesh 36.' 39.4 37.1 

11. Mabaraahtra 31.1 29.0 30.0 

12. Manipur 29.1 28.S 25.3 

13. McahaJay. 31.3 39.1 35.2 

14. Naplaod 20.7 25.3 V.2 

15. Orilla 32.7 JO.7 32.1 

1'. Punjab JO.3 28.' 28.6 

17. all·than )9.7 39.7 36.4 

II. Sitklm 31.7 33.1 32.1 

19. Tamil Haft 21.0 24.7 23.7 

20. Tripara 26.6 21.3 28.5 

21. Uttar Ptade.h 31.' 37.6 31.' 

2.1. Welt "1&1 10.4 29.4 29.5 



1 2 

Va.OII Territo"" 

1. A &. N 1.land. 

2. Arunacbal Pradub 

3. Cbandi.arb 

4. D" N Bavoli 

5. Delbi 

6. Goa, Daman " Diu 

7. Laklbadweep 

8. Pondicherry 

India 

·Provisional 

Rneaae earaed b)' AI. lA aad V.,adoot 

4640. SHill aANJIT SINGH 
GAEKWAD: wm tbe Mini.tor of CIVIL 
AVIATION be pleascd to Itatc : 

(a) the number aad *,pos of aircraft 
owned by Air India, Indian Airliaes and 
Vayudoot as 0&1 31 Dec_ber. 1987; 

(b) tbe Dumber of paneDlcn carried 
and roven uc earned by tbe .bove tbree 
airlines dUrin, .be years 1986 and 1987; 

(c) tbe number 01 p.ssonlers and 
revenuo in J988 they expect to carry and 
earn; 

Air IDdia 

Type of aircraft 

1 

B '7.'·237 B 

B 747-200 

A 3G044 

A 310-300 

30.4 28.3 25.S 

34.5 35.5 040.2 

23.4 24.S 23.7 

45.9 36.9 43.4 

31.0 32.8 29.4 

20.' 19.5 21.2 

19.7 35.0 32.1 

25.3 22.1 22.5 

33.9 32.9 32.4 

(d) wbether tbe intcmational aad 
dom .. tic air tramc in India bas sbo .. a 
Ilpmcant increasc over the past years; 
and 

(0) if so, tbe details of tbe potential 
frame e.timattd to be barnessed and 
melOpmtDt in air services likely to take 
place to match tbe increased traffic up to 
19901 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
V01lA): (8) As OD 31.12.1987 tbe Dum-
ber aad type. of aircraft owned by Air 
ladfa. Indian Airlin" and Vayudoot ft. a. under: 

Number 0( aircraft 

3 

9 

1 

3 
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1 2 3 4 

Indian Airlines Airbus A 300 B 2 11 (one OD lease) 
and A 300 B 4 

B-737 27 (2 On leue) 

HS·748 CAvro) 7 

F·27 (Fokker Priendship) 4 (2 lealod to 
Coalt Guard) 

Vayudoot Dornier 228 10 

H5·748 • 
P·27 4 

(b) Year Number of Revenue earned 
passeogers 
carried 

(in Rs.) 

Air India 

1985-86 17,80.~27 393.88 crores 

1986-87 18,30.078 925.<46 croret 

Iodian Alrhnos 

1985-86 91.99.761 723.81 croret 

1986-87 98,74.881 828.70 crores 

Vayudoot 

1985-86 2,33,000 7.8S crores 

1986-87 3,25,eoo IS 23 erorca 

(c) During the ycar lQ87-88, the estImates of the passengeR aDd fotal rev.nue of 
Air-Ind.a, IndIan Alr,joel and Vayudoot are 85 uDder : 

Estimated No, Estimated Total 
of PaSienlers Revenue (iD Rs.) 

Air lDdla 
'" 

21.40,600 1036.33 crores 

I.dian Airlines J ,b). 76.000 920,33 cror. 
Va,udoot 4,561akb, 18.50 oror. 
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(d) aDd (e) KeepiDg in view tbe iDcte. 
a.lo, trend in tbe international a. wen as 
domeltlc air traffic in Ind.a ovor tbe past 
year. and proJection. made tbe follow in. 
.teps bave been taken to matcb tbe 
iDcreale : 

(i) Air India will be acquirinl 2 
Combi aircraft aDd there will be 
an increase in capacity 00 tbe 
introduction of Combi afrcraft 
effective October '88. 

(il) Indian Airlines baa placed an order 
for J9 Airbu. A 320 aircraft for 
delivery durins 1989·90 witb 
option for 12 more aircraft durina 
1990. 

(iii) Vayudoot bas set up a Committee 
to make an a.sessmenl of tbe 
additional aircraft capacity 
requirod and to make recommen-
dations about type and number 
of aIrcraft to be acquired. In 
addition a rew more turbo-prop 
aircraft will be proaressively 
transferred from Indian Airlines 
to Vayudoot. 

Co.sumer eduratioD at Stcoadary leYeI 

4641. SnRI M. V. CHANDRA .. 
SEKHARA MURTHY: 
SHRI BANWARI LAL 
PUROHIT: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased 
to "ate-: 

<a> whother Go\'~rnment propose to 
Itarl consumer education course at the 
!ccoodary Jevel; and 

(b) if 10. tbe details of tbe proposed 
course and when it is proposed to be 
.tarted 10 tbe Kendrlya Vidyalayas 1 

TilE MINISTER OF STATE IN THE 
DEPAR.TMENTS OF EDUCATION 
AND CULTURe IN THE MINISrRY 
OF HUMAN RESOURCE DEVELOp· 
W.NT (SURI L. P. SHAHI): (a) and 
(b) At (he stcoedary level tile courles 01 

study are desianed and prescribed by tbe 
a,coey respolJsibJc 'or academic regulatioD 
of education tn the State concerned. At 
tbe national level, tbe N.C.E.R.T. deve-
lops model eourse.CJ of .tudy and textbook. 
wbicb State. can adopt/adapt. White 
consumer education, as lucb is not 
envilaaed to be a separate .ubject at 
scbool stale. the NCERT bal included 
issues relatina to it at various stagea. AI 
such, tbe question or .tartinl sucb a 
course In K,ndrlya VidyaJayas does not 
arisc. 

First Nattloaal Conrereace OD Eradicatlo. 
of Illiteracy aIDolll women 

4642. SHR( R. M. BHOYE: Will 
the Minister of HUMAN RESOURCB 
DEVELOPMENT b. pleased to state: 

(a) whether "Fltst National Confe-
rence on eradication of Ulilcracy amoDa 
Women' was organIsed by the All Iudia 
Committee for Eradication of IJliteracy 
amonl women recentJy; and 

(b) If so, the detaIls thereor aJoaa-
witb itl suuestiocs '1 

THE MINISTER OF ST ATE I N THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN 1HE MINISTRY 
OF HUMAN RESOURCE DEVELOP-
MENT (SHkI L. P. SHAHI): <a) Yes 
Sir. 

I b) The Confer~oce was beld from 
February 20 to 22, 19,8 at New Delbi. Its 
purpose was to launch a mov\!D1ent amon, 
women's orgaoisatlons and VO)WUU1 
or,anisati,'ns generally for ol'adicatinl 
illiteracy among the \\ omen of India by 
tbe yoar 2000. The Conference is repor-
ted to bave been attended by 230 delegates 
from aU partl of tbe country. In all. 9~ 
voluntary organisatioDS enBagod in Itt. 
work of remoyin, Illiteracy among women 
partIcipated in the Conference. The 
fol1owina recommendatJot" are reported 
to have b~n made by tbe Conference: 

(a) Tbe prob!om of oradicatlna 
ilhteracy amonl women should 
be tackled OD a war !ootiD,. 
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(II) There ,bould be !ystematic co-
operation Bnd hDkages between 
voluntary agencies BDd Govern-
ment agt"ncies at all levels. 

(iii) Voluntary organisatioDS should 
adopt syc:femat1c programmes to 
btrengrhcn their capacity for 
plannmg. Implementation and 
traming and thereby secure 
grf'atcr community support. 

(iv) Women's voluntary oraanisatioDs 
should work closely With other 
bodies ID each area. 

(v) Voluntary agencies among them-
selves should dcvc!op coordina-
ttng bodies or joint comml.ttes 
at each level to fae'lItlte demar-
cahon of arelts of work. e~change 
of Ideas and sbatmg of ex-
penence 

(vi) The All India Committeo (or 
EradJcatlon of Ilhte-racy among 
women should be given the 
status of a .(epr~scntallve body 
at tbe natlonallevcJ. 

(VII) The AU IndIa Commlttec for 
EradicatIon of II Ileracy amODi 
women should work In close co-
operatIon wuh th! organisational 
stt up of Govcrnm\!nt at the 
national Ie\el. 

(VIII) Substantial programmes should 
be al'ocated to national women's 
voluntary agencies who, In turn, 
could enCrU5Jt the work to their 
own bran<:be~ at the State, dIst-
ract aDd block level accordJOg to 
tb~lr capacity an d dcvetop tbe 
necessary monllofl~g and ad'llI-
nbtrattve com;>Ctence 

(Ix) The Conference called for greater 
support and slmp'rficatlon of 
procedures so as to cnsure stcady 
flow of assistance and tlme)y 
relcate of arantl It also eaHed 
for the intimate allociatlon of 
voluntary aBenetes ID evaluation 
of IIter.lcy wod. ulli!enalcn by 
tbem. 

(x) The Conference urged extensive 
usc of publicity media, T.V., 
lt.adlo, posters aDd aonal to 
...nsitfse the people to .he Deed 
for speedy eradtcadoD of ilIite-
facy and to the impact of Hlttc-
racy on poverty. over-population 
and other social problems. 

(xi) Voluntary oraanisatlCns aDd 
women's OIganlS81h.ns should be 
t'Dcooraged to undertake 'Duova-
I,ve pilot proJects. 

(x it) Literacy ccntres should be equip-
ped with TV, RadiO, News-
papers, MagazlDes aDd Post-
literacy material and other tools 
to sustaIn literacy among lear-
ners Information about schemea 
for the benefit of womt'n and 
programmes of women pursued 
through dIfferent agencies should 
be dissemloated through these 
cenfres. 

Need to improYe service b} lodlan 
AirliDes/Air India p~rsonnel at Airports 

4643. SHRI DAULATSINHJI 
JADEJA . win the MIOl<;ler of CIVPJ 
AVIATION be pleased to state: 

(a) the sleps berog faken to reduce 
cheek-Io t me at var'ous aarpc rts and to 
unprove serVlce by Air Irdl'" and IndJan 
AlrJmes personnel at the airports, 

(b) whether the Indian Alrl'ne. 
informs passengers 8t thelt homes, 'f the 
plane's departure IS cApeeted to be dCI.tyed 
by over two hOLr,; and 

<'-) If Dot, tbe f\..aSODS therefor 

THE MINJSTfR OF HF \LTH AND 
FAMILY WELFARI A"-oD MfNISTER 
OF CIVIL AVIATION (C;;HRI MOTILAL 
VORA) : (a) There are van.)l)1 Jewern-
mental agencies working at the airports 
VIZ. lmmiaratlon, health, CU-'om8. 
secur,ty etc. The fotlOV.1D8 Iteps have 
been taken fO rcduce check-JD tm,e at 
varlOUI .uports·-

(I) 'hortfall 10 msnpower of 'mmi-
,ration cadre at B01ftbay/o.lbi 
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airport has been identified and 
the matter has becn taken up 
with Immi,ration authorities. 
Additional computer requirement 
bas been Identified. 

(ii) shorffall In manpower of security 
officerb bas been identified. 

(ill) Additional manning of customs 
counter has been ideol1fied for 
speedy clearance of passengers. 
Every endeavour is made 10 keep 
the dwelling time of passenger at 
airport to tbe barest mInimum. 
The servIce provIded by Indian 
AJrimes/ AIr I nd la personnei 
matches WIth the servIce provided 
by other International carrien. 
Ho.vever con<;tant endeavour is 
made to provide effiCIent and 
courteous service to the passen-
gas. To achIeve tbls objecthe, 
regular traming programmes on 
cuc-tomer relations ~klil. compute-
nsatlon, courrc"y. etc. arc con' 
ducte1. Separate trai010g 
prcgrammes are also conducted 
to the loader1 to provIde efficler.t 
passeoger handling. 

(b) and lC) It IS not feasIble to IDform 
each and every pass(.. oger on teiephone 
bec~usc tbe IndIan AlrllDes handles a large 
Dumber of passengers. The CltecutlHl 
Class paS!iengers who are limited in 
number are beIng Informed 0n telephone 
of the planned delavs. which are also 
lDformed tbrougn medIa. Besides, reser-
vation on (ndlan .",rllncs IS made by other 
airlines also and In .. ueh callcs. the actual 
contact of the passengers IS not known. 
In case of multi-sector travel, the contact 
telephone number at dlffereot stauons on 
tbe passengers Itinerary is not known. 
However. some ot the passeDlers give 
tbeir buslDe" telephone Qumbers which 
are atteDded to anI) dunna limited period. 
Outside office bours. there IS (lormally no 
respoose from sucb numbers. Flight 
loformlltioD includiDa delays is also con~e­
ycd thtouab (nformaJloD Desk dealiD& 
with personal enqulfIcl. 

RaH".,. FI.ace CorltO"d'Ott 

4644. SHIU S. G. OHOLAP: WIU 
the MiDlater of RAILWAYS be pleated 
to .tM. : 

(a) the amouDt collected by the 
Railway Finance Corporation up till DOW; 
and 

(b) the schemes/projects for which 
tbe amount so collected WIll be utilIsed ? 

THE DEPUTY MINISTER I~ THe 
MINiSTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): (a) RI. 959.3954 
crore •• 

(b) The funds raIsed by Indiaa 
RaIlway FlDance CJrporauon through tbe 
Bonds usue are proposed to be uUhsod 
for tbe procurement of assets to be leated • 
to tbe Indian Railways. 

MeDiD:lt~ deaths tn OflH1l 

4645. SHRI JAGANNATH PAT .. 
l'o.AIK; 

SHRI LA.KSHMAN 
MALLICK: 
SHRI HARIHAR SOREN : 

Will tbe Mml!ter or HEALTH AND 
FAMIL Y WELFARE be pleased to staae : 

(a) wbether Union Government have 
lought aoy report from the State of Orissa 
rel!arding menIngitIS dealh [hat recently 
claImed 40 )lves In OrIssa; 

(b) if so, the details thereof; 

(c) wbether Union Governm;:nt bave 
taken up some special programmes for 
assistance of menIngitis VIctims In OrIssa; 
and 

td) If so, tbe detaIls theroof ? 

THE MINISTER OF STATE l~ THE 
MINISTRY OF HEA.LTH AND FAMILY 
WELFARE (KUMARI SARO) KHA .. 
PARDE) : (a) Yes. 

(b) No report has been recoived from 
tbe Government of Oris •• so far. 

(b) and (d) The State GovcrruneDt bal. 
Dot requested for any special CeDtral-
... ist.nce in tbia roprd. 
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Ne" proprlDlDe to Create a ".re_est OD 
womeD riehts 

4646. SHRI JAGANNATH PAT· 
NAIIC: Will the Minister of HUMAN 
R.BSOURCE DEVELOPMENT bo pleased 
to state : 

(8) wbether Government are launching 
a Dew programme of rendering para legal 
traiDiD, to women groups tor creatiDI 
awarencess on women r;ghts, social status 
and tbeir poaition vii-a-vis the law; and 

(b) if so, tbe ddails thereof toaether 
with details of pro,ramme ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SMT. MARGARET 
ALVA): (a) and (b) Under tbe scheme 
of 'Education work for prevention of 
auocities against womeD' being impiemen 
t.d by the Department of Women and 
Child Development. Women's Voluntary 
Or •• niutions, Institution aDd Universities 
are funded for organising Lega I Literacy 
prosrammea aod other projects for creat· 
iDi awarenss of women riabes etc. 

"'pI ,.rchasec! fro. abroad by Pabllc 
Sector Silippiac CompaDie. 

.647. PROF. SAIF-UD·DIN SOZ: 
Will tbe Mmiarer of StTRFACE TRANS-
PORT be p'eased to Slate: 

(a) tbe Dame. of Public Sector Sbipp-
illa companies tbat have been .mportina 
lhips from abroad; 

(b) tbe Ilumber of .bips imported 
dun ... tbe last five years endlna Decomber 
Ifl7; and 

(c) tbo names of the Sbipyard~ from 
wbere "ueb ,btp' were purcbaled ? 

THE MINISTER OF STATE OF 
THE MINISTllY OP SURFACE TRANS· 
PORT (SRRI RAJESH PILOT) : (a) Tbe 
8bippiDJ Corporation of Iodia Ltd. I, 01111 

.bippin. compaDY in tbe Public Sector 
under tb. control of Government of India. 

(b) The Dumber of ships imported 
duriog tbe last five years (endlD, Decem· 
ber. 1'87) are as uDder :-

Year 

1983 

1984 

1985 

1916 

1987 

No. o( Iblps 

Nil 

IS 

10 

7 

6 

(c) These ships bave beeD purcbased 
by Shipping Corporation of lnd.a from 
Hyundai Heavy Indul'lry. Korea Robin 
Shipyard, Singapore, Dacwoo Shtpbuildin, 
Korea and WYKER DAMPFSCHJFFS 
REEDBREI FOHRAMRU GMHD. 
Federal Republic of Germany. 

C_pateriaaUOD of relenatloa at NalP.r 

4648. SHRt BANWARI LAL PURO· 
HIT: Will tbe Minister of RAILWAYS 
be pleued to atate ; 

(a> whetber Govornment prop .. e to 
introduce computerised rcscrVatlOD system 
at Naapur RaUway station; and 

(b) if 10, tbe time by which tbe same '1 Ilkel, to be dooe ? 

THE DepUTY MINISTBR. IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABJR PRASAD) : <a) No, Sir. 

(b) Apart from tbe four mettopofitaD 
cities wbere computeri.atiOD or paSIeD"r 
r ..... v.tioo "I.ema bat either been already 
completed or it tD prolf-. definite pl.ol 
bave beOD draft for proYld'nl computeri. 
sed r.servatioD I,ttemt fa five State :api· 
tal •• viz. Hyderabad, Sanaalore, Bbopal. 
Luck DOW and Ahmedabad, whOle work-
load is tbe be ••• I. No piaDI bav. beeD 
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drawn al yet to cover other cities, includ-
int N88Pur. 

CommoDweaJtb Game. ID 1914 

4649. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will tbe Minister of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state : 

(8) whether eff"rU are being made to 
hold the Commonwealth Games in IndIa 
in 1 84; and 

(b) if so, tbe steps being laken in tbis 
reaard '1 

THE MINIS rER OF STATE IN THE 
DEPAR.TMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINJ~TRY OF HUMAN RESOURCE 
DEVELOPMENT (SMT. MARGARET 
ALVA): (8) and (b) Gov~rnmen' have 
approved the proposal received from 
IndIan OlympIC AS5'"'ciarlon to make a bid 
for boJdID8 1994 Commonwealth Games ID 
IDdla. Indian Olympic A~soc'atioD (lOA) 
han .ince presented tbe bid. 

Vie". or IFAPA 00 AIr·lodi. 

4650. SHRI MUI..LAPPALLY RAMA-
CHANDRA~: 

SHR( SHANTARAM NAIK : 

Will rhe MiDlster of CIVIL A VIA-
TJON be plcascd (0 staCe : 

(a) tbe fta.sODl alven by tbe Interna-
tional Foundaoon of Air'ine Passengers 
AssociatioD ror ratinl Air India a one of 
tbe (en most duapPOlOunl aulincs in (he 
world; 

(b) tbe reaction of Govornmeot tber .. 
to; and 

(c) whetber amend. bav" since beoa 
made by tbe ,aid AaaoclatioD ? 

THB MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
CIVIL OF AVIATION (SHIt! MOTlLAL 
VOaA) : (a) to (c) 10 • ...at 

survey conducted by tbe IDter-
national Foundation of AirJl.nea 
Passenlers As&ociatioD Geneva. Air India 
bad been listed amODI the world's tea 
mOlt disappoindn, airlines. Tbls report 
was first published by New York Times 
aDd also appeared in some Indian DewS-
papers. 

In an effort to ascertain the paramet. 
ers ur der whicb the survey was under-
takeD, Air India tock up this matter with 
Mr. Geeffrey Lipman, Executive Dlrcccor 
01 tbe Internatjonal Foundation of Airlines 
Passengers Association in Geneva in 
November-December. 1987. Tbo Esecu-
tlve Dlrector bas categorically .tated lhat 
reference to Air IndIa was incorrect. 

(Tram/ario,,] 

RaDchi Railwa,. Stauo. 

4651. SHRI SHIV PRASAD SAHU: 
Will the Minister of RAILWAYS be pJea .. 
sed stale: 

<a) whetber there is any scheme to 
modernise ,he RaDchi R.ailway Station in 
tbe near future; 

(b) .f so, tbe time by wbicb lbi. wort 
will be completed; and 

(C) tbe estimated cost thereof 1 

THE DEPUTY Ml NISTER IN THB 
MINISTRY OF RAILWAYS (SHU 
MAHABIR PRASAD) : (a) Yea, Sir. 

(b) Tbe schemo is Dot ),ot fioalilld. 
On finaJisatioD of tbe acbeme, time frame 
for execution will be drawn up. 

(c) D~s not arise. 

{Enllish] 
Ntw Coaell drsJgo fOf X.,...tIaaIa :C .. da 

Fad..., 

4652. SHRI Y S. MAHAJAN : 
DR. B.L SHAILESH: 

Will the Minister olllAlLWAYS Itt 
pleaMd '0 It ••• : 



Ca) whether aan.ays' modem Coach 
Factory at Kapartba'a will start produc-
'foe of rail coaches of tbe old desi&a; 

(b) wbether tbe Railway. had Boated 
.1Qbal teaden for tbe Gew coach deallo 
ID Do.cembcr 9' 1935 aDd bas not so far 
.elected tbe DOW deillo, 

(c) If 10. tho reaaona tberefor and 
whal tbe .electlon II IItely to be finalised; 
alld 

(d) tho Itructural aDd operational 
."01'ODCCII between the old and ncw 
deaap. ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) (a) Yea, S.r. 

(b) Yea Sir. 

(0) Tho :tead. COIIUDIUeo baa .. met 
a .. pqotiabOOl are belO, beJd wi&b tbe 
IODderen .0 as to fioahle tbe ordora. u 
.. dy as pOSSible 

(4) Slace tbe t..... are DOt yet 
loalaJod, It will not be powbae '0 ..... 
tile structural and operational differences, 
~ I.f. tbe OId.N tbe Dft' desi.... at 
prelCnc. 
8C/1T •• plo,en I. AJ-er aan.a, W." .... 

046S3 .. SHill ANADI CHARAN DAS : 
WtII.&be MiDiltOl' of RAILW A VB be pi .. 
Md to ..... : 

(a) tbe number of employees In AJlMr 
Ilalhra,. Workshop cateaory.,,',,; 

(b) the.amber of ScMddtcl--CU'" 
ucI Scbeduled Tribes amODl tbem; 

(c) the number of reserved posu lYaaa 
yaeaot .. on 29 February, 1981; aad 

Cd) tb • .atepa ~overDment propose to 
tate to 811 tbeae reaerved post.? 

TJIB. DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR. PRASAD) : (a) to (d) The in-
form-.tioD is beiDI ~ollected from Western 
llalJ .. Y..aDd .iIl be laid on tbe table of 
tbe Sabba. 

Coatuct caadida.e •• eleded I. IRCC 

4654. SHill ANADI eHA RAN DAS: 
win tbe Mlnl.ter 01 SURFACE TRANS-
PORT be pleued to Itale . 

(a) tbe total number or contract can-
dlda.ea nlected In the Indian Road Coo-
.tructaon CorporatloD atnce ,984 10 dale 
Wltbout trade test/lot erne" • year-wrse and 
trade-wI" and the number of Scheduled 
CUtes/Scheduled Trabes out of cbem; 

(b) w~ -40 Poi •• Roster on COD-
traGl appoliUmenu .. belnl malotaloed 
a ... ' lDItlUCUO.. of the CommlSSU)Der 
for Scboduled Caa&cl/SCbeduled Trabea 
aDd B'E .. ~; and 

(c) ilso, bow mucb backlo, .. avalla-
b'- for Sc1Ieduled Ca.tH{Scbedu'ed Trabea 
and wbat .aCUOJl II beiDa taken up lor 
completion of the backlOI ? 

THB MINISTER OF STATE OF 
THE MINISTRY OF SURFACE TRANS-
POIlt' (SHill RAJESH PILOT): <a> 
Detaila are liven HI cbe ataCemont below. 

(b) aDd (e) Tbe IndiAn Road COD.truc-
tioa Corporadon ~dt recruitment for 
roreip project. on contract balil only 
aDd 40 Point Rott.r wa. not maintained 
due to lb. aataro or au"DmeDt. How-
.v.r. tbo Corporation bu been advlled to 
......... t ... rott« til feture. 

Details of y ........ & tracte-wlle CODtract .. pi" .. .....aoy ......... out trade 
tett bat based oa iatetvlew. rtlerred co ia rep'" to P ... (a) 01 tJok Babita 

U...."e.t Q_ioa No. 46S4 for a .... er OD 24.3.1918 

J9M Otbcn Ie ST Total 
2 J 4 5 

Jalaiwala I I 



1 

Helpers 

W ... berman 

Cook 

MalOn 

Driver t4ecbauicaJ :.Equip-
ment. 

Motor Truck Driver 

Stortman 

Carpenter 

Upper DivisOD CI.rk 

Jr. A!!.htant 

Fitter 

1985 

Helper 

MOlor Truck Drtver 

VehIcle Mecbanic 

Driven Engine Static 

1986 

Motor True&. Driver 

1987 

T B. C ....... e.IU ...... 

2 

13 

3 

, 
2 

7 

2 

3 

..a65S. &HRI CHINTAMANI JE.NA : 
'SHRI M61lANBHAI PATEL: 

Will the ..... ter 0' HEALTH. AND 
i'AMIL y. WELPARE be pleased 10 ••••• : 

J 

9 

• 
22 

2 

3 

7 

2 

7 

2 

3 

Nil 

(a) wbetb.r T B. IS. very commos 
dbease in coal fic ids; and 

tbt tbe steps takea b, Go .. _nt to 
eontr'OI1hit "_s. fa this uea ? 

THE MI~ISTBR OF STATE IN TH8 
. MINISTRY OP RBALTH AND ¥AMILY 
WELFARB (ltUMAltl SAaOJ 'ICIIA. 
PAaDB) : (a) Ya, Sir. 
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(b) Under the National Programme 
for Contr(\l of T.B. a district T B. Centre 
is being establisbed in every district of the 
country by the States in association witb 
all the general Health and Medicallnstftu-
tlon. including the coal field areas to offer 
free diagDostic. treatment and preventive 
faciUties ror T.B. patients. Be,ides, tbere 
are some T.B. clinics also fUDctioning in 
the country. For every sick and emergent 
type of TB patients. free TB beds are 
allo available. In addition to this, Coal 
India limited is also providing free diagno· 
ltiC and treatment facilities for TB patients 
in the various coal fields in tbe country 
tbrough their TB Hospitals and clinics. 

Passealer ameaUI •• in Kerala 

-4656. PROF. P.I. KURTEN: Will the 
Minister of R4JLWAYS be p'OIled to 
Itate : 

(a) whetber ~eparate fund bas been 
allocated for passenger amenities: 

(b) wbetber tbe R.aJ}ways arc in the 
process of redefining the term passenger 
amenities; 

(c) 5f so, tbe details tbereof; 

(d) wbether there is any proposal to 
take up any work to provide passenger 
amenities in Kerala dUrllIg 1988 89; and 

(e) if so, tbe details tbereot ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR. PRASAD) : (a) Yes, Sir. 

(b) No, Sir. 

(c) DOel Dot arise 

(d) and (e) The informshoo jl being 
coilected and the same will be Ja:d on fhe 
TabJ. or [he Sabba. 

[T,slUlationJ 

WN....... repair 01 GJuwabad-
M ........ ·Laek.p. NaU ... , H ...... ' 

"'57. SHIll HAIUSH llAWAT: Will 
tile Miallter of SURFACB T&ANStORT 
IN pleated to .tate : 

(a) tbe total amount proposed to be 
~pent in 19q~·89 for the repairs and maIn-
tenance of National Highways in Uttar 
Pradesh; 

(b) wh~ther be is aware tbat Gbazia-
bad-Moradabad-LuckDOW National High-
way is in a very dilapidated condition; and 

(c) If so, the .teps proposed to be 
tak en during tbe year 1988-89 to widen 
aod repair of this National Highway? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI R AlESH PILOT) : <a> Tbe amount 
t. be spent OD repairs and malntenBnce 
of National Highways, which ;nll-r-oli. 
include requirement for flood damage 
repairs and ~peciaJ repairs varics from 
year to year and hence cannot be assessed 
in advance: 

(b) Gbazlbad. Moradabad-Lucknow 
National HIghway No. 24 is maintaiDed 
in ~ traffic worthy condition. 

(c) The annual programme 1988-89 
provides for strenltbening of pavement 
at an estimated cost of Rs. 3.3 crores. 
There Is no proposal for widening tbe 
road to 4-laoes 

EnfiroDlDtntal ClearaDce to Project. of 
U.P. 

4658. SHRI HARISH RA W AT: win 
tbe Mlnfster of E~VIRONME:-. T AND 
1-ORE~ IS be pleased to state: 

(aJ the Dumber ot propc.aJa of con-
,tructlon workl received by tbe Ministry 
trow l·.lbo.aa.arb Q; .. lrlet v' Uttar Prcadesb 
dunDa 1987.88 (or clearance UDder tbe 
Forel' (CoDSerVdlion) Act, 1980; and 

(b) the number of proposals out of 
tbem gtven clearance aDd 'he reasoDs for 
not c'earma otber proposah? 

THE MINISTER OF ST".TE Of THE 
MINISTRY Of BNVIRONMENT AND 
FORESTS (SHRI Z R. A NSAIU) : (a) 21 
proposa1, of con,truction work. pertalolnl 
to Pltlaor.prb dl'trJct 01 Vuu Pradesb 
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bave beea received aloce 1.1.1987 to date 
"or clearlnce under tbe Foreat (CoUll"" 
tion) Act, 1980. 

(b) The break up or tbe c~1OI in liven 
bolow:-

(I) No. of case. approved. 

(if) No. of case. r.ctrived dur. 
ina March. 1988 and he-
in, ptO<*led. 

(iii) No. of cases, ID which the 
easential. detalts soulbt 
from tbe State Goyer .. 
moot are .tm awaited, 

(Enllish) 

3 

13 

RepJaee.eat of old cQad,es .f Eaat eo •• t 
Esprell 

4659. SHRI V. SOBBANADllEES-
WAllA RAO. Will tbe Minuter of 
RAILWA YS be plea.ed to state: 

<a) whether tbe East Coast Exprcal 
bo,woen Hyderabad and Howrab i. bema 
operated With very old coaches causiQl 
inconvenience to passengers; and 

(b) if so, tbe )lkcly date by whlch 
these old coacbos arc proposed to be 
replaced by new coaches 7 

THe DEPUTY MINISTER IN THE 
MINlSTRY OF RAILWAYS (SHRI 
MAHAB1R PRASAD) • (8) aDd (b) Only 
tbose coacbes wbich are tit in tCSpeCI of 
aaf¢ty and amenity standards arc retained 
in servict:. With the a.aalDeata'lon of 
manufacturiol capacity of ICF by tbe ond 
of VII Plan (1 989-90} and the 1uU com .. 
minionlol of new coach factory at Itapur. 
tbala, tbo availablJlt)' of new coaches sbaU 
Increase. and it will be POlflble to replace 
older coacho •. 

[Translation] 

Railway pule. 10 FreNO. 8pten 

4660. Win tbe ... lrilter of aA lL WAYS 
be pJOIsed to state : 

(a) wbotber GoverDment propose to 

juue rail passes to some more freedom 
filbters; 

(b) I( so, the Dumber of freedom fiaht-
ef, to wbom rail passes have been iss'*' 
c!arin. the last one yeari 

(c) whether some freedom fiabton 
bave not yet been issaed Jail passes; aDd 

(d) if 10, tbe namber tbereof and the 
reason. tberefor and tbr time by which 
rail passes are likely to be issued to them ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHR.I 
MAHABIR.. PRASAD): (I) Yea, Sir, to 
tbose freedom figbters who are receiviDi 
pension from the Central R:venues bot 
could not avaiJ of tbe faCility on lbe lut 
occasion when the scheme was in opera .. 
tion. 

(b) DurioS tbe currency of tbe scheme 
last Yeaf 39,5S6 card pa.es were i.ued. 

(C) and (d) Yes, Sir. However, lb, 
precise number of lucb freedom figbten 
who could bot avan of the pasaes J. not 
known, but they may avail of rail fran) 
facility under tbe scbeme curreotly vaho 
UI'to 18.11.1988. 

PrI.a..,. _cat .... to cbUdre. 

4661. OR. CHANDRA SHEKHAIt 
TRIPA1'HI: Will tbo Minister of HUMAN 
RBSOURCE DEVELOPMENT be pleated 
to state = 

(8) wbetber all tbe c:b IdreD of School 
gOlog qe bave no( been covered onder 
prImary edo;ation; 

\b) if so, tbe ,number of Children who 
are yet to be covered; 

(c) tbe measures adopted by Gover .... 
ment to cover an tho school ,oIng children 
UDder primary educatioo; lad 

(d) tbe Dumber or primary schools 
proposed to be opeocd for the pur"" 
and &he tilDe by which these are Utel, to 
b.opcntd ? 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OP HUMAN RESOURCE DEVELOP. 
MENT (SURI L.P. SHAHI): (a) and (b) 
It is correct tbat aU children of school 
loina age bave Dot beeo covered under 
primary education. The latest avanable 
statistics are as follows: 

Projected populatloo in 
aae group 6-J 1 as on 
1 3.1986 : ',25,946.000 

EorGlment io classel I-V 
in 1985·86 (including 
children below 6 or 
above J j years) 

Difference 

: 861,65,189 

61.29.411 

Cc) Schemes are being implemented for 
improvement of scbool facilities. teacher 
improvement. universal provision of 
scboollng facilities and non·formal educa-
tion centres for school dropouts, children 
from habitatioos without achools, girl. 
who cannot attend whole day .cbool and 
\\'Ortine children. 

Cd) AU States/UTI have been advised 
to provide primary schools to all habita-
tions w:tb a population of 300 or above. 
The number of habitation. that did not 
bave acbooJs withJD ODe kjlometer walklDI 
diltance at tbe tIme o( IVtb AU Jodia 
Educational Survey was 32413. In addl-
tiOD. tbe State/UTs bave beeo advised to 
primary schoo" to habitation. with a pOP-
lalion of 200 in case of blJly, desert and 
tribal areas. 

[English] 

.nnwa,- al Bangalore Airport 

4662. SURI V. S. KRISHNA IYER: 
Will tbe Minister of CIVIL A VIA TION 
b ~ plealed to !tate : 

(a) whether the elulting runwaYI at 
Banplore Airport are luffic&oot to convert 
tbe airport ioto International Airport : 

(b) if Dol. whotber any additional 

runwaya are proposed to be conatructed; 

(c) if so, tbe action taken to construct 
tbe additiona' runways at Baoplore Air-
port? • 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTBR 
OF CIVIL AVIATION (SHRI MOn. 
LAL VORA) : (a) to (C) Amongst biager 
aircraft. tbe existing runway at Baoaalore 
airport is suitable \)~ly for Airbus-300 
operations. 

E.troacb.e.t of Forest Land i. 
Karnataka 

4663. SHRI V. S. KRISHNA IYER : 
Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

ca) tbe total area of forest land en-
croached prior to 1978 10 Karnataka; 

(b) wbetber Government of Karoataka 
had seot any proposal (or the regularilat. 
ion of tbese forelt laDd. encroached priot 
to 1978: 

(c} if '0, tbe details thereor; and 

(d) the action laken by Government 
to reaularise tbe same ? 

THE MIl'4ISTER OF STATE OF 
THE MINISTRY OF ENVIR')NMENT 
AND FORESTS (SHRJ Z.R ANSARI): 
(a) Tbe to(a' rorelt area encroached prior 
fO 1978 iD tbe Karnataka for agricuJrural 
purpose ia 43506.6.5 heetares. 

(b) No proposal bas beeD ICDt by tbe 
Karoataka State. uDder Ibe Forest (COD-
lervatioo) Act. 1986 for reau1arisadoo of 
these encroachmenta. 

(c) aDd Cd) Doe. no' ar,". 

latred.dleD of A direct 'raJ. betwHD 
Ba .... or ••• d Tir.,. .. 

4664. SHRI V. S. KRISHNA lVER : 
Will tbe Minis'.r of RAILWAYS be plea-
led to ... t. : 
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(a) whotber tbere i. aoy direot traia 
between Banlalore and Tjrupati; 

(b) whetber Government are aware 
that tbo resorvatioD quo,. to Roni,DD'a in 
tbe Ban,alore-New Delbi Express is very 
mealr.; and 

(c) if 10, wbether Government propose 
to introduce a direct separate train bet-
ween Bangalore and Tirupati to meet the 
demand 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) No. Sir. 
However, tbe intondui8 paSlonler. caD tra-
vel witb a cb&l naeover at Renigunta or 
Arakkonam. 

(bl The re,ervation quota at Roniguota 
iD 927 Bangalore-New Delhi E~press bas 
been allotted after taking tnto consideraf-
ton tbe total avallabihty of ac:ommod-
ation and tbe demands at various stations 
enroute. 

(c) The propoJal is Dot (easiblc at 
prescnt. 

Fla, Stat'on at JaDa Mara,bl ea-,," 
(8.81alor.) 

4665. SHRI V. S. KRISHNA IYBR : 
Will tbe Minister of RAILWAYS be plea-
sed to state : 

(a) wbetber Goverllment bave received 
a representation from the Ban1810re 
University autborilel for tbe opeDin. of a 
Flal Station 4t Jaoa Dbarath. Campus of 
tho BanpJore.Mysoro Sector; aod 

(b) ir. so. tbe action taken tbereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
NAHABIR PRASAD) : (a) Yes. Sir. 

(b) Jaoa Bbaratbt H41t will be opeoed 
ror P1S$CQ~er ,raffi..: as 1000 as a suitable 
h4't CI) 1tra~IO" IS appoioted. aDd coos-
te &lctiOQ work i. compJetoc:l. 

D ...... I of Co ....... d RoDI •• Stoek 

4666. Sbri K.. RAMAMURTHY : Will 
tbe Minister 01 Railways be pleased to 
"ate: 

(a) the maDoor in which tbe condem-
ned WalOOl aod coaches durin. tbe period 
1980·81 to 1984-85 numberina 83,958 aod 
S7S2 respectively were disposed of aod tbe 
value realiscCl thereof; and 

(b) th~ maODer io wbicb the condem-
aed steam. diesel and electric locomotivet 
during tbe period 1980-8, and 1984-85 
were dispolCd of and tbe ialuo realised 
thereof? 

THE'DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): (a): Durin, the 
period 1980-81 to 1984-85 condemned wag-
ons and eoa\.bcs were dj:ipo~d of tbcou,h 
auction/tender sale and tbe vaJue reahsed 
tbereof was Rs. 8229.19 lakbs and Rs. 
17J0.42 laths respectIvely. 

(b) During 1980-81 and 1984-85 conde 
moed sleam. diesal aDd electric Jocomotivea 
"'ere disposed of through auction/lender 
talc and the value realised thereof was 
Rs. 730.22 lakbs. 

Study by Directorate of Laad MaDale-
.. eDt of Ra.hra,1 

4667. SHRI K.. RAMAMURTHY : 
Will the Minister ot RAILWAYS be plea. 
ICd to state : 

(a) tbe number of studies initiated by 
the Directorate of Land Man8sement of 
Railways since its inception io AugUlt. 
1972 and the prinCipal conclusions of each 
such study; 

(b) the action talcen on tbe conclus-
iODl of eacb such study; and 

(c) bow many Modc- Compact B;ock 
PI.alation Farm. bave come up after tbe 
Bve pilot projects taken up in 1985.86 'I 

THB DBPUTY MINISTER IN THB 
MINISTCY OF RAILWAY~ (SHRI 
MAHABIR PRASAD) : (a) A statemoat 
.. I ... ,bocl. 
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(b) Suitable policy instructions issued 
to Zoaal R.ailways alld Dece_r, follow 
tIP KtiOD taken .s Doed~d. 

(c) The illformatioD I, beiDI collected 
and will be laid OD tbe table or the 
Sabba. 

Statemeat 
The Land M ....... t Directorate tn RaUwey Boud'. Office was created in 1Sl81. 
The foUowi .. stud .. were udenaken since 1982. 

(1) Review of policy luideJinea in respect of tbe foJlowinl subjects was dODe aDd 
priniclpal conclusions are indiciatecl aaaiD't eacll. 

SubjCGt 

(i) Rationalisation of Iiceo'Sinl of land 
for commercial purposes 

(ii) Protection of Land Boundaries. 

(iii) Liceosinl of Railways Land for 
rell8ious purposes. 

(iv) Liceasing 01 land for pisciculture. 

(9) L~DtiDI of land umlcr "Go"" 
More Food" Scbtme. 

(vi) Prevention and re'DovaI of en-
croacbmeDts. 

(vii) Licen.iDa of land to Oil com-
panies. 

(viii) Licen.in8 of land to Govern· 
meot Departmentl. 

(ix) Licen.inl of )aud to State 
Governments for coostrucdoll of 
quarters/barracks for GRP per. 
IOD_I. 

PrinicipaJ Conclusion 

2 

(i) LicODIioa of Jand for purpoHi 
not connected with Railway's 
workinl was .topped. 

Procedure for fiXID8 market 
yalue of Jand, periodicity of 
reyisioD of licence fee, rates of 
liceoce fee, etc. reviewed aad 
revised. 

(ii) Maintenance of lanci records anel 
need for reralar site verificatIon 
stressed. 

(iii) Fresb liceaslnl of Jand for tela.-
iou. purposes stopped. Llceoco 
fcc reviled for preliouB licences. 

(Iv) Preforencc to be liven to co--
operative 10tletJes and proccdu-
1'(1 for JiceuiDl Jaid down. 

(v) Land sbould bo takeD back 
IraduaJl, and utiHsed (or tree 
plantation. 

(vi) Steps to be taken for prevention 
and removal of encroachments 
laid down. Staft'to be made res-
ponlible fot' new encroachments 
indicated. 

(vii) In respect of land liven to 0,1 
Companies, deposit should be 

.obtatDed. 

(viii) Rate of licence fee up.datod and 
ratfonaliaed. 

(ix) Rate of liceocc fee revised. 
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(x) Tree plantation on Railway 
land. 

(It!) Land Manaaement Orgaol:;atlon 

(xli) Public Premises (Eviction of 
Unauthorised Occupants) Act 
1971. 

Use of Hydraolic Retarders at Yards 

4668 SHRI K. RAMAMURTHY 
Will tbe Minister of RAILWAYS be plea-
sed to slate : 

(a> the name of the yard 10 which the 
hydraulic retarders were put on tnal for 
reJl.lclOg the tIme impact of speed dunng 
'humPlDl and consequential damage to 
waIOO"; lind 

(b) tbe namea of yard, WbCfC such 
hydraulic relarders have been put 50 far 
and by wbat time all the yards ID tbe 
country Will have sucb retarders? 

THE DEPUTY MINISTER IN THE 
Mll'ISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Hydraulic 
retarders wert put on tnat on Olle of tbe 
manhallins In TUShlakabad yard of Nortb-
ern Railway, 

(b) HydrauliC: retarders have Dot bet"D 
IDstaned in any otber yard and as yet 
tbere is no approved work for theIr pro-
Vision. 

Sbl"l .. Ser.lce Betweea Madras 
aDd Sh,ppore 

4669. SHRI K. RAMAMURTHY 
WJI) tbo MfDi.ter olSURPACE TRANS· 
POR. T be ple,aceS to atate ; 

2 

(x) AI a part of nahanal policy, 
large scale tree p aotation sbould 
be taken up and Forest Depart-
ments of State Governmcnts 
should aJso be associated in tIti. 
drive 

(XI) StrengthenlDg of Land Manage-
ment OrgeDuacloD requued at 
varIous levels. 

(XII) Amendments to Publrc Preml.S 
(Eviction of L'nauthorised Occu-
pants) Act required; proposail 
sent to N0<l81 M1DL~try (MInUtry 
of Urban Development). 

(3) wbether any private companies and 
indiuidvals bave approachcd recently tile 
Director·General of shipping for funning 
the passe"'lcr Stf't ice between Madras and 
SlDga pore; and 

(b) if so, tbe details thereof and tbe 
actton taken tbereon .., 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANS-
POR r (SHRI RAJESH PILOT) : (a) 
Yes, Su. 

(b) Director General of SblPP1Dl bas 
receIved an enq urry from a Sioppore 
based party who bas been IDformcd tbat • 
(Nelln operator docs Dot require per-
mISSIon of DO (5) to o~rate tho Scrvico, 
but only tbat tbe vessel abould comply 
W'tb tbe rules and regulations coveriaa 
passenger vessels caJUns at Indian ports. 

[Translation) 
aaU.C •• -R .. d O,u-8I'Wce AcrGa 

GaDI. i. Bbagalpur 

4670. SHRIMATI MADHVREE 
SINOH : Will the Minister of RAILWAYS 
be plea!ed to state : 

(a) whetber Gov.rument propose to 
construct a rall-cum-road over·brWa- acr-
oss Ganaa in BbalaJpur to facilitate ...... 
portatlon of ,ooda; aDd 
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(b) if so, tbe detan. tbereof? 

THB DEPUTY MINISTER. IN THB 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): (a) No, Sir. 

(b) Does not arlse. 

[English~; 

CODYersioa of Railwa,. LJII~. iD Bihar 

4671. SHRIMATI MADHUREE 
SINGH: WIll the Minis~er of RAIL-
WAYS be pleased to state : 

(a> wbetber survey for conversion of 
Muzaffarpur_Bettiab-Narkatiagaoj, Dehri-
oD-Sone-Pipradib and a new railway line 
from Pipradib.Yadunathpur has been 
conducted; 

S. No. Name of Survey Year of 
Survey 

1. Muza8'8l'pur-Sagao If- J93J 
Raxaut gauge conver-
lIon 

2. Sqauli-Narkatiapnl 1982 
Bagaha gauBe convers-
ion 

3. Muza8'arpur-Gorakhpur Its7 
,aoae conversioD vIa 
Sapoli 

•• Dehri-oo-Sooc-Plpra- 1913 
dih New Lioe 

(c) and (d) In tbe meeting beld on 
J76.17. Bihar GOyt. had -areed to exa-
miDe proposal to do convenion of Debri· 
OD-Sooe-Baniari-Pipradib ~ .0. line aDd 
III exteosiOD to Bbamatbpur in pbues a. 
Depodt works at the COlt of tho Stato 
Gem. In the .ubsequent moetiDi on 
!2.t2.81 of loint ady Group. Bihar Govt. 
advised tbat il will rewotk the ftaaDCia. 
.. blUt, or thi. project. aDd submit it to 
,'. Ral1wa)'l. 

(b) If 10, tbe detail. thereof; 

(c) whether any fundi and the required 
Information In this relard bave been 
provided by tbo concerned State Govern .. 
ment; aod 

Cd) if 10, tbe detaUs thereof? 

. 
THB DEPUTY MINISTBR IN THB 

MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : <8> Surveys were 
conducted for Muzaffarpur-Bettiah-Nar-
tatiaaa-u converlion and Debri·oo·Sone 
Papradih BO .railway linc. No lurvey bas 
been conducted for P,peadlb-Yaduoatbpur 
railway lino. 

(b) Tbe detai), o( surveys Il'e as 
under :-

Length Estimated Fman-
(in Km) cost (Rs. cial 

in croTes) return 

130 19.85 0.7% 

110 21.01 0.1% 

331 129.J. 3.03% 

63 17.76 2.9% 
(with clolure of 
oxlltiDi li,bt raHway) 

RaI~"all Brfqe oa Soae RI,er 

4672. SHRIMATI MADHUREB 
SINGH : Will the Minilter of RAIL-
W A VB be pleased Co Itate : 

Ca) wbether .urvey bal been conduc-
ted lor a railway bridle OD Sono river 
coaaectloa Jaduaalhpur and Bhaw.natb· 
pur; aDd 

(b) if 10, the d .. aU. tb .... of 1 
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THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHltt 
MAHABIR PRASAD) : <a> No, Sir. 

(b) Does not arile. 

Eetabllsbme at or Natloaal Botaalcal 
GardeD ill DelhI 

4673. SHRI P.M. SAYBBO : 
SHRI KUNWAR RAM: 

W,ll the Minister of ENVIRONMENT 
AND FORLST~ be pleascJ to Ittate : 

<a) whether there is a proposal to tet 
up a National Botanical Garden in De'hi; 

(b) If 10, tbe details thereof. 

(c) tbe time by whlcb it is likely to be 
established; and 

(d) the location of the I'ropo,.d ,ar-
den and tbe approximate expenditure in-
vo'vf>d thereio ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI) : (a) 
Yes, Sir. 

(b) to (d): The side proposed is in 
tbe Ridge area in Delhi whicb Is now 
under occupation by the Ministry of 
Defence. Details of tbe scheme iocfudinl 
financial Implications can be w.)fked OUt 
only afrer Ihe site becomes available. 

New Mttbod of Dlood Telt to Detect 
A ••• 

4674. SHRI P. M. SA YEED: Will tbe 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

Ca> wbetber a new blood teat (or 
Acquired Immune Deflcieocy Syndrome 
(AIDS) bas been luccoasful dev¢lopod in 
I US~ Bla-Science Laboratory whlcb eJl· 
minal. thl rllse positive readin.: 

(b) wbether Ind'ln docton have obtai· 
D~ tbo exact informatioo Ibout tbo tel'; 

(c) if '0. the detaU. tbereof; and 

(d) if not. whether Ilep have been 
taken to know its details in order to make 
tbe Service available in tbe countr, ., 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR! SARO] KHA-
PARDE) : (a) to (d) Severa) firms from 
USA and e:.cwhere ba ve developed nower, 
more lensitiv.e and specific blood testl for 
AIDS. Indian Council of Medical Resea-
rch bal been pcciooacaiiy eyaju~'ina new" 
for HIV antibody detection in tbe refer-
ence contrel for AIDS. A trial of ten 
of tbe most recently developed teata tor 
detection of HIV aotibodiet is about to 
be initiated in tbe reference centres for 
AIDS, so tbat test mOlt suited for IndiaD 
condition could be identified. 

Caacellatio. of Tra'a. 

467S, SHRI MOHANBHAI PATEL: 
Will tbe MlDi.ter of RAILWAYS be pJea-
sed to .tate :--

(a> tbe number of trains caoceJJed 
duriog tbe years 1986 and 1987 00 each 
Zone;aod 

(b) thg number of tbem re!tored 10 
rlr, zone- wise ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): (8) and (b) The 
requisite informatioo is b~jDg collected and 
Will be laid on the table of tbe Sabha. 

MNerDisatioD of Raih,., Tracb 

4676. DR. B.L. SH AILESH : Will rbe 
the Minister of RAIL WAYS be pleased to 
Itate : 

(a) wbetber any tecbnoJoay bas beeD 
evolved for modcfDlI"'a rail tracks ID ,be 
couauy Ind replace tbe exist'llI Iloel s .... 
pers wbich have outlived tbeir lives; 

(b) if 10. the details thereof and iD 
which workalaops in tbe coualry tbe same 
it boln, developed; 
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(c) bow does its cost per sleeper 
compare with tbe steel one; 

(d) the pbased works programme lor 
npiacement of the outmoded steel sleepers 
dorit'tJ the seventh plan; and 

(e) the other steps being taken to 
toae up the eXIsting rail lrack particularly 
OIl the busy trunk rOlltes to cope WIth the 
straios aDd stresses of tbe h!gb speed and 
double b.eaded freight- and passenger 
trams? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : (a) Yes, SIr. 
Moder_alton of rail tracks, incJudlDS 
replacement of worn-out ateel sleepers. is 
beiDc done on a programmed basis. 

(b) ModerDlsation of track locludes 
the '"" of better and heavier rails, wltb 
tile joiDts welded as tar as practicable and 
pre-stressed concrete sleepers wltb clastic 
r"lanings, treatment of weak formations, 
etc. 

Rails are presently befOg manufactured 
at Bhila; Steel P:ant. stee! sleepers at 
Durgapur Steel Plant and concrete sleepers 
at 31 different ia;(ones, 4 o· them dep.lrt-
mental. 26 in private sector and 1 ID 

Public Sector. 
(c) Present-day cost of a concretes 

Sleep!f with fastenings is about Rs. 67000 
as against Rs. 74000 (or steel trou~b slee-
pers incluJioB f.ssteniogs. 

(d) Steel sleepers are "not coo:trder:d 
as out-moded. Tbey are normally 
replaced on condltJon basIS. 

In the first 2 years of 7th plan. a total 
o! 8190 Kms. of s'~~per renewals (of all 
kinds includrng steet, cast iron and 
'Wooden) has been done. During 198"9-88, 
anotber 4S00 K:ns is expectt"d to be 
achieved. During the remaining 2 years 
or tbe Plan period also, over 4000 Km~ of 
sleeper reoevale; is r)rop'Ht"d 10 bt" cCtrri~d 

ODt per aDDom 
(e) Apart from tbe measures men-

tiOtled &&ainst (b) above, the Iteps bema 
tateJI to tone up tbe track includes 
tacrcaftl. tbe ballast cushioo, introduc-
ttoD or imprGYod c1eslln' of turn-outs, 
ateObaoicaJ lubrication 01 rail. and wheel 
Bana-, mech .. '_d maietenance or track, 
etc. 

MM''''' CoJleee. I. Karaataka 
Mf17. SHRIMATI BASAVARAJES-

WARI: Wdl tbe MiDllter 01 HEALTH 

Writls" ~"'WHI 2&8 

AND FAMILY WELFARE be pJeeaed to 
atate the Dumber of medical col •• esta. 
blisbed in Karnataka siDce 1962 ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAM-
LIY WELFARB (KUMARI SAROJ 
KHAPARDE): As per information fur-
nIshed by tbe Medtcal Council of Iodia. 
12 medical colleges have beeD established 
since 1962 in Karnltalca tncJdtnJ 4 recolnl. 
led and 8 uDrecogni.ed medical colleles. 
Concrete Sleeper Maaaraetaring Factor, 

at Pal_bat 
4678. SHRI V. S. VlJAYARAOHA. 

VAN: Will the M:nister of RAILWAYS 
be pleased to state the progre.. so far 
made in lotting up the preposed concrete 
sleeper faclory at Palgbat In Kerala ? 

THE DEPU ry MINISTER IN THE 
MJNISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD) : The concrete 
sleeper plant at Pa"hat, which wal orgi. 
nally proposed to be set up in private 
lectof, is DOW under conSIderation for 
belDg set up in jOlnt/spouored soctor by 
Kerala Slate Industrial Development Cor-
po;aUOD, since Kerala ~tate Government 
bas shown keen intere~t in laking up this 
project. The State Government of Kerala 
has been requested to submit tbe Pro.iect 
Report by 15 5.1988 Further decision 
~ltl be taken OD receipt of the Project 
Report. 
Propo.al to DecentraJile National 'amll, 

PlaooUag Program.e 
4679. DR. T. KALPANA DEVI : Will 

the Mfnlster of HEALTH AND FAMILY 
WELPARE be ph.,ased to atate. 

(a) wbelber tbere IS aoy propo,al to 
decentralisc rbc National Family PlanDiDlC 
Progrllmme to involve the people In a bll 
way by ideotJfYJna eacb dIStrict as aUDit 
or pJanDlDg and the viliaae as aD opera-
tIonal un't to reach the desired blrtb rate 
of 21 per tbousand (,om 32.7 by 2000 
A.D.: 

(b) If so. the delails tbereof; and 
(c) if not tbe rellODt thorefor '7 
THE MINISTER OF STATE IN 

THE MI:dSTRY OF HEALTH AND 
PAMfl Y WELFARE (KUMARI SARO] 
KHAPARDE) : (I) to (c) With a vtew to 
traDlformtn. a pro-domln.Dtly Govern-
meatal PrOlfammo Jalo P.opIea' movo-
ment and to ,o.ure ..... '.r commaait, 
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.. n~tjoD by way of iavo)votDCnt of 
volun(ary orgaoi.atio.,. peopJ.,' repre .. 
.. atalivu, key officials ud otber 
importaDt aroupi and to streamline tbe 
pr.ooosa of planniDI. monitorlDI aDd 
implementa'ioD of the Family Welfare 
Proll'lmme at an levoll, an Statel/UTI 
wote requOItod in July. 1986 to coostitute 
Popular Committees at State. District aod 
Block levols. FUDetioos of those Com-
mittees are given in the atatement below. 
Some States/UTs bave implemented tbe 
scheme. 

The fint Cumerence of Central Coun-
cil of Health and Famny Welfare beld 
duriog February. 1988 bas inter alia 
recommended that tbe scheme of Popular 
Committees should be continued and tbat 
tbe States sbould implement tbe scbeme 
effectively. 

State.eat 

FII.clloDI of tlae COlDmiU ... 

Tbe major functions C'f tbe State-level, 
Dlstnct.level Block-Level Committee wlH 
be as follows : 

A. State Le,el.cOlDBlittee 

1. Tbe Stare Jevel C~itcee will 
draw up a ItratCl)' for the re-
malninl four years of the 7th 
Plao and draw up Annual Acrion 
Plans. Tbeso Plans will act out 
tbe goals to be acbieved, tbe 
luatolies 10 bc 10U~WN, spell 
out tbe detailed ac&iviues alona 
wub tbe responsibilities of tbe 
various departmonts of tbe State 
Government and various levets 
of functionaries. Tbese Plans 
sbould Klso spell out tbe specific 
time·rrame (or tbe activities aad 
tbe monitorln, mecbanlam for 
tbe Programme. Tbis Committee 
will also work out CODcrete 
quarterl), Action PlaDs for tbo 
State I. part or tbe ADoual Piau 
latiD, lDtO ICCOUDt tbe tarlets 
aDd a.Jp tbe talletl to be 
acbleved to district •• 
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2. Tbis Commirtee will be a hiab-
powered CommIttee at St.t~ level 
and will provide tbe DecelSal')' 
basis (or aeneral policy formula-
tiOD by the Statc DepartmeDt of 
Health aad Family Welfare. 

3. It will monitor implemeDtatioD 
01 the pro8ramme wit bin the 
framework of five-yearly, yeady 
and quarterly plans and takc 
appropriate measures reqwred to 
meet the needs of tbe programme. 
It will make intcrim allessmeots 
and modify 5u!tably tbe various 
Itrateatcs for differeDt compo-
oents of the programme lucb as 
communlcatioD. traininl. service., 
and supplies, etc. as is considered 
necessary. 

4. The CommUtee will plan and also 
oversee implementation or all 
tb. activities under tbe Family 
Welfare Proaramme includio, 
tbose under th~ Maternal and 
Child Healtb and immuoisat1oD 
programmcs. In addition, tbe 
Committee will also monitor 
implementatioo of other related 
programmes in tbe Social Welfare 
Sector. Tbese, (or example, 
would include programmes to 
enbance women's literacy. lens 
programme. nutrition program-
mes, Integrated R"raf Develop-
ment PrOlrammes etc. 

S. Tbls Committee win also take 
measures to eosure mtearatod 
functioning at the arass-root 
level of tbe various functionariea 
of the Department of Family 
Welfare and otber departments 
pursuing related activities sucb as 
adult education. Nutrillon Pro-
,rammes. leDS Programma 
etc. 

6. It will en lure Involvement of 
Peoples' reproseotatives. N on-
officials. prominent voluntary 
orloiutiona. promiDeot pertOOI 
in tbo implementation of the 
Pro,ramme. 
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7. The Committee wU' al.o involve, 
where possible. the Medical 
Colleaes in providinl techD;ea' 
support to the programme and 
also for traioing purposes. 

8. These Commiuees will meet at 
Jeast once In a quarter. 

8. Dt,trlet Len. Committee 

J. The District level Committee will 
draw up a perspective pJan ror 
Famify Welfare Propramme 
including MeH and immunisation 
programmca io tbe District for 
tbe rema'oiq four yean of tbe 
7th Plan aDd Aonual and Quar. 
terly Action Plans. Tbese Plans 
will set out the loals to be 
achieved. tbe l 1ralegies to be 
adopted anc:! spell out tbe detailed 
activities and respon5ibilitie~ of 
various Departments and level. 
of officials. The Plans will set 
out the specific time-frames witb-
in which tbe activiti", have to 
be carried out and also a detailed 
mechaoism for manito rio, the 
progre~s of tbe activities. This 
Committee will also continuously 
plan aDd monitor tbe programme 
implementation and performancc 
in tbe dutrict. 

2. Tbe Committee will apitn tbe 
target. to be acbieved by the 
:Biocts and various function'S to 
otber officials of tbe district and 
lower leve". 

3. Tbe Committee members will 
und~rtake tours to orgaoisel 
inspect the camps and fUDctionlD, 
of family we,f.re centres, PHCt, 
.ub-centreA etc. Tbey will be 
provldrd a vehicle by tbe District 
Col'ector/Di,'rict Medical Oflker 
(or this purpoJC out of tbe 
dlstrlcf pool. 

4. Tldl Committee win meet oace 
every montb formally and will 
be provided oftJce apace •• el 
furnnore etc. to hold meeti ... , 
dieeualODS etc. 

$, The Committee wiJJ eDsur. co-
ordinatioD amon, functionali .. 
01 related departmeots/aaeDcJea 
and lee tbat tbey functioD in an 
jntearated maootr in implemen-
tation of their pr08rammes at 
the .r .. l·root level. Thi. would 
include loter-alia. (unctionariea, 
officials of Educatioo. Social 
WeIr are. Labour Cooperadves. 
Aariculture. Rural Development 
Departments. 

6.. The Committee will eosure in-
volvement of people,' represen-
tatives. Don-offiCials, non-Iovern-
meotal ora.nilations in aD 
effective manner and a'so mobilise 
popular support for the 
proaramme through lDvo)'fement 
of community leaders. 

7. The Committee will aslCss tbe 
performance of all tbe blocks and 
provide ,uidaoce. assistance aDd 
additional support wherever 
necessary. 

C.platk Late) Committee 

J. Tbi. CommiUee will draw up 
time-bound Action PiaDs for 
implementatioD of tbe pro. 
&ramme iocrudJn, MCa and 
ImmUD1Satio[i proaramme in 
tbe area of the blocks and 
involve tbe members of public. 
community leaden. prominent 
ind,\-jdua', alon. witb offici. '. of 
related department. for this 
purpose. It will meet once a 
montb. 

2. 10 addition to functioning as a 
performance review-ina m(cbani.m 
and a channel for IEC mC:48ger., 
the Block level Committee 
.bould ident.fy areal in which 
opinion leaden- camps. work-
sbOp, etc. may b. beld. 

3. A critical toaction for thi. C('m. 
mJ .... will be to ealore coordi-
aatioD amoDl tbe varloUl arasl-
root Jevel workers 'D heaisb and 
tamil, .elfare aad an otber 
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refated activities lucb IS educa-
tion, locial welfare, rural 
deveJopmeat. labour etc. 

4. Tbe Block level Committee will 
\ keep a watch oa lbe ca ... of 

compJicatIODs/fai'ure. io cues o( 
I&erilisation and IU O/Oral Pill, 
acceptors aDd obtain relular reed 
back from Paocbayat /villaae 
level. Tbey will al.o keep recOJ'd 
o( all such cues. 

S. The Committee Will enlure that 
adequate stocks of Oral Pilla/ 
condoms are maintained and lhat 
tbe distribution i. effective. 

Review Committee to stady Ke.dri,. 
Vid,ala,. Saaaatha. 

4680. SHRI RAMASHRAY PRA-
SAD SINGH : WAft the Mioister of 
HUMAN RESOURCE DEvELOPMENT 
be pleased to state : 

(a) whether Government bave 
recently appointed a R.eview Committee 
to .tudy Kendriya Vidya'aya Siniathan 
in lu various aspects; 

(b) if so, its terms of referenco, time 
allotted (or .ubmission of roport OCC. ; 
and 

(c) wbotber tbe Committee will 
review inter-alia suttable cban,n in 
recruitment rulos (or tbe POit. of Au" .• 
Deputy and Joint Commissioners 1 

THE MINISTER OF STATB IN THE 
DBPARTMENTS OF EDUCATION 
AND CUL1URE IN THE MINISTR.Y 
OF HUMAN RESOURCE DBVELOP· 
MBNT (SHRI L. P. SHAHl): (a) Va. 
Sir. 

(b) aDd (c) Tbe terms o( rer. rence 
Ire u uDder: 

(i) To coo4lider tbo o)timul1l size of 
lCelldr,y. V.dyalaya Sanaa thaD 
in tbe 1ilbt of 'ocrcasioa nUlDber 
of Kendriya Vidy.l.,.aa .act to 

reccommend tbe aumber o( Dew 
Victyalay .. to be opened in Dest 
J 0 years. Also to recolDmend 
luit.ble structural and man .... 
ment dest,n (or tbe Kendri,a 
Vidyalaya Sanlathan (or efticieat 
mana.ement; 

(it) To consider the existiol adminis-
trative, financial and academic 
managOlDnt systema in Kendriya 
VidyaJaya Sangalban and lugaea 
moa.ures (or Improvement thero.. 
in; 

(iii) To examine the academic policiee 
and programmes io Keodriya 
Vidyalaya Sangatban as tbey are 
being implemented in the school. 
and to IUUest appropriate 
policies and programmes to 
improve tbe qua~jty of tb. 
Kendrlya Vidyalaya1 in tbe 
context of tbe new EducatiOD 
policy; 

(iv) To consider tbe teacher evalua-
tion. toacber tr.tolna and 
traininl of educational administ-
raton in the Kendriya Vidyala,a 
San,atbao and Bu"ett improve-
ments and policy/programmes iD 
this reaard; and 

(v) To souest modifications In 
oxtSUnl poJictes/prOJl'ammcs aad 
to suaacst new pohcies/pro, 
,rammea for effective implemeo-
tation of tbe new BducatioD 
Po}lcy. 

Tbe Review ComnUltee was required 
to IUbmit ilS report wltbin tbroo mouths 
from tho dale it commcnces its wort. 

.... .i ... ial _it ..... KeoJadeo Gll .. a 
Natio.a. Park 

4~81. SHRt ANAND SINGH: Will 
the MiDister or ENVIRONMBNT AND 
PORBSTS be pleased to state : 

(a) wbether an industry knowJl .. 
OlDeral Eoa.ineeriD, Worts is beiD, Jot up 
JUIl rour kilometre from lCeolacleo a .... 
H.tiOGa I Park, 
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(b> wbetber tbo Bombay National 
Hiltory Society bas opposed. aDY lucb 
move as It would create ecological 
imbalance and also adversly afl'oct tbe 
wild life in the park; and 

(c) If so, Government's reaction 
tbereto? 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRJ Z. R. ANSARI): 
(a> Tbe General Engineering Works pro-
pose to set up anotber plant to manufac-
ture aalvalume coals and plain aDd 
corrOlated sheets lD the prenllsea or tbelr 
already e)(istulg plants near KeJoaaeo 
Na.tiona' Park. 

(b) and (c) The data fUTDlshed have 
boeo examined fOT ass~sslng the environ-
meDtal impact of tbe proJect; but a 
decision bas not yet been arrived at. 
Bombay Natural History Society also 
participated in the assessment of tbe 
proJect. 

Maaagement of forest by villagefl 

4682. SHRI GURUDAS KAMAT : 
WilJ tbe MiDlster of ENVIRONMENT 
AND FORESTS be pleased to state : 

(a) wbether Government propose to 
evolve a policy whIch Will enable the 
vilialOl's to manage aDd protect tbe fore.,. 
in the country; aDd 

(b) if 80 tbe details tbereof? 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSAtt.I)~ 
(a) and (b) The following measures have 
been identified and recommended to tbe 
State GovCfnments to ensure particlpatfon 
of viJJa.er. in tbe maua.cment and 
protection of fOICSIS : 

(i) Steps should be taken to provide 
to tbe vUJager. liVID, near forest 
areas (orest products "leatia1 
for their bouafide need., such at 
fuelwood. fodder. bamboo, aad 
,man timber throuab Govefameol 
depots. 

(il) Every viUage sbould bave a plan 
for reseneration of forests and 
restoration of ecological balance. 
Tbe plan will be drawn up and 
implemented with full participa-
tion of viftaae pancbayats and 
other sucb bodies. 

(Iii) Implementation of the .. tree 
patta" scheme to ensure riabt to 
usufructs over trees planted and 
tended by indivIduals. 

liv) Involvement of voluntary 8leo-
clCs/cooperatives in tbe imple-
mentation of tbe (ree "taotation 
schemes. 

(v) Involvement of cooperative 
oranflaUoDs fn collection of 
forest rroduce, partIcularly 
minor forest produce. 

(vi) Pree dJstrJbu'ioD of ,redlin,s to 
weaker sections of tbe socIety to 
take up tree planhnl on tbeir 
own lands, or land made aVBII-
able for thiS purpose. 

Corretpoade Dce COline. 

4683. SHKI T. BALA GOUD : Will 
tbe Nlnbler of HUMAN RESOURCE 
DEVELOPMENT be pleated to .tale ; 

(a> wbetber the concept or distance 
educatioo (correspoodence Course) was 
introduced to accord facility to students 
who are engaged in earDJnc IIvellbood or 
whose lI"ades til tbe hiaber secondary 
educatioD were not DptO the standaTd let 
for abmilSi<m to con •• ; 

(b) wbether tbe feea cbar,ed for 
correspondence courles are very biab al 
compared to thOH charled (rom relular 
I'edeat.; 

(C) whether Government have allel-
~ the qaalfty of .oeb courses con4ucted 
by dfftWeDt uDfwnkies; aDd 

(d) .r 10, tbe ftndlnl' tbereof 'I 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISI R Y 
OF HUMAN RESOURCES DbVELOP. 
MENT <SHRI L P. SHAHI) : (a) Dis-
t1luct Bducation includinl correspondence 
COltrin, has emerged as an altflnative 
mode of education to the formal sy&tem 
of educatioD. It is not a system or 
education either for those wbo are 
employed or tbose who are academica'ly 
poor. On the other hand, it provIdes 
opportunities to all tbose wbo wish to 
pursue higber education without being 
restrained by tbe riaidities of the formal 
Iystem especially tbose relating to require-
ments like entry qualifications, duration. 
attendance, etc. 

(b) The distance education program-
mes rely beavily on ~elf.lDs'ructio['lal 
material made available to every student. 
The fees lcvkd from students enrclled in 
dIstance education programme!! also 
include a partial recovery of tbe expendi-
ture IDcurred on tbe productIOn oj lhese 
materials. The ree~ are therefore bi,ber 
tban tbose levIed from !>tudents enrolled 
in full-lime courses. 

(c) Tbe govelnment have not under-
taken any study of tbe quality of the 
correspondence programmt's offered by 
different universities. 

(d) Does not arise. 

Coach repair workshop at TirupaU 

4684. SHRI T. BAlA GOUD ; Will 
the Minister of RAil WAYS be plC'ased 
to state: 

(a) tbe PI ogress made so far regar-
dina the constructioD of coacb repair 
workshop in Tlrupat:; and 

(b) whetber there is any delay in 
complotion of the same, if so. tbe reasons 
therefor? 

THE DSPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): <a> The coos. 
'rU~UoD wort ,00 major aroup of ,bops is 

nearing completion. Construction work 
on ancillary facilities like, Roads, Water 
Supply arrangemcnts and Staff Quarter. 
etc. are 10 various stages of progress. The 
workshop ba~ started functioning 

(b) No. Sir. Does not arise. 

FUDctioning of Cen.or Board 0' 
Soutbrrn RegioD 

4685. SHRI T. BALA GOUD : WIll 
tbe MInister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

(a) whether complalDts bas been 
rcceiv,d about the functioning of tbe 
Central Board ()f Film CertIfication, 
Southern R~81(.n, regarding its parti.an 
attitude in certlfyini films; and 

(b) if so, Government's rea-:t;on 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP. 
MENT (SHRI L P. SHAHI) : <a> aDd 
(b) Only cne specific complaint of aHeled 
partisan attitude regarding certification of 
film in the Southern Regional Office of the 
Central Board of Film Certification 
(CBFC) was received from Sbri P. Upen-
drat MP (Rajya Sabha). in May 1987 to 
wbich a repl)' was aiven explaining tbo 
correct position, 

In the mailer of cerliticatJon of fiJlDI, 
tbe offices of tbe CBFC strictly observe 
the procedure preSCribed in the ClDcme-
tOlraph Act, 1952 (37 of 1952). and Rules 
made thereunder. keeping in view tbe 
guidelines issued by the Central Govern-
ment for certJfi,ation of films, and tho 
laws of natural justice. 

Nt" .trategy (or "."tlaDd DeteJ.pme.t 

4686. SHRI VfRDHI CHANDER 
lAP\}: Will tbe Minister of ENVIRO-
MENT AND FORE.STS be pleaaed to 
Ilato : 

(a> whetber Government propose to 
adopt any new strategy for the develop. 
mODI 01 "a.to)aDd in tbe countr7, 
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(b) whetber programmes for incr.· 
aiDa productil'ity in dry land areal of 
R.ajalthaD, Oujlrat and Baryan. have 
been chalked out; and 

(c) if 10, the details thereof? 

THB MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 

Written Answer; ~ 

FORESTS (SHRI Z. R. ANSARI) : (I) 
Tbe SUI.eale. for Wastland Development 
were Ipproved in the first meetioa of the 
NatIonal Land Use" Wastelands Develop.. 
ment Council, held in February 1986. 

(b) and (C) Yel, Sir Brief details of 
the Schemes/Programmes for wasteland, 
development through afforestation, in 
R.ajasthan, Oujarat &. Haryana are giveo 
io the Statemeot below: 

Physical achievemcnu durin& )985-86 to 1986-S7 uDdec C,otrall) Sponsored' 
Schemes &. Exteroally aided Social Forestr)' Projects In Rajasthan. Gujarat" 
Haryana. 

s. No. Name of the Scheme 

For.try Schemes 

1. Rural Fuelwood Plaot .. tioD 
and afforestation of &0-
Sensitive Non-Himalayan 
Area. (RFP·ABNHA) 

2. Soil. Water &: Tree Conser-
va,jon io tbo Himalayas 
(OPER.ATION SOILWATCH) 

3. Externally aided Social 
Forestry Projects 

a.r.1 De,elop.eat Sclteaae. 

4. National Rural Employment 
Proaramme (NREP) 

s. Rural Landless EmpJoymeat 
Ouaraotee Proaramme 
(RlSOP) 

6. Drought ProDe Area Proara-
mme (DPAP) 

7. Del811 Development Proara. 
mme(DDP) 

TOTAL 

Area afforested duriog 1985·86 
to 1986-87-iD hectares 

-----------.... ------
llajalthan GUJarat Haryana 

'SOOO 6152 4450 

8362 

20366 103309 32586 

21130 J0676 4131 

21005 J0212 2752 

8623 1308 

19128 3905 4721 

142937 58310 
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Ro ... ·M.D •• lore (K .. t •• ) Ran"., 
4687. DR. DA TT A SAMANT : Will 

tbe Minister of RAILWAYS be plea.ed to 
Itate : 

(a) whetber Government bave com-
pleted tbe survey of Roba.MaD,alorc 
(Kookan) Railway line; 

(b) if 10, the details thereof. inclodio. 
tbe total expenses iocurred on tbi. Rafl .. 
way; and 

(C) wben the construction work is 
Ukely to start 1 

THE DEPUTY MINISTER IN THE 
MINrSTRY OF RAILWAYS (SHill 
MAHABJR PRASAD): (a) Y ••• Sir. 

(b) The estimated coat of tbi. line 
(848 km 10nl) is Rs. 832 crore. 

(c) Tbe t.le~ai)ed final report is awai-
ted (rom tbe Railway. No furtber actioll 
tan be taken 1111 the defailed r.port is 
examint"d in consultation witb tbe Planninl 
Com&l'lIss' 00. 

Shortage of Poea •• I.m Iodate 

4688 DR, G, VIJAYA RAMA 
RAO : Wail the MinIster of HEALTH 
AND FAMILY WELFARE be pleased to 
atate : 

(a) wbether there is wide spread 
defiiclency Oi Iodine in abe Iodians leadiDI 
to preve'ntabfe diseases; 

(b) whetber there ia lerious sbortaae 
of potassium iodate due to ,bortr.it io 
imrorts and forei,o exchangc conltrajot.; 
aDd 

(C) tbo ateps proposed to be takeo 
to ,0creBle tbe productioo 01 porassium 
iodate ft.)r jodilallOO of common salt 'I 

THE MINISTER OF STATE IN THB 
MINISTRY OP BBAl TH AND FAMILY 
WBLFARE (KUMARJ SAROJ XHA-
PARDE) ; (a) V ... The result, of lurvey. 

conducted 10 far have revealed that th •• 
il deficieocy of iodioe amog tbe IndiaDi 
in almost CIV~ry region of the cOUlltry. 

(b) and (c) According to tbe infor-
matioD received from tbe Salt Commi· 
dioner. Goveromcnt of India. Potassium 
iodate i. manufactured in tbe cODDtry and 
is'avanable freely. No reporta have been 
received, regarding exchange conltraiau 
beine experienced by tbe Potasaium iodate 
manufacture" for import of iodine. t .. 
raw material used for tbe manufacture of 
Pot!ss;um fod~'e. The r-xistin! installed 
capacity of manufacturing Potauiom 
Iodate is adequate to meet tbe require-
mcnts of the country for tbe present. 

Ca.cer due to amokiag 

4689. DR. G, VIJAYA RAMA 
RAO: 

SHIll C, MADHA V. IlEDDY : 

Will Ite Minister of HEALTH AND 
F AMIL Y WaF ARE be pleased to state: 

(I) wbetber about 8 Jakh people clio 
every year due to cancer from amokiDl 
and if 10, tbe details tbereof; and 

(b) 'he anoual expenditure and invest-
meot 00 treatment of cancer in tbe conutty 
ineludina hospital btds and other suppor. 
fiD, infra structure "1 

THE MINISTER OF STATE IN THE 
MI~'STR y OF HEALTH AND 
FAMILY WELFARE (KUMARI SAR-OJ 
ICHAPARDE) : (a) No, Sir. About 6 to 
10 latb people die every year in India due 
to tobbaco related diseases and not due to 
caDcer from smokina. 

(b) The iDformation is beinl collected 
and will be laid 00 the Table of tho 
Sabhl. 

4690. SHRI N. DENNIS: WIU lhe 
Miaister of HUMAN RESOURC8 
DBVELOPMENT be pleated to state t. 
'COPS talten by Goverameat to maiatela 



30'\ Written 4nswers MUCH 24. 1988 W,lttea dill""" 

tbe uniform standard of technical educa-
tion tbroughout the country ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHfU L. P. SHAHI) : The Goveroroent 
have vested tbe AI) Ind.a Councjl for 
TecllaicaJ Education, until DOW an advisory 
body, witb ,tatutory autbority to onsute 
(I, proper planning and c040rdlnated deve-
"paleOl of the tecbnlcal education system 
throughout tbe country; (ii) promotion of 
qualitative improvcmeot of technical edu-
cation in relation to planned quantitative 
growtb; and (iii) regulation of tbe system 
and proper mai.ntenance of norms and 
standards. Further necessary action Is 
now being taken by tbe Government to 
make tbe new ,titutory Council operatio-
nal at tbe earliest possible. 

Contract for supply of .edidoe. 
to C. G. H. S. 

4691 SHRI RAM BHAGA T 
PASWAN: Will the Mioi!ter of HEALTH 
AND FAMILY WELFARE be ptealed to 
Itate: 

(8) tbe names of compan'e! which 
have been awarded contracts for supply 
of medicines to CGHS dispensartes and 
Holtpita)" for the year 1987-88 and 1988-89: 
and 

(b) wbetber Government propose to 
appoint a Committee to check tbe QuaHty 
of the medicine. , 

THE MINISTER OF STATE IN THE 
MINISTRY OF HE \LTH A~D r A~!LY 
WELFAR.E (KUMARI SARO) KHA-
PARDE) (a) and t..b) Allopathic Medlcmcs 
.,. DDrmaHy purchased b I Medical Stores 
orpoisatioD throu,b DGS&D for makIng 
lupplies to CGRS dispensaries and Hospi-
tall. However, 8 part of supplies are 
also parelaued by Medica' SCores OrBani. 
sation from tbo r •• istered firms wben Ibe 
DGSAD .upplies do Jiot ma'erialiae. A 
liM of luch firR)s is laid 00 the Table of 
dae HoUle. Aurvcdic and UDaDi medi· 
cioet are paroIaued from IMPel (. Govt. 

of ladia Undertakln.). Medici... Dot 
supplied by IMPeL are purchased from 
resislered firms. A list of firm. rqiltere4 
for sUJ)plying Homoeopatby.Ayurvedic and 
Uoani medicines durinl the year 1987-88 
is laid on tbe table of tbo House. [Placed 
in Library See No. L.T. 5809/88] 
No rate contract for tbe yoar 1981· 
89 bas been finalised. 

A Committee uoder lbo Chairmanship 
of Director (CGHS) has recently beon 
constituted with a view to enawe that 
drugs supplied by CGHS 10 tbe dispen-
sarics/Hospitala arc of standard quality. 

Worklag girls bostels 

4692. SHRI VIJAY N. PATIL : Will 
tbe MiDister 01 HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government have fixed 
target for construction of working girl. 
bostels throughout tbe country durlDS the 
Sevenrh Five Year Plan; 

(b) jf so the target achieved 10 far 
upto tbe end of December, 1987; 

(c) wbether the workln, sirls in 
metropolitBn cities are finding difficulties 
in getting su table accommodation; and 

(d) It so. the steps Government 
intend to take to remove dlfficuluel of 
work.ing Blrls and tbe time Ilkcly to be 
talten to achieve It 7 

THE MINlSTf:.R OF STATE AND 
IN THE DhPARTMENTS OF YOUTH 
AfFAIRS AND SPORfS AND WOMEN 
ASD CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCe 
AND DEVELOPMENT (SMT. MAROA-
RET ALVA); <a> AddUional Hostel. for 
J5 000 Working Women are propeled to 
be &8nctlODcd durloa tbe Seveatb Five 
Yoar PlaD period ( .98S.90) tbroqbout 
tbe countr)'. 

(b) 34, 33 and 17 a"4UioDal Workin. 
Women', HOltel. we're uDotiOoecl durinB 
tbe )'tart 1 98S·86, .986-87 aDd 1'87·88 
(UPto 31 Docomber, 1981) r .. ~I¥'ly· 
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Tbele would provide accommodation to 
1930, 1762 and ) 369 Workln, Women 
respectively. 

(c) Yes. Sir. 

(d) No State/Union Territof),/City.wise 
allocation of Hostel. for Workiol Women 
t. made. Government of India consider 
proposals on receipt or ap"licationl (rom 
voluntary organisations tn accordance 
witb tbe Scbeme. 

Inadequate facilities to deled caDeer 

4693. SHRI VIJAY N. PATIL : Will 
tbe Minister of HEALTH AND FAMILY 
WELF A RE be pleased to state: 

<a) whether Government Medical 
lostitutes !lnd hospitals in Nortb and 
Central Indta do not bave adequate inst-
ruments for de'ecting cancer and treatment 
thereof; 

(b) if so, tbe reasona for not setting 
up specialised cancer detecting and treat. 
ment center in Government Hospitals of 
Nortb India 00 tbe lines of Tata Institute 
of Cancer, Bo~bay; 

(c) whether there is only ono specia-
list cancer surgeon in the entire Central 
GovernlDent Health Services (CGHS)! 
Hospitals; and 

<\.I) if so. tbe steps propo')cd to be taken 
to appoint adequate Dumber of specialist 
cancer surgeons In C G.H.S ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF H.EALTH AND FAMILY 
WELFARE tKUMARI SAROJ KHA-
PARDE) : <a) and tb) No, Sir. Full faci-
lities for cancer crearmC1Ja is available io 
tbe 1\\0 Resiontl Canctr Centrcs located '0 Owalior &. N..!w Deihl. in North and 
Ceotral Ind.a. FacUlties for suraery aDd 
cbomothcrapy are available in an major 
ho.pit.ll. In addition cobalt theraf)Y 
facilities are available io 32 in,titutioDl. 
early cancer detection centres bave 
been set up in , medical col1e,es aDd Pap 
Smear t.,tla, 'acUities undor tbe Post 

Partura Proaramme tire available in 24 
Medical Colleges in this Re,ion. 

(c) There i. no post designated al 
'Specialist Cancer Surgeon' under the 
Central Government Healtb Scbfmo. 

'Cd) Does Dot arise. 

Cooperative .oe.ety r(), ranny book.tall.! 
caterlag contract 

4694. SHRI RAMASHRA Y PRASAD 
SINGH: Will tbe Minister or RAILWAYS 
be pleased to state : 

(a) tbe number of actual workers! 
vendors reqUired for forming a genuine 
cooperative society for obtainiol contrad 
of caterlng/vcnding/bookstaJ1 at a railway 
station; and 

(b) the detailed rules Jaid down by 
Government in tbls regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHR! 
MAHABIR PRASAD): (a> Instruction. 
provide tbat tbe number of miDlmum 
membershIp for tbe orgaDl~atJon of ~en· 
don and CateriDg Cooperative SOcietleJ 
.bonld be 25. For Co-operatives of book 
staUs. DO mJDlmUOl membersblp bas beep 
prescribed. 

(b) Some of tbe points considered for 
verifyinl tbe genuineness of a cooperative 
seciety are tbat it should consilt of .ctuaJ 
workers and vendors, tbe affain of the 
Society arc run in accordaDce witb practico 
and principles of cooperation, aDd tbe 
society is not onc- man sbow. 

Moblle UlM'ary-tB .. -BookstaD eeatract ••• 
traiDS 

4695. SHRI RAMASHRAY PRASAD 
SI~GH : wIn ebe MInister of RAILWAYS 
be pleased to state the detatls of mobil. 
ltt:rary.cum.Book~fan ceDfracts run by 
unemployed araduates on abe trains OWl' 
Jud,an Railways ., 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SBRI 
MAHABJR PRAS.~D) : A statemfot II I" 00 below. 
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Tbe details of mobile library-cum-book.tan contract. run by unemplo:rec1 
afaduates, tbeir partnership. etc. IS .. under :_ 

Smt: Matka Praveeo 00 1531154 Vai,bali Bxpress. 

MIs Nabavi.vall on 915/916 New De bi·Purl Expreas. 

Mis A.s. Maooj & Co. on 801/802 Amritsar.Tata Hatia B.lpreas. 

Mil Paokaj & CO. OD 1/2 Kalka Nail. 

M/a Availlftterntioaal on 314 Bombay-Howrab Mad. 

Nls A.S. Maooj & Co. on 103/104 A.C. Expreu. 

Mis Sutak Udjol on 81/82 A.C. Express. 

Mil Narcsb Kumar Indu on 191/192 Masadb Express. 

Smt. Jaita Mukb~ri~ on 9Ol/902 Vlvekaaanda I'hpr .... 

Nls Self Sb nc on 57/58 KaDchanJaalha ExpreSl. 

Shn G K. Praba'ad Rao on 101/102 Minar Express. 

Slifl K 'arath Kumar on 19/10 Konark Express. 

MIs M.S. Pankaj & CO. OD 47148 Flyinl Mail. 

.... tmeat of .augen of ntio .. 1 tea .. 

"696 SHRI VIJA Y N P'A TIL: Will 
the Minister of HUMAN RESOURCe 
DEVELOPMENT be pleased to state: 

(a) whe.lber man.,ers of Dationa) teams 
pertidJ)atioa rn internat onal competitions 
are ap pom&ed by the Selection Committee 
or ipoI1a AuthorIty of lnd •• ; 

(b) If 10. tbe reasons beblnd lb" 
decision: aDd 

(c) whetber au<:b • UlO\C ,s construed 
a get taaerferoDCC '0 tbe runchonlll, or 
tile aatiooal sports federanoDi aDd J OA ? 

THE MINISTER OF STA1E IN THl:. 
DEPARtMENTS OF YOUTH AFFAlRS 
AND SPOlllS AND WOMEN A~J.) 
CHILD DEVELOPMENT IN THE 
MINrSTltY OF HUMAN RESOURCE 
DEVELOPMeNT (SH1UMAn MARGA-
a'BY ALVA) : (a) aDd (b) Aocordtaa to 
"EscelleDce Dcvelopmoat Proaramme. 

Policy and Guu:fetrnes 1988-90" .Slued by 
Govtrnment on 16th P~bfU.ry. 1988. tbe 
man.,er. to accompany lbt aportsperaon./ 
'PGrts teame .bould be idearified out 0' 
tbe paae' approv~ by rhe Se'eetIOD Com-
mtttee CODliIUDI of the Prestdent o( tile 
concerned 1'8t'on81 Sporr. Federation or 
bls nominee a. ill ChalrperloD, Dltector 
a •• al. Sports Authomy 01 lodla (SAl). 
a ....".,..1 .. '" 0( T .. IM WI.,. of SAl. 
one EX-'DteroauoDaJ {Plelerebly an ArJu.aa 
Awardee or an Internatiooal medal wIDner) 
&0 be DOIDmated by Government and a 
reprcacnt.uvc 0110&.0 Olympic Auoci •• 
lion (lOA). 

(c) No Sir. A. 'be above mentioned 
• SetecttOft ComautteC' i. fo be cbetred by 

tbe Pretktnt of tbe Nationa' Il'OI't. 
Pederatton coeeerntd or btl ftOlDhtee. It 
tlloukt IIOt be comtreed a. InterfeHfJce la 
'be fuaotioalD, of Nationl Sport. Peft,.-
ttOlll aad IncHan Olympic Alaocta ••• 

Co.o' of po"at ... 
4WI. SRRI VUA Y N. PATJL, Will 

tbe MlDtstt'f of ENVfltONMPNT AND 
FOItESTS be ,! .. Itd to .t.t. : 
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(a) wb-:lber GovernlDeDt ba" analysed 
dJ1l'erent typel of blab., Injurious aases 
pt.,vamra. in tbe upper atmosphere; 

(b) if &0, tbe liM of ObOOKioUf,,1eI 
fOtUld in tbe upper almoaphcrc.; 

(0) which are tbe most daDtllroul 
.... affectio. bealtb of public io metro-
politan oUiet; aod 

(d) tbo step. Government are takinl 
to cODtrol pollution caUied by tbelo obao. 
xio •• ates 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF I!NVIRONMBNT ANO 
FORESTS (SHill Z.ll. ANSAR.I): <a) 
No, Sir. 

(b) Does not araae. 

(C) Tbe maio types of gues deeti ... 
bealtb of tbe people in tbe metropolitaa 
cuies are carbon monox.ide, sulphur 
dioxide, ox.ldes of nitropo aDd b,dro-
carbons. 

(d) A statement Is aiven below. 

Thc steps takeo to control pollution caused by these pSCS Include tbe foUowin. 

(i) Under tbe proviSions of tbe Afr (Prevention and Control of Pollution) Act. 
1981 •• tandards for ambient air quality for different categor.c; or areas and 
in term. of specific pollutants bave boon prescribed. 

(ii) A network. of 'Bir quality monitorinl stations bas been set up. 

(iii) Emission standard! have been notified for 12 air polluting induslr.ea under 
tbe Environment (Protection) Act. 1986. 

(iv) Tbe lDdustraes bave been directed to comply with tbe 'consent" requirc:mcnts 
of Slate Pollution Control Boards witbln the stipulated time frame. 

(v) Air PcNlutioo Control AI .. bave been notified. 

(vi) Tbe State Governments and Union Territorie. bave been requested to amend 
lba Motor V.aai~lcl R.ut .. and prescflb~ standards of emlSSlon from moIor 
vebtdes. So fJf 10 Stales aDd 2 Union TerntorlCi have amended tbe MOlor 
Vehicle Ru&_ aad aotifiecl YOllicular emission staodardt. 

(vii) BnYironmeatal OaideJi.. bave been evolved for siting and operaliOD of 
ioctUitrieS. 

I 

(VIIi) Fiscal incentive. (in torms of tlX concession on capital PloI) are pro~idcd 'or 
lhi/UD, or poI'u.i., iaclustt;CJ (rom conge.ted areas. Enbanced rate of 
doprecla". .Il...... ia.. liven f\)r lOstallataoD of pollution Control 
equipment. 

(ic) Cam .... s "a,. ..... lauoned to create public awareDeSS. 

(x) L"II action it talr_ ."Iast cb, defaulttD:.f uo'h u'lJer tb~ relevant Acts. 

(~) TIM AI. (P".,dol aad COAtfOl of P"lIu 10n) Act. 1->81 has b..-eD amcod" 
to ptOvid. det«reat "HI' ... for violau"n of \b~ Act. 
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Dellai TraMport CorporatioD ba. 
R.-tes iD Delhi 

4698 SHRIMATI O.K.. BHANDARI: 
Will tba MInister of SURFACE TRANS-
PORT be pleased to refer to tbe repJy 
liven on 5th March, 1987 to Unstarred 
Question No 1388 regarding Delhi Trans-
port Corpora bon bus routes in Delhi and 
state tbe total number of city routes belna 
operated by tbe Delbl Transport Corpora· 
don lDcludtng MIDI bus routes and night 
.ervice routes as on 15th March, 1988 1 

THE MINISTER OF STATE OF 
THE MINIS:rRY OF SURFACE TRANS .. 
PORT (SHRI RAJESH P1LOT) = The 
Information IS as follows :-

City Routes 6SS 

Night Service routes 21 

MIDI buses 

Total. 714 

D.T.C. opea boase IfssioDS for ITS 
eOmutDlers 

4699 SHRIMATI D.K. BHANDARI: 
Wall the Mrnlster of SURFACE TRANS-
PORT be pleased to state: 

<a) _bether tbe D.T.C. has becn bold-
iD, open houle session {or ItS commuters; 

(b) if so, the objectives th~reof and 
wben such open houses were held so (ar; 

(C) wbat iIIuel 01 gnevances railed by 
commu'ers dUring eacb aesSlon of open 
house; 

(d) wbether tbelc IUUes or ,f1evancet 
aDd tbeir rwel,al bave been pubhsbed In 
local ocw.papera 10 attract lar,er paru-
clpation of commuters in tbese open bouse 
...uou; aDd 

(e) if 80, tbe Dames of lucb now.pa-
pen? 
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THE MINISTBR OF STATE IN THB 
MINISTRY OF SURFACE TRANS· 
PORT (SHRI RAJESH PILOT)· (a) and 
(b) To boost up pubbc confidenca in the 
Corporation efforts to provide efficient 
transport. It was decided to bold open 
boute session to dncuss tbe sut,esuons 
and arJevancCl 0' the commuters 
of the commuters. Tbese sessions ara 
be.og held on (be Jast Sunday of every 
month since March, 1987, 

(c) The issues raised and discussed in 
these open bouse seSSIODB prlmaraly 
pertain to modifications/extensIons 
of tbe eXistIng routc:s. startlDg o{ new 
routes, olher operational matters )Dcludlng 
development of IOfrastructural faCilities, 
and crew behaVIour. The commuters also 
suggested slnct acuon aaalDst llcket-Jess 
trave and fake pass hO)clCrs 

(d) and (e) DUling the last 3 montbs 
the news about boldlnl of open bouse 
sessloo. appeared In aU (be leading news-
papers. ltke NatioDal Herald, Indian 
Express, T.mes of Ind.a, Htndustao 
Times, Statesman, Jansaua, Navbbarat 
Times, Mllap. Veer ArJuD, Evoolbg News 
otc. 

(Translation j 

Edeusfoe to dodorl io Dr. R.M.L. 
Ho.pital 

4700. SliRI R.AJ KUMAR RAl : win 
the Minister of HEALTH AND FAMILY 
WELF AilE be pleased to Ifate : 

(a) tbe paruculars of doctoCl ID Dr. 
Ram Manobar Lobla HOlpltal who arc 
due to retire OD superannuation tbJl ycar; 

{b, whecber tbere i. any proposa' to 
Ilye tbem exte •• ion aod if 10, tbe realOOI 
ther.for; aDd 

(c) to what exteDt thit wtlJ affect tho 
promotional and pro.pccts of the in-
lerv'ce doctors ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND PAMILY 
WELPAIlB (KUMARI SAROJ KJlA· 
PARDB) : (a) Tbe (olJowin. d~tofl iD 
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Dr. llML Hospital are du.:: to retire on 
luperannuatioD tbis year :-

(i) Dr. J.P. Singb, Medical Supdt. 

(ii) Dr. I.D. Sharma, Addl. Medical 
Supdt. 

(iii) Dr. (Smt.) V,mJa Mehra, Senior 
Anllesthettst 

(IV) Dr. H. M. Chaudhury. Chief 
Medical Officer. 

(b) No, SIr. 

(c) Does not arise 

[Ellglish] 

Proposal (or bifurcation of Utk •• Es.,re~s 

4701. DR. KRUPASINDHU BHOI: 
W,IJ tbe MJDlster of RAIL WAYS be plca-
led to .tate ; 

<a> whether Go\ernmcnt of Orissa 
bas requested his Mmistry for bifurcation 
of Utkal Expresl 

(b) If so, tbe details of tbe proposal 
10 received; and 

(c) the reaction of Government there-
to ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHA SIR PRASAD): (a) to (c) Tho 
feasibility of blfurcatlDB 77/78 U tkal Kal-
lDaa Express for serVJ.Dg tbe Sambalpur 
area was JOlotly e,um:ned between lbe 
State Government and the RaIlways. It 
hal "Dce beeD decided 10 Introduce a new 
lalt tralD between Sambalpur and Bbub-
aDesbwar to link Western Orissa with tbe 
State Capital. 

Vay"oot "nice bet"e~n Rakbur and 
BaDaalore 

4702. SaRI SRIKANTHA DATTA 
NARASIMHARAJA WAOIYAR! Win 
.he Miniltor 01 CJVIL AVIATION be 
pl .... d to Ita'e : 

Ca) whether the State GovernlBeDt or 
Karnataka hal requested to introduce 
Vayudoot service between Raichur aad 
Bangalore : 

(b) jf so, the reasons for not providlDl 
the service between these two places; aDd 

(c) the steps taken to implement tbe 
above proposal? 

THE MlNISTER OF HSALTH AND 
FAMILY WELFARE AND MINIUER 
OF CIVIL A VfATION (SHRI MOTILAL 
VORA): <a) and (b) While request for 
operatlDg a Vayudoot service between 
Raicbur and Bangalore have be:n received, 
In "jew of the paucity of aircraft capacity 
with Vayudoot. nOD.avallabllity of an 
operational airstrip and the abseDce of 
other infrastructure at Raichur it bas not 
been possible to provide tbls servic", so 
far. 

(c) Subject to avallaoihty of aircraft 
capacity. development of IOfrastructure 
and economic viability of operations. 
Vayudoot has plans to alrlink Raichur 
dUring tbe currem plan period. 

Wa.teland J)evelopDleat in KarDataka 

4703. SHRI SRIKANTHA DATTA 
NARASIMHARAJA WADIYAR: Will 
tbe Minister of ENVIRONMENT 
AND FORESTS be pleased to slate: 

<a) tbe extent Qf wasteJand in Kar-
nataka accordmg lO tbe last survey ; 

(b) the step3 taken for the develop-
ment or ,hese wastelaDds ; 

(c) tbe scheme prepared by the State 
GOyt. of KarDataka In tbis tcaud and 
submitted to Union GovernmeDt ; and 

(d\ tbe details of Central assistance 
given to Karnataka ror tbe deveJopmellt 
of wasteland 1 

THE MINISTER OF STATE OFTHB 
MINISTR Y OF f:.NVIRONMENT AND 
FORESTS (SHRl Z.ll. ANSAlU): (a) 
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The exteat of W8!teJa.d ia Karoafaka 
18COrcliq to the last estimate is 91.6S lakh 
_tares. 

(b) and (c) State of Karn8taka bad 
submitted ao outline of scbemes for waste-
taach development throuab afforestation 
for fuelwood and fodder in 12.621atb 
hectarea area In November, 1985. The 
State Government bas been takiD& up 
afforestatIon programme in a pbased 
manner and tbe State bas reported total 
achievement of' afforestation in 3.8 lakb 
hectares since tbeo. 

(d) Tbe foJlowinS Central assist. nce 
bas becn released to tbe State: 

Year 

Amount 
In crores 

14.23 17.66 12.42 

Amarayati-Narklld rail_a)' Iille 

4704. SHRIMATI USHA CHOU-
OHARY : Will the Minister of RAIL-
WAYS be pleased to state : 

Ca) whe&ber GovcrDment PJOPOM to 
take up Amravati-Narkhcd rad hne In 
Wow of VuSarbba r"lOn being IDdustnally 
Iaaokward; 

(b) j( so. the d:!ai!s thereof; and 

(c) I( DOt, tbe FeasoS,. therefor 1 

THE DEPUl Y MINISTER IN THE 
MINISTRY OF RAILWAYS (SHIll 
MMlABI .. PRASAD) : (a> No, SIr. 

(b) Doe' oot artse. 

(c) Cooatraint o( ruouron aDd buV1 
c:ommillDe8t1 aJ,.u)' OD baDd for New 
LiBel. 

c.yenl •• of Yeot .. l-M.rtlzaper Ac .. J· 
pili' rail"., lIu 

4705. SHRIMATI USHA CHOU-
ORAllY : WlIt tbe Mtnister of RAIL-
WAYS be pleased to Itat. : 

Written Answers 

<a) wbether Govcrameat propc,Je to 
coo vert Y ootmal·M urtizapur.AcbaJpur 
Darrow gauge railway tine ioto broad 
aau ... nd ellt89d it upto Baiwal (Madbya 
Pradesh) OD Delbi main line; 

(b) if so, tbe detail. thereof and wben 
tbe work ID rbls regard IS likely to be 
teken up ; and 

(c) jf not, lbe reasons therefor 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAHABIR PRASAD): (8) No, Sjr. 

(c) Does not artse. 

(c) ConstralDt of resources and heavy 
commitmeDts already on band (or Gau,. 
Cooversions and New Lines. 

Fieaatiel ASllstaace to State. to trala 
para-llledical perloooel 

4706. SHRI KAMALA PRASAD 
SINGH: Will loe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
stale tbe derail. of finanCIal ac;sIstance 
provided to tbe States to (rain para-
medical personnel witb details of ac-
hievement. during 1987-88 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) : The Central Government pro-
vides allistance to States/Uolon Territorle' 
for tbo tr.ioios of male and female Multi-
purpose Workers, Female Heal.b A •• i,-
taotl, Ltboratory Tecbnlclans and Oph-
tbalmic Aisistants. DurlDI 1987·88, aD 
afloestfon of RI. 1398 88 lakh' i. available 
for aJVlua fioaocial aH"lance'o the 
Statea/Uoloo Territo"" for tbo traiDlDl 0' mate aad lemale Multi-purpote Wor-
kn., Pemale HeaJtb Att.staots, Labo-
ratory Tecbnicians and OpthalmiC AIIiI-
laDU. 9036 r-ale Mvlti-purpolt Wott.etl 
aDd 1442 female aealtJa Assi.taDts have 
beeD tralDed 10 rar durin. 1987.88. 
'tr.iII .... it '" proar_'O 37 "booll tor 
..... Moltl-JlQlPo .. Worker •• ad appro~· 
..... IUIIDbeI ellpocttd to qualify il 
1350. 30 Jaborlcorl teobDJdaaa aDd abou' 
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1.000 opthalmic an\ltautl were traiDcd 
durtug J981-88. 

B~d popalatloD ratIo 

4707. SHaI KAMLA PRASAD 
SINGH: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) tbe bed-population ratio in 
Govt'rnment bospltals/Prlmary Health 
Centres in urban and rural areBI of tbe 
country at present ; and 

(b) the Iteps taken to improve the 
Iituation ? 

THE MIl'\ISTER OF STATE OF 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): According to tafest ID-
formation avallab1e from the States/UnioD 
Territories, as on 1-1-1987 tbe Dumber of 
beds in Government hospitals is 3.85,616 
which gives a bed population ratio of ODe 
bed ror 1984 persons. There are only 
observation beds in Primary Healtb 
C('ntres as per existing appro~ed pattern 
and separale bed populatIon ratio lor 
rural areall IS not avaIlable. 

(b) To improve tbe availability of 
medIcal care services in rural areas a 
scbeme for e!tahl'shmg Community H,allb 
Centres with 30 hods has been started and 
tbere were t253 Community Health Cen-
tres functloninp' as on 1_1-1988 by 1990 It 
is expected that 2708 Community HeaJlb 
Centres will be established. The estab'ish-
ment of hospitat~, Primary Healtb ~eDtres 
aDd Community Heahb Centres is a Stat~ 

sector aeli vity and .HocatioDs are I)ro-
vlded under Stare PIan,. 

Educational farilitles to "ea"er lect.o. 
a.oOatl HiDdus 

4708 ~HRI C. JANGA REDDY: 
Wi]J abo MiDisler of HUMAN RE-
SOURCE DEVELOPME~T be pleased to 
Itate : 

(a) whelMr GovtfamoDt provNh iDe 
COD live. and laciH" co ~io8aU)' 

d.prim section amonlst HiDdul as PfO-' 
vlded to ~Doritjes ; 

(b) if 10, tbe details tbereof ; and 

(c) if Dot, tbe rea&ODS therefor '1 

THE MINISTBR OF STATE IN THB 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOP .. 
MENT (SHRI L.P. SHAHI> : (a> to Cc) 
A number 01 incenttvea and facilities to 
educationally backward section. are pro-
vided by Government at tbe CeDrre aDd 
State levels, in the form of provision' ot 
acholanblps, frees hips. free looks and 
atationery free uniforms, mid-day meals. 
opcnioa of schools, Non-formal Education 
Centres, Adult Educatloo Centres, Ashram 
Schooll. Hostels etc., provis'on 01 COL. 
chiD8 facillties and Reservation of 1C8" 
in Educational Institutions. 

Acbie ... eat of I.dia'. IID .. cisatioD 
Program .. e 

4709. SHRI R.M. BHOYE: Will tbe 
MjDister of HEALTH AND FAMILY 
WELFARE b~ pleased to stale: 

(a) Yo bether according to the study of 
UNICEF, tbe immunisat!on programme OD 
the 8Ul'PJy side is remarkable ill tbe 
country ; and 

(b) jf so, tbe details in tbis rOiard 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE {KUMO\RI SAROJ KHA-
PARDE) : (a) and (b) No sucb study 
bas been conducted by tbe UNICEF. 
However, in thell publication 'The Stat. 
of tbe World's Childrel 1988' (,Dfy • state-
meDt hi a a?peart d wb'ch is liven 
be'ow. 

St"NI~.t 

THE STATE OF THE WORLD'S 
CHILDREN 

lodia : 
the tbrahold of immuoity 
A mid-course rrvjew 01 rDdi • ., Immu-

ninttoD drOft tl\c laraest .o,.wb~. sua-
Cit! • caut;ou5 optimism. A areat s'O~ it 
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"Uodoubtedly underway towards the goal 
of immuntzing all infants and pregnant 
women by 1990. But there is equally no 
doubt that only the most regorous local 
pJanning and programme management can 
ralle immunization levels in the regioDs 
which still Jag bebmd. 

The stakes are high. In the early 
1'801. vaccine prevenfable diseases were 
estimated to be claiming the hves of 1 
million children annual,y. 

R.esults are reinforcing tbe strategy 
adopted in 1985 when tbe Prime Minister 
committed the nation to universal immu-
nization as a livin'! memOlla' to the 
memory of tbe late Indica Gandhi An 
Expanded Plogramme of ImmuDlzation 
was alrcady In operation In aU of India's 
420 districts Within tbat structure, the 
plan was to work district by district to 
-deepen' imrr,uDlLllion cO'\-ecage from an 
average of' below 3(% tC' 80o~or more. 

In 1986, this plan went Into action In 
92 of the 420 dlstr=cts The coverage 
achieved so far ,. 63% for TB and polio, 
68% (or OPT 8nd 40% for meas'es. The!'" 
figures compare wI(h a nanonaJ average of 
33% for TB, 30% for polio, ~S% for DPT, 
and 9% (or measles. 

In otber words, coverage bas hun 
roughly doubled (and for meuJes quadru-
pbt in these 9~ districts, With almost a 
quarter of Ind.a's ropulation, which ba\e 
been tackled to date. 

In 1987. the programme bas moved 
iDto another 90 districts to reach a tOl.lI 
of 10 millioo tnfaots aod 11 maJlron preg· 
Daut women. Ma;nta Ding tile otW Jevel 
of ImmunIzation In the orlglral 92 df~t­

dcu. while extendma tt to 9() more, \I an 
enormous undertaklOg invoJvine tbe coax-
iDa of. vast and complicated ~y.tem tolO 
eo-ordtnated action acro.~ a subcooh Dent 
diverse iD taDJUalt' and culture, chmate 
aDd terrain. 

Overall, the achievement on the lupply 
,ide 0' the ffnmun'zat'OD equattou.vacc;nc 
,,_acttOn. refri,erated dlstributioD, and 
tbe traioiD. of hca'lb workon, administra-
tor. an. eDaineen-bal co be jud,ed a. 
remarkable in 1986. for example ",sot 

doctors 72,000 paramedica, and 30,000 
otber community workers were trained to 
belp in the effort. Secretaries of all State 
health department. and key pco-pJe in eacb 
state admHllstration are now beiDa traiued 
every year in Immunization. 

But reacbing aud sustaining a nation-
Wide immuDlzatlon covera,e of 80% or 
morc win depend ju~t as much bn creation 
lbe demand as on ensuring' tbe suppJy. 
and it is the demand side which still lal' 
behind. 

In every distnct, the plan IS to mobi-
lize all possible communications resources 
to raIse publJc knowJedsc of aod demand 
for the full vaccination of all mfant •• 
Members of parllamcnt and rehalous 
leaders. associations of health professio-
nals ana buslDessmen, panchayat members 
and commuDity elders, school teacbers 
and chIld care workers, sports persona-
htles and the fol6. media. women', groups 
and youth orrauzatlons. are an now begi-
nnlDg to support the health service, In 
promoting the lmmunization mellaae, So 
far, for example, 500 000 Indian primary-
scb{'ol teacbers bave been oriented on 
lofant ImmuDiutfon Bnd pnnted ma!erlall 
have been dlstfJbutcd Widely through 
pflmary schools. 

R .. d,o and feJevJ~lon are reaching tcns 
01' millions wltb tne ImmUniZatIon meuage. 
And an estimated JOO ml'hon people are 
seclOg advcrllsmcDta for Immunllntion In 
ovel 12,700 cinemas 

In otber words, lbe capacuy for lofor-
matlon and support wblch lnd'a bas bUilt 
up 10 recent years 15 now bema mobilized 
to aebJe\'e a areat ~oclal obJectlvc.the 
sav.ng of a mll!lon "hi dren's bves eacb 
year by uOlvenal ImmunizatIon. If tbat 
Joa' can be achIeved and IUllta.ned, tbeo 
the Immuntz"uon effort 01 tbe 'ale 1980s 
may also hav" pionet'red a patb lor pro-
&fees ala'n~t tbe many other major prob-
lems of bealth and nutrit.on wblch slUl 
confrcn\ tbe natlon's chlldreD. 

ProBtab!e Ro.t .. of fA 

4710 SHRI SHANTAIlAM NAIK : 
Will tbe Minllter ot CIVIL AVJ/.TJON 
be pleued to Itate : 
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(a) tbe names of air lervice routes 
operated by tbe Indian Airlines wbich 
undergo lossel aDd tbe Dames of routes 
wbich earn profits; and 

(b) the detailed analysis of tbe econo-
mics of tbese rout.s ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTILAL 
VORA): (a) and (b) A statement showinl 
tbe details regarding routes operated by 
Indian Airlines durmg 1986-87 tbat (i) did 
not meet the cash costs; (li) generated 
.urplus on casb costs but did not meet 
total costs; and (iii) lenerated surplus on 
total costs. Is laid on tbe table of tbe 
House. [Placed in Library. Ste No. l.T. 
5810/88] It would be observed tbat the 
39 routes tbat could not meet casb co.t. 
are mainly operating on .hort-baul sectors 
where operating costs are very bigb. 

Report 01 cadre review Co.mittee 

4711. SHRI BHADRESWAR 
TANTI : Will tbe Minister of HEALTH 
AND FAMILY WELFARE be plea.ed to 
state: 

(a) whether a cadre review Commi-
Uee was constituted by Government to 10 
into tbe probl~m$ of providing promotional 
avenues to Pharmacists. Nurses and 
Tberapists working under CGHS; 

(b) l( so, wben and wbether tbis 
Committee bas submitted Its report; 

(c) If so, its main recommendation; 
IDd 

(d) tbe actloo taken by GovernmeDt 
tbereon 1 

THE MINlSTBR. OF ST ATE IN THE 
MINISTRY OP HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE): (al and (b) In punn.nce of 
tbe re"'ltd luideliDc. issued by Depart-
ment of PerSODDel Ind Training. cadre 
rovJow committees for carryioa out tb. 
cadre r."low 01 Group 'B', 'Ct ct tD' poets 
lD COBS have NoD re-constituted. in 

March J988. The Committees are yet to 
submit tbeir report. 

(C) and (d) Does not arise in "iew of 
answer to part <a) & (b). 

I.pJe .. eatatioD 0' Code for Brea.t Feed", 

4712. SHRI p. R. KUMARA. 
MANGALAM : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT 
bo pleased to state: 

(a> the action taken for implement8-
tion of tbe Indian Naticual Code for 
Protection and PromotioD of Breast 
Feedinl published in D~ember 1983; 

(b> tbe agencies to wbom tbe task 01 
implementation bas been entrusted; 

(c) whether necessary infrastructure 
eltisted for efi'cctive implementation or the 
Code; and 

(d) if not, tbe actioD proposed to be 
taken in this r~8ard ? 

THE MINISTER OF CTATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SMT. MARGARET 
AL V A) : (a) Tbe Government is takina 
action to legis!atc for tbe regulation of 
production, supply and distribution of 
infant milk foods and feediog bottles with 
a view to protect anj promote brt"ast-
feeding and for matters connected there-
with or incidental thereto. 

tb) to (d) After enactment of tbe le,i-
alation, otber action to notify tbe imple-
menUnB asencie. aDd creation of fwther 
infrastructure, wbere De<:CSIUy. wfil 
foHow. 

WHO e ... 0& Ial.Dt a.d Y08 •• 
Oild Feediag 

4713. SHill p. R.. KUMARA. 
MANGALAM: Will the Minister 01 
HUMAN RESOURCB DEVELOPMENT 
be pleased to state : 



323 lVrltten AMw,rl MAR.CH 24,1988 324 

(a) wbetber India was a party to .. be 
WHO Code on Infant and Younl Child 
Feeding as clarified in the 'Y,HO Resolu-
tion No. 39,28 on May 16, 1986 in respect 
of restrictions on free andior subsidlsed-
supplies tbrough Hospitals and Maternity 
Ward!.; and 

(b) if so, the action taken· by Govern-
ment for the impJementation of the above 
Code '1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE MINI-
STR.Y OF HUMAN RESOURCE DEVE-
LOPMENT (SHR IMAT1 MARGARET 
ALVA) : (a) IndIa has supported tbe 
WHO Code on Infant and Young Child 
Feeding. 

(b) The Government is taking action 
to legislate for the regulation of produc-
tion. supply aDd distribution of infant milk 
(oods and feeding bott~es wltb a view to 
tbe protect on aDd f)romotion of breast-
feeding and for matters connccted tbere-
With or inCidental thereto. 

[Translation] 
G.idelines llsued by GonrDmeat to 

National Sports Federatlo .. ' AssociatioD. 

4714. SHRI KALI PRASAD 
PANDEY: WIll the Minister or 
HUMAN RESOURCE DEVELOPMENT 
be plea!cd to statc : 

(a) whether Governmenl bave reccnlJy 
issued certain guidelines to tbe National 
Sports Federations/ AI!ot;iations; 

(b) jf 10, the details thereol and rbe 
date from which these gUidelines are to be 
made ctrective; 

(c) lhe main objechves behind iuuinl 
tbele &uldehnes; 

(d) whether there bas been aDY advene 
reaction "om aoy National Sport. Federa-
tioo/ AUOCiatioD to tbese lui<leliacs; If 10, 
the details thereof; aDd 

(e) tbo reaction (l( Government there-
to ? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF YOUTH 
AFFAIRS AND SPORTS AND WOMEN 
AND CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SMT. MARGARET 
ALVA): <a) to (c) Government have issued 
00 16th February, 1988 'Excellence' Deve-
lopment Programme-Polle) and Guidelines 
1988-90; laymg down conditIons for finan-
cial and other assistance to National 
Sports Federationsl Associaticns. It pro-
vides for prtparation of Jona term 
coaching plan, appoinlment of National 
Coaches-upto 1990, adequate competitions 
exposure at national and international 
levels, norms for entry and contlDuation 
in coaching camps, liberal financial assis-
tance and eqUivalent support, norms fo. 
inteornational participatIon and emphasis 
on development of JUDIoe sporlSpcrsons. 

The main objective of the Guidelines 
Is to effect improvement in the standard 
of sf)ort and games by Identification of 
talent, sYltematic and scientific coacbinl. 
sustained Irainmg and regular competi. 
tions. These/guidelines have becomo 
effective from I 3·1988. 

(d) and (0) A few Federations have 
certain reservations about the se eClion 
procedures and (he role of the Sports 
Authority or India. However, tbe perc\,.-
ption of Government is tbat tbe GUide. 
lines Will belp the Federations and the 
Government ID reahslDg their common 
objective of Improving the standard of 
sports and lames In tbe country aDd foste-
ring excellence. 

[English] 

Placlag of l.d.a. EsprelS iD A If ladJa 
Biaht• 

4715. SHRI MULLAPPALLY llAMA-
CHANDRAN: win tbe Mlnilter of 
CIVIL AVIATION be plealed to Itate ! 

(a) tb. nam .. of tbe newspapers. pub-
lications and mllaZinea placed by Air 
India and Va,ucloot OD Cbelf IIlaht.; 
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(b) netber tbere bas beeD report tbat 
tbe Indian Express i. not beina placed OD 
board the flights of Air-IDdla; and 

(c) if so, the resons tbereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTBR 
OF CIVIL AVIATION (SHRI MOT(LAL 
VORA): <a) Information in respect of 
publications/tnaglzmos placod by Air 
India on tbeir fligbt Is bOIDg collected and 
will be laid 00 th~ table or tbe Lot Sabba. 
V.yudoot prOVides magazlDos of tourist 
interests such as Discoyer India, Destina-
tion India aod World of India. In addi-
tion, leading newspapers like Times or 
India, Nav Bharat Times, Hin1ustan 
Times, Indian Express. Hindu, T e)egraph, 
Mid-day etc. are provided 10 passengers i.e 
on Vayudoot flights in addition to regional 
n.wspapers in tbe respective regions. 

(b) and (c) Air India bas not Slopped 
placing Indian Express on board its Biehl'. 

Nebru Yan Kendras 

4716. SHRY SRIBALLAV PANIG-
RAHI: wm tbo Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) the number of Nehru YUVI Kend-
ras opened in different Slates as on 31 
December, 1987; 

(b) wberher Governmont have a pro. 
posal to open some Nehru Yuva Kendras 
in 1988-89; 

(c) If so, how many sucb Kendras are 
proposed to be opened In 1988-89 in 
Orissa: and 

(d) the details tbereof ? 

THE MINISTER OF STATB IN THB 
D!.PARTMENTS OF YOUTH AFFAIR.S 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HU\fAN RESOURCE 
DEVELOPMENT (S\iT. MARGARET 
ALVA) : <a> Tbe num'Jer of tbe Kandr.~ 
II OQ 31 Deo.mbtr 1987 il 1,773 

(b) Yea, Sir. 

(c) and (d) A Dew Nebru Yuya Kendra 
in Cuuack distCict of Orissa is proposed fa 
be opened in 1988·89. Tbis will eOlure 
tbat each dIstrict of Orissa bas one Nebru 
Yuva Kendra. 

Graot-io.aid for bealtb g.ide ,cbe.e 

4717. SHRIMATI USHA CHOUDH· 
AR Y: Will the Minlster of HEAL Tn 
AND FAMILY WELFARB be pleas.;d to 
state: 

(a) wbetber Union Government pro· 
vide 100 per cent ,ranr·jn-a1d for female 
bealth gUides and DO aid is prOVided for 
male health aUldes; 

(b) whether Government are conslder-
ioa to make tbe entire scheme hundred pet 
ceot Centrany sponsored scheme; and 

(c) if not, tbe reasons therefor '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMiLY 
WELFARE (KUMARI SARO] KHA* 
PARDE) : (8) to (c) Government of India 
provide lUOO 0 grant-in-aid for ViIl ... 
Healtb GuMes (both male and female). 
Villa.e Health Guide Scheme is 1 ()()O 0 

Centrally Sponsored Scbeme. 

[ Translation] 

ProductioD of tootb pastes 

4718 SHRI RAMSWAROOP RAM: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(8) wbether it Js a fact tbat despite 
Increase in· tbe consumpdoD of tooth 
pastca manuractured by multi-nationals 
and other bit companie~. cases of dental 
diseases are increaslDg in the country; 

(b) whether it has Men cstabllshed 
tbrouah researeb that most of the people 
"'Ill these toolh pastes are sufJ'erina from 
cllott' diseases wbo .... s tbe pepoJe asiDe 
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Deem 'datu' bave boen fOUDd to be free 
from tho said dilOases; and 

(c) If so. tbe reasonl for not restrictin. 
the productioD of tootb paste by muld. 
national. ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KU~ARI SAllOJ KHA-
iPARADE): <a) According to available 
Dformation. the incidence of dontal disea-

lOS bas increased in tho country not be-
cause of increase in the use of tooth-
putes maDufactured by multinationals and 
other bi. companies but due to change in 
dietary habits like soft and sticky foods 
comprising of refined carbohydrates COD-
tents like candy, chocolates etc. 

(b) and (c)}'.fo research on national 
level bas been conducted so far to establish 
that peopJe using tootb pastes suffer more· 
from the dental disease tban people usina 
DQOm 'datun'. Tooth paste i. basicaUy an 
'oral hy.iene aid'. According to the in-
formation received from tbe Ministry of 
Industry. as per the existing policy of the 
Government. tooth pastes are reserved (or 
the excluslve development in the smaU 
leale sector. Therefore. medium and 
lar,e scal~ units in the Organised 
leCtor, whose capacity is determIned, are 
Dot permitted to increase tbeir production 
beyond their licensed capacity. I t may 
lito be added tbat there Is no provision to 
reduce the capacity already licensed. 

[En,U"hj 

Prepe .... to prenat enaeit, to "oa.1I 

<4719. SHRI C. MADHA V REnDI : 
Will tbe Minister orHUMAN RESOURCE 
DEVELOPMENT be pleased to Itate : 

(a) whether Government have formula-
ted. any fresh proposals to prevent cruelty 
to WOlDCO; 

(b) if so, the details thereof; 

(c) whether tbe Doordarsbaa and 
A.I.". are boiOf mad. fuJI ute of to CffI'. 

social aWlnnett amODa tbe people on 
tbi. matter ? 

THE MINISTER Of STATE IN THB 
DEPARTMENTS OF YOUTH APFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINJSTRY OF HUMAN RESOURCB 
DBVELOPMENT (SMT. MARGARET 
ALVA) : (a) and tb) Amendments were 
made to Dowry Prohibition Act. 1961 in 
1984 and 1986 and consequential amend-
ments were made In the Criminal Laws, 
.ucb as Indlaa Penal Cade, Crimina) Pro-
cedure Code and Ind.an Evidence Att. 

(c) Yes, Sir. 

New variet, of fish 

4720 SHRI SANAT KUMAR 
MANDAL : Will tbe Mini.ter HUMAN 
RESOURCE DEVELOPMENT be pleased 
state: 

(a) wbetber a new variety of sterile fisb 
has beeD developed at the Scbool of Biolo-
,ical Science of the Madurai Kamaraj 
University recently; 

(b) if 10. whether any experimeDt bas 
been or il being made to find out how far 
the taste and genetic form of tbis new 
variety was like other fish; 

(c) tbe protein contont aad rood-value 
of this fish; 

(d) whether tbil newly developed 
tecbnique js bein, used in otber fisb Pt~ 
ducin, areu also; If 10, throuah wbich 
alencl .. ; aDd 

(c) bow far tbis ncw tecbDlque i. ex-
pected to rCiult in auameDtin, tbe CXlstinl 
fi.h production In the country and its 
export ? 

THE MINISTER OF ST ATE IN 
THE DEPARTMENTS OF BDUCATION 
AND CULTURE IN THB MINISTR.Y 
OF HUMAN RESOURCE DBVSLOP-
MBNT (SHIU L.P. SHAHI): (a) to (e) 
ne I.formatlon II beiD' collected lad 
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will be laid OD the Table of the Lok 
Sabha. 

STATEMENT CORRECTJNG REPLY 
TO USQ NO. 1715 DATED 7.3.1988 
R.E. AIR INDIA FLIGHT TO CHINA 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOTJLAL 
VORA): Reply to parts (a) to (d) oftbe 
Unstarred Question No. 1715 answered in 
the Lok Sabha on 7.3.1988 may be sub-
stituted by tbe following reply :-

"(a) to (d) The subject of ligning of 
air services agreement with Cbin. bas been 
discussed. Air India haa al1 interline 
.,reement with Civil Aviation Administra.. 
tion of ChIDa (CAAC)." 

12.00 hra 

lEnrlish,' 

( Interrupnons) 

SHRI AJA Y MUSHRAN (Jabal pur) : 
SJr, yesterday at 40' cock. in tbe after. 
nOOD, there bas been a serious explosion. 

(ll11uruptions) 

MR. SPEAKER: I wIll find out. 
( Interruptions) 

[Translation) 

MR. SPEAKER : You give tbem in writ-
IPI. I shall let it enquired. 

[English] 

-SHRI AlA Y MUSHRAN: I have 
liven a DoUce ... (I11urruptlons) 

[Tf'tIlUlafion] 

SHRI PRATAP BHANU SHARMA 
(Vidiaba) : Mr. Speaker, Sar. now.a-days. 

lho DeUa) Traosport Corporation employeea 

are OD strike. We appreciate the stand 
tbe Government bas taken iD tbis retard 
but at the same time, we would allo like 
to put forward some sDIgestions boIor. 
tbls august House and ,be Government, 

MR. SPEAKER; You aive it to me. I 
sbaU ,et the information. 

SHRI PRATAP BHANU SHARMA: 
I want to know as to wben the Govern. 
ment is going to hold hslks witb the union 
leaders? 

SHRI BANWARI LAL PUROHIT 
(Nagpur) : Tht.se days, tbe bus operaton 
are chargin, fare arbitrarily. A fiat rate 
of rpees two IS being charged wbich is very 
mucb on the high side. 

MR. SPEAKER : A CaBing Attention 
Motion is beiDg brought today on thil 
subject. (Interruptions) 

[English} 

SHRI AlAY MUSHRAN : Yesterday. 
at 40' clock in tbe afternoon. tbere bas 
been a very serious explolion in tbe 
ammunItion s:.lb depot of 'he C.O.D. at 
Jabdlpur. Vdlagers are belna evacuated. 

(Translation] 

MR. SPEAKER: You live me tho 
notice and I shall get-the facts. r /ntnrllplions) 

[EnZlish) 

MR. SPEAKER :) bave to fiDCI out. 

SHRI AJA Y MUSHRAN: The ait· 
port has been put out of commisaioD .ad 
entire town is in tbe arip of a fear. 

MR.. SPEAKER: 1 will find 4)UI. 

SHRI AJA Y MUSHRAN : I want the 
hon. Defence M lOister to mako a stat .. 
ment today. 

MR. SPEAKER : I will fiocJ out. 
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SHRI AJAY MUSH RAN : I want 
)'HI' assurance that he will make a atat.-
IDtIIIt today. 

MR. SPEAKER : I can only find out. 

SHRI AJAY MUSHRAN: I only 
want him to make 8 statement in the 
House. I \tant your assuranco that he 
will make a statement today. 

( Interrupli OM) 

[Trtl1JSlotion] 

SHRI VIJOY KUMAR YADAV 
(NalaneSa): Mr. Speaker, Sir. a very 
ahameful mcident has taleea place in 
Nal3Dda wbere seveo Ranjan women were 
raped by an I nSpOctor of tbe Elcise 
Department and the local policemen. 

MR. SPEAKER: This comes uDder abo 
the jurisdIction of tbe Stale GoverDment 
and it should be raised in the State 
Assembly. '" bat is tbe Government of 
that State doing 1 

SHRI VIJOY KUMAR Y ADAV : 
We have written living detailed account or 
what happened witb tbole HadjaD women 
in Naland •. (Interruptions) 

MR. SPEAKER: You live me in 
writiDa, I WIU send it to the State Govern-
.. t. Wbat more can I do 1 

( interruptions) 

[English) 

SHill AJAY MUSHRAN: VillAlen 
are beina evacuated because of tbls 01-
pJOIioD. 

(Trtl1Ulation J 

MR.. SPEAKER : Bo" can I lA, aD),-
thiDa without Ieno"ina the fact. 11 have 
teld 10U that I will teDd it to tb. Minister 
to aet tbe facti. 

( InttrrMptlolU) 

MIl. SPBAX.Ea : I wm .. ad It to tbe 
MiDtat.r toda, Itself. 

SHRI AJAY MUSHRAN: I am 
tellina you tbe latest position. 

( Interruplions) 

PROF. MADHU DAND~VATE 
(Rajapur): It is a serious matter. I 
would IUllest tbat you direct the Minlster 
to make 8 statemeot. 

SHRI AJA Y MUSHRAN: Ammuni-
tions wortb crorea of rupees bave beeD 
destroyed. (lnlerruptlons) 

MR. SPEAKBR : Not aH~wed. 

[Trans/alion} 

I am belpless because you do not even 
fisten to me. 

( inlt'rruptions) 

MR. SPEAKER: I am not able to 
lilten to any of you. 

( Interruptions) 

MR. SPEAKER: That is wbat I am 
layin,. Lei me ,Ive tbe reply. 

[English] 

SHR} AJAY MUSHRAN: I ooly 
.ant your proteclioo and anurance tbat 
he will make a statement. (Interruptions) 

[TrOlUllllioll ] 

MR. SPEAKER: This is wbat I am 
.. yina. 

( Int~rruptions) 

MR. SPEAKER. : This Is wbat r have 
.aid. 

( I"terruption,) 

(&t,lb"l 
SHill AJA Y MUSH RAN: Will he 

make a atatement today 1 I "'ant your 
UlUraace. (lnttrruptions) 

I Trtllllialioll] 

MR. SPBAItER. : I am allo ""lIIth. 
tame thIDa •• · 

f 111",'11"/0,,,) 
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MR. SPEAKER: What olse I am 
slyioa ? 

( Interruptions) 

MR. SPEAKER: You Jiston to mo ... 
( Interruptions) 

MR. SPEAKER: I can only assure 
you tb i , much ... (I nttrruptions) 

[English] 

MR. SPEAKER: I will lent a query 
to tbe MlDi'ter and be will aee. 

SHRI AJA Y MUSHRAN: You cln 
direct the Minister to mike. statement. 

MR SPEAKER: I cannot direct any. 
body. 1 cannot "ve you a false promise. 

( Interruptions) 

[ Translation) 

SHRI PRATAP BHANU SHAR.MA : 
Mr. Speaker, Sir, we support and 
apprecIate the stand taken by tbe Govern. 
ment In connection witb abe D T.e. em-
ployees str·ke but w~ requ .. t you to allow 
a d.SCUSSIOD on tbis subject undcr rule 193 
10 tbat we may abo gct an opportunity 
to present our "'ie\" point on th.. subject. 
(Interruptions) 

MR. SPEAKER : I am nol able to 
haten anything clearly because of tbe 
nO.le. If you speak one by one, only tben 
I well be In a position to lay anyfbing. 

SHRI PRA TAP BHANU SHARMA: 
We also want to rxpreas our vie"'s about 
tbe strike of tbe D.T.C. employees. 

( Intaruplions) 

{Engli:.h) 

MR. SPEAKER: I bave allowed a 
call1Da attention on tbls. I am Dot ,oi .. 
to conver' it. 

(InIUrl/prioM) 

PROF. P. J. KURIEN (Jdukki): We 
ret~t ),our d~CialOD that the DTC quost .. 

ion .bou1d be dilCUlsed under a caJliJla 
attention. But we want to make our lub-
million also. We want to make oor poiDta 
of view 1110 known. We appreciate tbe 
action 01 tbe governmcnt ...... 

MR. SPEAKER: Not a singlc ward 
will 10 on record. 

(Interruptions) •• 

PROF. P. J. KURIEN: We want a 
dllcuuion on tbis under rule 193. 

MR. SPEAKER : Tbis is with the 
Buaineu Advisory Committee. 

I cannot do It. 

PROF. P. J. KURIEN : Where can I 
say ? I am not a member 1)( tbe BusjDCII 
Advisory Committee. Therefore, I rcqueat 
you. We want to make ourpoints of view 
knowD ... (Inur,.uptions) 

11.04 hn. 

PAPERS LAID ON THE TABLE 

[ English} 

Notificalioa aDder Aircraft Act, 1934 

THE MINISTER OF HEALTH AND 
FAMILY \\ELFARE AND MINISTER 
OF CIVIL AVIATION (SHRI MOn-
LAL VORA) : I beg to lay on tbe table a 
copy of tbe Aircraft (Second AmendmeDt) 
Rulel, 1987 (Hindi and English versions) 
publashed in Notification No. G. S. R. 
930 (E) in Gazetro of India dated 
tbe 24 November. )987 tOletbcr witb III 
esplanatory note. under section J4A 01 
tbe Aircraf, Act. 1934. {Placed in Library. 
See No. LT.S761/88] 

Deta"" De.ands for Gra... of tile 
MI.ht" 0' Surfat'e TrallSpert I. 

1988-89. 

THE MINISTER OF STATE OF THB 
MINISTllY OF SUR.FACE TRANSPOR.T 
(SHRI R.AJESH PILOT): I bea to la, 

--Not recorded. 
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Oil the Table a copy of tbe Detailed De-
mands for Grants (Hindi and English 
vent ODS) of the Ministry of Surface 
Transport for 1988-89. [Placed In library. 
See No. LT·S762/88] 

A ••• t Report of tbe Wildlife lastitute 0' IMia l DehraduD for 1986-87 etc. 
n. a StatemeDt re-delay ia layiDg 

tbe papers. 

THE MINISTER OF ST ATE OF 
THB MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
I bea to lay on the Table -

(1) A copy of the Annual Report 
(Hindi and English versions) of 
the Wildlife Institute of India. 
Debradun, for the year 1986-87 
along WIth Audited Accounts. 

(2) A statement (Hindi and English 
versions) showing reasons for 
delay 10 laying the papers meot-
ioned at (I) abO"e. [Placed ia 
Ubrary. See No. L T -S763/881 

Notiftcatio •••• der Customs Act aod 
Celatral Excise Ruin, 1944 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF REVENUE IN THE 
MINISTR.Y OF FINANCE (SHRI A. K. 
PANJA): I beg to lay on tbe Tabte-

(I) A copy of Notification No. O.S. 
R. 341 (E) (Hindi and EOllish 
versions) pubhshcd io Gaz~ue of 
ladi. dated abe 14th March, J988 
toactber With an explanatory 
memorandum makiog certain 
amendments to Notification No. 
132·Custom dated tbe 2nd July. 
1980 au as to add three more 
products of Nepalese oriain to 
the Hat of ftCll1l wblch qualify (or 
proferentiaiaJ catry Inlo Jodia in 
tenDS of the Iado-Nepal Treat)' 
of Trade, 1918. under section 
1S9 of tbe CustOlDl Act, 1962. 
(PIacec1 ia LIbrary. See No. LT· 
'764/88) 

(2) A copy of Notification No. G .S. 
R. 330 (E) (Hindi and Enllilh 
versions) publlsbed in Gazette of 
India dated the 8th March. 1988 
toaether with an explanatory 
memorandum maklns certain 
amendments to Notification No. 
67/B2·CentraJ Excises dated the 
28th Fehruary, 1982. so as to 
substitute the words and figures 
"articles of paper and paperboard 
faUlng under Chapter 48" by 
words and figures "printed cart-
ons, boxes containers and cases 
(included flattened or folded 
boxes and flattened and folded 
cartons). whether in assembled 
or unassembh,d condition fallin, 
within Chapter 48", issued under 
the Central Excise Rules, 1944, 
[Placed In Library. See No. LT. 
5765/88] 

AuauaJ Report and AUDual Accounts 
of and StateBlfllt re·ReyJew on 
working of Central Tibetan ScbooA, 
Admiulstration, New Delbi etc. for 

1986-87 aad ADDual Report 
or aDd Rnie" 00 liT KaDpar 

for 1986-87 etc. 

THE MINISTER OF PARLIAMENT· 
ARY AFFAIRS AND MINISTER OF 
INFORMATION AND BORADCAST-
Il"G (SHRI H.K.L. BHAGAT) ON BE-
HALF OF SHRI L P. SHAHI) : I bea to 
lay on tbe Table--

(I) (;) ~ copy of AnDual Report 
(HindI aod English version.) 
of the Ceotral Tibetan 
Schools Admini.tration. 
Nc\\' DeJhl. for the yoar 
1986-87. 

(Ii) A copy of the Annual 
Accounts (Hindi and EDgUsb 
ver.ioD) or the Cenual Tibe. 
tan Scbools Administration. 
New Delbl. lor Ibe year 
1986-87 toaetber witb Audit 
Report thereon. 

(Iii) A "atemeDt (HillCli aDd 
Baali.b version) "prdillS 
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ReYiew by tbe Government 
00 tb. workiD' of tbe Contral 
TibetaIJ Schools Administrat-
ion, New Delhi, for the year 
1986-87. 

(2) A statement (HIndi and E0811sh 
versions) showln, reasons for de-
lay in laYlOg the papen mentio_ 
ned at (1) above. [Placed in Libr-
ary. See No LT.S766/88] 

(3) (I) 

(ii) 

(4) (i) 

(11) 

A copy of the Annual Re-
port (Hindi and En8liah 
version) of tbe Indian Instit. 
ute of Technology. Kanpur. 
for tbe year 1986-87. 

A copy of the Review lHindi 
and Engtisb versions) by the 
Government on tbc workin, 
01 tbe Indian Institute of 
Tecbnology Kanpur, (or thc 
year 1986.87. [PJaced In 
Libruy. Sec No-LT.-S767/ 
88] 

A copy of tbe Annua! Re-
port (Hindi and English 
versions) o( the Indian 
Institute of Technology, 
Bombay, (or the year 1986-
87. 

A copy of tbe Review 
(Hmdi and English versiona) 
b, the Government on tbe 
workln, of the Indian In-
stitute of Technology, Bom-
bay. ior lhe year 1986·87 
[Placed in Library. Sec No. 
LT. S7u7/88} 

(S) (i) A copy of the Annual Re-
port (Hindi and Englisb 
ver~ions) of tbe Indian Inst-
titule of Tecbnology Kbata-
IPur. for tbe year 1986·81. 

(Ii) A copy of «be Review (HJOdi 
and Bna1ish verSioDs) by tbe 
Government on the workiD, 
of tb. Indian In'tltute of 
T echnololY, Kbarapur. 
for the year 1986-81. [Placed 
in Library. See No. LT. 
57d9/88) 

(6) (i) A copy of tbe Annual Re-
port (Hindi and Enlliah 
vetsion) of the Indian In .. 
litute of TechnoJou. DeIhl, 
lor tbe year 1986-87. 

(n) A copy of tbe R.evlew (HiDdi 
and Engllih verlion) by the 
Government on tbe workina 
of the Indian Institute of 
Technology. o.Jbi, (or tbo 
year 1981·88. (Placed iD 
Library. See No. L T -S770/ 
88] 

(7) A copy eacb of tbe followln. 
papen (Hindi and Enahsb ver-
sions) under sub-section (4) sect-
ion 23 of tbe Institutes of Tecb-
nology Act, 1961 :-

(i) Annual Accounts of the 
Indian IDltitote of Tecbno-
logy. Kanpur, for tbe year 
1986-87 togetber witb Audit 
Report tbereon. [Placed ita 
LIbrary. See No. LT-S711/ 
88] 

(ii) Annua) Accounts of tbe 
Indian Institute of techno-
101Y. Bombay, for tbe year 
1'86-81 t()Jetber witb Audit 
Report thereon. [Placed in 
Library. See No. LT-Sm/ 
881 

(iii) Annual Accounts of the 
Indian Institute of Tecbno-
10lY KhacalPur. for the year 
1986-81 togetber wltb Audit 
Report tbereon. [Placed in 
Library. See No. LT. 5773/ 
88) 

(tv) AIlnua} Accounts 01 tbe 
Indian Institute of Tecbno-
101>' t Delhi. for tbe year 
1986-81 to,etber witb Audit 
Report tbereon. [Placed In 
Library. Sec No. LT-S774/ 
881 

(v) Annual Accounts of t_ 
IDdiu lDItitute of Teclmo-
lOU. Maclraa. for the year 
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t986-87 together with Audit 
R.eport thereon. [Placed in 
Library. See No. LT~-77SI 
38] 

(8) A statement t Hindi and English 
versIons) sbowin. realOn fur de-
Jay in layinl rapers mentionecl 
at (3) to (7) above. [Placed in 
Library. See No. LT 5767 to 
S77S/!8] 

(9) A copy of tbe Implementation 
Rerort (Hindi and English ver-
sions) OD the Naticnal Policy OD, 
Educati('lD-1986. [PJaced in Lib-
rar)'. See No. LT-Sn6/88] 

(10) (i) A copy of the Annual Re-
port (H'ndi aDd Englisb 
version~) of tbe Kendriya 
V.dyalaya Sangathan, New 
Delhi, for the year 1986-87. 

(II) A stat~ment (Hindi and 
EnglIsh ver.icns) regarding 
RevIew by tbe Government 
on tbe working of the Kend-
riya Vidyalaya Sangatban, 
New DeJbi, the yoar 1986-87. 

(Iii) A copy 01 the Annual Acco· 
auts (Hind. and English 
versions) of the Kendriya 
Vidyalaya Sangatban, New 
De!bi. for tbe year 1986..87 
togetber whh Aud!t Report 
'bereon. 

(11) A statement (Hindi and Eoglish 
versions) sbowing rea~on3 for de. 
lay ia laying tbe papers mentio-
ned at (10) above. [Placed ia 
Library. See No. L T -5777/88) 

A •• tta) Report of aM Reriew on 
1 .. IaD N.siJlg Council for 1986·87 
of G.jarat Cancer aDd Researrb Ia-
., .. t.,e A •• ed.bad, for 1936-87 ("ft. 

SURf MOTILAL VORA: ON BE· 
HALF OF KUMAR I SAR01 ICHA. 
PARDE: t bea to lay on the Table-

0) (i) A top), of Ibe ADnual Report 
(HiDdi and SaaUlh veniODt) 

of tbe In diaD Nurliol COUD-
ell for the year 1986-87 aloDI 
with Audited Accounts. 

(Ii) A copy or tbe Reyiew (HiDdi 
and English versions) by the 
Government on the workins 
of tbe Jndian Nursing COUD-
cil for tbe year 1986-17. 

(2) A statement (Hindi and English 
versions) showing reasons for de-
Jay in laying tbe papers mentioned 
alt (1) abo\·e. Placed in Library. 
See. No. L T -5778/88] 

(3) <I> A copy of fbe Annual Re-
port (Hindi and English 
versions) ot tbe Gujarat 
Cancer & Research Institute, 
Ahmedabad, lor tbe ycar 
1'-'80-87. 

(Ii) A copy of the ReView 
(Hindi and English versions) 
by the Government on tbe 
working of tbe Gujc.r?t Can-
cer and Research Institute, 
Ahmedabad, for fh: Year 
]986 87. 

(.) A statem:nl (Hmdi and English 
version.)' shOWIng reasons (or 
delay in laying Lhe I)apers ment-
ioned at (3) above. [Placed in 
Library. 8fe No. IT-5779/88J 

(5) (i) A copy or tbe Annual Re-
port tH1ndi anJ English 
versions) of tbe National 
Board of EX8Dlnations, New 
Delhi. for tbe year }98~87 
.Iong \+itb Aud.ted Accou-
nts. 

(ii) A copy or the Review 
(Hindi lind frglish version.) 
by tbe (io\'croment OD the 
working of 'he Nation.1 
Board or fxamlD.rfOn~, 

New De:bi. for tbe year 
1986·87. 

('J A S'.Cement (Hindi and Eo,ll.h 
v.rtlonl) abowfDI reasons (or 
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delay in layin, the papen ment-
ioned at (5) above. [Placed in 
library. See No, LT .. '780/88) 

(7) (i) 

(Ii) 

A copy or the Annual Re-
port (HlDdi and EOIlish 
versions) of tbe loltitute or 
Po,t Graduate TeachiD' and 
Research. Gujarat, Ayuned 
University, Jamniaar, for 
tbe ycar 1986-87 aloDI with 
Audited ACCouDtS. 

A copy of tbe Review 
(Hind: and Engh5b veJsions) 
by the Government on tbe 
worklol of the Institute of 
POSI Graduate feacbin, aDd 
Reselrch. Gujarat Ayurved 
Untvenity. Jamnaaar. for 
the year 1986-87. 

(8) A statement (HindJ and Englisb 
versions) showing reason. for de-
lay in laying the papers ment· 
ioned at (7) above. [Placed in 
Llnrary. See No. IT.S781/88] 

NutlficatioD ander Dotk Workers Re-
lulation 01 Employmeot) Art. Major 
Port Tra. t. Act. Rnl." on aM 
A.Dua. R~,ort of Hioda.taa 8JaI'7ar" 

Ltd. New Ddbi (or 1986.87, etc. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRl P. NAMGYAL) . 1 bea to lay oa 
the Table ~-

(I) A copy of the Calcutta Dock-
workers (Rclulation of Employ-
ment) Amendment Scbeme, 1987 
(H'ndi and Engluh versions) pub-
lashed in "lollfication No. S. O. 
14' In Gazette or India dated tlac 
31st December, 1981. under .eet-
ioa 8 of the Dock Worker. (lle-
lulalion of Employment) Act. 
J948. (Placed iD Library, Sfe No. 
L T ~S7 82 /881 

(2) A CO.>)' of NNatkal·on No. O.S. 
R. 99 (E) l Hindi aDd BoaU.h 
VCtllOlll> rubli.~ ID aazette of 

India dated the 25tb February, 
1988 approviDI tbe Madras Port 
Trust (Liccnsiol of Stevador.) 
Recutatiom 1987. under IUb-lect-
iOD (4) of lectioo J24 of tbe 
Major Port Tru.h A~. 1963. 
[Placed In Library. See No. LT. 
S783/88} 

(3) A copy each of the f\lUowi31 
papers (Hmdi and Engllsb vers-
iona) under lub-aection (1) of 
section 619A of the Comp.oio. 
Act. 1956 :-

(i) Review by tbe Government 
on tbe working of tbe Hindu-
stan Shipyard LIClited, New 
Delhi, for tbe year 1986-87 

(ii) Annual Repert of tbe Hiodu .. 
stan Shipyard L,mited, Ne. 
Delhi, for tbe year 1986-87 
alona with Audited Accou. 
nts and comments of tbe 
Comptroller and AuJltor 
General thereon. 

(4) A Sla!ernenl (HlDdJ and ED~lisb 
veorsioos} sbo ..... rng reasons for de-
lay in laying the pa~ crs mentioned 
at (3) at-ewe. p>laced in Library 
See :-':0. L r·S784j88j 

11.OS lars. 

MESSAGE FROM IlAJA SABHA . 

SECRETARY-GENERAL : Sir, 1 
bave to rep()rt tbe fonowinl mf'<sage re. 
celved from tbe Secretary·G~neraJ of Rajy. 
Sabba : 

'I am dtrecteJ to inff'fm tbe lot 
Sabba tbat the Rajy. S3bha at its sittina 
beJd today. tbo 23rd March. ; '88. ~do~d 
tbe (onow;o. motion in re,!lrd to the p ..... 
lentation or tbe 'Report ofthe Joint Comm-
Itt .. of tbe BoUlOS oDtba Indiaa MedJ-
~1 COQocil (Am_dment) Bin, 1981 ._ 
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"That tbe time appointed fer the pre-
'CIltatioa of the aepor' of the Joint 
Committee of the Houses 00 the Indian 
Medical CouDciJ (Amendment) Bill, 1981. 
be extended upto the fint day of the l .. t 
week of the Hundred and Forty-seventh 
Session of the Rajya Sabba." • 

[English] 

PROP. P.1. KUIUEN (Idukki) We 
want to express our views. 

MR. SPEAKER ~ Why did you ~Ot 

lIve Calliog Attention ? 

[Translation j 

MR. SPE~KER: No ooe prevented 
you for living a notice for C!lIIng Atteot. 
on Motioo-If you could aot, then what 
can I do 1 

Calliog Attention. Mr. Suresb Kurup. 

[uZlish] 

11.06 lau. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

[EnZlisItJ 

Strike by'£.P)OleH or Delhi Tra.aport 
C~tI .. 

SHill SURESH KURUP (Kottayam): 
1 call the attention of the Miaia!er of 
State of tbe Mioistry of Surface Tralllport 
10 the foUowin. matter of uraoot public 
_portanee and request tbat be may make 
a ItataDeot thereon: 

'I"fbe situation .riaiol out 01 'he .trike 
b, employees ,of Delhi Tran.tport Cor-
poration." 

THB MINtSTBa. OF STAYB OP 
THE ""MISTRY OP SUM'J\CI! TUNS-
PORT (SHRI &AJESH PILOT) : lID"" 

•• t ....... on tbe Floor of the House 00 
17.3.88 r ..... di1l1 the strike by elDP)oyeea 
of the Delhi Transport Corporatloo. In 
tbat statement I bad briefly mentioned the 
reasonl why tbe DTe MaDagement has 
not been able to accept the demands of 
tbe workers to extend to them tbe bene-
fits of the 4th Pay Commission. I sball, 
tberefore, not go tnto tbe ground. alresdy 
covered in my statement of 17tb March, 
1988. 

Tbe strike wbicb beg.n 00 17.3.1988 
is .till cootiouing, mucb to the regret or 
Government. I had asaured the House 
In my staMmeOl 0017.3.1988 that the DTC 
Mao.gement aod Government bave taken 
oeceu&ry stepa to race the situatioo crea-
ted by the strike aod alternative .rran,e-
meols dealiog witb tbe strike situation 
bave been made. These arraogements bave 
been ItreBlthencd since tben aod a large 
number of buaes drawn from various 
sources are operating in tbe city. I am 
aware that tbo level of services provided 
by these alternative arrangements is not 
adequate. But tbey bave, by and large, 
averted a breakdown in tbe traosport 
arranaementl for tbe citizens of Dolbi. 
Tbe number of buses and other vebicles 
operatiDa In tbe ctty durina tbe past few 
days bave been about 3000 and we bave 
offers (rom transport opera tOri io tbe 
oeiabbourloS states to make tbetr bUies 
avaiJabJe (or operation in Delhi. I am 
aha happy to inform you tbat from 20th 
March tbe DTC baa been cutalaecldina 00 
aa ay.age about 200 busea a day in 
various routes. ] would like to UIO this 
opponunity to reiterate my hope aod 
CKPeCIIIlion that tbe ioconvcn~oce caused 
10 the commuwr. will .. t reduced. If not 
di .. ppear altoaftber. ill the ObI futuro. 

It il also a mader of lome saUsfaction 
tllat harrinllOlRe Incideot •• the .rike bas 
not led to vIoleaoe. Uofortunately there 
ba" beeD inltaaces of intimidatioo of 
10111' workers at well a, of families of 
J01&I worken and alto of clam ... to buac •. 
I would like to appeal to all concerned to 
deli.t Irom .ucb act •. 

Ia order to deal witb tbe Itrik •• 'tua-
tiOD., ..... emerpnc, meat ... ", we bad 
permit"" tIM tran'port operator. to cbar" 
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• flat ratc of Rs. 2/-per ticket. Tbia 
b.. iDoonvenienced tbe commuters and 
Government are fully aware of tbia. I 
would lik.e to assure tbo House tbat a 
lO)utioD to tbis is on the anvil. 

As already Indicated by me in my 
earlier statement, necessary steps will be 
taken for reorganisation of tbe prescnt 
transport system wltb a view to livinl to 
citizens of Dolhi efficient transport 
services. 

I am aware of tbe cooc.:en, which Hon. 
'ble Members of tbe H\Juse ba, e fN a 
speedy solution to the stnke. I would 
like to reassure the Hou&e that the con-
cern is fully shared by Government aod 
by me personally. The strake is not of 
our seeking but bas co:n~ about deSpite 
our efforts. bope and expecta :icn tbat it 
will be averted. A'i this House IS aware. 
the Supr~me Court on a Writ Petition 
filed by two uniom of DTC had ID ItS 
Order dated l~. 10 ~7 observed tbat tbey 
are tentatively of the view tbat the emplo-
yees of tbe OTC are co ered by the 
.reference made to the H lih Power Pay 
Committee and that the Petiuoners should 
do well to appear before the Committee 
to repre:tent the'r case. On anothe:r 
petition filed by <'ne ot the unions, the 
Supreme Court In Its Order dated 11.3.88 
directed tbat 20j~ of tbe ba.iic pay should 
be liven to thl,; emplo)ccs of DTe as 
interim relief subject to final adjustment 
and witbdrawal of sUI"-e notice. Tbe 
dispute was also taken In ~onciliation 

under the Industrtal Disputes Act, 1947 
by the Delhi AJmlD.stralion 

10 vie\\- oC rbese ractors. Government 
bad boped that tho unions whIch have 
aiven tbe strike notice would sce their way 
to desist from tbe move bur unfortunately 
to Ollr rcaret they went on an indelinit~ 

Itrike from 17,3.9l88 incoQvcnJencinl a 
.ar.e number of scbool children wbo are 
to ait lor tbe eX.lminatioo ducioi: (his 
period and .lso tbe c'tizeos of Delbi wbo 
have a hiab dClree of dependence OD tbe 
DTC as tbeir means of transport. Reaol't 
to strike, and tbat too in an essenttal 
.enlce, is not a desirable \\ay for presstna 
the demands of tbe urlon.. I am hope-
ful that in public interest an tbose who 
".. 011 ,tdl. wul rejoin dut)' .ad ....... 

normalcy in the DTC .s ead, as 
possibJe. 

MR. SPEAKER: Shri Suresb Kurup. 
( Interruptions) 

PROP. P. J. KURIEN (Idukkl,: Si.r~ 
we want the Government to do evorytbiaa 
po!SibJe to cause no inconvenience to tbe 
public, 

SHRl SHANTARAM NAIK (Panaji): 
Tbis may be convertc:d into Discullion 
under Rule 193 Sir. We would like to 
express oursc)ves_.lnterruptions) 

MR. SPEAKER: The Rules do not 
permit. 

r Inturuptions) 

PROF P. J. KURIEN : Earlier Callios 
Altenuons were con vefted IOto Discussion 
under Rule 193 

MR. SPEAKER: That was whb tbe 
con~ensus of the Housc. The House is 
supreme. 

( Inttrruptious) 

PROF. p. J, KUR,lEN: You are tbe 
cusiodt3n of the House. You can decide. 

r Interruptions} 

PROF. P. J. KURIEN : Sir. the COD. 
sensus of the HOUle is for DiscUllioo 
under Rule 193. (lnlt:rruptions) 

MR. SPEAKER : Not aJtowc4. 
( Interruptions) 

SHRI SURESH KURUP (KoUa,am)! 
Sir, I nev~r expected auto:ratlc tendeocy 
and anti-worker atNude att bl<ima behind 
tb~ pleasant exterior of oor yoUDI Traas. 
port MlDlster because tbe way in whicb be 
deals wilh the smke forced me to teU Ilk. 
tbal. 

AU the major unions tepreaeoti .. 
forty five thousand employees of tbe Ole. 
iDClUd'DI tbree Conareas Ual ..... are GIl 
strite lor tbe lase ... bt day. aDd o.v..,. 
... t refuses to talk. witb tile 1' ...... _ 

tiYe' of the UaIoO,. 
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[Sbri Suretsh Kurup) 
The only major demand the Unions 

are raisinl is regarding the implementation 
of the Fourth Pay Commission. Now, 
tbe Government araues that becausc DTC 
II a p\lblic undertak.ing, they canDot imple-
ment tbe recommendatioD of tbe Fourfb 
Pa)' Commission as it was implemented 
to tbe Central Government employees. 
Sir. last time the wages of DTC employees 
were revised according to the Third Pay 
Commission Report. Ihe Minister bas 
cleverly evaded that tbing in the statement 
issued by bim on 17rh March and in tbis 
atatement also. In 1983, DTC Manase-
ment and the Government of India ga ve 
a writtea assurance to one of the major 
unions of DTC, Jed by lale Shri Lalit 
Maken, who ¥las a Member of thiS House, 
tbat tbe recommendation of the Fourth 
Pay Commission will be implemented to 
the DTC employees. Tbis written assura-
Dce was given In 1983, and an interim 
relief of Rs. 70 was given to the employees 
also. 

Sir, now strangely tbe Government is 
lOin, back on lts assurance 81ven to that 
Ullion and also later on when 8 hUDler 
llrike was loing on by one of tbe 
CoaJI'CSS Unions. which wa. Jed by one 
Sbrf S. S. Dagar. If 1 understand corre-
ctl,. the Transport Minister hImself ,ave 
Jaim a wrItten auuranee chat the demands 
or the DTC employees were Benuine and 
lie will consider Impfementin, tbe Fourtb 
Pa, Commission report to them. Now 
tbe Government 18 taking sucb a poIitlon 
tbat public lCetOI undertakines canDOt be 
iii •• tb. wa,e revision recommended by 
tile Fourth Pay CommiSiion. Wby tben 
ill 1983 GoverDm~nt pvc a written alsu-
raDCI to tbe union representatlvCl tbat 
..., win imr~m:nt th.. repol l? In 10 
_)' other public lector undertakiDIi. 
tile Government baa implemented thit 
nport like tbe international Airport 
Aatbority of India, Nuclear Power Corpo--
ratloa, Videah SlDcbar Niaam and 10 oa. 
Wh, tbeD Chis treatment to DTC emplo-
,.. fa apite of ,he .. tarance liven to 
.... , If tbe Goverameo'. wbicb I. Cite 
__ empJoy« iD 'hi. country. .. .. e tIaiI 
aort 01 aDa,·.«k .. attitude. tbea -Jaat 
... .,. ill poIkioD wlUle me4ialiDa belw_ 
.... ".. aad private .... 01 .. 1 U. 

private employer goes back on his assu· 
raDce, wbat will be the credibility of the 
Government in front of tbe workers and 
other private employers in the country '1 
wm tbey anow any private employer to 
ao back on his promise like this? An 
unprecedented tbina has happened. From 
tbe first day of tbe strike, tbe Government 
has been recruiting fresh bands for break-
ing the Itrlke. They have displayed pro-
minent ndvertisements calling for drIvers 
and conductors to break tbis str!ke. This 
has never happened in our country. 

DR. DATTA SAMANT (Bombay Soutb 
Central) : Government ;8 the major strike 
breaker in this country. 

SHRI SURESH KURUP : The GO\c· 
rnment has assumed tbe role of a major 
strike br •• ker. Hundreds of workers have 
been arrested and put behInd jail. Above 
aU, usinl this as a shield, tbey are gOina 
to privatise 40 per cent of the routes in 
Delbi. U anybody accuse. tbe M:nister 
and the Government that they arc prolon-
aing this strike to privatise these routes 
throuah back door. can that be wrong '! 
Earllcr some private organhaticDS were 
operating lome buses whcn the Central 
Government intervened aDd completely 
nationalised tbe transport syatem in Delhi. 
After tbat in J 967 Icme proposals came 
and Government did not accept It. Now. 
tbey are aOini to provide exclusively 40 
per cent of tbe rou'es fo the 
private bands. This is most objectiona-
ble. II is tbe responsibility of rbe Central 
Government to Jook after tbe transport 
",tem in the capita! city or our c(,unrry. 
which I. directly undtr the:r control. 

10 d .. lin, wltb (be strike. I find a 
definite pauern. Whellver the wNLcrs 
aDd other MCtions of tbe people 10 OD 
.trike, this fl exacd, the same way G ove· 
rament deal. witb tbem. Wben tbe 
Uaiversity teachers went on strike. Mr. 
Nara,uoba Itao took tbe pOliticn tbat he 
wU I)ot ,oln, to talk -ith tbe tcacbers 
aDel be hat adama .. t to break the strike . 
WbeD the jUDfor Doctors wenl on sUike. 
even thoaah it .a. lucb. vital ,cctor of 
lite coUDlry. tbey refuted to tllk to tbe 
doctor.. TIIi. i. the attltode they are IP_ tctwarda tbe 'a.,on' ",""91) ~i 
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towards the coal workers' agitation. Now 
towards tbe DTC employees also tbey are 
taking the same attitude. They will have 
to r«:pent for this and they wj)J reap tbe 
consequenc.:s of this attitude. They 
canodt accuse the workers for the lOIs in 
tbe D re. It JS be.::ause of the mismanage. 
ment and corruption In DTC. Thoy are 
plying buses 00 certain routes, but on 
certain other routes where bUIes are most 
urgently needed. they are not plying tbe 
bu,es. There are complaints like tbat. 
Th~y have to take into consideration aU 
these thinos. 

Lastly, I want to draw the attentIon 
01 tbe Mmister \0 tbe statement made by 
tbe fath~r (Jf the late Sbri Laht Maken, 
who is leadIng the agitAtion. -I hIS was 
published in }ssterday's or day berore 
yesterday's Hlndustan Times. He aays: 
• I am a Congress-men and I want to say 
that the Surface Transport Minister, 
R..ijesh pdot is bent upon destroying the 
Congres, In Deihl" Tb:s is what a 
Con~ressl1'an and t be fatber of the late 
ShlJ Lalit Maken pubhdy accused. So. 
lhey sh<)uld not make tbe workers scape-
goat. If they havo some Internal diffe-
rences bet\\ecn tbem-lDllee tbeir party 
ano Insld..: their orS3nisation-and if tbey 
w"nl (0 finish off some organiSAtions and 
some uOlon ICliders the~ should not make 
tbe ~ubhc and thl worken !C'\pegoat So, 
1 woulJ hb.c to kr",hY from th: Minister 
\\ hdhef he wi!! ca J the representatives 
of tbe workers for dlbcuslion and seUle 
thiS matter amicably, and also why Gove-
rnment is nor resdy to bonour tbe 
COlnr.1ilment they had made in 1983. It 
was given spedfkatly as a written assu-
rance tb It .h~ F,}urlh Pay Commiscion's 
re"ommeodations Will be imph.mented to 
tbe DTC \\ orken. 

La~lly I W"nt to know \\betber they 
arc 1i0IOS to {'flvadse the Delbl transport 
system. 

MR DEPUTY SPEAK[R: Sbri Ajit 
KUmar Saba. Fin mInutes for you. 

saRI AJJT KUMAR. SAHA (VJahau. 
pur) : Why only five minutes. Sir? 

MR.. DEPUTY SPEAKBR: You en 

put so many questions within five minute., 
tbat is wby five minures ... (/nturuptionl) 

SHRJ AlB' KUMAR SABA: Sit, tll. 
strike is called by tt-e Congress(i) aDloDS 
but we are supporting them. 

As you know, SIr, the DTC buse. are 
out of roads for about ten days, causiDa 
great inconvenience to tbe people at J ...... 
Only few buses are plying, tbe people are 
over-cbarged, the rates have been railed. 
and some school examinations also have 
beeD postponed. What is tbeir demaDcJ. 
Tbis demandis not a Dew one Already my 
previous speaker bas said that the DTC 
autborlties are committed tbat they wilJ 
implement the Fourth Pay CommiSlioD'S 
Report. Tbey are d·mandins tbe im\)le-
mentation of the F outth Pay CommisaioD'. 
Report. 

The Minister had tbe audacity to let 
loose the reign of tenor on the workers. 
Sif. parallel permit for aU the DTC bUI 
routes bas been ,"sued uoautboriaedly. 
When the demonstrators with tb_ 
leaders went to tbe Transport Ministry 
to meet tbe Minister. tbe 
Police bad beaten them. Eyen thOM 
who w~re on the foot-path were tarUMCl 
by tbe Police S,c. In tbe newspapen it 
bas been mentioned tbat one employee of 
Telephone Nigam was a~Ked to prodac:. 
the idenuty card and C' en after bis pro-
duction of tbe Ident'ty card, the PoJiee 
slapped blm, This is how the reian of 
terrN is aoins on there. S,r, I canDot 
understand wbtn tbe Government baa 
taken the DTC stt Ike 8S a prestile iuue. 
Here 1 would li~e to quote a few senten", 
from tbe 'Htndu' paper: 

• The leaders accused Mr. R.;csh. 
PIlot. Unlon Minister of Stato 
for Surface Transport) of matfq 
tbe str'ke look like an interaal 
matter of the CoD&tess(I). 
SImilarly. the Mafia ",oup of lh. 
DT C man.gemeD' was tto.tina it 
as an mleroat matter of a private 
lamited compan),. Tboy laid tlaa. 
Mr. Pilot wa, a110 usina lIae 
Stnke to crush a Co.~1 
Union opposed to him. nt. 
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[Sbri Ajit Kumar Saba] 

U.'on bad been founded by the 
late Congress-I MP Mr. Lalit 
Maken and was now led by his 
nephew Mr. Ajay Maken." 

Sir, this is tbe state (\( affairs prevail-
ina tbere. Here, I bave a ticket issued 

-by the private transporter in Delhi. 
11I1bia ticket, tbere is notbinl mentioned 
'Hte tbe Ticket No. wbdber It is trans-
fenble or not, stages, etc. Here it is no~ 
1fI1tten tbat it is not transferable. In-
1tcad of mentioning tbe cost of the ticket, 
'bere Jt is mentioned 2-G. What does 
this 2·G mean? No is mentioned In this 
ticket. If anyone wants to go to Shastri 
Bbawan and If be has to cbange tbe bus 
to reach Shastri Bbavan, be bas to pay 
1ta. 4 and again if anybody wants to go 
to lome otber place by catching two or 
tbree buses. tben he bas to spend RI. 6 
on one side. Sir. all tbe Government 
Olficcs are in Krishi BhawQ, Shastri 
Blaavan, Udyog Bb:svan, Rail Bhavan. 
etc. and many office-goers 'bave to reach 
their offices in time. If they ba ve to 
daanac the buses, then tb.!y have to spend 
• aood amount on bus fare. 

So, Sir, I woold like to know from tbe 
hoD. Minister wbetber the Government 
is tbiokiBI to nationalise a parr of tbe 
,DTC Transport system and whether it is 
• fact tbat the Mini.lry bal asked the 
DTC authority fO lovite applications 'or 
the'l"ecfuitmenL of Drivers and Conduc-
ton. 

SMRI CHINTAMANI JENA 
(BalalOfC') : Sir, I must congra!ulate tbe 
bon. Minister and tbe Government for 
taking !peedy steps to redress the grievan-
ces of the commuters of Delhi. The 
bem. Mintster has made alternative arran-
lements for tbe convenien.:e of tbe lots 
of Delhi commu'ers by plying mere than 
3GOO private buses and also runnlns 24 
more train. in the suburban areas of 
Dethl. In the Jast eight days the public 
ill Delhi are facioa lot of difficulties and 
troubles. I would request the bon. 

, MInister chat be may kindly "(or.ive aod 
1or,et" becaule whatev. bappened in tbe 
put, let him for,et and foraive and aJ60 

follow the Governlllcot's policy of cODsul. 
tation and coming to 8n amicablo settle-
mcnt. In tbls connection I would roquelt 
the bon. Minister to issue somo luidoe 

Jines. I know this orc il runnina in 
huge losses because tbe transportatioD 
cbarges, I mean, tbe fare otc. cbar8td 
bere in Oelbi is the lowest compared to 
all tbe metropolitan cities. (Interruptions) 
Besides, I must congratulato tbe hon. 
Minister tbat after he took over tbis 
Surface Transport Ministry, the DTC 
JOSies are coming down. But unfortun-
ateJy the employees of tbe DTC are not 
coming to the negotiatioo table Which is 
really a disgraceful matter. I would re-
quest tbe hon. Minister that from tbe 
Government side and tbe DTC side be 
!bould ask tbem to come for discussion 
and settle tbe matter amicably. 

Sir. I am sorry tbat some of tbe hon. 
Members in the Opposition are making a 
political issue out of it telling tbat tbis is 
Congcess (I) or&2oisation. This &bouJd 
not be there because the ditllculties and 
tncon\ enicoce experienced by the Delbi-
hcs and Jots of commuters in Delhi are a 
problem and crisis for all of us. I know 
tbat his distinguished predecessor has 
a~sured tbe DTC employees that tbo 
Fourth Pay Commission's Report will be 
applicable for the DTC employees. 
(b,terruptions). Sir. the financial bene-
fits and emoluments paid to tbe drivers 
and conductors ot tbe DTC are much 
more than tbat of an U.O C. in tbe 
Cenlral Government. 1 be employees arc 
not willing to ~c('ept the Supreme Court's 
recent guideline that 20 per cent of tbelr 
pay etc. will be given to tbem 'at tbe 
moment. which would give (be financial 
benefit of R~. SO to Rs. 60 to eacb em, 
ployee. But in the case of application of 
tbe Fourth Pay COWmllt:>iou'S Rtport,tbey 
will bave to get;o between Rs. SOOO and 
Rs. lO,OtO eacb. So, that is anotber 
reason wby they are not acceptln8 tbe 
Supreme Court's directive. So. you will 
kindly appreciate that without tbe mut-
ual discussion, this will create a (urther 
problem. Besides. as the boo. Member 
io tbe Opposition has already lold and it 
bas come oot In tbe presl al.o, that 40 
per cent of the routes in Delhi are ,oin, 
to be privatiaed, which is contra4ic:tory 
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.. our It. upon policy. Tberefore, thl. 

.. ouId be t.keD jnto consideration. 
IJacr tile priv."aation or tbe 40 per cent 
., dae routos, about 6()()()" 7000 employees' 
.111 '- retroDched. Tbe daily labourers 
aacl _...-e.rners wJJl nOI h.ve tbe scope 
10 be m.de permanent, Besides, the 
..... otlon.1 •• peets of tbe DTC employ-
... will be atopped, So, in this conn-
ect'on, I would request the bon. Mini-
.t.r 10 tiDd'y re-tbink about tbis bofore 
tatla. .ay deci.ion. 

a. ..... diaa tbe ditBcultiea of the com-
.. ten of Delhi, I would like to bring to 
til. klDd notice of the hon. Minister tb.t 
lat. iD the nipts no buses are plying on 
tile roads. Previously, tbe OTe buses 
were plyiq durinl late nigbt hours This 
uould alao be taken into consideratlon. 
Portber, tbe commuters bave to pay more 
t.a .h.t tbey were payina while they 
... Ir.vellinl in tbe DTC buses. Tbis 
lbouJcl also be taken into consideratioD. 

air. tb. beb.viour of tbe conductor. 
aad drivera.ad the other employees of the 
print. bu •• are not very cordial towards 
tlae commuters. Tbc commuters are 
lalrtri., • lot. I b.ve seen witb my own 
., .. tba' tbe private buses do not .top in 
tile approved bUI Itoppings. Commuters 
"'VI to run a )ona distance to catcb tbe 
.... ea. Therefore, tbis a.pect sbould also 
~ tateD iDto consideration. 

Lutl,. 1 would r~quest tbe bon. 
Mimlter to kindly consider tbese m.tters. 
Our hoD. Prime MiDister and our dynamic 
leader II .Iways for conciliation and con-
.. ltatiOD. By tbis metbod, many of the 
acut. probJoms c:ouJd have been solved. 
lD tbia connection, I would request tbe 
~D. MiDlster to lollow tbe patb and 
,.Uc)' ot our dyoamic leader. the Prime 
Mielat •• "fore I conclude, I would only 
"' ..... tIIat tbl. deadlock be stopped 
ad. die .bl. ,uid.nco of our bOD. 
Prime Mhli.ter. 

Wltll these worda. I cOD::lud •• 

Da. SUDH'. ROY (BurclwaD) 
1Ir. Dep • ., 'peak." Sir. ade, the 
--... .......... ip of our PrIme Mlaiater. 

tbe Governmeut Is .ava gely dealina with 
the strikins employees 0' tbe DTC. They 
have taken to a very legitimate traclo 
unioD movement and Itrike. Strike i. the 
lalt weapon of the workers. They have 
started the Itrike after the prolonged 
agitation because they were given .. suran .. 
ees time and apin by tbe previous Mini .. 
ter Sbri Z.R. Anlan and by the Pradeah 
Congress Committee President. Delbi 
Mrl. Tajdar Babbar tbat tbe DTC 
employees would get payment etc. accor-
ding to tbe Fourcb Pay Commission's 
recommendations. But. instead, tbe strike 
has becn declared Illegal. More than 700 
employees bave been detained under 
ESMA ... (Int~rruplions) Even the sfadlum 
has been transformed tOlO a jail. All 
sortl of threats are being made. In the 
bu~es. booligans are baraSltDg the 
ordin.ry passengers as was the practico 
durlOg the dark days of Emeraeney. 
People who bave got P8UH, they are 
belDa harassed aDd thrown out of tbe 
buses. Children cannot go to schools 
even for examinations. Tbis is the sad 
plight of tbe commuters. This dynamic 
Government can hold out tbe olive 
br.ncb to the TNV killers wbo killed 
iDnocent women and children. Tbis 

Government can bold out tbe olive br.ncb 
to the Punjab extremists. But they caD-
not negotiate with tbe striking employces 
of tbe DTC . 

In a democratic country. workers 
bave a rigbt 10 strike. Tbey bave a risbt 
to struggle. It is a legitimate strogg'e. 
But this struggle of tbeu's haa ~n decla-
red dlesa) under ESMA. Not ooly thil. 
It has been further aJleaed ;n'1tie news. 
pa~rs tbat Rs. 1 lalth bas becn conceled 
from eacb private bus owne.. Tbcy have 
been auured tbat forty per cent (of tbe 
OTe routes would be pnvatlsed. I do Dot 
know tbat. From roof-tops tbe Conarcss 
(I) leaders aDd tbe Gonrnmcot bave 
criticised public .ector from the commao .. 
dina heipts of the national ecooomy. 
But you are .11 goina in for privatis'tion. 
Tberefore. I wohld like to know (rom 
the Minister ... (lnltl',uptions) 

PROP. P. J. KURIEN (ldukU) : 
Don', you have private operators in Weal 
Bena.1 ? 

( 11fI~"lIpt;OlU) 
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MR. DEPUTY ·SPEAKER: Miailter 
will. tate care of tbat. Minister i. there. 
DOD', worry. 

( Interruptitllls) 

PROF. P. J. KURIBN: But be is 
m.king alle.ation8. ([nttrruptions) 

DR. SUDHIR ROY: I would like 
to know from the Minister whether he il 
ready for a negotiated settlement for the 
DTC cmployets. I would like to know 
from tbe Minister whetber. 

(Inurruptions) 

SHRI NARAYAN CHOUnBY (Mid· 
Dapore): He is contesting that tbey bave 
not t.ken Rs. ] 'akh ... (lnturllptions) 

DR. SUDHIR ROY : They bave 
taken more, in fact. (Interruptions) 

SHRI AJAY MUSHRAN (Jabalpur) : 
In COmmUD!st courtrin. there Is no r;sht 
for workers to strike. There is no rilht. 
( I"terruptions) 

DR. SUDHIR ROY: J would like to 
know from the Minister whether be is 
trying for a negotiated settlement with tbe 
Delbi Transport workers and "hetber 
private bus ooerators who are baralslng 
commuters . (Interruptions) 

SHRI AMAL DATTA (Diamond 
Harbour): Today Itself you should start 
negotiations. 

SHRI A~ ... ANDA PATHAK (Darice-
1in8): S.r. the DTC employ«. have becD 
demanding imp!emenLah(iD of thc recom-
mendations of the Fourth Pay Commis-
SiOD. Government IS already committed 
to tbat. But it has bea, ify came dOWD 
OD the ~orkefJ aDd Jar.c Dumber of 
DTC employees ha\oe heeD' arrelted aDd 
lacbi-ch.qed. They are beiog h .... ,U1td 
10 maDy ways. 

On the other baDd~ millions of com-
mUlerl .rc .utf.riea l\ke ~ anythilll. They 
are Dot ,ettip-, 'foDve,~~c;' And the 
private bas opentor. are fteed., cbe 
purse of Ih_ c()~teu. The, are 
laciDi Jot 0;:" difficult... Tbls 0".'8-

mfat I. "sadina on raid yalUty .... ial 
made it a preat.., j$lue. Employ .. 1Iad 
vIIuaUsed tbat tbe Governmeat wc*)d 
mate it a Plestip is'De wben tlrey Mb· 
mitted theit memorandum, AIR.ely'" it 
bas beeD meadoned by otber memtJera 
and I will not repeat it. These ate tbe 
tbioa', 

... 
The main reaSOD for tbis situatioD i. 

mis·management. anti.people policy. anti-
workers policy aDd corruption. Tbe.e are 
the main reasons for Ibis present situatioD. 
Tberetore. I tbink, wben we are discussing 
.ometbio8 here. we mwt find out ways 
and means of solvin8 tbis problem. 
Ther"fore, I think, If the Ooveromenf II 
serious eDouab, SIncere enouah. I would 
put some of the sUlgestlons whlcb blve 
already been put COl ward by my frlcntis. 
Immediately Deaot:ale With the unions ~nd 
lettlo the demands of tbe employees; 
release .n the arrested 01 C employees; 
withdraw all the cJimma I cases against 
tbe employees: stop the po!,,), of privati. 
SRtiOD and WIthdraw til tbe ncenc~ given 
to private bus own~rI. If p"va'tic;atioll is 
a"owed io Delhi. it will "pHad over. 
throughout India. It is a dang"'_'us 
tendency of tbe Central Government. 

Tbere are lome real grievances. Due 
to unwise aud unilltelhscnt policy 0(' tbe 
manalement what we are findin. is that 
while for East Delbi and Tilak Na.af 
tbcre arc so many buse:;. cvery minute 
people there aet a bOI, In Rohini 9ib ich is 
tbe biggest colony of Alta there h no bu,. 
Hardly after ahree bour!t one bus Socs 
.here. I would like to know wbetber tbe 
Government will look Into tbis montr. 
Tbi. is a lenoin~ grievance 0' the 
people. 

I would allo lIke_ to kDOW w~etbcr. tbe 
Government is JOiDi (0 COGSlQer the D}ain 
point. which I raised .bove. ~JtV tbom 
and come IoIward to IOlve tho$C p~b· 
lema. (IlIteHllpllDlISj 
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that I had been lettiftl Arlo, from th~m 
tbaf DTC was fl ot (UDctioDin. properly, 
ute management wa~· Dot ,ood, worker. 
were aot bebavinl. worker. did not talk 
prf,i:7etly to commuter~. workers cbeated 
the pe(»p'e. ,These arc all on record by 
way of qUOit lOftS aod supplementaries 
here. (InterruptionJ) 

MR. DSPU TV SPEAKER: I caonot 
allow tbis, I have not permitted otbers. 
Notbing wHl go DO record. I canoot 
aUow aoything ehe to go 00 record Only 
the Minister is cailed upon to speak. 
Minister alone can speak. No inte"fo-
rence, tbat is all. 

(Interruptions)· • 

SHRI RAJESH PILOT : L~t tb~m 
live me a cbaoc;e. I bad been listening to 
tbem. 

MR. DEPUTY SPEAKER: I roquest 
the Members to let tbe Minister speak 
first. Wbv are you 10lng on interrupting 
tIN Minister 1 If you go 00 iot"!rtuPting. 
be cannot say an[uhing (InterruptiolUj. 
You refute It attcIwarJs. Wby are you 
iatercupting iD tbe middle ? So maoy 
Bills are tbere. Grao(s aro tbere, at rbu 
time you can refute tbi.. you bave overy 
riahts. I won't allow anyoDe to interfere. 

SHR( R O\JESH PiLO r: I had been 
repl,iDJ to them. I bad beoa admitting 
bere tbat ·1es. thero is a sbortfall in tbo 
ma,"gom:nt. tbero is sOlDO,bao, wrona, 
ther~ ara 100 -'bolcs where the maoa,emeot 
is aot able to r.!act'. J bavo btco accep-
tiog it on the 800r of tbe H ouae. J am 
Dot runDiog nway from that. Duc I have 
also bOCD promising to this nation and 
especially to tbe Delhi commut~rs tbat 
GoveromeDt WIll improve the ,,.tem of 
tbe l)resont OTC. I have beeD usurlna 
that in tbis House. 

I am vcry bappy tbat ... (Interrupt;oltS) 
I am open I r 3ny~ody asks me qUfttioDl. 
t would reply. If be i. Dot satisfied h. 
can repoat tbe question aod I will rep'Y 
to tbat also. 

1 fon, _bare \belr ..... W ..... 

.. " Z·Ji9t rooo_', 

not been elected ber~ to tate away the 
employment of tbe people. We haYe beon 
eJected bere to create mote avonucs for 
employment. If tbe Hon. Members waDt 
to really go to tbe depth of tbe DTC 
problem, tbey can go to tbe workers and 
ask them as to bow much efforts w·o! bave 
made. As a MInister I bad been going to 
tbeir bathr()oms to check up whetber tbe 
batbrooms are proJ)erJy maintained for 
the dri9len or Qat. I bad been seeinl 
whefher the bot water is available iD the 
montb (\f December or not. wbether tea is 
proper or not Today tbey arc tel ina us 
tbat we have no welfare of the workers at 
beart and they are tbe ooly champions of 
tbem? That is Dot tbe problem. Tbe 
problem i. tbat you dOD't COD1id':l' the 
.Ituatlon. 

Wheo tbi, strike notice was giveD to 
us. we told tb~m 'looL:, we bave been 
findiog OUt some ways as to b')w to solve 
your problem, the Government never said 
Ibat Ibey dOD" give you tbe 4th Pay 
Commission's benefits. )OU please give us 
sometime because there are 72 such 
Publ.c Sectors which are inVOlved. 
By tbe way. you people bad gone to 
the Supreme Court, you bad made 
Ibis appeal to the Supreme Cow,'. 
SUl)feme Court bas liveD tbe dec.aioo 
which is tbe bi,he::H co~rt of t he land of 
the DatioD. You have to follow tbose 
JDltruct\ons also. So please give us some 
chaDce. Whee tbey called on me I ul.ld 
them tbat you have complicated tbe whole 
mat (Or. Please give me 50me timt" to fiod 
out. ' .. onally I have been relJiDl t~ 
leaden upto-date prOireas in It-e matter. 
Yo. can talk to ,hem bow mu..:b opeD r 
.... bftn 10 tllelD ,bat tbe stage is '0 aDd 
10. I !old them to bold 00 'or a ~ODt'" 
or two. Examinations of scbool c~ldfli;D 
are COIDiDa up. Plea~e ba\'e some pa'i •• ce. 
They uid. for not more than IS ~ay~. 
Th.y bad • dilCu~sion with tbe S~crd"y 
.ad they .ave in ",tining ttl at 00 '7th ... e 
baY'e lOt to .0 on Itrike. You shouJd 

. bal'e ,alkf'!d to tbem alld told them .. bee 
they bad waited fOf 15 days Go\ .. rn~ 
'a talkin. to you. Y nu abould IK't be tbat 
.d.maftt~ They aaid we win Dot list .. to 
the Govefnlllcat and •• will 10 on 'lflle 
oa a pa~. clay. (InttrrltptioluJ 

'" 4 tot ~ 

... ..,~ tk wboh tb .... ··' ... 
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[Shri Rajesh Pilot] 
not Jeave it to this degree only. J thouaht 
may be tbe U-nioD leaders may not com .. 
municate to tbe workers and the 
workers may be kept in-between. 
(Interruptions) After this I weDt a step 
furtber. There was an accident free record 
function. We bave started a scbeme that 
any driver who bas accident free record 
for one year we give him Rs. 1000/- as 
cash at tbe end of tbe year so tbat be 
goe! borne and carries some sweets for bis 
children. I went tbere and I said let the 
workers be there. I will also tell them 
directly tbat I am trying my best to solve 
their problema so tbat it is direct com· 
munJcation to the workers and 
the workers toworrow may not say 
tbat tbis feeling of tbe Government did 
not reach tbem. I started speaking on tbe 
stage but tbey started sboutin8 slolans 
"Fourth Pay Commission. Fourth Pay 
CommIssion'. With folded bands I told 
them that I have come bere to discuss 
witb tbem. Let a room be opened and 
I will Sit With them and talk 
to tbem They did not lIsten and 
even a bad incident took place. When 
I was coming out they threw slones on 
the transport and pohce had to come and 
iote"ene. Still 'ot of bad incidents took 
place but that IS immaterial. As a public 
representarive I did not mlDd that. After 
tbat I again sent a message. Please go 
slow. We are trying our bard. We will 
tey to solve your problems. When tbey 
.ave ultimatum as a responsibJe 
Minister and 81 responsible Govern-
ment we bad to take some alternative 
measures. I had to reply to my SO lakh 
commuters. I cannot tell them since I 
could not persuade tbem so you also do 
bad things. After tbat we made a,teroat,ve 
arr8010menta from different State •• 
r I"terruptions) 

My beart .. clear. There is nolbin8 to 
hide. I am open to tbe House. Ir you 
'_I I have dODe anytbin8 wrong I will say 
tsorty9 bere. 

OD 17th the Itrike took place. On-
16th eveoina tbey deftated tbe tyres of 
1600 busel. We had experience of the 
Jut .trike. What tbey did .a. tbat "ben 
the buea were comina to the depotl tbe, 

damagfd all th. enliDtl or tb. ., .... . 
They parked the bus. ia Iuch a •• , ... , 
tbey blocked tbe traffic of the wbol. capita. 
on four crossings in 1983. ne whole tra· 
ffic of tbe wbole Capitll came to a .talMS· 
still and there wa. filiDI. So •• took 
precaution. Still they dama8~ 1600 butel. 
They deBated tbe tyres and took out ••• 
timer wbich il between tb, carburator and 
fuel pump. I would like to ask the UDioa 
leaders wbo are present iD tbe HOUle aDd 
who are Dot pretent iD Ule Hous.. I will 
quote an example or tbe strike aDd UDloD 
peoples' behaviour in otber cOUDtrieI. 
I was in Air Force. Some or my colJ.lutI 
went to Canada to ferry car,o lirerahl 
from tbere. It was Debivelaod compa",. 
There was a notice board .. yiDI that 
factory is on strike and tbere was a poor 
cbap sitting at tbe ,ate. The.e pilot. weDt 
there and ~aw tbe board tbat tbe factOQ 
i. OD strike Ind thoulbt they Deed .01 
go inside because tbere may Dot be aD, 
flyin, today. One of tbem said we must 
10 inside and siln tbe regtster. We mUlt 
mark prese"t so tbat it is there that •• 
bave report~ for ftyln.. When tbe, w •• t • 
inside, the whole factory wa. fUDCtioal_ 
aDd tbey were surprised. WbeD tbey came 
out, tbey asked tbole worken: Wb, ,08 
people are pUUlnl a board aad tlta 
working? He said, Jook, productioD i. a 
natioDal requirement. Every day. for ODe 
bour in tbe morniDI, we beat our cbelts 
apinst tbe GovernmeDt, .bOUI .lop.I 
a,ainst the Government. But duriat a 
strike. our production 100- biah. Tbil it 
tbe menta lily tbose "orken bave lOt aDd 
tbose unlOD leaders blve lot. But our 
union leaders...... (InltrTllptio.l) 

DR. DATTA SAMANT : Tbat ,. tbat 
GoverDment, not India. Gov ........... 
(Interrul'tion8 ) 

SHRI RAJESR PILOT: I "y. jut 
quoted an example. Wb, dId ,08 ,.t 
excited? (In/~r'lIpt;o",) 

MR. DepUTY SPEAkS.: ItA 10. 
bave ,ot a rlabt to .peak, be .......... t 
to roply also. Why are )'OU "U .. qJ-
tated? (Interrllp.lons) 

Mit. DBPUTY SPIIAK •• : at ...... 
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only Minister's reply. •

S8RI RAJESH PILOT: We should
IIart such intentions in our country be-

aae ultimately it is country's loss.
(I.terruptions) I have said, demands are
feDdiog because of the action on th e
lllioos' part. Why should they go eo

preme Court? Hon. Members are
fOIDtiOgout. I have said in my statement
•••••• (Interruptions)

SHRI SAIFUDDlN CHOWDHARY
twe): I always go on telling Dot to
at like this. They are arguing.

(l.tmuJltions)

This Is not the place for arguing like
ala. If you want to raise,. you can raise

tbe proper time ..

AN. HON. MEMBER: Minister's
replyto the question .

MR. DEPUTY SPEi\KER: I will
lIto care of that. ( Interruptions )

SHRI RAJESH PILOT: I wish even
Hr uoion leaders would .have also gone
*ough what was the ruling of the
hpreme Court for interim relief. How

la a worker was benefited even by
I? The Government did not go to the
reme Court. It is the unions who
t again. In 1987, they went .. 00 11th

arch, again they went.

Now about interim relief-minimum
Ib Ihe Fourth Pay Commission. I am

I sealewise like a Government driver
• DIC driver. (Interruptions) Cbau-

hyji, listen. It might benefit your know-
1Iqe. I am comparing a. DTC driver and

Government driver. What Government
er has got after 4th Pay Commission
wbat DTC driver would have got with
'00 relief only? Government driver is

1.1. 1,369 in a minimum scale and DTC
film 00 interim relief is getting Rs. 1,398.

have mentioned in my earlier
that in 1983, the same unions

.Not recorded.

demanded higher scale than Central
Government. They got it a gap of Rs. TO
to 90 and here the problem has started.
Tbey themselves went out of the Central
scale in that strike. This is one of the
conditions, therefore, that you raise our
scale from the Central Government by
Rs. 70 to Rs. 90 So, I have explained
very clearly that this seed of the problem
has been started tbat day onwards.

Going to the Court every year bas
complicated the problem for the Govern-
ment to take a decision. So, you must
bear it with us that we are not to go in
confrontation and fight against the wor-
kers. We are for their welfare. But you
must also see some rules and regulation's
which you have framed. It is the Parlia,
ment which has framed the rules permittiag
the Government to function in that limit.

Some of my colleagues have pointed
out a few points. Generally I have told
you that Government is not 'for any con-
frontation. Government is not against the
welfare of tbe people. (Interruptions) I
am coming back. Just let me finisb some
of the points. I know your people want
}O say tbat we have told them to negotiat •.
So, they are negotiating. That is the
problem You see, it is not a correct
approach.

DR. DATTA SAMANT : Yo'u initiate.

SHRI RAJESH PILOT: I will carry
on doing my duty as a responsible persoa
of the Government .and also as a
public representative. I will not let auy

. class down on tbis .

13.00 hrs.

My young colleague ha-s pointed out
a few things. Some of them i have started
explaining. Another thing is about pr i-
vatisation. Tbere is nothing new. In
Delhi tbere are already roughly 1080 pri-
vate buses running. Tile approach paper ..•
(Interruptions) ... They are under DTC but
the private operators are working on some
conditions. Those conditions are change-
able. .
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SHRI SURESH KURUP : It is under
the eontrot of DTC.

SHRI RAJESH PILOT: It is under
tbe 'control of DTC but oil some condit-
ions. So, already private buses are operat-
ing. So, the Seventh Five Year Plan'
document approved by NDC, given by the

-Planning Commission has' openly said
tbat Government must change over to 40
percent privatisation in the transport sec:
tor in Delhi. This is Planing Commission's
document and it is approved by NDC. So,
wo-are not going against anything. We are
following those policies which have. been
agreed by the House, which have' been.
agreed by the Planning' Commission. We
ate not going for privatlsation-cas they are
apprehending I vyill ask one simple quest-
ion.: You are all shouting for privatisation,
Can anyone of the CPM Member say what
is the percentage of privatisation in
Caleutta transport? I will sit down- and
)'ou .reply, (Interruptions)

SHRtBASUDEB ACHARIA (Bank-
ura) : It is -gr-adually being reduced. It is
not increasing. It'was 40 per cent., Now it
is only 10 percent. It was there in the
past'. Iris still there. (Interruptions) .

SHRI RAJESH PILOT : We must
look into ourselves before pointing out·
fingers to others ..

SHRI SURESH KURUP: The point
is from the beginnina, in Delhi the trans-
port system-Is completely controlled by the
the- Government. of India. Now what
prompted you to think that at least 40
percent route should go. to private per-
Ions? '

MR. DEPUTY SPEAKER : The
Planning Commission Report is already
there ... (Interruptions)

. SHRI RAJESH PILOT: I have al-
re.ad~ said that the approach paper is
I'aued by this House. -It is not mine. It
is Kurup's signature. Parliament has
passed. My question is not replied. I also
hav.e the privilege as a Member of this
House. What is the precentage of privat-
jsation in Calcutta? Some hon. Members,
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specially the leader of the CPM must re·
ply. Is it 80 percent or 50 percent, etc 1
(Interruptions)

SHRI RAJESH PILOT: For the in.
formation of the House, it is 80 percent ID

Calcutta. 1 am the Transport Minister. I
have the figu~es. (Interruptions) **

I will also Inform the House why
things are going wrong in DTC. I would
not keep anything away from the House.
As I said, the management IS to be bla-,
med up to a certain degree and the: e have
been some lapses on the part of the mana-
gement. They should bave been more
strict in certain respects, but. they were
not able to do that due to some reasons:

For the information of the House, I
would like to mention a small problem of
DTC.A driver reports for the morning duty
alO536 hours and he works till 1400 hours'
on depot duty. There arc two duties; one
depot duty and the other one is line duty.
at 0530 hours he comes for' th- depot duty
and he goes off at 1400 hours from the
depotduty. They depot duty is to park
the buses, to reverse or start the bus if the
mechanic says to do that for checking etc.
At 1400 hours he goes off the duty and
then he gets on to the line duty and he
does that duty till 2100 hours. Next day
again he' does the depot duty and line
duty. He has done' four duties. In other
words', while un the' Centra! Government
there -is a restriction- on tbe overtime,
there is- no such restricitions in DTC. On
the first day. one duty, one overtime, on
the next day one duty, one overtime and
on the third day heis off. For three days
he has done like this and for three days
he soes without pay. In other words, he
has, already earned his pay by overtime
on two days. These are the people who
arc destroying the whole discipline in DTC
and they are manipulating. They bave
been beating the depot r managers. They
says to them to follow this poiiey, or they

. wilt take care of them. Under such cir •
cumstances, does- my colleague want me
to improve the system or not? This is
how they are doing. He is doing one duty
one overtime continuously for two days.
He is. not. losing anything .. .(Interruprions)

--------------------------------------------~~~•• Not recorded.
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Aoother tbiDl tbat I wiD te .. 11M 
House t. wbat i. not COIDIIlO'D bee ... t. 
Central Governmont aDd tbe DTC. 'DtIn 
are a few benefits wbich aN' 0Dl, ia DTC 
not io the Central Govern.... 1'IIe7 .. 
O"[tl.ne 8. I have IDCntioooci &lid it 00tUI 
to rouably lb. 17 l.tkb.. Tbon. &be, beve 
cash compeDlation. cbat is, if on a boJi4a, 
tbey work, tboy ,er c.... compe .... tjon. 
Then. leave eocaabmen' is tber •• 

It it iD DTC. not in the Ceatral 
Government. Tb,y lot nlaht clut, allo-
wance also. I do not tbioa in c-tral 
Government you bave lhi., but ill DTe, 
we give niabt duty .Uowa ..... 
(Interruptions) 

If It IS ,berr. I staad corrected. 

Tben, we bave wa!hiDI IlIowaace, 
clnteen subsidy ... (lnterrupl/olU) Tbea 
are tb~ benefits which are allowed in C .. " 
DTC. n01 in tbe Central Government. 

Wben yoo ha\'e an uodertakiDa witb lhe 
CC'ntral Government, tbe Government bas 

t to take a tctal picture. (Intt"lIptio1l$) 

I have accepted in my speecb earlier 
tbat there bave been some 'apset OD the 
part of the manalement and we are tryinl 
to lmpro"c It. Today, you 80 to tbc 
commu' cr and ask brm how much diJcf .. 
pJme bas come 10 tbe DTC Cod.y. It i. 
due to tbe manage neot tbat today poople 
are traveJho& In buses. otherwise tbe whole 
traffic would bave come to a baIt. Have 
vou Dot ~eeD the olber throe .trikes 1 How 
did tbey behave in tbe lalt tbree strites 1 
Thi. is the first time that tbe mana,cmtmt 
have taken I firm stand .ad we .re 
successful in tbat. 

TbeD. I sbare tbe rcelina of tbe House 
tbat tbe flat T!ltt of Rs. 2 IS bocomina a 
burden. If a persoq bas 10 chaD.e • bus. 
be bas to spend RI. 2 ph.1 R.I. 2 &lid 
aner addlna the chllP' for .be retUrD 
journey t It come. to Rs. 8. It is • hie 
burden on a person r.rai.. R. 300 or 
M. '1M per _nth .. I a~o accept tbat the 
,rlvate operator," .re not ltoDouriDl tbe 
paues to lome extent & we ba .. reedved 
lOme cOID,laiot. .'10.: I I'm DOt dOD' .... 
u.t~ labat. dMifeeJioa of tho Ho ..... W. 
are aryJ.., 19 IveJve a system wbereb, 

.. ocnamat«. will DOt be cuocl Mea_ 
of ... Iltike. We will 100D come OIK .... 
....... "hicll "ill leo tllat, tUI ..... 
... .... problem of the DTC. tile DTe 
r .... ar. t.ten up by tlae private 0l*'Il'-
on also. So. we .re comiDa out ......... 
...... We are also m.kin. tome etron 
to lee 'llat tb. private oper8ton ..... 

'1aoDout tbe p' .. e' I.uod b, tt. BYC. 
no, mast hODour the Dye P...... .. . 
we .n also evoJrin. a.cIMaJe 10 ...... ... 
paSI IIoJden should Dot lace any pr __ 
or diacom(ort. v 

Some of the Members have .td diet 
mODeY bas bleD collected. (late".,,""") 

Oive me. OUDce. I.m also OM of 
you, 

Sir, it.... piDChed me. It" r..u, 
piaclaed me because I am headiac'" 
WI.tltry. If lome IUCh ramous are ._. 
lOIHW'Itere, tbeD It is c:ertaiaJ, ., "~·te 
ao ud cbeck.as to who has do. it ... 
wby it has beeD dOlle. But. Sir" 1_ 
afraid tb., some of ,h. OppoaiuOll ...... 
ben started rin.al me; 

(TrallS/allon] 

.. E .... o at least our two b8SCI __ 
aao 5 bUNI of a parteu)ar party:' 

I OIIly bope tba. tbey haVI Dot coIJIe. 
ted iI. I( they say tbat the poople ..... 
collected the money. 1 onfy bope tIaat 
Dooe of m1 ... (Illterruptions) 

As • MiDlster, I CaDDot "y lbat ao-
tbiDa bas lone wlon8. But I usun tIM 
BOUie tlat 1 will act it checked aad ao 
CO.uptlOD than be allowed in tIite ...... 
port .ystem ;D Delbi I seet the cooperat-
Ion of tbe Meta_, for (wo 'lUna. 

There is • C.UIO tod.y. The caUM i. 
that tho o..verll$CDt. wbethu beaded by 
you ex by .... muat fuactioa. The 50 lelia 
commutera ••• 

SHill AJA Y MUSBRAN (J.bel,.,) : 
Sir, may I iDterrupt for half • 1eCO ..... 
(1."".lIo")~· 1 

, ~'----~--~-----------------
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Mil. DEPUTY SPEAKER: No.1 
CUIIot allow you to interrupt durinl the 
Callt.. Attention. 

(Interrupt; ons) 

Mit. DEPUTY SPEAKER: Mr. Pilot. 
1M pleate finish your answer. 

SBJU R.AJBSH PILOT: I woutd like 
to aDure tbat 52 Jalch commuters who are 
..,.adent OIl tbis transport system as 
... II DO alternlte transport ,y,tem in 
Dellai-it II not like Bombay or some-
where. else··· (Interruptions) 

MR.. DBPUTY SPEAKER 
erder. 

( l"terrupliom)·· 

Please 

YR.. DBPUTY SPBAlt.ER: No, it Is 
aot anowed. 

SHIH RAJBSB PILOT: I assure the 
HOllIe tbat we will do our be!t to improve 
.... tnnsport systom and we will keep the 
_peelationl of the people who are totaHy 
dopeadent on tho road transport system. 
We will malee every eft'ort tblt 'be senices 
como to there satisfaction and we: will also 
try to IDcrclIe tbe number of buses ... 
(btte".pl;olU ) 

saRI SURESH KURUP: Wby did 
• &III Goverument Jive tbe a,sur_cc ? 

(iaterTJIptiolU ) 

SHR.} DATTA SAMANT: Tile pay 
revisions are pending s.nce loot. 
(INerr_pllons ) 

MR.. DEPUTY SPEAKER He bal 
alread, aDswered it, 

IHIU RAJESH PILOT: Witb tbese 
.. cia, I ODce a.ain .... ure tbe House tbat 
.... Oovernment i. fully aware of the 
..... ti01l aDd we will do our best to solve 
It. 

Nil DEPUTY SPEAKER : We shall 
.. ra for LODCb to re-assemble at 14.1 S .... 

TIN LIIk StJbIea lid IOU1'n~d for Lunch 
II liN"." minllUs pat feurllen of ,,,,-CIHk. 

[English] 

14.18 brs. 

The Lok Sabha ,~-assemb/~d Ilfl~' LIt •• 
at Eighteen minutes past F.llrl"" .1 

the C/oek 

[SHRI SOMNATH RATH I" tit, 
Chair] 

~ATrERS UNDER RULE 377 
[English] 

(I) Demaad for a lecoDtlar, IWItcial .. 
area for Idukld district I. ~Iow ., 
Inadequate telecOia fadlltl .. 
there. 

PROF. p, J. KURIeN (ldukki) : 
Iddukki is a backward district and tele-
communication facilities tbere are quite 
inadequate, Most of tbe telopb" 
oxchan,es in tbe diatrict are not functlo. 
iog properly and tbere is a Jonl .altiDa 
list in all tbe ucbaoaes . 

The development of Telecom faciJitirl 
in tbe distrtct is stalled because or tb. 
fact lhat this district is included iD tIM 
Telecom district Eranakulam with ElM. 
kulam as headquarters of tbe accoDdlU'J 
sWit,bing area. 

AnDexing a very backward di.trict 
witb a developed district like ErnakulalD 
in (he matter of Telecom (acllfti .. I. to 
tbe detrim~Dt of Idukki district. Public 
agitation'! witb t-be cooperation of tb. 
ejected representatives of tbe people .... 
becn beld demaodina secondary swltcb ... 
area for the district. 

Already a numbor of representation. 
have been lubmitted to the GOyerameDt 
demanding formation of a new IOCOndarJ 
switt.:hiog area for Idukki district. I orp 
upon the Government, in view of tho 'act 
tbat Idukki is a backward dj.triea &ad 
Te'ccom facilltiel arc quite inadequate, a 
secondary IWltcbins area may be formed 
for Idukki diltrlct . 

(Ii) De.aM ror declara.. 14t. Atd, 
tbe blrt .... ' of Late Dr. B.R. 
A-bedbr, a N.U ... Ho....,. 

SHill V. SR.SSNIVASA paASAD 
"(Cbamarajaoa,ar): FourtMlltJa April It 
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tho bJrdaclay of Dr. B.R. Ambedkar who 
WI' &he nerve centre of the Dalita of tbis 
COIIOUY aDd epitome of their spirit. He 
wu tb.o torch bearor of thoir pains, desti-
U.JUOD and dark lite. He awakened ,he 
co,alC'eDce of tbe peopJe towards the sreat 
~uillCi 01 equality and .elt-roliance. He 
W&t the clrivina force in the flabt for tbeir 
rlp.tI. He was reiponsible for framina 
tho CoDJtitution of this country. EYen 
today h. Jives in the beartl of millions of 
down-trodden and oppre.,ed country-
mID. 

On behalf of tbe voicelOll and 
ltUffedol millionl~ I requOit tbat 14th 
April be declared .1 a National holiday 
aad the day be declared as UNational 
Day of Equality." 

[TrtJIJIlotion] 

(III) De.'" fer ealoree.eDt of 'No 
S.ok",' IDIU.clio •• fa D.T.C. 
bDHI. 

PROF. CHANDRA BHANU DEVI 
(Balia) : Mr. Chairman, Sir ~ there are 
IOveral examplos which indicate towards 
tbe dearadation of moral valoes in tbe 
country durinS tbe Jast few years. Tbe 
per.onl wbo respect otbers' sentimentl 
and care for tbe conveniences of their 
fellow beinl' have become a rare com-
modity in tbls country. Its livina examples 
can be .een in tbe Delbi Transport 
Corporation and JDter State busas wbere 
the paaaeniera via with each other in tbe 
matter of aDlokiD&. Today, tbe smokina 
i. conaidercd to be matter of pride. 
Altbouah, it is written In tbe D.T.C. buses 
that 'Smokina strictly prohibired', yot tbe 
p~ra can be leen Imokin. iQ these 
bOlOS very often. Whether or not co-
p_eDlers can withstand claarette or bidi 
IIDOke or it il otherwise harmful to them 
kom boalch poiDt of view. tbo smokers 
1 ... , bother. Many times. the drivers and 
coaductors are allo ICOD smokina in tbe 
buses. Althouah the drivers and conduc. 
ton are .upposed to stop tbe passeDa,r. 
from lIDotiq ill tho buses~ yet iDilead of 
stoppi.. othera. tbe, tbemselves call bo 
..... _oki .. ia bUIeS. 

I .troqly cJemud tbat the Govern-
... ,.... direct tbe drive" aDd tM 

conductors ot the public traD.port to 
en.ure that nobody smokes ia tbe .,... 
It wiJI DOt only live relief to tbe DOD-
amoJua. people. but will also help io 
_dnl rid of ill decta of smokiD .. 

(Iy) D ..... for • .agar.m ... 
other ladD.trlo I. Fatzabal 
(V.P.) 

SHRI R. P. SUMAN (Akbarpur): 
Mr. Chairman, Sir, IOUidl up of indust .. 
ries is a pre-requisite for the devolopmeDt 
of any area. There is no industry worth 
tbe name iD Akbarpur and TaDCla T ea.n. 
of Faizabad district in Uttar Pracleala 
tbougb tboosand. of acres of Jand auit-
able to the induttnes is available at thne 
placet. Tbe settin, up of heavy ad 
small industries is a most for tbe develop. 
ment of tbis area. 

Tb. Centra) Government had laoed 
a licence in 1976 (or the setdog up of • 
Cooperative SUlar Mill in thit area and 
.barea worth Rs. 17 latbs are atm witb 
the farmers. Bot. I am sorry &0 .y tbat 
tbe Beence of this luaar mill waa caacelIed 
10 1978-79. The sugarcane arowiaa far-
mers are in very larse number iD this area 
and all of these lace a areat deal of 
problem due to the closure 01 the Shah-
aanj SUlar Mill. 

I. therefore, Itroolly demand tbat t_ 
Ceotral Government should issue a Uccace 
for tbe ICttill, up of a IUlar mill at .. , 
place in Akbarpur 01' Tanda T ... si1s to 
.. reluard tbe interesta of the farmer. a. 
should ako accord approval for setDnl up 
a heavy industry to facilitate aU round 
development of tbis arca. 

[EnKlish] 
(,) De •• " fer a futill .......... 

Sllalajalt ...... (V.P.) 

SHRI JITBNDRA PRASADA (Shah. 
jah,npur) : A firm commitment .8. aiYeD 
to the people of Uttar Pradesh b, tile 
former PrIme Mlntster late Shrimati 
Iodira G.ndbi and tben by Prime Mmilter 
Shri Rajiv Gandhi that a las based ferti. 
lizer pJlDt wiD be set up at SbabjabaDpar. 
This proposed fertilizer plant was suppo-
led to start ,roducdoD b,l990. A lett. 
of intent wu Int iAued to D.C.M. 
Fertilizers and theD to the APJ F..wizon • 
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llbri Jiteadra Prasada] 

Both tbese firms bave failed to tat. eveD 
preliminary steps to .et UI) tbe plaDt aDd 
have only adopted methods to block tbe 
JeUer of intent. Ie is e,';4cDt tbat due to 
alut in world fertiUzcr prices the private 
sector is draggiol its feet In seUinl up 
tbe industry. 

It is fearnt tbat eXlensinn bas not beeD 
liven to API to eatablisb tbe FortiJizct 
Plant. I. tberefore. request the Govern-
meDt to aUot this Fertilizer plant to tbe 
Cooperative or Public Sector or to a 
private party wbicb hal a bacl:ground of 
Fertilizer iodustry aod bas the necessary 
relOurcea and infrastructure inside the 
organisation. 

A penalty should also be imposed if 
tbe pJant does not come up within two 
years from tbe date of issue of tbe letter 
of iDtent. 

('ri) Demalld for a road overbrl". -
raU.8~ ~rossi.g oa the V.n .... -
GoraJdlpur Natio'" Hlah"ay ID 
Gbazipur Cit)'. 

SHRI ZAINUL BASHER (Ghazjpur): 
Varanasi-Gorakbpur natioDal higbway 
passes th:ouah Ghazipur City. whicb i, a 
district beadquarter in U.P. The bilhway 
puses throOlh the main road of the c.!y, 
aad a railway-crossing comes In betwecn 
tbe road. TIle road ;s very boay. Bod 
canDot be widened because there are 
r_dentls) b01Jiel on botb sid... of the 
road constructed a long time back. Wben 
die ;arlway.crossing is closed. tbe rusb ot' 
traffic incress., and at times the tramc 
jam takes bours to clear. 

It is very essentiat to consturct a road 
by-passing Ghazipur City for Jon, dlalance 
traftic. aDd an over-bead bridge on the 
raU"ay line. This wUl ease to a very 
Jarae extent the pressure on the uallic in 
the city. I, therefore, request tbe bon. 
Mlailter. of Surface Transport aDd 
Railway. to take eat Iy IClioD iD tbe 
matter. 

(.li) V.i •• dIM .. Nlea ...... 

SHlU BASUDEB ACHARIA (BaD-
kara): Tbe U.S. Oo."amCllI ha. ODCe 

.aata .tarted IDtervenin, in the .«&ira df 
a free country. Nic:ar.lua. bl depJo. 
yinl its armed forces tbrouah Hondur ••• 
This is beiDI done I,ainst the expressed 
wlsb of the U.S. Conlress, and despite tbe 
fact tbat the Nlcaralua Government J. 
tryfaa it. best t4) resolve its internal 
problem. throup Deaoliations with aU 
concerned. inside or outside the country. 
Althou .. more than a month bas elapsed, 
the Government is yet to condem this 
move of the U.S. Government and use it, 
diplomaUc macbinery in favour of creatlDI 
world public opinion alalnlt su<:h a move. 
aDd defend Nicaraguan Government. The 
U.S. Goyernment is also using means to 
further the war .Iainst Niceraaua by 
economic blockade of Nicaragua. conti. 
nuous supplies by air to antl-Governmeut 
forces from other Central American 
countri., and similar other ways. All 
theae hOI tile action. against a free country 
Deed condemnation in no uncertain terms 
by the Government witbout any furtber 
delay. Also. the Government should use 
aU It. relources for mobiJisiDI world 
public opinion alalnst these moves of 
U.S. Government. and in support of 
Nicaraguan Government. 

{Trans/ation] 

(y"l) Step. to .trenathcD the uDify .1' 
IDtear1tJ of tbe co.atry. 

SHRI RAMASHRAY PRASAD 
SINGH (Jabanabad) : Mr. Chairman, Sir, 
India is a country of vmales. Most of 
its population live in villagcs. Now-a-
days it i, not Ihe people of any particular 
caste who are helpless, tbe people beloa-,iD, to aU ca.tes and commuDities are 
sailiol la the same boat. Ei,bty five per 
ceDt poPulation ot the country is devC?id 
of basic Decesslties. Only five per ceat 
households are controlling e;ahty percent 
of lbe national wealtb. These are tbe 
people wbo are in favour of the statu. 
quo and. chefore, obstruct cbanle tbroulb 
every posaible mea as. Today, tbey are 
trylna to .pread communalism in tbe 
cOUDtey in the narDe of relfon, ca ... , 
reliaion, luauale, Ibm Janam Bhoomi 
aDd Babri Malj.d. Tbis i. a part of the 
UDd.rhaDd .trat.., to weaken the move. 
IDeDt 101 (ood, .. ,lo1meat, educatlOD aad 
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health car.. The cODltitutioa of tbe 
country be.tow. equal .tatus to tbe 
Temple al well at Mosque. GoveromeDt 
hal proved to be totall), iDcOIDpeteIH to 
tbe tast of providiD, balic DlCeuidea to 
85 p\,r cent of the population. The main 
reuoa for tbis situation II capitaJilt 
economy, 81 a result of which diacoateBt 
II OD the rise amona the people every-
wbere. Tbe aim of the conltitution II 
to briDg Socialism In the couatry. 

So I requelt tbe Government to live 
up tbe patb of CaptiaUsm aDd .dopt 
SOCI a)ism In order to streoathen tbe unity 
aDd intearlty of tbe country. 

PUNJAB BUDGET. 1988·89.GENEllAL 
DISCUSSION, DEMANDS FOR 
GRANTS ON ACCOUNT (PUNJAB) 
1988-89, SUPPLEMBNTAR Y DBMA .. 
NDS FOR GRANTS (PUNJAB) 

1987·88 

MR. CHAIRMANlSBRI SOMNATH 
RATH): Tbe House will now take up 
General Discuslion on tbe Budaet for tb, 
State of PUDjab for 1988·89. The Hou .. 
will also take up dISCUSSion and votina 00 
tbe Demaods for Grants on Account in 
respect of tbe Budget for the State of 
Punjab for 1988·89. In addition, the 
House will take up dlscuuion and vouoa 

00 tho Supplementary Demandl for Gr .... 
in re.peet of the Budaet for the State of' 
Punjab for 1987-88. Item NOI. 11 to 13 
are to be discuaed togetber, for which twD 
hoUR have boea allotted. 

MotioDS moved : 

"That the respective lams not 
exceediog the amounts on Reve .. 
Due Account and Capital AccooC 
shown in the tbird column of lbe 
Order Paper be ar.oted to the 
President. out of the CoolOli. 
dated Fund of the State of 
Punjab, OD account. for or 
toward. defrayin, the cbart" 
durin, the you endml on tbe 
3l.t day of March 1989 In '_peet 
of the heads of demand. entered 
in tbe second column Chereof 
alainst Demands Nos. J to 29. n 

"That the Supplementary BUIDI 
not exceedinl tbe amounts on 
Revenue Account and Capitai 
Account ShOWD in the third 
column of the Order Paper be 
Ifanted to the President out or 
the Consolidated Fund of the 
State of Punjab to derta, the 
ebarges that will come in coqne 
of payment during tbe finaDcai 
year ending the 3JIt day of March 
1988 in rcspcc;t of heads of dema-
nds entered In the second column 
thereof alainst Demands No •• 
1 to 4, 6, S. 10 12 to 18, 20 to 
26, 28 and 29." 

De •• Dd. for Gr ...... Ace •• t (PIIII)ab) for 1981-89 
_b •• tt.d to tlae Vote .rtlte Lot Sa ... 

No. of Name of DemaDd 
Demand 

1 2 

1. Aariculture and l'or8. 

Aa' ..... R......., .............. 

Amount of Demand for Graut 
on AlCOnt submitted to tbe 

Vote of the House 

3 

tt .... 
Ils. 

31,04,05,000 

Capital 
as. 

17,21,63.000 

.1 ..... · 
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1 2 3 

3. Co·operatlon 6,78,71,000 22. 80,42,000 

4. Dofence Services Welfare 1,60,22,000 6,50,080 

S. Education 1,78,88,29.000 6.l2.ooo ,. Elections 82,66,000 

7. Excise and Taxation 4,28,84.000 

8. Finance 1,60,49,97,000 3,18,30,808 

9. Food aad Supplies 1,56,15,000 5,15,44.26.000 
10. Gonoral Administration 6,63,50.000 

11. Health and Family Welfare 66,43,94,000 

12. Homo Affairs and Justice 55,70,16,000 1,75,08,000 

13. Industries 6,32,43,0:>0 7,92,32.000 

14. InformatioD and Public Relations 1,51,85,000 

15. Irription and Power 65,53,64,000 3,81,47,24.000 

16. Labour and Employment 1,86,10,000 

11. Local Government, Housing and 1,71,42,000 10,22.00,000 
Urban Development 

18. PerlODM} and Administrative Reforms 29,11,000 

19. PI.main, 3,80,96,000 

20. Propamme Implementation 2.00,000 

21. Public Works 62,97,48.000 "0,48,10.000 
22- Revenue aDd Rehabilitation 16,'3,66,000 

23. Rural Development and Paachayal' 22.35,42,000 26.00,000 

24. ScIence, T ecbnolOl)' and Environment 11,50,000 61,00,000 

25. Soc!a) and Women'.Welfare and 20,62,08,000 71,50,000 
Welfare of Scheduled Cutes aDd 
Backward Classes 

26. TeclmicaJ Education and Indultrial 7.63,24,000 15,17,000 
Traiainl 

'-'. Tourism and Cultural Aft'ain 88,68.000 1,82,48.000 

21. TraDiport 44,J5,75,000 6,54,00,000 

29. VIaiJADCe 71.11.000 
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.abmltted to tbe VOle or tbe Lok Sabba 

No. of Name or Demand Amount of Demand for Grant 
Demand submitted to the Vote 

of the Houle 

1 2 3 

Revenue Capital 
RI. Rs. 

1. Aariculture and 6,32,06,000 
Foreats 

2. Animal Husbandry 2,91,78,000 1,00 000 
and Fisheries 

3. Co-operation 66,64,000 2,52,36,000 

4. Defence Services 1,07,00,000 
Welfare 

6. Education 82,29,08,000 

8. Excise and Taxation 1,18,67,000 

10. Food and Supplies 5S.94,OOO 

12. Health and Family 18,99,55,000 
Welfare 

13. Home Affairs and 49.33 86,000 3,60,00,000 
Justice 

14. lndUltriOl 1,70,00,000 

15. Information" and Public 94.06,000 
Relations 

16. JrrfptioD aDd Power 1.41,89,95,000 J .89.00.S5.000 

17. Labour and employment 48,88,000 

18. Local Government, Housin. 1,41,76,000 
aDd Urban De\,oJopmcnt 

20. PlallDlna 8,91.000 

21. Public Works 8.~1.98,OOO 

12. a.veu .. aad Rehabilitation 64,09.73,000 

23. .. ural Development and 2,73,79.000 
.a .. ltayatt 

a4~ Scitoco. TechaolOlY .ad 11,46,000 
Haytronment 
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25. 

26. 

21. 

29. 
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2 

Social and Women"s Welfare 
and Welfare of Scbeduled 
Castes and Backward Classes 

Tecbnlcal Education and 
industrial trainlna 

Transport 

Vililance 

SHRI AlA Y MUSHIlAN (JabaJpur) : 
lir, durina the zero Hour. I bad raised a 
very important and urlent matter; and 
tIM bOD. Speaker bad assured me tbat be 
would conv.y my feelin.. to tbe bon. 
Def.nce Minister, and request him to make 
a statement in the House on tbe situation 
ariliDa at JabaJpur because of a very 
MriOUI explosion in tbe Ammunition Sub-
Depot of C. O. D., Jabalpur. 

Since tbe bon. Defence Minister is 
...... I will be very thankful to you if you 
at him to make a Itatement or if be likes 
to say lometbina OD tbe iuue be can do 
10 10 tbat tbe matter lets tbe due attention 
&ad w. do aet the toowledle as to wbat 
• the respoDte of tbe loveromeot, 10 far 
.. tbit particular tbiaa is concerned. 

THE MINISTER. OF STATE IN TH!! 
D2PAltTMBNT OF DEFENCE PRO. 
DUenON AND SUPPLIES IN THE 
MINISTRY OF DEFENCE (SHllI 
IBlVIlAJ V. PA TIL) : If you a.k me to 
nIPODd. 1 amready to do it. In responae 
to what .... beeG raised 00 tbe Floor of 
dill Bo .. by tbe bon. Member, I "ould 
Ute to read the .tatement. 

• Mil. CHAIRMAN: Ya. 

ill C.O.D. Jea/pur 

3 

3,12,16,000 

68,79,000 

69,00,000 1,24,00,000 

3.37,000 

14.31 brl. 

STATEMENT RE : FIRE AT AMMU· 
NITION SUB-DEPOT OF CENTRAL 

ORDNANCE DEPOr. JABALPUR 
ON 23~3-1988 

[English) 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF DEFENCE PRO. 
DUCTION AND SUPPLIES IN THE 
MINISTRY OF DEFENCl! '(SHRI 
SHIVRAJ V. PATJL): I wisb to Inform 
the House that at about 4.10 PM 00 tho 
afternoon of Wedncsday,21rd Marcb 1988, 
a flre broke out at tbc Ammunition Sub 
Depot ot tbo Central Ordnlnce Depot, 
Jabalpur. 

Tbe Ammunition Sub Depot atore •• 
variety of tank, artillery and infantry 
ammunition for tbe Indian Army 'D 30 
maaazin ... 

Tbe fire started near Malazinc No. 
20 whicb atore. lOS mm IFO (Indian Field 
Gun). 106 mm RCL (Reeoilcil OUO) and 
otber ammunition. 

The CommandaDt of tbe Centra' 
Ordnance Dopot uaiated by tbe Comman-
dant of tbe Colle .. of Waterial Manaae-
ment oraaniled and lupe"iaed immcdlate 
meuur. for limitiDI the Ipread of tb. 
er, aDd to oombat tile Ire "bleb bad 
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brokeD out. All available tire-dahlins 
reaources were mobilised. 20 fire tenden 
and about 2000 persODS are involved in 
the opration. In order to con fino the 
.pread of the tire, ac tion bas been taken 
to remove combustible oxplosive material 
in tbe vicinity of tbe fire. Tbe area was 
allo flooded. 

As a result of tbeao measures, tbo 
incident was confined successfully to 
MaBazine No. 20 uplO about 3 AM on tbe 
mornine of 14th March. 

However, despite best etrort.~ the fire 
.pread to Magazine No. 19. It bas 10 far 
been prevented from spreadioa any furtber. 
AI a result of efforts made to isolate tbese 
fires. and the flooding of the area, tho 
assessment of tbe Commandant il tbat the 
fire is now under controJ,aJthouah it is stm 
smouldering in these two magazincs, and 
sporadic explosions of ammunition contai· 
ned in tbese magazines is continuing. 

There bas been no report of 10SI of 
Ue and only two minor injuries to Depot 
employees bave been reported. 

Tbe civilian administration bave pro-
vided all required cooperation in tbe steps 
beinl taken to deal witb tbe incident. 

There is no danger reportod to tbe 
civilian population of JabaJpur town. 
However, as a measure of abuDdant pr~ 
taution. two villages In tbe immediate 
neighbourhood of tbe Ammunition Sub 
Depot bave been evacuated. For simltar 
reasons, flights in and out of Jabalpur 
Airport bave been .u.pcnded as a precau. 
tionary measure. 

Tbe cause of the fire is not known as 
yet. A Coun of Inquiry bal been order. 
ed to identify tbe realons and uses! tbe 
precllo extent of tbe darnaae. 

Mil. CHAIIlMAN : Sbri Tulliram. 

SHill AlA Y MUSHRAN : I want to 
think him. (l"t~,.ruJltions) 

Mil. CHAIRMAN : No dlscuStlon. 
( Inle"u,tions) 

&: Supp. D.G. (Pun.),17-86 

MR.. CHAIRMAN: Nothi .. wDtao 
on record. 

( Interrupt;IIns)·· 

MR. CHAIRMAN: It will aot 10 oa 
record. 

(lnttrruptioM)·· 

14.33 brl. 

PUNJAB BUDGET, 198L89-GENE-
RAL DISCUSSION, DEMANDS FOa. 
GRANTS ON ACCOUNT (PUNJAB), 
1988-89 SUPPLEMENTARY 
DEMANDS FOR GRANTS (PUNJAB) 

1987-88- Co"td. 

[Translation] 

SHRI V. TULSIRAM (NaaarkurnooJ): 
Mr. Cbairman. Sir, I rjse to speak OD tlle 
Punjab Bodlet for 1918-89 presented by 
the hon. Minister of Financc. 

I would Uke to pay bomaae on behalf 
of my Party, Teluau Deaam and on Illy 
preaoDal bobalf to the innocent persODI 
being ki1led in Punjab, wbether they be 
men, women. Hindus, Sikha or pcr'SODI 
belongiog to any other community. ..... 
Cbairman, Sir, you are well aware of tile 
fact tbat two different types of Budaeta 
have been presented in the AUlust Ho_ 
for Punjab fnd Tamil Nadu because the 
rullDS Party has sot different iDter.ts at 
Ifake in tbese two States. The ruJioa 
parry has presented glossy Budlet for 
Tamil Nadu in the bope of rid in I to PO" 
witb the improvement in atmosphere by 
the time elections are beld thero. But I 
would like to say tbat the people of Tamil 
Nadu cannot be misauided by luch aimmi-
ct. and tbey will never raU in the trap be-
ins laid by tbe IuliDI party (Int~,.rllpt;(JIU) 
I am saying so only to expose tbe mouvOl 
of tbe rulin, parry. I am only tellioa tho 
bOD. Ministor as to wbat is tbe Itrat. 
or rulinl party. As I .aid jwt DOW. DO 
amouot bal been earmarked in tho Btldaet 
for payina compeosation to the (&mIUea of 
inno<:eDt people 01 Punjab who had boca 
tilled and whoso property worth "~ ... 
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[Shri V. Tulsiram1 

crores of rupees bad baen burnt down. 
AU this brinas to light tbe motive of the 
Government because" the States Annual 
Plan has been slashed by Rs. ]00 crores 
as compared to the last year in spite of the 
fact tbat the expenditure in tbe State is 
on tbe rise due to deployment of CRPF 
and increase in other expenses. In view 
of tbese expenses, the hon. Minister should 
have allocated more funda. But on the 
contrary be bas curtailed the size of the 
Buclget. The hon. Members must pon-
der over aU tbis. I do not say that the 
bon. Minister lacks wisdom, but surcJy he 
does not have enough time to think over 
tbese matters. I fail to understand as to 
why tbe b()n. MInister bas done all this. 

This august House wants fa know 
from the bon. MiOlstcr whether the 
Punjab Agreement has been fully imple-
mented. Government has delayed tbe 
implementation of the Agreement. Why 
is tbe Government doing so? I req uest 
tbe Government to take the opposition 
parties in confidence in ttile matter and 
tate tbeir cooperation to fully implement 
tbe Agreement. The Government views 
itl strength in the House from a different 
anile. They should canaIise its strength 
with that of the Opposition Parties for 
tbe implementation of the Agreement. 
Government is requested to invite the 
leaders of all parties today itself 81;d dis-
cuses the issue with them. Then only some 
way out will be found to solve the prob-
lem. If the Government is determined to 
find lome solution. then it will definitely 
succeed iii its efforts. But Government 
is not interested in so!ving the problem. 
Government does Dot invite the leaders 
of Opposition Parties (or talks to find a 
IOlution. Even if they are invited-thougb 
loch instances are rare-this gesture is 
.hOWD jUlt to wipe tbeir tears. After 
iDvitiDa the leadcrs, only few points are 
dilcussed with them and "tbereafter the 
mat,.r it lard to rest. Subsequently, tbe 
Gowrnmcnt claims to have discussed the 
matter with the leaders of the Opposition. 
Government has never discussed sucb 
matter witb tbe Opposition nor it will do 
.. itt feture. 

Government should try to fiDd a lolu-
tion to Punjab problem determindly. No 
Sikh or a Hindu of Punjab wuts •• p .... -
tiOD from India. They alw.ys want to 
extend support to the present Gove~nmeDt. 
None in Punjab wiJ) 80 alain.t tb. 
Government. But the Government il 
punuing such a policy and is runnina tbe 
affairs of the State jn such. manner that 
it is difficult to find a lolution to tb. 
Punjab problem. Tbe Sikbs and Hindus 
of Punjab do Dot fight eacb otber but Jt II 
tbe policy of the Government wbich inclt. 
tbem again.t oacb other. Government 
must uDderstand all these thingl. The, 
are going to proclaim emergency in PulQab. 
If any part of tbe country is endaDIered 
or any other danger is posed to the UDity 
and integrity of tbe country, no citizen of 
India-whether he is a Hindu, Sikh, Muslim 
or ChrilUan-will oPPose tbe GoverlllDCD&. 
But wbat is the intention of the Gover.-
ment ? If the intention of the Govcrnment 
is good. tben all the citizenl will lupport 
it. But the activities of tbo GovernmCDt 
arouse suspicion in the minds of tbe 
people. 

Therefore, it is our submilsion t .... 
by imposing emergency. the Government 
will Dot be able tb solve tbo Punjab pro-
blem. Imposition of emergency will fur-
tber complicate tho .leuationi No 0008 
knows in bow many States the Govern-
ment will proclaim emergency. The pro-
blem can be lolved only if the intentioDl 
of the Government are lood. W. are 
very clear about tbe intentions of the 
Government. The intentions of the GOY-
ernment have become clear after prelenta-
tion of Punjab anel Tamil Nadu Budaet •• 
Howsoever bard tbe Government may tl')' 
to explain its view point nobody Is loilll 
to believe It. Tbe people of the COUDtry 
arc very intel1i8ent. But the Governmeut 
considers itself to be more iDteIJiaeDt. 
For instance. an able Minister, Damed 
Shri Cbidambaram trica to show 0« that 
be is a big lawyer. Many other billaw-
yers are there in the country. But it II 
Dot lood to consider oneself better than 
others. Government muat tbiDk over 
these t~inp. 

One tbinl that I would like to tao" 
from the GovernDlent is tlaM wItJ illt 801 
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boldiDI Panchayat elections in other parts 
of the country leave aside areas )ike 
Punjab where it is not in a position to do 
so ? What dUficu]ty Goyernment is facinl 
In holding Panehayat elections? At these 
places Panchayati Raj should be restored 
as early as possible after holding elections 
to the Panchayats. People can avail of 
the benefits of the programmes whicb tbe 
Government is fUDning tbrough Pancba-
yats. Programmes like IRDP, NREP can 
be easily banded over to the Panchayatl 
tor the people to derive their benefits. 
Barrinl a few places where it is dIffiCUlt to 
set in motion the elecloral process, 
Panchayat elections can be easily conduc-
ted at other p]aces for the benefit of the 
peoplt:. Similarly, a Committee should 
be set up with the help of tbe Polace for 
every 5 to 10 villages, to enabJe tbe people 
to defend themselves on their own. It 
will be real:y good jf some training is also 
given to them. If tbe intention of the 
Government is clear, then it mUlt thmk 
over these suggestions. 

Today, we arc dIscussing this Budget. 
Government believes that wbatever it is 
doing is rir.ht, but I want to submit that 
tbe Governmen! has no moral right to 
present thIS Budget. The people of 
Punjab ejected the Barnala Government 
by defeating tbe ruling party, but it bas 
been di!lmissed by the Central Government 
and the PresidenCs rule has been irnposod. 
That is why this Budget has been preseo. 
ted here. This is hi~hly regretable. 
Government must think what right it has 
got to present this BUdget. It does not 
tlave any sucb right. But it enJoys a hUBC 
majority and so it can do anYlhing. .The 
Government knows pretty well what the 
Opposition can do except sbouting for a 
while and at the most staging a walk out 
thereafter. But they should rerT"ember 
that if a situation ari4les where they need 
additional strength, it w III come ouly from 
the Opposition. 

SHRI SHAMINDER SINGH (Farid-
kot) : That IS why they do not have even 
quorum today. 

SaRI V. TULSIRAM Tbis is also 
blSbly regrettable. 

SHRI SHAMINDBR SINGH Seo, 
bow much intcrest the rulinl party baa 
got in Punjab. 

SHRI R.L. BHATIA (Amritaar) : The 
opposition sbeuld look at itl own quo-
rum; bow many Members are prelent OD 
their side? 

AN HON. MEMBER: More tbaD 
the Members of rulinl party. 

SHRI MANVENDRA SINOH 
(Mathura) : Mr. Chairman, Sir, let tbe 
quorum be complete. 

[English} 

MR. CHAIRMAN: Let the quorum 
bell be rung. Now quorum is tbere. You 
can continue your speech, Mr. Tul&iram. 

[Translation] 

SHRI V. TULSIRAM : The power e( 
imposing emergency in Punjab,with which 
the Government has armed itself, IS not 
going to brlD, about any im;>rovement in 
the situation. Rather it may prove to be 
harmful. Punjab is one sucb State wbicb 
can feed the \\ bole country. What is 
happcning tn Punjab today? It is com-
pletely a turbutaot State. People are 
worned due to unemployment because 
industries and business are completely 
ruined and agriculture has been hit adver. 
sely. You know, bow innocent people 
are being killed brutally. Under these 
circum~tances, the imposiuon of emergency 
will be ineffective. Emergency sbould be 
imposed when tbe country is cQnfronted 
with some danger. I{ will not be useful 
In Punjab because tbe labourers from 
Bihar, Uttar Pradesb and Madhya Pradesb 
go tbere to do agrIcultural Jabour. If 
emergency is imposed, no labourer would 
be willin, to go there for agri;ultural ope-
rations and the State will suffer due to 
tbis. You must ponder over It tbat im. 
position of emergency is not good tblDl. 
In my view. this State Budget sbould Dot 
be presented here in (uture. It sbould be 
conSidered to be tbe last one. You sho81d 
bold elections there with lood inteDtioD'. 
What measurcs GoverameDt is 101111 to 
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[Sbd. V .. T'Ul.mm] 
take·.bould-bo clear not only to the-people 
of Punjab but to the whole cOUDtr,. If you 
are willing to hold elections and WiD. 10 
aIIead.. But you are doinl all, tl!il only 
"'ec:au .. 'you are 110t' in a position-,to wiD 
tbe election. there. You should hold elec-
tions aDd (rom Government tbero.,· beateec 
the whole country wants to see the people 
of Jpuajab prospemu. wi. bout. any.. ditcri-
mination against HioG .... Mui&itM. SiWas 
or Christians. Measures to restore peace 
iD ,punjab sbDlIJd bo taken after aivJng a 
tbouahtful conSideration, but we are 
oJ)po~ed to imposinl emcrlcncy. Witb 
tbere words, I conclude. 

[En,lish] 

nR. G.S. DlULLON· (Fcrou,ur) : 
ML CbaiJJllan, Sir, I I'i .. t~ .• "ppW' abc 
Budlet few tho Slate of PuDjab f~ J987,..28. 
I was very carefully listening to the pre-
vious speaker when be said thac tbere is a 
reduction or about Rs. 100 crores in tbe 
Budget for Punjab. Many of UI bave. been 
tryinl to search for tbat discrepancy or 
tbe dif&rence in tbe Budget. But Ir om 
the papers given to us, \ye are not able to 
trace II, It is just a Vote on Account. 
He migb( have seen tbe figures (roUl tbe 
previous ytar's document and be mi,bt 
ha.e found some diffe.r ence somewbere. 
But we could not trace tbe discrepancy 
from tbe documents tbat bave been liven 
to UI. Mr Cbairman. Sir. I bave not seen 
any Budaet wbjcb bas not been criticiled. 
But I must I8Y tbat tbe Budget for Punjab 
p{esented by tbe hon. FlOance MiDister 
is not only reasonably good but it Is very 
1004 con&idcrinl tbe circuDlltauces 
tbroup whicb we are PU.inl. I .bould 
laY that dark picture IS sbadowing around, 
but in spite of tbe disturbed conditions. 
tbere has been an overall arowtb in pro-
duction, in economy, both industrial and 
aariculture. Now, Sir. J haYe lot lome 
fiaurea with me. Tbe r"eDUe receipt is 
RI. 1S4S 95 crores sbowina an Increase 
or RI. 149.03 crores over tbe reviied esti-
mate of 1987-88. I do Dot know ..-heretrom 
111)' (fiend aot the. filUl ea. The State tax 
tnd nor-tax fnOnue receipt is e,umated 
at R •• lJ94.30 cror .. whlcb il hi,ber rban 
the reviscc:l estimater. of 1987-11 bY 1\1. . 
124'.37 '(:rore.. Here .,,,, I do oot find ao, 
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rtcSuctloA. The Sfato sbue of Cent tal 
,ax"_ Jb . .JSJ.63 crores .which is biper 
t"'a ..tbe. rc~&ed estimat~s lor 1987-88 b)' 
Jh .... 24.6.s nor" ... Here .aJso I am oot able 
to,va" lbe diirerea,e, Tho expel'ldJtore 
OD tho. Re'MD.De' aCCi)uDl is estimated at 
lb. lm.70 .crore.s..od as I go abead tbe 
.r~bero tho major Inaea5e in expcn-
&tit ... , ..... 'd is on Educatjon. On 
hiMU' e4UGatJoo. medical care, family 
well..., pllibljgr. htalrh. minor irrigation. 
coDnDw,~ dot'elo.pmeut,traosport services, 
Ole •• they kye made mOle provision for 
e_ of ,be itema than las' year. On tbe 
CaiWal A~Quaa side, the receipts are 
pIaGod a' R, .2375.17 crorcs and thc ex-
pcaditao i.DICJudiD, loans and advances is 
RI. 2194.67 CfC¥ea. 

TaWDa into COBJidclation. aU tbe, .. 
peiata t .... I hue mcntJoDed, It il a 
debita,hIlpr(lyc.cnt in reyenua . accounts 
and a110 in other account. of the Ggycrn. 
menlo The graDt provides Rs 70C crores 
aDd tbe special assistance from bere will 
be lh. 658 cr~ Mtidu tbe" own re-
sources. On-irritation. 88fic:uhtue and aJl 
tbat, tbey b&\'e been given. I mUlt say 
tbat,there bat been all round improvement 
in spite· of tbo crisis Punjab is faciDg be-
caMe of· tbe . failure of Constitutional 
machlot"r, due to wbicb the Government 
Itu·· beee compelJed to proclaim tbe 
R."'N/IfHIII Roi. He was telling tbat we 
b .. e no' morst statas or authority to 
"neDt- tbi. Budget. We £8\'0 them Itn 
opportUltily. I _al a strong ItJPPCH tel of 
Bunal.. ) slnul'C., teH bim- R amooVt a ha 
ma, !tot mind- that lbe COBBIns put up 
weal caDdidates a,ainll tbem so tbat tbey 
.. y<'Ol1le ...... 

{ Trons/tJlion] 

SMRt V. TULSIRAM -: Mr. Cbairman, 
Sir. I bact tDelKieoed about tho' Anoual 
Plao. (Inte"uptions). 

[ EAlIi~JrJ 

SAR.I BALWANT SINOH 
RAMOOW.ALlA (Sa.nar.w): I want 
10 fupport tbe Mfmbu. The bon. 
Member f. lDillUfdiD. tbe Hou.e. 



(imurupti<1lJS). Ho ... , •• aDlnsal. ..... for 
Punjab. Tbe expenaes hive been reduced. 
(Int~rruplion3) . 

SHRI R..L. BHA rIA: It,is ODly wilen 
you went to bit •• $-.andt .1Iifhd lIim. He 
did ,Dot .ay aDDUl plan. (Jnl~rrupdo"6). 

MR. CHAIRMAN : Let there 'be.ao 
"i.iosue. 

DR. G.S. DHILLON: Tbe -allaual 
plaD proVIdes RI. 46'.39 Cforet for itt.-
lalion, (or aarlcultute .R. •. 54'.31 crore •• Od 
R.s. 18.5 crores for m-dustry Jut year. 
Which aODual ~laD .re YOD refernD, to 1 
(lItterruptions). In ,plte of 1i.,Um from 
our stde, lbe victory of Aklh n.l. ..... 
r Interr1lptions). 

MR. CHAIRMAN; Plea •• take your 
loat. 

[ Translation} 

SHRI V. TULSIRAM: Mr. Chair-
man, Sir ~ now when tbe Members of tbe 
other side have raised tbe issue. let me 
al ve my clarj~cation aleo. (Illterrupt ;on~) • 

I said tbat inoocent people ..... beID. 
killed eYery .• y in. PGDjab. o. .. ,e was 
abo caued to tIM propert, of eeme 
people. but DO provision bal been ,made ·in 
the bullaet to provi4e the co...,. .. aai4Nl. 
You tell me if t~r .... s MY eucb. P1091liOO 
..... .( 11Iterruptio1ls) 

MR. CHAlttMAN: That i., a"""', 
point. Plea.e take yeur INt. ......t ... 
bes;de the point. Ple_ Mar the'IioD. 
Member. Mr. Dhillon. please proceed. 

[Tram/lltion} 

SHRI V. TULSIRAM: TIteIIIb lae 
elaiml tbat tbete is .uab proWsiOD- ,.. 
aobody. kDOW. -wbet. it'iI. (IntffrlfpliOf&J) 

DR.. O'S J:)tfftLLON: Loot, at'" a.. (.f""'f'flptlfHU) YOll tat). jt ftty 
..... that OOQtP6l111ftion or ... e ot_ 

..... p •• " .. wlatHftrU1'_~ .... 
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place 'bere. Since you talk about' .lee-
"lIons. Panchayatt and compare Punjab 
with . Tamil Nadu, I invite you to 'Viti, 
Punjab. W. are the rCSldeDts ot Punjab. 
You can eltber 80 tbere at your owo risk 
or you accompany me. You VIIlt every 
villaae wilbout aDY protection. We will 
artaOle a .. curhy p1atoon to accompany 
YOD if you so dC611e. Go there aod tell 
UI about the actual .ituatlon there. On 
"hal baals you compare PUDjab witb 
Tamil Nadu. 

MR. CHAIRMAN: Tbis. will D0*10 
OD record. (lnte"uptions)" 

MR. CHAIRMAN : Will you pi.-, 
.ddreu tile Cbair. Mr. Dhillon 1 HoD. 
MImber, DbilloD, please address .,. 
Chair. 

DR. O.S. DHILLON: Sir. wben w. 
hive no ...... 

[Translation] 

tbey talk cheap a.d be.ce it is u ........ 
( /nterrllplio1lsj 

I Elfgli,hj 

MR. CHAIRMAN: :. o. tbat will DOt 
10 on record. I have already said. tbat. 
Please procted. 

DR. O.S. DHILLON: He docs DOt 
know bow much I bave... (lftterrllptiDuj 

MR. CHAIRMAN: I have already 
-.id •• ltat will Dot 10 OD record. PJeue 
ptOOeecl. Plea Ie address tbe Chair. 

DJt. G .S. DHILLON: Tbere il 
sOlDethfD, for him, nothinl (or me. I &ell 
yeu. you study my career. It is notbiq 
fbr me. ( InUrruplions). 

I have been adVocatiDI 10 .110 - my 
Irfeads "'001 PaQjab tbat in spite 0' .VCfJ-
.. Ina tbat COIae. In tbe disturbed co ... 
...... tmdab Ital made lood . pr ....... 

"~t f'OOOr."', 
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qriculture. Punjab has made good pro-
Iress in keeping up the growth rate of 
Industry. 3.5% to 4%. Under such a 
strain, we have been able to do it. We 
need soine changes, some diversification 
in our economy, in our agriculture, In our 
industry and diversification is not possible 
unless we have definite plants. When I 
say diversification in agriculture, I mean 
that the Grecn Revolution which Pubjab 
Jed worked well for some time. But now 
it is getting irrJevant. We have reached 
the top. We arc morc concerned as to 
how to keep up the tempo whcn Green 
Revolution is getting lrrelevant. We want 
to diversify our agriculture to dairy milk 
products. food processing and many otber 
fields. We did have some offer fr.om 
loreian Governments, from Pepsi Cola and 
lome of those thlDgs which envisage some 
earninp of foreign exchange and at the 
aame time employment on a large scale, at 
the same time export potent,al for our 
agriculture processed food, etc. But 
aomehow, due to technical reason, that 
plan bas Dot been able to 10 ahead. When 
Barnala Sabeb was the Chief MlDister, he 
• tressed it a number of times. Other 
leaders from Punjab also stressed and tben 
the Governor of Punjab, a number of 
times talked about it. but it is Dot coming 
up. The other alternatives is, we should 
Ilave some other way of thinking, how to 
deversity, how to use our resources (or 
food processing ar..d hortIculture advance. 
ment. Our potential is only 3% in horti-
culture. We want to go up muc!J higher. 
Keepina in view that beyond a certain 
poiPt production will not go, We have to 
think of alternatives. 

At the &ame time, Punjab hal been 
provided with power eJther through hydro 
olectric or tberma) plant which is very 
expensive, of very higb co.t, Punjab has 
been demanding atomic pOWf'r plant. That 
would be much economical and cheaper 
for us. We may nOl have to brina coal 
and .0 many otber products from distance. 
That is the main reason why we have been 
pressing for this and so Jar It bas not come 
in. Punjab is entirely different. When 
we compare punjab with otber States, we 
bave absolutely notbing. All the prolress 
i. due to tbe people's own initiative. ImaU 
,"Ie production, private prodqctJon, iu 

Ludhiana. Batala and other pJaces. Even 
the uninrsity which Is the teadinl agricul-
tural university, tbat is the topmost univer-
sity, Is owned by the Punjab Government. 
Tbat is not ours. Sometimes I found 
some jealous-talk gomg about it. It is 
not the Central University. That is the 
Punjab Government University. As the 
Alriculture Minister I had found that not 
a single instituticn of the Centre is set up 
here. When I talk about it, when I 
compare what is given to Punjab. except 
Rs, 200 crore worth of coach factory at 
KapurthaJa what else is given'1 Can you 
mention anything beyond this. I can 
mention industries worth thousands of 
crores of repees In Andhra Pradesh. I can 
mentIon it in Wes t Bengal and Bihar. We 
want that some potential for employment 
should be created for the young people 
who are not accommodated anywhere and 
who are not emp10yed anywhere. They 
have no other hobby and they have taken 
to killing the people now. 

PROF. MADHU DANDAVATE 
(Rajapur) : In spite of that you are invi-
ting PreSident's rule . 

DR. G. S. DHILLON: We are not 
very happy to have tbe PreSident's rule. 
We tried to make them staod on their own 
legs. When Shra Barnala was not able to 
do it. we w.:re looking to Shrj Prakash 
Singh Badal to come. He is no better. 
No one is doing better and both tb, terms 
of Government are over. Why the Bill 
wa, brought yesterday? Nobody is very 
bappy on tuat. The Congress party was 
already out of the picture. I sincerely 
tell you, Prof, Dandavate. this I' the first 
timo in my life as Conaress 'candidate that 
I prayed for tbeir success, I mean the 
Akal; Government. 

PROF. MADHU DANDAVATE: Do 
it at the Centre al.o. 

DR. G. S. DHILLON: Both have 
accepted Longowal accord at tbe time of 
elections. I do nOI know \'that happened 
when they were ruturned to power. The 
same thinl has happened. I have been 
"einl tbe AkaU Government ri.bt Irom 
Gurnam Swah, rilht from Lachman Sinab; 
of caurle, we disowned him. A,ain Badal 

,Sabeb . eame _iD. The~, in ~~t,!'''D our 
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former President came in. In spite of our 
prayen tbat they should stand OD their 
own legs, they could not. Now coming to 
tbe moral stand about bringing this Bill, 
tbi. is provided in the Constitution itself. 
It is tbe House which passed tbe Procla-
mation and tbat Is the moral strength. If 
tbese people couJd come, we need not 
have that moral streogtb at a1l. That is 
tbe reason. I bave been all the time 
advocating tbat something should be done 
lor the economic upJiftment of the people 
of Punjab. 1 was aU the time waidng 
when the Railway Minister was reading 
bis speecb on presentation of the Railway 
Budaet. I was all the t,me wat<.:hing if he 
could make a remote reference to Punjab. 
Nothing came out. We have been asking 
for two important railway connections and 
railway reforms. We bave been asking 
tbat tbe highways are too narrow and the 
traffic very beavy. There should be elec-
tric railway between Ludbian8 and Punjab .0 that it could, by frequ~nt shuttles. 
could take the load out. Nothing was 
mentioned in his speech. At least When 
I was in Indirajj's Cabinet, we sanctioned 
a bridge over Beas river-I was in charge 
of tbat Ministry- wbich connects Jullun_ 
dur-Kapurthala with Amritsar district 
r.vivlng the old historic town of Goindwal 
which is now in district of Amritsar and 
that bas flourished becauae of tbat. 

We have been aking for a railway 
connection eitber from JulJundur or from 
Bess to Goindwal which is IS miJes at the 
most. Nothing wa~ mentioned in his 
.peech about this. If the mdustry had 
been set up at Goindwal, it could have 
provided more opportunities. 

1 have aeen many concessions given to 
Industry. Agro-industries are regu'ar 
industries. We ba,,'c been asklDg tbat 
because of the disturbed conditions and 
becaus~ \bls is a border area. Jt should be 
declared as lome .ort of a backward area 
10 tbat tbere sbould be some sort of enco-
urllement and impetus for the new indus-
kyo That il not forthcoming. We arc 
Dot 10iDI to remain all the time Uke this. 
Weare trying to create such condition. 
fa the State tblt the industrialists wouJd 
'ave some sort of temptation to stick to 
thlt pllce. People .bould bave lome iDce-
• tfv. to ,0 there. Tbere is DO incentive and 

tbe people are leaving those districts and 
towns like Amritsar. 

SIr, I am very proud of my State 01 
Punjab.though I am proud of the wbole 
country- tbat Punjab has done very well 
in cotton production this time. I must say 
good words about It. I must admire the 
Governor of Punjab, the Government of 
Punja~, the administration tbere, tbe 
Secretaries there for tbe hard work tbey 
all put in, in keeping up the level of 
Browlh both \D respect of rice and wbeat. 
Punjab has produced 1.3 MiHlon bales of 
cotton Which is a record production DOW. 
We have 23 per ccnt sb",re of tbe whole of 
cotton production in the country. This 
is somethiI1g fe-markable. But how to 
maintain it? I y, ould like to say thlt 
it is a production under very dilturbing 
cvDdltioDs .. (Interruptions). For tbe last 
,two d .. ys we ba\c been busy discussing 
tbls Comtitutton Amendment Bill. My 
friend Shri Tulsiram woke up today. I 
have a good jok.e to say, in this connec-
tion. When President Sadat was aJive, he 
told me a joke when I visited Egypt. He 
said: "Somebody visited the zoo and 
found all the animals laughing but tbe 
Zebra keeping silent. The next day ag.in 
he visited the Zoo and found that tbe 
Z~bra was laugl:ing-be was tbe on.y ani-
mal laughing-aod all the otber animals 
were kee ping silent. He asked the curator: 
"what is tbe matter?" He said: It is 
all right. The monkey cracked a joke and 
ever)body was laugbing ycsterday. The 
Zebra has understoo.i It todayu .••••• 
(Interruptions). We have been talkina 
about Punjab. But still tbe interest comes 
In only when the bud~et II beina presented; 
wben we have to suggest our views as to 
what is the problem there; what Is the 
state of affairs in Industry and in agricul-
ture and wbat we need. We know that. 
Who knows better than us tbat we have 
been very badly hit because of cxtremism 
aDd terrorism. People are dyin&. We 
are not very bappy at tbat. But here 
when we are dealing with our economy. 
witb our finaaces and wi.h our buc:laet. 
where does the Emergency come in '1 So, 
I think we shou'd aU laugb together or 
weep togetber. 

PROF. MADHU DANDAVATB: 
The monkey may withdraw tbejoto • 

( Int,rrulti.lU) 
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,DR. G. S. DHILLON; bill' day 
after tbe otber .• .{lntt!t',uptions). I thousbt 
tbat I should bring to your notice .U these 
thiDp. At tbe end, I submit 1 am not 
.ayinl'tbings to a very customary manDer 

"but ratber in a moving manner. The 
"note 'Credlt goes to the rarmers of Punjab. 
the industrialists of Punjab and tbose bard 
working people tbat in spite of everytblog 
tltey have not allowed the production and 
tbe growth tate to go down and tbe whole 
credit goe8, abO-ve all, to the people wbo 
·.e managing the adminIstration and to 
tbe Governor ot Punjab. 

SHRI SATYAGOPAL MISRA 
(Tamlut): Mr. Cbairman, Sir, with a 
h.avy beart, I am taking part in the disou· 
Ilion on the Punjab Budgel for tbe year 
1988"-89. Sir, you know tbat tbe proper 
place for tbe discussion' of tbe State Bud-
lOt is tbe State Legislative Assembly. But, 
as tbere is President's rule and aa thore 
it DO elected Assembly fUDctioDinl now, 
we are doing tbat work bere as a mere 
routine work. It is nothing better tban a 
mere outme work. When a State Blldget 
is cfjscussed in a State Leaislative Assem-
bly, people at larle of tbat State become 
very mucb cODcerned about tbe Budget of 
their State tba: wbetber tbelr expectatIons 
and tbeir aspirations are loiDI to be 
rCllected in tbe Budget on not. But here, 
while we are dascU81lnl the Punjab Bud,et, 
tbe people of Punjab bave been luBerinl 
from a fear psycbosis and tbey arc calcu-
atinl the date wben the black Bill h~e 
the Emerlency Bill be promuJpted in 1be 
~Statc of Punjab. 

The main question of Punjab was only 
raised by Mr. DbUloD, Dot today. but 
'esterday. He repelted Iy said yesterday : 
··What to do.9

' "Wbat to do" has become 
til .. maio and major question today in 

""hiUab add 'the Government of India are 
t'ba"ioa more and more stnnaent legislatioAI 
to remedy, to tackle tbe Punjab sHuation. 

Time witbout numberl, we "a.yo ..... 
_re abat it ja DOt merely a Jaw an' Older 

'4ueaUoa. Tbe Bonjab 'Problem is pertly 
emotional; it is partly PlycbolOilcal; it"l 
partly economical and it I. also partly _Idea" And t .... lOIadon WIll have to 
" fOUDCl 0fR in • ,poUt_. mae ..... 
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-AU :tbe pltflotic lind democratic l*)1tie 
of the Statrmust come tOle.her 10 ~t 
out tbe tetrorism. Instead of culuvattaa 
tbat idea, tbls (JoVelnmeDt. lbe.· Govero-
metlt' at tbe Centre, is arming itself 'WIth 
ODe after anotber stnn&CM Icaislafioes 
whicb wiU sene no purpose. Tbis sltua-
ttOD bas been created in Punjab by the 
rullDg party. The GoverDment will pats 
one after anotber leais:atioDS but tbe t'ttu.. 
atioD wi)) remain tbe same. You know, 
the leallAat'onl like the Nation' security 
Act, the Disturbed Areas Act. are beia, 
applied against the working ctutses thre 
"'bo arc tryina to voice tbeir demaada. 
These lealslations are being applied for 
tbe benefit of tbo mill-owners, for tho 
benefit of tbe management tbere. This 
lituation bas becn cre'ated by tbe ruling 
party. If you come to tbe Budget, you 
will sec, tbe MlDister has himself all'c1'd 
that tbe revenue on tbe Stlnc's tax and 
noa.tax head bas been Jess by Its. 4()~ 

crores, in regard to the estimated revcnue. 
(\f about Rs. J,669.90 crores. Tbat was 
due to tbe prevailing disturbed cODdition 
in tbe Statc. May I know from the Hon. 
Minister what is the fate of tbe on-going 
projects '1 Are tbey sc"erely affected by 
the continuDing disturbed cODditions tn 
tbe State and wbetber any oD-gojng project 
bas becn disturbed or bas beeD adversely 
affected or not '1 Tbis question sbould be 
replied to by tbe Hon.Mmister. In Ipite 
of tbe Jesser amount of collection in tbe 
current year, tbey bave accepted tbat next 
year, tbat IS, 1988-89 year's collectioD of 
State tax. non-tax revenue recelptl wiIJ be 
RI. J,I90.35 crores ns estimated ill tbe 
Budget. But bow. aU of a ludden, a laraer 
amount of about RI. ] SO crores more wDl 
be collected, tbat I speCifically want to 
know frOlD the Hon.MiDister. 

Wben a State Bud,et is presented in 
tbe State Assembly. It I. discuSled then 
In an elaborate manner. department. wise 
discuuion takel place. Detailed dilcus· 
lion ia pOlsible tbere, wber~as it is a mere 
routloe work bere. By parUcipatiDa in 
this debate, I also rilquest the rulisl pady 
at tbe CeDtre not to depend UPOD tile 
lealilation tbey bave passed; but to mobi· 
ble .n the patriotic aDd tbe democratic 
people of Punjab so tbat a peaceful poUti-
c-llOIution can be .~ov~d. 
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I waot to noM 0.8. more .,oiat bere. 
Yesterday we hoe, hM1'd two Mini.teu. 
Mr. Cbid&tBbaram and Mr. Buta Sis1ah. 
The trouble wj,,, tbe ' Ruliag P.arty is that 
tMy .doa't know wbat to do in Punjab. 
I shaU ask them to make up their mind 
first. take a deeisloat and implement it. 
Fltst the Punjab Accord was signed, 
elections teok place,President', rule came. 
tbo Assembly was dissolved and f)De BUI 
aame and aBotber followed. This 1)IOCO. 
wi!:) go on. How IOD, will it go 1)8 ? 

In the speecb of Mr. C'hfdambaram 
he eald tbat our Party CPJ(M) has no 
'obligation' in 'Punjab. B~t, at the same 
time, Mr. Buta Singh admitted tbat we 
have done. good work tbere. Have- they 
lot a proper understanding with themse-
lYes ? Ttlat is tbe problem witb the rul-
i.". party. 

PROF. MADHU DANDAVATE: 
Tbey have no obhgatlon in Welt Bengal. 

SHRl SATYAGDPAL MISRA: AI il 
they bave no obhgatioo ID West BeDIct.l. 
Tbey are also bobaving like tbat. Tbe 
ralina party oDly works OD wbip. you 
have seen that. Without tbat tbey can-
not run the Houso. 

MR. CHAIRMAN: Please confine to 
the Bud,et. 

SHill SATYAOOPAL MrSRA: I 
sba»- reI'C8tedly say tbat tbey Bre to mako 
up .beir mInd first, take a decision and 
mobffise aU tbo patriotic and democratic 
forces of country and fight tho secession-
ist clementi. 

SHIH R.L. BHATIA (Amrltsar) : 
Mr. Chairman Sir, I rise to support tbe 
Punjab ApproprIation BIll. I have 
beeD IistemDg to our friends In tbe oppo-
sito. Tbe first speakor Mr. TuJsiram wal 
speaking about tbe emorl.ncy becaule 'or 
two days we had discussion bere in tbis 
Hoose about tho emorgency. As 
hi. party did not live him time 
to speak on omcrlency. he spoke tod., 
with rOlard to emf'rgeocy_ He said that 
emerpucy i. levelled when tbere il. 
danler to tbo country. I would liko to 
Ilk bhn wb'OtMr tbe . situation created iD 

Punjab ajd~d by foreip 90wer where SOlDO 
of our YOUD' boy, who are mil'ed .ate 
trained there .. mODey iI,iven.8lld.dadJ,J 
weaponl are beiDI given. is Dol a.~ 
to tbe couotry. Or docs he think. tbatJbCl 
danaer fo Punjab is no daD&CJ'; it Is oaIJ 
wben India is in dan~r tbe cmerpne;J CUI. 
be declared 'I Punjab is a . part of Ia4ia. 
aDd jf we bave dauael in any part of tbe 
COfJDtry, .boQJd we nat have a ri.ht to 
have emergency? Wo are not h~y"o 
brio. tbose emergency 'aw. aDd .... 
various Jaws 'Wbich have been reteaDd to 
by bim. But it is a situation in itaeJl . ia 
PUDjab. Tbat compeJs us and it is ,_ 
compulsion of the Central Govc'OIDIIlt 
allo under Article 355 that. if the G~.eaa., 
ment over there is not in a position, to 
rule or to enforce laws according to the 
Constitution iD tbe coanfry, tbeD It is 
incumbent on tbe Central Government to 
bave tlao emcrgepey. 

I don't know wbat Mr. Misra 'Wu 
saying. Alain hc 'Wal referring to erner-
gellC)'. He did Dot speak much about 
Puojab or perhaps he doea not know mucb 
about Punjab His party must ba'ge 
alked bim to speak- sometlriDI aDd he 
spoke ·sometbina wblcb at least I was not 
able to understand. 

Punjab. in tbe Jast six years, b .. 
been facing terrorism. In PUDjab 'be 
development-wbether it is in tbe fieJd oliD-
dustry or agriculture--bas luffered. PUDjab 
'Would bave de~eJoped much more. PUQiab 
bas the capacity to develop mucb more. 
Punjabts have tbe capacity to produce 
more and also apply science and t~ 
logy t~ all'icultare. to bring about a areca 
revolutioD and make India from a deficit 
to a surplus c~untry . Punjab is tho 
Ira nary of India and Punjab i. bave tho 
capacity but due to the last six years con-
ditions in PuQ,jab its deve!opment baa. 
Slopped. It has not grown as it sbould 
have been. 

Sir J I first start with our agrlcullure. 
PrefereDce bas been Biven to agriculture 
in tbe Union budget also so that we 
produce more. II India wblcb is procJuc-
Ina roaab1y I million tODnes of food 
....-nl could reach the level or 200 millioa 
tonnet" then J ndia will Dot Dccd any IMP 
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loan and in tbis devolopment Punjab" 
playing a major role. We have the best 
procurement system. We are givlDg the 
maximum to tbe Central kitty of food-
grains and If we want to continue to bave 
more foodgrains from Punjab aod if we 
waDt that Punjab should help India in 
this reaar~ we have problems whicb need 
to be solved. We are sbort of electricity. 
There is growing demand of el~ctricity in 
Punjab. The growing demand no!cessita-
tos tbat we should have more electricity 
and for that we will be dependant on 
Centre to give us regularly our share frum 
SingrauJi and Barasul projects so that we 
are in a position to keep up our agricul-
tural growth. 

15.33 hn. 

[SHRI ZAINUL BASHER in th e Chair) 

Punjab does Dot have byde) resoure:. 
and for tbe tbermal plants that we bave 
we have to bring coal from a long distance 
and it is problematic. So the only area 
we can develop and Centre can beJp us 
i. to give us a nuclear power plant and if 
wo arc given a nuclear power plant I can 
assure you that Punjab will be able to 
maintain its growth and will be able Co 
play an important role in tbe field of 
economic growtb and agr cultural pro-
duction. 

The Centre bas given gas-based power 
projects to U. P. & Rajasthan but no such 

"UDit has been gJven to Punjab. We can 
do better. We can grow more toodgraina. 
We can diversify our agricultural products 
and help India to reduce its imports .or 
oil seeds and so on. As Dc. DbiIJon explai-
ned tbere ,s not a sjngle big industry in 
Punjab. We have got 10,000 sma 11 scale 
unil. of hosiery, sports goods. textiles, 
cyc~ea. sewID8 machines and agriculture 
lmplementl. If we are encouraged we 
can certainly diversify our population 
which are enlaaed in agriculture because 
aJl'iculture bal reache$! Its maximum. 
Tbore il Deed to diversify tbe people from 
.,riculture. Tbere il a need to give moro 
employment to Punjab. It II only tbe 
iDdustry tbat can be tbe substitute for tbat 
tbnc art GO major iodultriOl in Puojab. 

Only recently. you bave giveD UI a unit 
in Kapurtba'a-Coach Factory. If more 
big unirs are given to Punjab and .peel-
ally the employment-oriented units are 
given to Punjab, it will also belp in our 
present political situation which is on 
account of unemployment also. 

You can help the small t!ca1e 
industries in various ways. You 
can live them loans. You can 
give them cheapter loans. You can 
also belp by giving tbem infra .. 
tructure and other requirements. We 
need coal; we need steel; we need pia-iron. 
Our Batala industry whicb is one of tbo 
best industries and which Is ODe of tbo 
best producing units in the whole country, 
they are short of pig-iron. These thinl' 
are not given to us. If these are given 
to us, certainly we can play an important 
role In the economy of Punjab as well as 
that of IndIa. 

Only tbree backward districts have 
been declarod In Punjab. Ferozepur and 
Gurdaspur are deel1lred 'C' class backward 
districts. Amritsar·wbere I come from 
was only given tbis 'C' class status for 
a limited penod in 1986 whicb bas expired 
in 1988. May I request you jf you really 
want to help Punjab, if you really wanC 
tbat tbere sbould be industrial development 
and the solution of the problem of unem" 
ployment, you must bring more distrJctl of 
Punjab inlo tbe category of backward 
districts and extend the facIlities. I would 
ratber request that tbe faciHties be exten-
ded to tbe wboJe of Punjab. It will help 
us much in the present circumstances in 
whlcb we are placed. 

Punjab is growing BasmatI. It ta 
exported to other counrries. In J983-84, 
tbe total export was of about RI. 76 
crores Now Basmati export bas reacbed 
.Rs. 240 crotes. Punjab arow. a special 
class of Basmati rice which bas a special 
aroma. It il very much liked ;n foreilD 
countries. You can certainly increase 
your exports if certaiD facilities are &lven 
te tbe Punjab growers (or tbe productioD 
of Basmati. You can live them belter 
seeds at .ubsidised ratOl. You can alva 
tbem better fertilisera ror tbe purpose. 

I would also request that the levy 
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Ihould not be charged from the exporters 
.f Basmati rice. Now for aU klnJs of 
rice, you are charsiDg l.evy. You may. do 
tbat. We will gladly do that because you 
need more (oodgrains. Punjab bas always 
been contributing and will continue to 
cODtribute. But at least you Ihou!d &iv~ 
this facility of not charging ievy from the 
e:xporters of Basmati rico. You are giving 
them so many facilltles. If tbis facility II 
,iven, thero wilJ be more export of Bas-
mati rice from Punjab 

Now I come to the law and order situa-
tion. As you know, the law and order 
In Punjab is very bad. Various experi-
ments bave been made in Punjab-some-
times popular rule. sometImes our Presi-
dent·s Rule-and we find tbe Situation very 
compJicat~d. I wiJI draw your attention 
to one aspect of the problem wbere Centre 
can help us. As you know. in tbe beginn-
ing, terrorists used to have pistols. Then 
tb~y have otber sma!! guns Now they have 
come to Ak.-47 rifle. Yesterday, as you 
must bave read in papers, tbey have star-
ted launchIng a rocket. J would like to 
ask you whether your Police In 
Punjab I. eQuipped wit h these modern 
weaponl If not, do you feel that PUDJab 
policemen will fight with 303 rifle which 
takes one minuto to put the cauldges as 
against AK.47 which can have 600 bullets 
in one minute? It is Just spraying like a 
rain. If you w&.nt to improve the law and 
order situation in Punjab, ploase send 
tbose big officers who are sitting in air-
conditIoned room~ and passlDg orders and 
getting the view from a long distance. 
Let those people go to Punjab, meet tbe 
policemen wbo are fighting their bclUle 
against the terrorIsts. Let tbem go and 
asses. tho requirem:Dt there aod It IS your 
duty to fulfil it. If you want to Improve 
the law and order Situation JD Punjab, 
give aU tbese facilIties to Punj1b. LIsten 
to what tbe PUDjal-) offi~ers wbo come 
hero and toll you in the meotjng~ and 
fulftl their demands. If you Will continue 
to live tbil tyre of rifles and otber things 
wblcb are not matching to tbe weapons of 
the t"rrorlstl. then it will be a 'onl battle. 
So. better provide tbem the necessary 
thlnls Police is patrolling at niahl. 
Terrorists Sit beblnd tbe bushes and they 
Ihoot them with AK-47 or wbatever it is. 
CaD't you provide a bul .'proof jeep to 

tbe policemen so tbat they can move 
about at ni,bt in tbe villasos and they caD 
do tbeir duty by pat rollin, ? Tberefore. I 
emphasise to give a second tbought OD 
tbe demand. of the Punjab Government, 
to tbeir needl to meet tbe challen,es or· 
torrorilts and provide them immediately. 
Otberwi.e, wbat will bappen i. that by the 
time you will provide AK-47, they may be 
having a very effective weapon because you 
are figbtina a foreian power. That fore-
I,n power is croatin, such a situation 10 
Punjab. It is all by Pakistan. Enemies 
are nOl seen there. The eoemy will be on 
the otber sid~ of tbe border. We are 
takin, it lightly as any otber law and 
order situation. Be serious and provide 
tbe necessary weapons and bullets to our 
Punjab police 10 tbat we may be able to 
filnt effectively. 

Witb these words, I .upport the Bill. 

[ Translation] 

SHRI RAM BAHADUR SINGH 
(Cbapra): Mr Cbairman, Sir, bad the 
Budget presonted in this House today 
been presented in the Legi.latlve Assem-
bly of Punjab, tbon thlll! public represen-
tatives of that State would bavo got an 
opportunity to discuss aU aspects of 
Punjab situation in detail and their 
discu~sion would have been meaninaful. 
But tbe Centre bas snatcbed tbat rilM 
too. In lhe light of tbese circumstances. 
I feel tbat the budget which baa been 
presented here will be considered to have 
been imposed forcibly on Punjab. While 
going througb tbe Budget papers, I 10_ 
lbat a mention bas becn made about 
additional aJIocation of a!>out Rs. 40 
crores as compared to Jast year. to be 
spent on making the P01ice force more 
efficient. ThIS IS bow they propose to 
control the law and order situation ia 
Punjab. It i5 quIte right. The foremost 
duty of a civilised Government is to 
tackle tbe law and order situation. But 
Police force will not be sufficient to tactle 
tbe law and order situation In P~ab_ 
Unless efforts are made to understand the 
basic reasons bebind the disturbed law 
and order. this problem cannot be taCkled. 
The Governor of Punjab u ",ell as JO. 
favourite police officer, Shri Ribeiro is 
also of the opinion that Pwajab Proble. 
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is a political problem. You may Dot 
'believe my words, but you will bave to 
keep (aitb in tbose people wbom you 
have posted there witb bi,b bope!. You 
think you caD solve tbe PUDjab problem 
by relyiDg 00 Police F ~rcc but In my 
view it Is Dothinl but day dreamiDI. You 
.hould Jearn a lesson (rom yoor previous 
experiences. You bave armed yours,1f 
-with aU luch powers through this House. 
which were required to solve Punjab 
'probJem, so much so tbat you dismissed 
tbe Government clected by tbe people on 
the ground tbat It was incapable to tactic 

. tbe problem of terrorism. After tbis, 
President's rule was imposed. All of us 
bave aeen its results. The number of 
people killed during the President'S rule 
Is mucb hilber thaD tbat ki.led at any 
time in tbe past. But you did Dot SlOP 
at tbat. You acquIred the power to 
impose emergency. We as well as you 
are weI) aware of the results of imposing 
emerg:ncy and we bave bad enough dis-
cussion on it yesterday. You will have 
to find tbe solution to the problem if you 
want to see development and peace tbere. 
In order to solve the problem. you will 
have to win public support primarily. 
You cannot solve any problem without 
public support. Your appeals to tbe 
public for support bave evoked a poor 
response. You will have to take certain 
Iteps which may attract and inspire the 
people and convince them tbat you are tbeir 
partners in distress in the real sense. As 
long as you go on killing the innocent 
people in fake encounters in the name of 
tenorlsts or keep tbem in prisons without 
framing any charges or use draconian 
Jaw., Punjab problem will not be solved. 
You cannot win public support in this 
manner. If you were really Willing to 
find a solution to Punjab problem...athe 
issue which has already been discussed 
"vera) times - you would bave held 
di,cUllioDS wltb the representatives of all 
political partica and tbe SOCIal workers to 
form a general opinion. on the basis of 
whtch you sbou'd bave disculled thOle 
propolals witb the reprclentat.ves of the 
"lriou5 factions or AkaJi Dal and the 
extremllt groups to find a pOlslble 
IOJut;on. You will say tbat the JaData 
Party did not co-operate Insplte of your 

appeaL In this very HOUle. on a prevlou! 
occasioD, tbe Home Minister, Shrl Buta 
Singb had accused the Janata Party for 
adopCinl Don-cooperative attitude. 
Yesterday also, he repeated hiS earber 
char,el alainst Shri Chandra Sbekhar. 
The 81st of this allegation was tbat Sbri 
Cbandra Sbekhar bas beld calks witb the 
traitors. I would like to remind that when 
Cbandra Shekhar .aid in 1984 tbat 
Operation Bluestar was not justified and 
lhat the situation should bave been 
defused tbrough talks, he was branded as 
BhindranwaJe of Ballia. You aceu.ed 
him alaln and called bim by the same 
name when he sugested to keep Anandpur 
Saheb Resolution in mind at fhe time of 
discullionl. You tried to cbeat Ibe rublic 
by calling him Bb:ndranwale. But at the 
time of talks with Shri Longowal, you 
save adequate Importance to Anandpur 
Saheb Resolution. I am not against 
ncgotiat!ons. but If you had any morality. 
you Ibould have feU sorry and accepted 
tbe fact tbat you cbraled tbe public to 
fetcb vote~. But the fullOg part} has DO 
relation wltb morality \\<hatsoever. 

Tbe prevailing situation in Punjab 
indicates tbat barring a bandful of persODS 
tbe people in the State are close to one 
anotber baving tied with tbe bonds of 
fraternity. bave social Interaction witb 
..aDd close ramily relauons in each otbers 
community. Did the Government ever 
try to (lolve the Punjab problem on 
fraternal relations' basis or did they ever 
try to make use of the influence of tbo 
above relations to solve the problem in 
the State? They did not do anytblDl. Jf 
tbey bave done anylbinl of tbe sort. ,be 
boo. Minilter sbould clanfy tbe aame in 
bls reply. 

The Government IS not as much 
concerned to solve tbe Punjab problem 
as tbey are concerned aboul tbe Congress 
Party riding to power in tbe Stale. They 
are playing witb fire and In thiS process 
batcblDI a conspiracy '0 diVIde the Dation. 
They have little Will to preserve the uni.y 
and tbe iDte,rity or tbe couDtry. Let 
PUDjab 10 '0 bell, let tbe country b. 
divided. but tbeir Government ahould 
come to power. Thll Is what tbey waDr. 
Had tbey beeD concerned about the uaity 
aDd tbe iDCelliay of the DatioD, tbey 
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would have tried to ensure that tbe 
people do not loss beart come what may. 
If the people of Punjab 10le beart DO 
power on eartb can save the country. 
Whatever measure. the Government bas 
'0 far taken to solve the Punjab taDlle 
bave not been taken in tbe riaht direction 
and witb good iotention. The .teps so 
far taken by the Government were aimed 
at retaining their Government in power 
in the State, no matter wbether tbe Punjab 
problem wal solved or not by tbese 
measures. I would like to live an example 
before you. 

Tbere is a Congress leader in tbat 
State wbose name I do Dot want to reveal. 
I too have higb rellards for him. I am 
bappy tbat Dow-a-days be is very active 
in tbe State. But wbat was be three 
years ago 1 He being a terroriat. tbe 
Governm~nt apprebended bim In Manila 
after spending lakbs of rupees. Today. 
be is occupying the bigbest seat of Akal 
Takbat. If tbe Government delcrlbes 
somebody as a terrorist and puts bim 
bohind the bars and declares another 
person as a moderate at its sweet will, 
luch tactics cannot work for long. Today 
the Government says that Sbra Badal is 
Dot a moderafe. I would Uke to know if 
Sbri Badal has connivance with ,be 
terrorist 10 Punjab? Tbe Government is 
not wor~iog 10 tbe rigl1t spirit. It is not 
clean. 

The Government bas now adopted a 
ncw procedure for inoingliccncos there 
wbicb does Dot discriminate betwoen a 
terrorist and a moderate. Tberofore. I 
demand from the Government to atop 
issuing Hcences fortbwitb. Now tbere iseo 
doubt aboot tbe fact tbat the solution to 
PUnjab problem il beyond tbeir capability. 
If we 10 deep into tbe Punjab problem,ooe 
tbing will be clear tb'lt tbe GovornmoDt is 
tbe root cause of all tbese troubles. So 
Jonl al the prescnt OovcrnlDentis ia in 
power, there canDot be any solution to 
Punjab problem. Witb tbese words. I 
oppose the Punjab Budaet and conclude. 

MR. CHAlRMAN: Sbrimati Sukb· 
"EaV. 

SHRI RAJ KU\fAR llAI (Gbost) : 
Mr. Cbairman, Sir, will you allow me a 
little time to speak on tbe Punjab 

- Bu"'.t. . 

MR. CHAIRMAN: 
bUDS Kaur. 

Sbramati Sukh-

SHRI RAJ KUMAR RAI : 
Cbalrman. Sir. I am addressing 
Please look at me al.o. 

Mr. 
YOU. 

MR. CHAIRMAN When your 
name comes, you too will certainly be 
liven time. 

SHRI RAJ KUMAR RAt: Please do 
not insist 00 the name. If you a)low me. 
I shaH express my views within two 
minute.. Please provide me time. You 
are empowered to do that. You are 
sitting on tbis Chair baving come from 
the Panel. You arc autborised to allow 
anybody to speak as you wish, 

MR. CHAIRMAN: I am DOt 10iDl 
to use tbat discretion in your favour right 
DOW. Please resume your seat. You 
bave made your submission. Now you 
sit down, please. 

SHRI RAJ KUMAR RAI: I would 
like to place a fe\\ suggestions with re .... d 
to Punjab Budget belore tbe Ho~. I 
r request you to allow me. 

MR. CHAIRMAN : I have got tho 
discretIon. But 1 am not going to use 
tbe same rigbt now. I bave beard your 
request. Nothinl will go on record ...•.• 

(lntnrllptions) •• 

MR. CHAIRMAN : I have beard 
your request. It Mil be considued. Now 
you may resume your seat. 

(lnurruplions)· • 

I have heard your request. Now you 
may please sit down. 

(Interruptions) 

..Net noor404. 
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MR. CHAIRMAN: You alk your 
whip to aive your name. I am not using 
my discretion in .your favour. I called the 
name of Shlimati SUl..bbuns Kaur and she 
i. on her legs. 

(Interruptions) 

MR. CHAIRMAN 
of yours ia not lood. 

This method 

SHRI RAJ KUMAR RAt : Mr. 
Chairman. Sir. what wrong '1 did I 
commit. for wbicb I am nC'~ being given 
two minutes to speak? I have to speak 
on a number of good tbings on Punjab. 
Therefore. I may please be given a little 
time to speak. (Interruptions) 

MR. CHAIRMAN: Please sit down. 
Sbrimati Sukbbuns Kaur is on ber legs. 

( Interruptions) 

MR. CHAIRMAN: You "ill not be 
liven time to speak if you continue 10 
bebave like this. 

SHRI RAJ KUMAR RAI: You do 
laave a right to review tbe decision as long 
a, you are in tb~ Cbalr, Sir. 

MR. CHAIRMAN: Tbis is oot the 
way. Please tate your seat. I have said 
I am not using my d'lCretion in your 
favour. This is not the way. 

SHRI RAJ KUMAR RAJ: Can't you 
review your decision, Sir. 

MR. CHAIRMAN: Please sit down. 
I alked Mrs. Kaur to speak. 

SHRUMATI SUKHBUNS KAUR 
(Gurdaspur): Mr. Cbalrman, Sir, I rise 
to support the Punjab Budget being pre-
" .. ated bere today. Unfortunately all tbe 
.peaker. from oppositIon spoke Dotbin, 
about Punjab. I tbink. since tbey did not 
pt a chance yesterday, quito rigbtly they 
an ,poke on tbe S9tb AmendmoDt. Eacb 
of the Opposition members laid tbat we 
.av. DO moral dabt to pre lent the BodJOt 
Ilere. I would Ute to remiDd tbe HoulC Us,' elections were held In Punjab aDd tho 

Akali Da. got 73 seats. whicb probablY 
they oever 80t t cfore and I do Dot think 
they wiU aaain get in future. They got 73 
seats. But wbat IS the result? Instead of 
(ultilfiog the promises given to the people 
who had voted for tbem, tbey fought am-
ong themselves. Not only Sikhs. but peo-
ple from other communities too voted for 
tbem. Otbel wise tbey would not bave 
got 73 soats They betrayed tbe people 
who had put tbeir trust in the 
Akali leadership. people who 
had out tbeir lives in the bands 
of the Akali leadt"rship aod people who 
had put tbe future of th".r children 
In the hands of the At...ali leadership. 
Instead of futfilling the promises given to 
the people the)' started fightirg among 
themseh'es and as a result there was a 
split in the party. As (igbfly pOinted out 
by my bon. Colleague, much agaJnst tbe 
interests of our party and in the interest 
of tbe State, we supported them for long. 
But ultImately, we found tbat they had no 
wlB to survive and serve the people. There-
fore, President's rule was imposed in tbe 
Slate of Punjab. And as a result of tbat, 
tbe Budget of Punjab is preseoted here 
today and J support it. 

Sir. I do not want to take mucb time 
of the House. I have only three polnll 
whlcb I would like to bring to your 
notice. 

The most importaDt thing that a Slate 
needs 'or sny development is power. Our 
po\\'er demand has been ra.liog by IS per 
cent every year. Tbere are scme on-goinl 
projects in our State. One of the members 
from the Opposition has asked about tbeir 
preseDt position. They are beine comple-
ted and we are hopeful that botb the Ropar 
Thermal Plant Stage II and the Mukerian 
Hydro Project will be commjslioned very 
loon. In fact, work has been dono In a 
record time and for tbll the credit gocs to 
the officers and work era of tho Punjab 
GoverDment. 

Secondly, we do not bave mucb of 
hydro-resources beyond wbat we are a'· 
ready oxecuting. We do Dot have coal 
eitber and it has to be broulbt from a 
very long distanco. Tborefore, Ivory 
stroD"Y endorse the view of my coJJca,DO 
Shri Bbatia that wo sbould bo liveD a 
Duclear power plant. Tho e)lCOM or aboald 
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I lay the thinl tbat ia laid to us again and 
a.aio that it cannot be slven to Punjab be. 
caulo it is a border State. Today with mod-
ern weapons. no Srate is a border State or 
faraway State. We sbould, lieeping in view 
tbe conditions io Puojab, tbe needs of 
Punjab, be jivon a Ducicar power plant. 
And allO al Mr. Bhatia has seid U. P. 
and Rajasthan have got a Power Based 
Thermal Plant we sbould also be given a 
Gas Based Thermal Power Plant for 
Punjab. 

It should be put on record that in 
spite of the ddlicult sItuation in Punjab 
for tbe last six years, neither agriculture 
Dor industry bas suffered, In .pite of the 
fact that tbe eondition-: are disturbed, the 
people of Punjab have worked very hard 
and bave tried to do everything that they 
could to keep the situat:on Dormal and to 
increase production. We have given our 
share of foodgrains to the Central Govern-
ment; in spite of the fact that we had un-
precedented rains and droughts, we have 
contributed our share of paddy and wheat. 
Punjab, as you know has only three pre 
cent oC tbe cultivated area of the nation, 
yet, we give forty per cent of the foodgra-
iUI to the country. Therefore, keeplDg in 
view tbis, we should be aiven special 
.ssistance we want that specIal assIstance 
.hould be given for Jand redamat-
ion because what\!ver land we have, 
"e are usins at tbe moment but you can 
belp us by giving us subsidy on Zmc Sul-
phate. Iron Sulphate, Gypsum. These are 
the tbinss that ate needed-because of 
continuous use of fertilizers-in our fields 
and with Gypsum we can a150 reclaim 
certain areas. 

Then, the water JeveJ of Punjab is 
comins down. We need special assistance 
from you for canal lining. I believe Rs. 3 
crores bas been sanctionned, but I think 
it .tJ.ould be raised to Rs. 10 crores. 

Another thinl whIch we arc told is 
that 169 districts in tbe cOUDtry have been 
Cbolen for acceletated production pro-
l1'amme. I think you can make it to 170-
include tbe border district of Gurdaspur 
alao. 

Iteprdfna iodustry, tbere i. no cA· 
oateaol7 bact."", dJstriGt in tbo St ••• 

Out of 118 block.. 66 blocks are no in. 
dusury blocks and we want that in order 
to revive indu.;triaJ economy of the State, 
the entire State should be declared as 'A' 
category back'}. srd State and we should 
get the fa~Jhues thaI are bemg liven to the 
b;ock ..... ard arc~, 1 kc Jammu and Kaibmir 
or our neighbC'oring State HImachal Prad-
e3b. We should also get those facilitiea. 

You notice that there bas been a 
downward trand of CentraJ Assistance 
in the industria! sector an~ Central pro-
jects. The Central investment in Punjab 
has corne down from 2 per e.nt in 1978-19 
to 1.05 per cent In 1985-86. This should 
be revised and we should get more Central 
Sector Projects. 

As has been t;aid before we do have 
very small scale tndustrics But tbat Is not 
good enough. The State Government Is 
trymg to promote large scale mdustrias but 
the C~ntre should aivc us three thiDII 
which arc very important. 

(1) Petro-ChemJcal Complex, (2) EJect. 
fonlC Sw;tching System Project and (3) a 
Video Cassette Recordins Project. These 
Will help in giving employment to our 
youth aod heJp the mdustrlal economy of 
the StatL 

There is one otber thins and that is 
tbe 4 per cont Central Sales Tax whicb is 
levied in PUDJab. It is not being levied on 
new units. But I would like to draw tbe 
attention to tbe cJnduions under which 
tbese small scale industr:es are workins fn 
the State Sector in Gurdaspur. After 60' 
clock no unit can work and some of them 
are already sick. I would request that tbe 
Central Sales Tax of four per cent should 
be abolished for at least to sick units. 

I have montioned before, we want SOlDO 
a~istance for land reclamation. about 1.2 
faith hectares are affected by ravines 
In the State and tbe Government of IocHa 
should also treat the State of Punjab In 
tbe Ravines. Reclamation scheme, wldcb 
Is being done for the other States 10 dlat 
whatever land is available we should be 
able to utiliae and help to produce moro 
food,raiD' for the COUDt1'7. 
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[Sbrimat· SukbbllQS Kaur] 
LasHy, reaardlng law aD(} order sltuat. 

ioD. more modem weapons are Deeded. I 
tlaiDk more mODe; should be liven for 
traalport-for jcepa_ cart and wbatever 
traneport tbe Police milht need 10 combat 
terrontm. 

One last request is tbat the Central 
aniatance of Rs. 6()O crores sbould be rai-
led to R.I. 1200 crores. 

[TrlUUlatsonJ 

SHRI VIJOY KUMAR YADAV 
(Malanda) : Mr. Cbalrman, Sir, I do not 
waot to speak mucb on tbe Budlet at tbis 
moment. But I would certainly like to 
offer lome suggestions on tbe Punjab pro-
blem. Never before in tbe blstory of the 
Parliament bas such a long discussion 
tateo place on aDY subject than 00 
Puajab. But despite aU tbesc dIscussions, 
the Punjab problem cootinue to elude so. 
lution. Tbe peopie of the country arc very 
mucb concerned about Punjab. First of 
all I would like to make some auuestions 
and tbereafter 1 shall express my views on 
tbia issue. 

Try to idenllfy and J.oJate tbose 
MCCCSSioaists and terrori.ts who are being 
provided aid aod leaderlbip by the imper-
taUst and anti-national forcea. 

Strivc to unite tbe forces which want 
Dational uoity and communal harmony 
aacl brin, more and more people from 
PuQjab in the maioatream to counter dis· 
ruptive forces. 

Fiod out effective Ulusures to cbeck' 
WlUDI' and misUie 01 pJaces 01 worship 
all4 en$ure people'l co-operation in tbis 
ee4eavour. 

a..I .... aU innocent people from am-
0Dl tbe Jodbpur dorenu •. Puni.b tbe cui-
pritt (oun4.uilty in 1984 riots. Reestablisb 
aad reb.billtale 00 Immediate basil tbe 
Yictlml of tbese riots wbo suffered 1011 and 
w.re readered homeles,. 

StreDa6eD the J." aad order machia. 
., to cbtck kilt ... '" twrori.... AIIo 

cbeck corruption and excesses 
committed by security forces. 

beiDl 

It is very necc!Jsary to dJfferentiate 
between tboae wbo arc actually terrorilts 
io more (han one sense and tbose youths 
who bave been misguided as a matter of 
senlimellt after baviog been influenced by 
terroriat propalanda.· 

The Government wi)) have to admit 
that tbe Punjab problem is not 
the problem of any particular 
party. The Government sbould find out 
a solution at tbe national level by callioa 
an all party meeting in respect of looa-
standing territorial and river water dispu-
tes. It should bold discussions on Sark-
aria Commjssion Report at the national 
level and take early and positive steps to 
prOVide more powers and additional finan-
cial resources to the Stares. 

MR. Cbairman, Sir, I do not think 
tbat tbe Conlress people are not concer-
ned about Punjab probJem. They are 
also concerned. But it will be tbe biggest 
fony on the part of the ruling party to 
think tbat it is only tbey who are con~er­

ned about the Punjab problem. All tbo3e 
forces wbo want to see India united, who 
stand for maintaininl comm1InaJ harmony 
in the country and are agaiast terroribt 
and disruptive forcea are very much con. 
cerned about it. These forces are ready 
for a scrifice, how.;oever bil it may be, 
to save Punjab, m;,intain peace in the 
State and to avoid diainteeration of tbe 
country. 10 Punjab the Leftist Partiea. 
especially CPI aDd CPI(M) are 'trivinl 
bard to restore normalcy in the State and 
this is tbe reason wby tbey are increasinaly 
becomlna target of extremists attacks. 
Maay members of tbese Parties bave been 
killed and yesterday also a leader of my 
Party was killed in Punjab. Whar is the 
attilude of tbe Government towards 
an this ? Government beUevel tbat 
it is only they wbo arc competent to solve 
,bi. problem but we feel that tbe problem 
ia not beina rClolved deliberately becaUlc 
It II ia tbe Interest or tbe ruling part,. 
In solvfo, lucb probleml, Government 
.VCl hipest priority to tbe iDtere". of 
Itt own Part, and does DOt care much 
Moat tIM ~.tItI of tbe cOUDtey. Wlaat 
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kind of attitude is Government adopting 
now-a days? Government bal enacted 
"verat Jaws to combat terrorism. Perbaps 
in no other Parliament of tbe w011d bave 
10 many laws been enacted on any .inlle 
istuc tban on tho Punjab problem. 
probably on no other issue, Government 
has received such unconditional support 
of this August House, has as been in 
tbe clle of strengtbening tbe Government 
on tbe Punjab issue. Government bas not 
been able to resolve the issue 
Ibougb full SUppor' has been extended to 
it. I remember, the present Prime Minister 
had lIone on record tbree days before tbe 
Operation Bluestar to say that Bhindran-
wale was a great saint, but two three 
days after this atat.:men'. the Operation 
Bluestar was ordered. This Is a faC't and 
I am not speaking against the Congress 
Party. Government has not learnt any 
lesson from its past experiences and tbe 
steps it bas taken to resolve tbe Punjab 
problem which enjoys the support of fore-
ign and extremist forces. Government 
wllJ never be able to find a solution to the 
Punjab p, ublem by bobnolebmg with 
tbem. Government is foJlowlOg the same 
old po'icy in Punjab. Is tbe Government 
conscious about tbe consequences of 
belping Jasbir Singh in lecur!ng the higb-
est position ? 

In Punjab, a sys tematic campaign is 
aoing on, in ..... bich tbe members of the 
Congress Part,)' arc also talmg part. 
Other moderate forces wbo were coming 
into the mainSlfl am ba \'0 receivod a set 
back due to tbe policies of (he Govern-
ment. The moraYe of ;aw and order 
enforcelns agencies has also gone down. 
Government i oj happy and so is a sectIon 
of tbe C('ngress Party that AkaJi-Dal has 
been rendered Irrelevant aod In!18nificant 
In Punjab, but by cooperating with rhe 
extremists and helping tbem occupy b:gb 
posi:ions the rUlina party has itself become 
Irrtlevaot tbere. Government i8 not takin, 
note of those failures in Punjab. As loogas 
the Government does not seek tbe cooper-
atioD of the public, as 10Dl as i, does 
not consider It to be a national issue aDd 
iDstead workl witb tbe motive of capitalis-
iDa OD It in tbe Dext elections, solurion IS 
cftf6cult to evolve. 

Tbe problem beforo tile Government 
i. a nationa J problem and the wbole oatin 
il suffer in, on account of it, because tbe 
unity of tbe country is at stake. Tbis is 
the reason why such (orcel are continue-
usly on tbe rise in Punjab. In tbe recent 
incident in Puojab the Sikb. said. "we will 
not leperate from Hindus, even at the con 
of ODr lives .• , This is tbe positive faaOl 
there. Extremism is tbere in Punjab bat 
It i~ tbe negative factor not tbe positlv. 
factor. The positive factor is tbat majo-
rtty of tbe people in Punjab arc apiDit 
extremism and ready to Jay down tbeir 
Uves to counter it but the Government ia 
not making USte of it. It is instead tbink-
Ina of imposing emergency in Punjab and 
wants to deploy Army to face tbe chaUco .. 
poled by extremists. Government will 
not be abJe to solve tbe Punjab problem 
by terrorisina the people througb deploy-
ment of Army in the State. I do Dot 
tblnk Government wiIJ achieve IUCCeli 
througb lbese measores. Tberefore. 
Government is reqocsted to cban,e itl 
strategy. if it wants to find a solutioD to 
the Punjab problem. SolutloD Is sure to 
emerge and emerge it will through the 
right course. 

[English.: 

MR. CHAIRMAN 
Chand Parasbar. 

[Translation) 

Prof. Nanm 

SHRI RAJ KUMAR RAI (GbOli): 
Me. Cbalrman, Sir. p)euo pay aetention to 
me also. Give me two minutes. 

MR. CHAIRMAN: Please take your 
seat. 

( lnluruptioas)·· 

[..English] 

MR. CHAIRMAN: NOlhiDl,oe, on 
record. 

[Trf!Rslalionj 

SHRI RAJ KUMAR RAI: I Will say 
oDly 100d tbinas_ I will not say aaythiaa 
.,ainst tbe Cba'c. 

··Not recorded. 
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MR. CHAIRMAN: The hon. Member 
shou1d ask his Party to send his name. 

SHRI RAJ KUMAR RAI: You aJso 
belong to my Party. 

MR. CHAIRMAN: When I alB 
occupying the Chair, I do not belong to 
any party. 

SHR.I RAJ KUMAR RAI : Your heart 
is with us. Give me two minutes. I 
shall be higbly srate{ul. 

MR. CHAIRMAN: Ple-ase sit down. 
(Interruptions) 

16.15 bOUfS 

[EIIglish] 

PROF. NARAIN CHAND PARA-
SHAR (Hemirpul): Mr. Chairman. I 
supp.;:,rt the Bueget for Punjab presented 
by tbe bon. Fmance Mimster to the 
House. The va:-ious provls.ons which 
have been ma('e are quire en:ouraging. 
and it shows tbe Cen!ro' Government'S 
commitment for help·ng the: economi~ life 
in Punjab. Tbe Centra) Government 
have gone out of their way to SUPPjrt and 
aive financial assistance also to Punjab. 

The annual Pian for the year 1988-89 
bas been put at Rs. 700 crores and though 
the central share of assistance was 
only Rs. 4 .50 crores, yet tbe Certral 
Government has gone (lut of its way to 
provide Rs. 650 <I ores as spe~,al assistance 
to the State. ThIs is a token of the 
leriou.neu of tbe GO\ emment of IndIa's 
commitment to improve the ccon .Jrnic con-
ditions in Punjab and to b~lp tbe State of 
Punjab. It is, as }OU can see, more tban 
ten times of what tbe State IS gettina in 
tbe normal course Rs 41.S() crores and 
special assistance of RI. 650 crores. This 
is the amount that bas heen given and we 
welcome it. btcause Punjab needs it. 

I would onty point out that Puojab bag 
lot tbe attention of the nation. It would 
have been quite okay bad:'tbe Assembly 
been in existence and tbe budget would 
have been dIscussed for ten days. We 
arc bere DOW disposing of tbis dlscuSiion 

within two or three hours at tbe moat. 
This is how democracy at the Ir8!S-root. 
benefits the people. Because of the COD-
ditjons tbere, It is not possible for the 
Assemb1y to function and thorofore 
Parliament is obliged to do Its duty tow-
ards Punjab. 

Since my State i. also quite clole to 
Punjab so most of tbe problems 8re quite 
common and I had written to tbe bono., 
uiabJe Governor of Punjab for certain 
specific thlDgs to be done. Tbere are 
some areas of Himacbal which wele part. 
Punjab earlier. Tbero are many link 
roads which require to be completed. or 
buUt. and peopJe are at tbe bands of tbo 
Punjab State. 'But it il most unfortunate 
that the administration of Punjab Govern-
ment has been neglecting these portions, 
whereas bridges have como up 
on the Himachal side, on tho 
Punjab side they have been neglected. 
I would particularly refer to a road which 
goes from Punjab to Himachal, actually 
from Hoshiarpur to Unna. which was at 
one time part of Pun5ab. On tbe Hima-
chal SIde all the roads arc metalled aad 
all the bridges are complete. If you 10 
to Punjab side, even Jooking at the border 
you can come to know that it is Punjab, 
b"cau!"e tbere is neither any bridge nor 
there is 8ny metal road. Tb6refore, wbat 
we want is that special attention should 
be paid to those areas which are bordering 
Himachal because Himachal and Punjab 
are quite close to eacb otber and tbey are 
partners in economic progress. Any 
neglect towards those areas of Punjab 
which are on the border of Himachal 
would not be good for the development of 
Punjab as will. 

I wauld plead tbat the hill districts of 
Punjab or the hilly blocks-now that tbo 
CentraJ Government bas adopted a for-
mula of 500 menes hilb as tho criterioa 
for recognisina an area as a billy area-
Dbarkalam block and parts of Ibaapur 
Tehsil and part o( the Kandl area. tho 
entire area from Hosbiarpur to Ropar 
district etc., tbey should be broulbt UDder 
that programme and central .. ,iltancc for 
tbe bill area dovelopment proarammo 
should be given to tboae are81. It i. Dot 
tbeir fault tbat they are 110t il1 Hlmacbal 
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but they are in Punjab. Bu·t tbere are so 
many othet areas. Wben in Maharashtra 
you have .elected .ome bJocks, as hilly 
blocks, when in Madhya Pradesh some 
blo~kI are recognised as billy blocks, wby 
are you not doing justice to the hili' 
blocks of Himachal Pradesh bordering on 
puDjab 1 Tbose people bave a general 
crlevance that tbeir needs arc not being. 
looked into, 

I will plead for better deal for 
teachers, Thougb Ibe budget bas given a 
lood provision, about RI. 18 crores etc., 
bave been given and for rural areas Rs. 11 
crores are given. I bave secn from the 
various figures which have been submitted 
to the House, but I would plead tbat 
Punjab at one time was a leading State in 
tbe field of Education and we are proud 
of tbe fact tbat tbe first Icbool for 
women's education in Nortb India was 
started at a Village called Hariana in 
Hoshiarpur district. Hosblarpur was one 
of tbe 1eadIDS dlstrlcts in tbe field of 
education. So, I would plead that the 
private schools and tbe private colleges 
require a,sistance from tbe Government 
on a massive scale and tbe students are 
suffering on account of the disturbed con .. 
dillon. Tberefore tbe students should not 
be made to sutTer simply because tbere is 
some Jaw and order problem lD Punjab. 
Some Universities and some Colleges 
which are there bave to be closed very 
frequently. I request tbat special security 
arrangements should be done immediately 
to see that tbe educational institutions in 
the State are not allowed to suff,r on this 
scoro and the field of Education should 
not be allowed to be a victtm of tbis 
dIsturbed slt\1ation. 

Similarly, I plead for proper security 
arrangements to tbe running trains and 
banks. It bal been reported frequently 
tbat the terroris!s attack tbe banks, 
eapecialJy tbe bia dacoity in Talwara. Five 
persons of tbe Puojab National bank were 
killed recently. Some trainl stilJ remain 
'uap,oded because the PUnjab Govern-
Ibln. Is unable to provide proper .socurity. 
I would pJead witb tbe Central Govern-
!bcnt to provide tb~ necessary assiltance, 
lIlay be for PoUce, may be for para 
-ill tar, rOreet, to tba' tbe normal lifo i .. 

Punjab is not disturbed. It wUJ be a proof 
of the strengtb of the nation', couviction 
to belp Punjab and tbe normal life of the 
people there is al10wed to proceed and 
Bourh h ;naplte of the activities of the 
extremists. 

If we are able to sbow to the nation 
that tbe nation Is generous to Punjab and. 
it can look after all tbe problema of 
Punjab, then tbe people there will be quit. 
happy. Punjab has beeD aiving a lot 10 
the central pool ID paddy and wbeat in 
spite of tbo disturbed condition and 
Punjab is one of the leadiu, States. 
Punjabi farmers, Punjabi businessmen, and 
Punjabi industrialists have not laned be-
hind and bave not discouraged and tbcy 
are keeping up tbeir morale. So, finance 
sbould not be tbe constraiut (or keepIDI 
up tbe morale of Punjab as high u 
possible. 

I tberefore plead with the Governor 
of Punjab and the Advisers, especially 
Department of Public: Works, to pay 
special attention in hnkina Kiratpur Rail-
way Station with tbe State Hjgbway by 
metal road and a]so roads buk.o, tbe 
State Higbway witb Himachal villages like 
Dabat Majar., Ropar aDd Nanpldam. In 
spite of my several letters, nothing bas 
been done so far in this regard. Kiratpur 
Railway Station is a very Important 
Station and it Is a tourist centre lor both 
Punjab and Himachal Pradesh. Therefore, 
I plead tbat Klfatpur Railway StatfOIl 
should be linked with the State Highway 
by metal road. Tbere are some roads In 
Bilaspur District of Himachal Pradesh aDd 
Ropar District of Punjab, where ene 
kilometre IS io Hlmacbal and anotber kilo-
metre is in Punjab, which bavo to be 
hoked With the State Highway. It il tbe 
Joint responsibility of botb the Punjab 
Goveroment and Himacbal Pradesh 
Government. Tberefore, these mluor 
works sbould be looked into immediately. 

I support my colJeagues Smt. SokJI .. 
buns Kaur ; Dr. G.S. Dhillou and Sbri 
R.L. Bbatia in pleadin. for generous 
auistancc to PuDjab for tbe deveJoPlDOat 
of power, promotion or tourism and in .. 
dustries. 

Tbe more you inves, in Pwajab, t. 
Itronler will be nation. 



41t ~ulljab ~ud6el, .88."·Ge,,'. • MARCH 24, 1~88 
Disc. D.G. fill Ale (Pun.) 

86-89& $upp. D.G. 
.. (PulI.),87-88 

(P.I'of. Narain Chand Parashar] 

With these words, I support the 
Budlet. 

[Translation] 

SHRt BALWANT SINGH RAMOO-
WALIA (Sabgtut) : Sir. whiff) partfcipatilll 
in tbt! debate OD Punjab Budltt tbe bOD. 
M~n baltc pleaded for ateater 6nanci. 
al assistance for Punjab in their OWft way. 
ID tlris Budget, a deficit of Ils. 245 erores 
bas been Jeft Uncovered and no new tax 
baw been levied to brid,e tbe liP, but 
thtouab tbls Budget Governtfttnt will bave 
to bring down various developmtnta' 
expenses planned for tbe rapid develop .. 
dlent of tbe State. 

Recently tbe Tribune wrote In one of 
itt articles tbat wbat is of Irave CODCefD 
ia Ibis Bud,et is that the allocation for 
Police aad Security arrangements, irri ... 
tion development and especially electricity 
wiJl bave to be curtailed. Botb Shri G. S. 
Dhitlon and the datly 'TribuDe' in its 
edition of 21st have stated that dllcrlmi-
utioa has been done against Punjab. It 
has been reported that out of Rs. 850 
crores of tbe anauaJ pJan, only Rs. 650 
crores bave been given. Later on tbe 
fiaure was put at RI. 7S0 crores. Tbere-

fore, still tbe annual pJan has been slashed 
by Rp. 100 crores. The reduction will 
directly affcct the Ropar Thermal Power 
Plant and Tbein Oam. 

.Mr. Chairman, Sir, yesterday wblle 
speaking on the Pnnjab DudaM, we prese-
Bted the vIew point of our Patty before 
tbe August House. Today I ju.t want to 
say tbat employment scenario in Punjab is 
woneninl fast. In a report, PUAjab Gove. 
rJlGIreilt has recently reported tbat lalt 
year 10267 applications were submitted in 
Bank. for 10AOS for lelf-em'Ployment. 
Government is requested to verity, as to 
how many of tbem were sanctioned JOIn. 
The loan bal -!lot been disbursed, prohabJy 
It would not be diabursed eveft durin, tile 
next two yean. Out of 10267 caM, obly 
1300-tune bela aallCCtoo .. loa8 but oveo 
in then case., the dID., W, eot yet bcea 
dlsbuned. Prom an tbis, GovelnmeDt 

caD' have a fair a'ieument of the unemp. 
loyment situation prevailiDI in tbe State. 
Similarly tbo hoc. Governor has infor. 
med tbe M. PI. recently that 74 out of 
1 Itt Development Blockl are tho Dark 
Areas, wbere 8I'oUDd water level has lon_ 
do"a by 20 feet. Is the GovccnlDCnt 
cont_mpJatial "10m. measures (or these 
Blocks? 

RtfCefttly tbe Hon Prime Mlni"er 
ataced tbat for rafsing agricultural produc. 
tioD 169 districts would be covertd under 
the actloa plan and tbe authorities have 
been a.ted to spend more in tbese di.tricts. 
Newspaper 'Ajtt' has reported and Sbri 
Parnblr haa aJso rigbtly stated tbat the 
Stale CODtributfng 70 per cent to tb. 
Centtl' Pool mUlt be Ilven more al'Si,-
taDce, but notbinl of tbl. sort bas been 
dolte tn this Budget. Simdarly. tbe far-
men of Punjab should not be dllCOu-
r8Jed. 

Mr. Cbaitman, SIr the area of cultiva-
ble laDd ill Punjab is sbrinkinl. Punjab 
is a strat.aic border Stite and there are 
several Mmtary Cantonmentl tbere wbich 
il a must tor sucb a State. There is a 
Military Cantonment in Ferozel'ure and 
now a nO\\' Cantonment ba.. come up in 
Bhatinda al.o. Similarly a canal from 
Punjab aocs to Haryana and another to 
Rajasthan wbich bave also taken away a 
Jars. area or Jand. For building urban 
atates, bll tracts of land are beinl ecqui .. 
red. So tbe scarcity of land is iocr,a-
sift,)y bein, felt in Punjab. Land acqui-
sItion potiey of tbe Government IS extor-
tioodist in Datur" Ind wiJI roiD tbe farmer. 
totany. Land ia acquired from the farmers 
at tbrowaway price and i. sold at very 
hiab prfce. Other agencies involved in it 
a." eanriDI baadtomeJy in theae tran.a-
ctioDI. GovenamODt Ihould look iato 
tbeN thin ... 

What is the position of Industries 
becomes c'.ar from the report of the 
Punjab Govtmdlent. A little wbUe ago 
Shrimati SUtbbuDI X.or ".. lIyid, thl' 
66 'Blocks cou'd be decl'at*i .s 'No Indus· 
trJ Block.'. She tut ..... Itated tbat Offly 
j per cent bf t!ret tota' tu!tiva"te arQ of 
tile ooufitl'1 as b'I PtittJWb. 
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We bave tbo dfstbiction of IOmn, tbe 
Gauntry and arc coaedbutiq 7D pe&'GCDt Df 
foodlraim to tbe Coatral Pool. But .bat 
it boinl alYOIl to tbe Ppajab by &be 
Cutre'l Mr. ChtJrman, Sit, &hrQUlh 
you I want to draw ,be attention of tile 
Houie to the fact that CODtral investment 
ill Punjab il only 3 per cent, wbereas we 
are contributiD, 70 por cent or foodar.lnl. 

Durina 1978-79, Central inv •• tment 
was 2.20 per ceot in industry etc. which 
baa now come down to 1.5 per CC11t. Aa 
llaiJ earlier, emotional and roliaious 
coosiderations arc allo involved m the 
Punjab probl.m. People of Puajab fttmly 
beheve that tbey will not let justice from 
the Centre. Tbe problem of UI1eIDplOY-
mont, towards which I want to draw your 
attention, bas aJlo reached aiaant'c pro-
portion Inllthe State. If lbe Cenlrallnvest-
ment lOCI 00 decreasinl at the present 
rate, it wiJI come to zero per cent in lbe 
next ten yt'ars and then tbe problem of 
unemployment will never be solved. I 
want to teJl you from tbe report of tbe 
Governor as to what type of treatmeDt is 
being meted out to Punjab. I want to 
mention about tbe Accelerated Rural 
Water Supply Programme. Ground water 
at deep Jevel in Punjab il of very poor 
quality and tberefore, every area in tbe 
State needs water supply system. The 
water i. telling upon the teeth and IUDIS 
of cbe people and diseases are on the 
increase. Let me just tell you what has 
been the allo:ation under tbe proaralBlDe 
I meDtioned just DOW. R.s, 2930 lakhl 
bave been given to Bibar. Rs 4615 latbs 
to Uttar Pradesh aod only Rs. 514 laths 
to Punjab ... (Interruptions) 

[En,Ush] 

PROF. N. O. RANOA (Guatur): 
What about tbe population of Punjab 1 

AN HON. MEMBER: What aboat 
tbe.area'l 

PROP. N. O. RANOA: I tbillk U. P. 
il Ibe most undeveloped Stat~o 

{TI'MSiatiolf J 
SHRI BALWANT SINOH RAMOO-

WALIA.: Natura' water in U. P. il of 

(Pun.). &7.'8 
very lood quality. It i. all rilht, R.an-
pjt bas expreued bi •• ood view.. I want 
to place a very aerioua issue berore you. 
The expendature of tbe Punjab AuembJ; 
bal beeo broupt under Geoeral AdminU-
tration head in the Bud,et-proposal •• 
'Ibis il a very serious tbinl. AU lbe tbree 
wlllJl VIZ. Legislature, Judiciary and Exe-
cutIve have independent existance. Th. 
Demand. in respect of Haryana are before 
me: tbey are at No.1. Demands for 
Punjab (or lbe year 1986-87 were at No. 
1, but today they have been put under 
'be Executive head. Does tbe leaislature 
command o.l1ly this much respect io tbe 
eya of the Governor of Punjab 1 II Leai'-
lature lbouabt to be so small a tbina ? 
The ,Ex .. Speater of the Punjab Assembly 
lull written a JeUer to me. I have brou-
pt it to tho Dotice of the House on his 
behalf. Govocnment sbould correct it 
immediately. Before I conclude. I want 
to alt lome gueshons. I would like to 
know from tbe hon. Mintater: 

[Enrlishl 

What il tbe latest position of tbeia 
Dam project's completion ? 

We are told that our demand for 
electricity is increasing at tbe tat~ of 13 
per cent per aonOlD. Wby is the Contral 
sector Investment decreu1ll1 in PllOjab? 
What are its reasons? Why are you redu-
citJ, it 'I Due to rains and badstorm. 
crop bu been destroyed in Maler K.od •• 
Mabala Kalan and Barnala tehails of 
Saoarur district. Tbere is a proverb in 
our area that ,f bailstorm bitl during the 
montb of Chaitra. It is lite a volt from 
tbe blue (or the larmer. Rains and hail-
storm bave caused extensive <j, dama,e to 
the crops. What allistaoce is .. ina liven 
b, the Centre for tbis 'I Rcquest for 
settina up of a Nuclear Power PlaDt bp 
come from Punjab also, but sanction is 
heiDI inued (or othor Statct. Punjab's 
request il rejected on tho protext tbat 
PUDjab ia a border State 

[&,li$h) 

PR.OP. N. O. IlANOA : It is a bo.t 
Stale. We Ibould Dot have NQ.r Power 
ltatloa U"CO, 
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[TrtUUitltionJ 

SHR.I BALWANT SINGH RAMOO-
WALIA : The Governor talks of packaae 
plan day in and day out. We lire fed up 
with ft. Is there any packaae plan for 
the development of Punjab or is it only a 
talking point '1 We bave been bearing 
about it for the last eigbt montbs. The 
PuDjab problem is a national problem for 
Para Military Forces. Para Military 
Forces which bave been sent to Punjab 
number about 400 companies and RI. 120 
crores are being spent on tbem. Is the 
Central Government prepared to sbare 
tbis expenditure considering it to be a 
aational probJem or should we take it to 
'he a permanant refusal? Eighth Five 
Year Plan allocation sbould be raised by 
Its. 330 crores as coft]pared to tbe Seventb 
PlYe Year Plan. Are you doing so? Is 
It cornet that bus fares aod electricity 
tariff are aoing to be IOcreased in the 
State"l You bave a good smile but it 
will aive us notbing. Give us something. 
What are you doing for the development 
of our State? I reiterate tbe demand 
made by Shri Parashar and would like to 
know wbether there is any scheme to treat 
ltandi area of Punjab as hiBy area '1 As 
uked by sister Sukhbans Kaur also, is 
there any proposal to sanction industries 
baled on PeUo-Chemicals,electronic SWitch, 
video casette etc. in the industrial sector '1 
Proposals in respect of Doraba Thermal 
Power Plant. Shahpur Kandi Power Plant, 
Dburi Thermal Power Plant are already 
pondiDl with tbe Centre. I want to know, 
whether anyone of them ia being appro-
ved after givina doe consideration '1 Since 
tbe Bodget for Punjab does not include 
aaythina like that, I oppose it. 

SHR.I SBAMINDER SINGH (FarJd-
tot) : Mr. Chairman. Sir, prior to m~, 
llIrl Dhillon, Sbri Bhatia and my sister 
'rom Punjab expressed their views on the 
Punjab Budaet from the Government side 
ad aid that they were onJy re(orrln, to 
tbo debate tbat took place in tbo House a 
day before. Yesterday also, we dilCusaed 
Panjab aDd today'. discussion Is also OD 
Pa.jab What tbey said was correct. Yea-
~.y, Punjab 1'181 made the acapC80at to 
tbrult upon tho policy which tbe Con ... eas 
(I) bad chalked out w.ell in advaD4:o. The 
b9a41e of papen prClODted by tbe hOD, 

Minister today, carries nothing for Punjab. 
He is giving tbe min -mum to Punjab. I 
want to tell tbe hon. MiDister tbrouah you 
that tho subject on which we are lpeakina 
in this House today-Punjab Budaet-
sbould bave been in fact discussed in tbe 
Punjab Assembly. Our sister said tbat 
tbouah we poUed 13 per cent of votes In 
Punjab. yet we could not continue in 
Power. I want to remind my sister tbat 
as long as the ruling party in tbe Centre 
continues to take recourse to manipula-
tion and stunts to remain in power. which 
i. the case now.a.days, notbing is possible, 
leave aside Punjab. They got votn from 
the people by making falle promises and 
tbey are JD power today. As long as the 
prescnt Government continues to rule at 
the Centre, no State Government. whetber 
it is Haryana, Punjab or Andlrra Pradesh. 
can last for long, no matter if it works for 
tbe development of tbe State or is duly 
elocted by tbe people tbere. People voto 
for tbem b:cause they are swayed by their 
misleading propaganda, but once tbey 
realise tbeir mistake. tbey repent. You 
can see the examples of Bangal and Har-
yana wbere tbe people have discarded 
tbem. In lucb cases, they thrust upon 
their rule through their Governors al bas 
been the case r(.cently in Punjab. 

I want to tell the Government that if 
it wants to remalD in power, it may do 
so, but wbat happened yesterday clearly 

• iDdicates towards their intentions. Tbeir 
intention is not clear. The Government 
brought a Bill in tbe HOUle to extend 
Governor rule in Punjab not oBly for one 
year but for a further period of two years. 
It makes their intention very clear. 
Tbougb bJg promise. are made in regard 
to PuqJab, but notbing Is beiDa done 
there. ]n tbis cODnection I want to draw 
tbe attentIon of all tbe Members speciaJly 
tbose representing Punjab. towarda tbe 
fact tbat I bave been bearing for tbe last 
one and balf or two years tbat PEPSI 
Plant would be sot up In Punjab and it 
would be a boon for tbo larmers there. 
But it appears tbat after sottin, unction 
Double Cola PJaDt baa been set up in 
lomo otber State. Perhaps the OoYern-
ment do not want to alve aaytbjn, to tbe 

.Iarmer. or Punjab. Ie thll is not tbo "10. 
then wh, II it not bein. sanctioned ., Why 
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are tile farmen of PuDjab bein, deprived 
of its benefits? We are thankful to you 
lor alvin. sanction (or leUinl up a factory 
In Ieapurtbala, but tbe bon. Minister 
abould ~ aware of tbe fact tbat a single 
"ctory J, not sufficient for Punjab. We 
know tbat tbe Government !Jave not 
sanctioned any blS project for Andbra 
Pradesb since tbe oppotition Government 
came to power tbere. Similarly your 
attitude towards West BeDsal bas also 
beeD De.leclful and DOW tbe lame attitude 
is beiDI adopted in regard to Punjab also. 
(bell rinls) Mr. Cbalrman, I am talking 
about Punjab, please do not ring tbe bell 
I will lay whatever I want to say. 

MR. CHAIRMAN: Please hurry up, 
your time is over. 

SHRI SHAMINDER SINGH: Wbo 
would speak about Punjab, excepting us ? 
I!verybody bas already expressed bis 
view.. Now we sbould also be gi\ICn a 
chaDce. 

MR. CHAIRMAN: You have 
already been liven sufficient time. You 
al'e to ,et time as per Its allotment. 
Bosides you, tbere 'arc many olber. wbo 
represent PUDjab. 

SHRI SHAMINDBR SINGH: They 
ue six in a Dumber whereas we are 
,even. 

MR. CHAIRMAN: For everytbiDg 
time i. allotted. Your tim" IS over 
accordina to the rule. Now you conclude 
witbin two minutes. 

SHRI SHAMINDBR SINGH: Tbe 
Bud,et of PuDjab was stated to be of RI. 
758 croros just DOW. Perhaps RamoowlJia 
.11 wrona. It is Rs. iOO crotes aDd we 
.Int tbat tbis amouDt should be increa-
Md. Mr. DhiOon stated just DOW that 21 
per eeDt of cotton produced iD tbe 
countr, comes from Punjab, wbile tbe 
percent .. e of tbe cloth beiD, produced 
tllere is just 3, per cent. I demand 
tllat Textile milia aDd ODe o( the alro-
baaed industries should be "\ up in 
PulQab. Yoa bow very well. that for 
....... tb ... ~Ddustri .. water and power 

are weded.' In reaard to distribution 01 
water, a dispute with RajasthaD aDd 
Haryana is still goinl 00. I urae YQU to 
provide Rs. 500-700 erore'S for tbe Thein 
Dam as a lpecial case 10 tbat tbe dispute 
of water among three states mipt be 
solved and water ahortage could allo be 
overcome. 

Another most important thiD, which I 
waDt to say il tbat the water course be 
streDgtbened. Of Jate the World BaDk has 
withdrawn his helpiDg baDd from this 
project. So, neceuary asslltance should' 
be got provided to tbe Lining Department 
through IDdian BaQks. 

A wing of the State Trading Corpora. 
tioD in Delhi should be exclusively lor 
Punjab. It will promote export of com-
modities produced there. Tbe Centre 
should provide a division of STC to 
Punjab immediately. 

Mr. Chairman, Sir, I wanted to raise 
2-4 POlDts more but since you are asking 
me to conclude, I do the lame and thank 
you. 

CR. SUNDER SINGH (Phillaar) : 
Mr. Chairman, Sir, I rise to support the 
views expressed by Shrl DhiIJon aDd Sbri 
Bbatia OD the PUDjab budget. I have 
also beard the speeches of the member. 
of the opposition. I support and appre-
ciate the ideas ,expressed by them in 
regard to Punjab. I think Shnmati Sath. 
buns Kaur ji bas spokeD just for the 
second time during tbe last 8 years. Her 
speech has also been Quite impressive. 

I want to discuss the Issue of un-
employment. This problem has assumed 
an alarming proportion. Land reforms have 
not 10 tar been implemented even after 
so many years of independence. If tIaeae 
bad beeD implemented siDcere)y tbe prob-
10m of unemployment would have been 
solved aDd the peo~le would bavc not 
turned to terrorism. The rich landlords 
face DO problem in getting food but pOOl' 
landlords are unable to mate their Itoth 
ends m,ct. 

Only • small &roup of people Ia 
Punjab are matins a demand for ~ 
tan tada)' which is qulto ~ .. 
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ICb. Suader Sinabl 
.. d 1tO ODe ia the whole country supports 
'thlt demaad. 

Many industries are under the cont-
ract of the Government. A number of 
tbem has becn set up in Punjab and we 
Ihould make such efforts as may belp 
Punjab to make progreaa. I want to give 
,ou an instance. One of my brother., 
Puraa Sinah used to Jive in Punjab. 80 
per cent of the people livins there were 
ia favour of baving a talk witb Shrimati 
Gaadhi and Paodit Jawabar Lal Nebru. 
But the autborities did not allow tbem to 
do so. They were deprived of their risbt 
to apeak. But the people in Punjab are 
DOt deprived of this riaht at least. Every-
thi.. ,oes accordlna to tbe ruJe of Jaw 
tIlere. AI far as their demand is concerned, 
I think it sbould be from our side. We 
have a population of 2S crorel. Bven 
after a Ions period of ind.pendeoce. we 
ltave been uoable to achieve a proper 

, MatUl and even then we are with India. 
W. are to live and die here in India. 
.me what way. What is the slogan of 
Harijans-

Na ZalHea, Na AaaBUlD, Na Zameea 
_ Mabaa, "'rat Mata za.d .... d. 

A man who wants to set undue pOS8ellion 
wilt bave to suffer. 

[English} . 

All -expansion is life. All love is 
expaaalon. A II selfi.hnesa i. contraction. 
Love II, therefore. the o~lY law of Ufe. 

{Tr.1UhJti.n] 

Pakil&aD who want. to ctoate Khalil-
..... wall tufi'er. As far u we arc CODcer-
Md, we..,e silent. We have been IUent 
...... tMlaUIlM Gandhi on~e said that 
• Bar;'; .. would become the PresideDt of 
..... But Dovilal sa,. a Jat would 
-.ne die Prelident .Dd I believe tbat 
.... thi. weald DOt be potlible. for, 
likhs do Dot spare even Jats. Bveryone 
bowl how PraDce achieved indepeodeDco. 
TIle lIt'eacll .,.ople Mver ac&cd ID thit 
_aot tNt ...., are fi" GOW pa)'iq. for 
........ ' So IoreM ,. .... Ioa II .... r 

88-89 ~SuIP. b.G. 4:1g 
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frultrul. Mabatama Gandhi said that: 

[ Ellglislt] 

"He who lava Jives. Who il I.Jfi.h, 
is d]liDa. Therefore, love for lovo·s sate, 
because it is law of life. " 

(Trtms14tion] 

I would like to lay that tiJl there are 
temples, mosques and Gurdwaru, tbere 
can be no peace and the reUsion wi)) 10 
on exploited. 

{Enllish] 

All the temples are not the bouses of 
God. They are the inhabitation. of 
devils. 

What will be Its result? Lonl di.-
cussions are futile. we should express our 
views sincerely and talk about human 
bein... Wby do we poor people support 
tbe Conareas? I am talk.ina about Punjab. 
You all Hindus, Sikhs and MusJims .. re 
outsideR. 

"Ai Aabroo·.~ Ganga, W.h din )'aad 
1tai Jujhko. 

Utra t~,~ kinan, jab caravan IUlma,,,. 
(Dr. Iflbal) 

Where do you leek for God? Are 
not tho poor. the milerable, the 40wo. 
trodden, Gods? Worsbip them first. 

(Translation] 

I tell you ODe thiD, tbat a man wbo 
takel the l.ut from and lives the most to 
tbe IOCIcty, .taDd. ahoad of aU. 

[&,1111.] 

I do DOt beHev. in a God or reiaioQ 
wllo ClnBot wipe out the tear. Irom 
wklow'. e,'1 and wlaich oannot.bliq a 
monel" food t. till 0I'p ..... _-til. 
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I tell you tbat we would have to take 
p08lesRioD from you at wen .s from tbem 
allo. This is a fight beeaule we have 
Dot beeD able to di_t. Wbat is bappeD-
ia. in PUDjab il tbat they bave plenty to 
eat and when tbey have plenty to eat tbey 
make mischief •.•. Tbe poor do not make 
milch;efl aDd they do Dot bave eaouab to 
eat. Mabatma Gandhi had laid tbat a 
poor Har.jan would become tbo Prnidont 
01 India. I waDt to teJl tbe leado" 01 
tlUs country tbat assistanco should be 
liven to small farmers, small laboufu., 
small btmDelllBea. Only tboa aocialism 
win usber in tbis country. I teU you that 
there are three flusb system toilets in my 
boUle but tbe labourer who built them, 
have to stand in a queue of 7 or 10 
penODS to ease themselves wbereu full 
use in not beins made of tbote toilet. iD 
my bouse. Tbere is nobod, to utilise 
them. Will .ociallsm come this way? 
This type of social~m breeds teri"orism. 
We IbouJd belp tbe poor more, they 
sbould get more money aDd It .s mostly 
the poor wbo becomo Victims of terrorlSID. 
BiB people do Dot bave to suffer any 
dame •• a! • result thereof. 

I waDt to teU you tbat tbis thiD' iI 
not lOin, to be solved. till Jand r,fonDI 
are implemented. Tbe people present 
various demand.. They want thiS and 
they want tbat. But tbey sbould also aet 
money. It may bc anything Itke water 
whicb sbould be supplied to Rajastb .. 
allo. Tbe water betoogs to the whole 
country. wberever it is nceded, it Ibould 
b. made available. Don't you bave any 
RDae of Dationality? I feet tbat a leader 
wbo has DO feelinl of Dationality, is not a 
leader. Tbe poor people are suff.riD,. 
Wlten I pass tbrouab BbaSwaD D_ 
Road, I observe, people enina tbomsel'Vea 
00 tbe open drahu. I am surprised to 
thlok what type of sociah.m it fa. ladia 
is an agricultural country. It is DOt aD 
IDdustrial couotry. If laod reforms bad 
*D implemented hero, there would ban 
beeD DO terrorism. Harijlns are wanted 
aboat tbelr livelihood .•. (Intt""ptiolU) 
therefore you mu.t Implement land 
rerorma. I uDderstaDd that this wUl check 
further dcunIGdl. In addition, commodl-
tlot should be made available wherever 

tbele are Deeded, whero wafer I. Jleeded, 
it should be .made available there. 

MR. CHAIRMAN: You may COD .. 
elude DOW. 

CR. SUNDER SINGH : If tbeJ 
believe tbat tbey have bocD leDt by God, 
why do tbey not trcat these God .eat 
mea properly ? 

You talk about no.vio~DCer I ...... 
tbat, wherever tbere ia violenc.. Whtt. 
ever you may do, it will be tn rain beca .. 
people who uDdentaod tbe rod can b ... 
ri,b. by rod only .. .( InuTrllpt;tHU) AU 
Akalis have taken to yollow torbaas. Oal~ 
Sardar Dbillou bal been left witb a white 
torbaD. All the rest are USlD. yeliow 
turbans, wbether they befonl to tI. 
Congren Party or aDY otber party. 

I am a RarljaD by caste. The people 
of opposition pafty say that Harijaas 
were beiDI pampered bv tbe CODINII 
Party and wben tbey come into power. 
tbey would tell them about their place 
aDd their reservation would come to .. 
end. They talk like tbis. 

MR. CHAIRMAN: You may COD-
etude now. 

CR. SUNDER SINGH: With thea. 
words. I support tbe Budact which bu 
beon prosented. 

17.00 hra. 

SURr MOHD. MAHFOOZ ALI 
KHAN (Eta.): Mr. CbaUmu, Sir, the 
Budget for Punjab bas been preseDted ia 
tbie House wberou tbis Bud_ was to be 
preseDted in the Pnjab Leaialam. 
Assembly. It il unfortUDate for tbe 
people of Punjab tlaat tile; have Dot bcea 
liyen tbft opportuaity. 

MR. CHAIRMAN: ~, you 
may kiDdly coeclude wlthiD five IDiDat ... 

SRRI MOHO. MAHPOOZ AU 
KHAN: I tbaDk fOu. Otherwise .... 
iD)atico Is me'" to u. ~ boIoIIa .. 
a DadoDal party, bat 100 am' .. t~ 
It 's 10ur 'iDd~ 
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IShri Mohd. Mahfooz Ali Khan] 
I was saying that the Punjab Budget 

'hould bave been presented in tbe Punjab 
Assembly. but this is misfortune tbat tbe 
people tbere bave not been aJven this 
opportunity and it is being presented here 
today. What is tbe reason. wby is terro-
rism raising its bead 'I Tbis is tbe same 
Punjab where tbe land is fertile, where tbe 
people are brave and wbere many indus-
tdes exist. But how this Punjab is beinl 
destroyed. The Government is not taking 
any step in tbis connection. Tbere is ouly 
one reason for it. Since tbe Con,ress 
Party '\lost and tbe Darnala 
Government was formed in Punjab, 
the same is beinl avenged. I ask 
wby has terrorism raised its bead 'I Wbat 
is the reason for it ? ,99 per cent sons of 

. the farmers are terrorists tbere because 
there is unemployment. tbere are 00 
avenues of employment tbere. Since there 
are no avenue of employment, wbat will 
they do, they have taken to weapons and 
therefore it is all bappening tbere which 
is beyond t he control of the Govern-
ment. The Government have t(ltally 
faUed not only in Punjab. but 
also in Assam, and Sri Lanka. It bas 
failed everywhere. Whatever you may say 
in tbe House, but hsten to tbe outside 
world, what criticism is being made. You 
are in majority in th!s Hous~. Wbatever 
you want, you can say. Wbat happened 
yesterday 'I You brought forward a law 
to Impose emergency. I want to ask. 
whether you have no otbor laws, wbetber 
you have no police? You bave not been 
able to contain terrorism. We daily read 
In the newt papers tbat 5-7 killings are 
tatina place daily. But it is regretted tbat 
the Bill bas been passed but its efl'eets will 
come before us now ... (lnlerruptions) ... 
what more sbould I say. The Members 
laterrupt and tbus Unk is brokeD. Tbere-
fore I witt lay OGly that I do Dot want to 
., mucb on tbis Budget. I am not cliti-
ciana tbe Budget. The people of Punjab, 
ear brother Sbaminder Sibgh, our ex-agri-
culture MIDistor who ia leaving the House, 
taow more about Punjab. Wbatever they 
luave observed, must have been observed 
correctly. 1 do not want to say mucb, I 
081,. waat to 181 about tbo pUght of Punjab 
and allO tbe direction in whi~b tbe 
COUDtry is moYiIll. Thll p.rt of OOt 

country is moving in which dfrectjoD 'I 
Tbe Government bas failed totally. I 
would like to say only that in order to 
solve tbe unemployment problem, job. 
should be provided tbere tor wbich facto-
ries sbould be establisbed tbere. Tbe 
work relating to tho Tbein Dam and the 
Ropar Tbermal power proj~t sbould be 
undertaken. If more money is needed. It 
sbould be provided, so that electricity and 
water could be made available to the 
people. Construction or tile S.Y.L. Canal 
Is very essential, because Rajasthan and 
Punjab will get water tbrough it. Special 
attention sbould be paid towards it. 
Secondly there is no law and order. What 
more can happen there tbat a rocket bas 
been used and tbat too 01 Russian oriain 
about whom you claim that it is your 
friend. From wber: bas this rocket been 
obtained. In a country wbere rockets are 
being used now, wbat will happen to this 

.conntry ? We believe in peace and Panditji 
always pleaded lor peace. What is bap-
pening now 'I Peace bas been completely 
sbattared. A rocket has been used in 
Punjab. This problem can be solved but 
you do not want to solve It. There ia 
notbing in tbe world, there is no problem 
wblch cannot be solved. we can lolve tbis 
problem witb a common approach and 
can find a solution, the solution of Punjab 
can be found and tbere is no roason wby 
it cannot bo found. Tbero i. no such iuue 
tbat Sikhs and Hindus are separate from 
each otber. We are all brotbers. I teU 
you its solution. Tbe solution is that all 
political parties, the Badal Iroup and 
other groups which bad been kept behiod 
the bars in Jodbpur jail;, sbould also be 
associated witb talks which should be held 
jointly. A solution can be found In this 
way. I will request you tbat you mUlt 
find out a lolut.on and the luueationa 
made by me mUlt be considered. I do not 
lay anythlng about tbe Budget, tbe Bud •• t 
migbt be aU rilht and other tbi... will 
also be fine, but I am layinl about the 
law and order situation in Punjab : 

'Na Samjhoge to mit laoge, ae HiNllUt." 
walo, . 

Tumari Dasta" tak bhl na hogl •• ast."o" 
mein. 

Witb tbele .. orell, 1 coocJucJ .. 
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[Translation) 

SRRI ABDUL RASHID KABULI 
(Srinagar) : Mr. Chairman, Slr, without 
10inl'lnto details of tbe Punjab Budget, 
I support it. 

17.07 brs. 

[MR. DEPUry SPEAKER in the Chair1 

Due to deep rooted democracy in our 
country, it bas progressed much after 
gaining experience duriog the la.t 40 years 
aod In the third world we have earned a 
pJace and achieved a status, where as in 
the neighbouring couDtries. which are 
under military rule, tbere bas been no 
progress at all. It is quite sad tbat pro-
vision for Imposition of emergency in 
Punjab is beinl made. The worsening 
situation in Punjab is ~comlDg dangerous 
for tho whole of ttJo country and as I 
understand that till tbere is no Jaw and 
order and peace In Punjab the money 
being spent by the Central Government 
will go waste and it will not serve any 
purpose, I would like to submit to the 
Central Government that at this juncture, 
it has been vory neces.ary for the country 
to solve tbe Punjab problem. It appears 
to me tbat the Central Government has 
always been chang1Dll its polICY towards 
tbe Punjab problem and has oot been abJe 
to take any concrete step. For Instance, 
an accord hDd been SIgned between the 
Central Government and the AkaU Dal 
to ~olve tbe Punjab problem and some 
decisions bad also been taken under it. but 
tbe lamo bave not been implemented. 
May I know wbat are Its relSon? The 
problem of Chandiiarh bas not been 
lolved, because another capital for 
Raryana bas not yet been provided and 
tbe issue is .till pending. Without imple-
menting ttle Punjab accord honestly. 
sincerely and permanently. this problem 
cannot be solyed. Terrorists and 
exuemists are active tbere and 
are killina innocent persons. But 1 
submit that if tbe people of PUDjab bad 
not been anlry With the ct"ntre, tben they 
would have opposed the terrorists and in 
tbat case terrorism could not bave conti .. 
DUed thoro. Why most of the peopl. of 
Puajab an IlIeDt about terrorism? It is 

a fact tbat till now terrorists were active 
In towns and cities, but now tbey are 
croatin. bavoc in rural areas also. 

The Central Government must solve tbe 
problem. The people of Punjab, wbether 
they aro Muslims, Hindus or Sikhs, bave 
made great sacrifices. Tbey are very self-
respect ina people and we cannot Ignor. 
this fact We must solve this problem 
during tbe present spell or the President". 
Rule. It bas been stated by our Govern-
ment tbat they are ready to solve tbis 
problem witbin tbe Constitution of India. 

J would lake to submit that the ConI-
ress is a powerful party which is runnlna 
the Government at the Centro and also tn 
many States. But the Congress sbould 
not be too weak to come up witb a 
concrete suggestion before tbe country. 
The Central Government and the other 
parties should gIVe proposals as to how 
tbis Punjab problem can be solved within 
tbe Constitution. 

It is regretted that. we have allowed 
thc situation to worsen during tbe last fivo 
to six years. Our regional parties are very 
moderate though many tbings are said 
aaalDst them, Tbey bave carned a place 
1n their relp~ctjve states Bnd tbe people 
bave faltb in them. The AkaJi Dal bas 
been plaYlDg a bistori~l rolo in Punjab 
and it bas been tbls party wblcb has beeD 
opposing the Congress there. Wo Ciannot 
Ignore their role in Punjab. It js reglclted 
that sometimes. tbo Centre IOstaIl 
Barnala as Cbief Minister and show en 
pralso on him. After lOme time he is 
dropped and efforts are made to brinl 
Badal in bis place saYlD, tbat he is a 
moderate. But in fact, tbe situation In 
Punjab has 10 worsened that tbe moderate 
forces have become very weak tbere. They 
are unable to face terrorists tbere. I think 
that in the present 51 uation tbe weakneas 
of the Akali Dal is our weakness becauso 
if any regional party or the Akali Dal, 
Badal or Barnala become weak tben we 
too become weak as Akali Daf bas MeD 
playing a role tbere. 

I am interested in It because my State 
Jammu aDd Kaahmir and Punjab are Inter 
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dependent. If tradiag activities. tourism) 
import.export and progress of Punjab are 
bampered and it ia cut from the main-
stream of tbe country. then aU tbese cbings 
would affect Jammu and Kasbmir also. 
So,. all tbe political partiel should consider 
tbis problem jointly 10 find out a solution 
of this problem and prepare a national 
conS(nsu~ for it. 

I wlrn you tbat tbere are some COlll-
muaal "ames in tbis country wbo tolttlate 
one community against the other. Specially 
I waDt to refer to the statemeDt made by 
Bat Thackera;, in Maharashtra in wlaicll 
he tm_ened to boycott • commDDity 
socially in Bombay. It is a clear tbreat 
to a community and it is also very dan. 
gerous fQr the country. This will affeet 
the whole country. We are a democratic. 
lOCialist-secular state and it is tbe duty of 
the Centra1 Government to wipe out such 
forces There can be no compromise iD 
this matter. 

[En~/isIrJ 

SUR! M.S. GILL (Ludhiana): Mr. 
D'eputy Speaker, Sir, I am tbankful to 
you (or affording me an opportunity to 
speak on tbe budgetary pr01'Osals of 
PUnjab. My colleagues, Mr. R.L. Bhatia, 
Mr. O.S. DhilJon and otbers have aive. 
certain figures. They have also glven 
certalD proposals and demand •. I wil) be 
liViDg tboie figures and other proposall 
only at tbe cost of repetition wblcb I am 
Dot gOlOg to do. But what I feel is tbat I 
must bring, through tbi, Chair, to tbe 
Dotice of the nation the patbetic sltuation 
in which we are passing. 

Punjab State was a land of plcasure 
and plenty. It has been turned into a land 
of turmoil, turbulence and trasedy. At 
the- time of new financial year in tbis laod, 
tbat is, no Baisakhi, every bit of nature's 
creation uled to dance, including fannen, 
farmers' Ions, workers, pe.sants and atao 
shopkeepers. Tbey used to dance '8t the 
tune of tbe drum. Now tbey have been 
made to dance at tbe tUDe of deatll. Tbls 
il tbc traged, we ate ~astiDt (llro •• 
The people fa the world and cspociaJJy 

in the rest ot' Jndia are thinkiog that tbe 
rarmers of Punjab are busy in producinl 
foodarains for the empty stomacbs of the 
nation and a)so for tbe reserve stocks of 
tbe country. But actually, wberever tbey 
are roaminl in tbeir fieJds arouud the dead 
cropses of tbeir sons and tbeir progeny. 
tbey feel in the heart of tbeir hearts and 
with ,tbe tcars. railing out or tbeir eyelids, 
lilbs on tbeir lips and oxcrutiating pain in 
tbeir bo!som. tbat they arc sowing the 
tears, tbey are Browing the tears and tbey 
will reap pain aDd misery and 40tbiaa 
elte in tho ncar futur.e. Only dHkDC18 IS 
before tbem. 

I, thereror.c l appeal with folded hands 
to thi. nation Jlot to sit silent. Come out 
and do not fce this aory drama 8ny more. 
Talto out Punjab frOID tbe gory bands and 
alao frem the incompetent Sahlbs of the 
Central Government. It is the nation that 
can do. it. The. people arc beIng sandwiched 
OD the one .Ido by AK·47 gUDS and, on 
tbe other. tbey have lot the 'thirsty' guns 
of Police Raj. Wbat I am saying today is 
that it is reaUy a UBllic situation. Corrupt-
ion is rampant in the Police Department. 
People are being arreated. SomeUmes 
lome incldeDt takes place. Say. a murder 
tak .. place. 00 papers, it is sbown that 
three. peuGDa. bave committed the murder. 
But (or interroption, not three but 30 to 
SO younl men are arrested.. Tbey are kept 
in tbe in'errollation centres They are 
passed throup the interrC'lation macbine. 
They are squeezed only for one thing. that 
is tho couupt offiCIals want to sque~ze 
money out of the dry bone-marrow of 
their patem.. What do they do? Tbey 
sell the articles <'f tbeir homes. They seU 
the ornaments of their ladies and 
children in order to save thero. Tbey 
save theD;lse]vos on 1)' by paylnl 
soma varying from Bs. 10 .. 000 to 50,000 
per cas. becausc tbero is a chreat to IUe, 
beeawe people bave been told tbat tbey 
bave ehminated a number of penons. Peo-
ple know tbat accused pers()ns sJlp aWilY 
from tbe tinler • .of tbe Police. The), escape 
IlCNee to return. Their boJlca arc never 
aivcn.lo.tb-U pareD". They know that it 
i. bee.ute of fear of.deatb. tbe corrupeioD 
i. ~ 1 tber •• _ Some IfCPS should be 
tak~'l to .ave. tbe people tro.m tbis 
liuaatioQ. . 
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I have received a letter. today. It i. 
Dot only eorrupfJon there, there are scand .. 
als a1,o. There are two Punjab Dndertak-
ina.. namely, Fertilisers Alkaline Ltd., 
Nangal and tbe National Fertiliser. Ltd. 
A rew ~ears alO. th~y were runninl at a 
loss. New, IlDee last year, they are rUDD-
ing at profit. When they were at a lOIS. 
tbe Punjab Government wanted to dispole 
it of and seU It to tbe private entreprene-
urs. Nobody turned up tben. When tbo 
JOS8 bas stopped and tbo gain bas started~ 
some persons are manoeuvriq to purchale 
it. I bave Jearned tbat with the bIeN .. ]" 
of tbe Governor and with tbe bJessinp of 
certain persons sitting in tbe Raj Bunga-
lows the politicians, tbe barlain is 10101 
to be settled very soon. Tbese scandals 
are loing on. I have received anotber 
letter trom an rx-MP. He bas written a 
letter to tbe Governor about the situation 
in Faridkot. ThiS copy is witb mo in wbich 
be bas descnbed tbe situation, bow tbo 
bead of tbe palace collects money from tbe 
SHOs and bow tbe SHO. collect money 
from the syspected persons and that is 
bow tblngs are gOIng on in Punjab. This 
is really tragic. 

As far as the Budget for tbe State of 
Punjab is concerned, in tbe la.t year's 
Budget. Rs. 38 crores was surplus. Now 
tbat was converted into a deficit Budget 
aDd ultimately we bad a toss of Ill. 213 
orores "st year. This time tbe deficit IS 
sbown as about Rs. 239 crores. I am afr-
aid that tbe deficit is bKcly to be more 
tban Rs 300 etores. Tbe reaSOD irtbat 
tbe poIico expenditure whicb is shown 
in tbe Budget Jast year. was Rs. 70 croNS. 
Aotually It was Rs. 114 crores in·tbe .sti-
mated Budget. Now Jt i. sbown 111 Ils."6 
crores -and I bave every realon to believe 
that it will be R.s. ISO-crara this yur With 
the Hsuh that every bour R.. 4- takbl' are 
belDl spent on the police by tbe State. Tills 
is tbe tralic situation and as my friend has 
a1ready stated, -crores 01 fU,.. are beiDa 
spent for tbe CRPF .nd--tbe para miltt.)' 
forcet and on roroes or Central>Oowrnme-
nt IS oomins to sbat'e tbese·WJrPe8_ with 
tbe State. Our road, are brokeD, our hospi. 
tats do 110t bav~ tho' 4NOetIary modjoiD.S~ 
eur· bealtb depaflmonts are DOt worktna 
properly. In tllese tirculll'taacos, I must 

'''Y it ls t04the <credit of cemlnt ,... .... 
wbo ." 'Iittl "l tbele, :,Mr. ,.b..... Nr. 

Balakrisbnan, Mr. Gupta, Mr. Bopani. 
Mr. Rajinder Sloab, Mr. Manohar SiD.b 
Gill aDd tbese are the persons wbo'",o 
running tbe rickety macb'De on -tbe 'bro-
kon roads of Punjab. Witb all ibejroll'Oft.~ 
they are butl'ling tberr midnight 011 J .. d 
working very bard to keop this maebfoe 
SOinl on in Punjab. 

The Central Government sbould come 
fotward wUhan aid of Dot Jess than Rs. 1200 
crore. and as has been pointed out tbe 
projects there are sbort of cl.ctrlcity and 
Chere are certam areas waich have been 
deClared as dark areas unfortanately. This 
is so bccau~e the water has aone down 
but the peasants and tbo people are ulina 
diesel engines to pu 1 water from there. 
Last year tbey spont Rs. 53 crore. (rom 
tbelr pocket to nourish tbese crops (or the 
sake of tbe country and for tbe sake of 
the people of thiS country. But tbey are 
not beiDa belped. This time again, tbe 
diesel onglnes are workinS there. 'We are 
,b\Jrt of electricity. If you actually appreci .. 
ate Punjab (or tbe production of foodara-
ins in the whole of tbe country for tbo 
arMar, 1 would requat, Mr. Deputy 
Speaker Sit, tbo Central GovernmeDt 
sbould be asted to immetltately live relief 

- as in tbe .past, wben a bonus of lb. 11 per 
qmnta) wal given to tbe peasants aed<far-
-men. Tbll timo too tbey should give-the 
boa us. What I bave learnt is that instead 
of giYlnS' tbo bonus, tbe demand is bebl. 
pusbed. Last time. it was 35 million ton-
nes. This tIme, tbe central statisticians 
have 'Put forward these demands at S5 
.Ullon to.eel and they say tbat oaly then 
tbey Will give. This is Dot proper. Po .. -
ats and farmers should be encouraaed. 

As (ar as the Budget is concerned, we 
are aU aware of tbe special circumstances 
of tbe State of Punjab. The Coo tlia I 
Government should help Punjab and put 
10 some energy, some money from oul of 
tbe Ctt'DtraJ pool 10 tbat tbe Sit_t,OD pre-
valent in Punjab could be brought ulMler 
control. 

THE MINISTER OF STATE IN 'PHS 
DEPARTMENT lOP EXPENDITURB-IN 
THE MINISTRY OF FINANCe '(SHin 
B. Ie. GADHVI): Mr Deputy-Speaker. 
Sitt.before I to tbe vulO", poiata talteeS 
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[Shri B. K. Gadhvi] 
by tbe bon. Members, at the outset. I (eel 
it my duty to expJain tbe position in re-
prd to one point relatinl to merger of the 
Demands for StaLe le,isJature raised by 
SbrJ Ramoowalia. 

As a measure of rationalisation of the 
format of the Budlet Pft"sented to the 
State Legislatufe. tbe number of Demands 
were reduced from 41 in the year ) 986-87 
to 29 in tbe year 1987-88 (one for eacb 
Department listed in the Schedule to tbe 
1986 Rules. except for the Department of 
Lep) and Lesialative Affairs which for 
budgetary purposes is a part of the 
Department of Home Affairs and Justice). 
As a part of this rationalisation. tbe foU-
owing Demands/Appropriations. namely, 
State Legislature, Staft', Household and 
Allowances of tte Governor, Council of 
Ministers, Secretariat which earlier were 
leparate, one for each, were consoJfdated 
into a single Demand-General AdmiDl-
Itration. 

I wisb to submit that it was done by 
the then Government which presented the 
Budget jast year and we have not dODe 
anything. It is again for tbe Stale Govern-
ment. tbe elected Government which would 
come in Punjab to consider whether tbat 
Ibould be separated because it was done 
by them. We have merely followed that. 
Therefore, there 18 no question of merger 
at our instance into one demand. 

Many points have been raised by the 
hon. Members. The aeneral atmosphere 
and altuatlon obtaining in Punjab haa al.o 
&een highlighted and discussed. BUI with 
re,ard to development projects, ODe main 
point that has been raised i8 about the 
position of the Thein Dam. I would lDitl~­
fly clarify the position with regard to {hiS 
dam, the RaDjit Sagar Dam. Tbe work is 
loin, on tn full swinS round the clock. 
Adequate funds are beina provided and I 
Ulure tbe HOUle tbat (or want of fuods 
or constraintl of funds, the work would 
aot loWer. We will ensure that it docs not 
laffer. The dam would be completed in 
1991-93. 

Tbe oJ~er polot w".~~ "41 ralJOd by 

many hon. Members ia about rhe shortall 
of power in Punjab. So far al the Ropar 
Thermal Power Project, Stage II, is coh-
cerned, it is being commissioned ahead of 
scbeduJe. Wht'n It IS commi.sioned, I be-
lieve and hope that the power position ID 
Punjab wou d be a httle more comfor-
table. 

SHRI R.L. BHATI A : The demand is 
al,o increasing. 

SHRI B. K. GADHVI: That ii, of 
course, there. But what I wish to point 
out is tbat so far as these projects are 
concerned, although tbe disturbance ~ 
there in the State, the projects are not 
affected by it and we are going in full 
swing and tbey wcul d be completed. As 
I laid, Ropar T'lermal Power ProJect, 
Stage II would he completed before the 
scheduled time. Tbis Is ODe of tbe ,ood 
features. 

Also, I would like to point out that 
Done of the on.going project-major 
projects and medIum irngatlon and power 
projects ha ve beeD affected by tho dis-
turbances and tbey are aU going In fulf 
swing. 

One point which was raised by Shri 
Tulsl Ram wb1le inltiatlng tbe d1scuss1on 
was aboul tbe people wbo have Jost tbelr 
property and who are kUted by tbe 
tenora.ts. He said that we did not 
compensate tbem. I am really sorry lor 
the want of knowJedee 0.0 bls part. Slf, 
so far as the rchef tor the Victims of rbe 
terroriats Violence in Punjab 1S concerned, 
In case of deatb Rs. 20,WO arc being Jlven 
as ex-graua grant to tbe next of kiD. Rs. 
250 per month pensIon to the widow IS 

given for tbree years or until class·III or 
class-IV Government job Is provided to 
one of ber cbUdrcn. Free aHotmel\t of a 
Jow houling aroup bOUle is provIded to 
a widow the current value of which Is 
Rs. 30,000. Then we have the bank loan 
of RI. 25,000 witb the subsidy component 
of Rs. 5,000 to take up tbe Income 
aeneration scheme. In cate of injury 
resultiog in hundred per cent permanent 
disability, the same benefit. as in the case 
01 deatb are available. In ca.e of oth.r 
iDjuri .. , lb. 5000 (or tlJe treatlDoDe Qf 
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major iDjuries and lb. 2000 for the treat· 
ment of minor iniuries. And in tbe 
deserving cale., the State Government 
can sanction reimbursement of tbe 
medical char,es even beJond Rs. 5000. 
Sir, in the case of damage to the propertJ, 
tbe reimbursement of damage sustained 
.ubject to a ceiling of Rs. 50,000. less the 
reimbursement by the Insurance com· 
panics, in case tbe property was insured. 
ia provided. 

Then, Sir, in the revised estimates for 
)987.88 Rs. 3.51 crores Is provided for 
relief to victIms for riots/violence. Thus, 
Sir, to .ay that those who fell VIctim to 
tbe terrorists are not belDg looked after 
il totally a point "blch bas got no 
bearing or no relation witb tbe trutb. 

Despite thes~ disturbances, tbe State 
of Punjab bas really done commendable 
thinl. Tbe farmers and the farmirg 
communities In the State of Punjab 
deserves conlratulations. Certainly they 
bave contributed a lot in the national 
pool 01 food stock. Tbey are beinl 
encouraled for tbis. 

So far as the Plan outlay Is concerned. 
it was painted out that It is hundred 
crores Jess. But I would wish to say that 
it is not correct. Tbe reVised estimates 
of tbe Plan OutJay (or tbe year 1987-88 
provides for Rs, 650 crores which IS 13 
per cent above the preVIOUS year's Plan 
Outlay, which was RI. 575 crores. There-
fore to say that the Plan outlay as com-
pared to tbe prevIOus years outlay, has 
~me down is not correct. Of course, 
tbere is a lap in the State resoarces to 
tbe extent of Rs. 281.83 crores from tbe 
non.plan side after takinl Iota account 
R.s. 9.52 crores of market borrowings 
which includes Rs. SO crores as special 
market borrow In I. But It would be 
appreciated that the norma' Central 
assistance of Rs. 54.50 cruces and special 
term loan of Rs. 650 crOles bas been 
provided in the revised estimates for tbe 
),elr 1987·88 for meetlna tbls lap. 

I tbiDk, Sir, Punjab is tbe only State .• 
lookina into the circumstances prevalent 
,II.,.-to wllicb the Government or India 

i. livins special al.istance of R.. 650 
crores. Witbout maklDl any commitment 
on tho figures and amount, I would hke to 
assure the House that Punjab will not be 
anowed to suffer-be it the dovelopmental 
work or the administrative work-for tbe 
want or fllnds. 

SHRI R. L. BHATIA: What about 
tbe atomiC plant and lbe ,as based 
plants? 

SHRI B. K. GADHVI: I am cominl 
to tbat. 

Now, much hdS been .ald about the 
law and order Sltuation and about tbe 
disturbances III PunJab. The Hou.e i. 
diSCUSSing thiS Issue for the last three days 
and It has been d,scussed In the past also. 
It IS a national problem. Government of 
India and the whole nation are anxi01ll 
and we feeJ very mucb concerned. A 
solutlon IS to be souaht to thiS problem. 
But as you arc all aware, tbe matter is 
very compJex and varIOus steps arc beiDa 
taken. As a resuh of those steps only, 
althougb normalcy bas not restored fully, 
aJthouab perpetration of crimes is Itdl on. I' you compare the situation obtaini .. 
prior to tbc PreSident's ruJe and after the 
PreSIdent's rule, then you would appre-
ciate tbe Improvement fn the situadon. 
Some marked features do emerle before 
us and I may last tbem sbortly. For 
example, tbe aCtlvmes of .ocal pnas of 
boys enforclDa 'soclal relorms' wero 
neutrahsed and normalcy reltored in the 
functloDlng ot lIquor vends. meat sbops, 
barb(!cs shops, etc. alter the imposition of 
tbe President's rule. SedItiOUS actavltiOi. 
arIDS snarch'DI and robbenes also reaia-
tcred a sharp dechne 1n lhis period. 
A~uvJuea of 'Ragls' and 'Dbad .. ' and 
p\)ittlcal sp.;akeu whicll aave a boost to 
tbe morale of terrorists and brouaht 'hom 
loc,al rcspeccabd.ty sbowed a decUM. 
Baba Joalnder Slnab'l movements were 
curbed. Frequency of 'Amrll Prac_' 
functions and 'Shaheedl Samqam' lot 
reduced areally. Tbo threateninl state-
menta Issued by tbe Pantblc Comlll1tteo 
and other mibtant organi.atioDS Uke 
Khalistan Commando Force etC', bave lost 
tbelr ImpOrlance, All tbeac facton 
coupled wJab tbe kiJhnp of Sit ... bl 
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tenoriata have cbanaed tho lCeDario to 
.. uch an extent tbat a aection of Sikhs, 
tllouab quite small, bad decided to oppose 
tile militant. and HindUl are willin, to 
.tay on in PunJab or even in ~ir own 
villages despite tho killiogs. 

All tbis sbows that an atmosphere of 
confidence is bOlDa buih up gradually. 
Wh&! we need today in Punjab, primarily 
aDd fundamentally is tbat tbere .bould be 

ra '..-nse 'of confidence in the hearts and 
minds of the people so that they may feel 
tbat they cao meet tbe chaUcoBe with tbe 

'1t011t and support of tbe Government, as 
~welJ as on their own SffeDltb and lbey 
"can sit near their hearths in thOle 
"Iaomes. 

DR. DATTA SAMANT (Bombay 
Soutb-Central): How is it to be done? 

SHin B. K. GADHVI: It is beina 
done aradually. That is wbat I am 
.. yinl. AI Dr. Dbillon rlgbtly pointed 
out. you sit at a far away place and speak 
about things without knowina much, I 
may teU you that only bccauae or these 
.crOtts today in Punjab. schools, uolYer-
aides and coJJe,e. ace functI OIliaa 
aormaJJy aDd euminatioDs arc also being 
"'d. 

DR.. DATTA SAMANT: Tben why 
tllia cmeracncy ? 

'SHIU B. K. GADHVI So far a. 
tbe ._lUre of emerseocy is concerMd, 
,.....ay the whole rationale aod reasons 
__ 0 already .weD. At the lBIDe time I 
.... YJtcll 'you tbat we want, al tbe nation 
"nt ..... 4 -as tbe peottle of Punjab want. 
tHat .... 11 fronta _re MOuld be fool-
,",of lBIdloda to nab tbe aut i·.octal and 
..... al aetiYitiea of tbe terrorist •• 
~ aU tho .. pons is Deeded -and 
... ~i. ~. of tho weapeas. 

~ AI Sbri Bhatia riahtfy poiJlted out, the 
twmritt. are outmatci1ln. in their 
1napoery . 'IS compared with fhe poltee 
tbrees. .'tDilJ-tell tbat the ancn:atfoD cn 
1I'OIhe bu .. Jao been iacreasecs 'and I may 
..,. -fel) ''1" .bat lOphiJtIeatoct/ftapoJl. 

for poUce .are heiDi imported as well as 
IndiaOnoualy manufactured. On 'this 
pOint I weuld not Uke to reveal the type 
of weapons and tho QuanUties, values, 
etc. So on that front, the Government i. 
quito alive to the fact tbat necessary 
equipments arc to be proYJ~ed to lbe 
PollCo to combat the situation. It il 
CODstanUy beiDI considered. 

It is on proaress. 

Tbe main poiot wbicb Mrs. Kaur 
mentioned was about reclamation ot land. 
I may Inform ber tbat for rocla;mina 
'alkaline' land more than one lath 8fld 
twenty tbousand tonoes of 'gypsum· was 
distributed, and an area of approx. 20,Q)O 
beclarea reclaimed_ This IS befOg done 
under a Centrally sponsored BcheIDe 
under which 7S per cent cost of 'gypsum' 
for reclamation Is being 8ubsidised by tbe 
Government. Since 1971, we bave been 

- able to reclaim more tban 2 Jakh heotares 
of 'kallar' land (i.e. alka'lDe) bu: we still 
bave another four to five la~h hectares 
required to be reclaimed in Punjab. Tbe 
efforts are on. For it tbe allocattons are 
made aDd Goveroment is looking after 
tbat. 

Some points were raised cODCernina 
tbe Nuclear Power Station aod Gas Based 
Power Station and Centrally Sponsored 

r Project. tnld otber thin,s. I wollJd aene-
inly forward those poinl' to the concerned 
Ministries for attendance. So far as Cent-
rally Sponsored Prejoctl' are concerned, 
Mr. Dhillon uid, it 18 ooly Rs. 200 crore. 
for Ka,urtala Coach Factory. So far as 
the distribution of aross block and .. 0-
power to Punjab is conceroed, it IS Ra. 
641,01 crorel in the ,ear 1986.87. It is 
much more than what you lleve .tated. 

DR.. G. S. DlIILLON: It i. 8O"'lOa 
com~red to otb('r parts of tbe country • 

SBRI . B. IC. GADHVI : or coune a 
very .eniot Member and a very re.pectable 
Member, wben be raises this point, I would 
Ia)' tbat'tho comparison to be'Vlewed ·in 
i.olation and to a )oca1i.ed way would 
not \) .. a flabt approl1eh. 

EYeD- with ..... d to PuDjab I 'WOUld 
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lay 10 laf as . ita irriptioD facilities are 
cODc.rDod sometime. tbe projects eVOD if 
tMY are outside Punjab, it is aettio. the 
b.ne'fit.. It depends upon the availabHhy 
of, raw material. availability of so mlny 
otbor tbinas. You cannot bavo Steel 
P"nt, if you do not bave irOD ore avai .. 
lable in any part of tbo country You 
cannot have a coal mine in tbe ar ... 
whore tbere i. DO coal at all So compa-
rison on tbil fashion t. not aD ideal app-
roacb. 

. SHRI RAM PYARE PANIKA 
(Robertspoj): Many countries in the 
worJd which bave no mines for iroll ore 
arc doioa very well or ev~n better tban us 
Uko-lapla and South Korea. 

SHRt B. K. GADHVI : Wherever we 
have lot minoral woalth or otber woallb 
whlcb can be explored and exploited. 
tbere new projects should come up very 
quick'y. They did ~ome up very quickly 
in tbe past. Now we can take up dispersal 
of tbeee projects because we bave put 
up the infrastructure and w. bave located 
tbe areas wbere wllatever was to como 
bas come up by and larae. Similarly. now 
otber areas can be looked up. Tbat is 
o~e of tbe reaSODS why w. bav. recent'y 
aet up a Coacb F~ctory in PUDjab. Previ" 
ously. it was tbere only in Madras aDd 
nowhere else. 

DR.. G. S. DHILLON: Mr. Gadbvi. 
bad I 110t be~o a MlDister. I would ba"e 
aiun you more facts because 1 knew wbat 
i. happonin& lnside. But I am bound by 
secrecy. 

3HR.I B. K. GADHVI : I am alao 
bound by secrecy equally as you are. I 
may tell )'OU tbat .Itbouah power i, tbero, 
but I may submit tbat so far as power 
PQUtion IS cODcc:rned. Government bas 
liveD bilhost priority to power and out of 
tbo auual plan outlay of Rs. 650 clor ... 
R. •• 352.47 cror .. has been allocated to 
the power sector. wbJch is 54.22 pot cont. 

ComP..," to 188 mep"alts 01 power 
addecl·dadaa tho $i., Flvo Ycu PIAn. it 
il .prpp" &0. add 168 mcpw&Ua in.talled 
oapaeit,.·duf,paA.bo $Meath Fi", YeN PIa_, 

134 megawatts or power would be ,enera-
ted by the AnaDdpur Sabib Hyde} Project 
whicb bas alreaev been commluioned ill 
1985-86; 162 megawatts from the ~k ... 
rian Hydel Project, 420 megawatts from 
tbe Ropar thermal project stager-II; 45 
meaawatts from tbe Upper Bari Doab 
Canar Project stage-II and seven mep. 
watts rrona tbe Micro HydellCbemes wbJcb 
bave been completed and commissioned. 
Work bas also been takeD up on tbe micro 
byde} schemes at Robti aDd Tbubi and 011 
tbe Dbariwat micro bydel scheme. Ttae 
,eneration from power houses owaed by 
the Punjab State Blectricity Board wbich 
was 3904 million units in 1984-85 haa 
increased to 5776 miUioA uaits in 1985-ICS 
and has touched 6764 million units dur_ 
tbe year 1916-87. 

So. tbese are tbe statistics. Of course, 
tbere may be more need. I admit; I do 
not deny it. But at the same time. Power 
baa also been looked after wOII, and tlle 
performance of the power sector, despite 
tbe disturbances, ;s also quite appreciable 
and quite good. 

I will not be able to deal with all 
otber points because time is very short. 
and I have other business also. But ..... 
rdiDg tbe other potots. I will fint of aU 
touch upon Mr. Bbatia's poiDt. Hie 000 
point was about tbe export of Basmati 
rice, and levy thereon. I would certaiDly 
draw tbo attention of tbet Aari.cuJturo 
Ministry and I would also infoI"'. tho 
Punjab Goveramcnt. Of coune. tbe 
Punjab Government is being iaformed.. I 
am aclina OD bebalf of tbe Punjab Gow .. 
rumeDt today. I will inform tbe Aerieul-
ture MiDiltry. and requut them .to 'aile 
swtable steps in this direction, .. per 
tbeir policy. 

Sofar al indu.tries are concerned. it 
bas been stated that iDdustrit'S are su1f'erma. 
Of course. industrial growtb is oDly 3.3% 
In 1986-87 (quick estimates)wbere&S iD tbo 
'70s It was about 9~~ Tho Governmoat 
has taken a nllmtser of steps to live a bOOtt 
to this sector. Sanctions and ctiab .... 
menta by tbe Centre and State finaacWl 
iD$tituti()DS havo more than doubled durioa 
1981-88 as compared to the pmvioua y ... 
Tho rate of reaistr&tion of Dew ama!) inCl. 
strial units bas also lOne up by 100%. 



447 Punj,," .8ud,et, "-"·Gtnl. MAkCH 24, !f81 "·1' & Supp. D.G. «. 
(Pun.), 17-" Dile. D.O. ~" Ale (Pun.) 

[Sbri B. K. Gadhvi] 

So, this is the new .eature; and tbere 
also. I wish to point out that despite what 
Members termed as turbulent conditions 
iD tbe State, industrial growth, puticularly 
aD tbe small scale area, has also gone up 
by 100%. as compared to 'ast year 

SHRI R. L. BHATIA : If it has grown 
by lOOOJ'b, have you gIven 100% morc 
inputs to Punjab in tbe form of coal, steel 
and iDgots ? 

SHRI B. K. GADHVI : I do not have 
tbose figures presently avaiJable. If you 
want, I caD collect tbem and pass them on 
to you, 

Since the incept jon of the President's 
rule, 8273 small and \1llago mdustry uoits 
with an Investment of Rs. 6180.72 lakbs 
have been set UP. providing employment 
to 23,115 persons. In tbe large and 
medium sector, eleven units with an invest· 
ment of Rs. 25.96 crores generating 
employment for ]518 persons. went into 
production during this perIod. Besides, 
six units undertook subatantlaJ expansion 
programmes with an investment of Rs. 
12.80 crores providlDg employment to 
1439 persons. 

So rar as employment generation pro-
pammes under NREP, RlEGP, IRDP 
and TR YSEM are concerned, amp 'e jobs 
have been created. I would hke to inform 
the hon, House that so far as NREP is 
concerned. the target was 1765 (mandays) 
and the achievement is 17.02 lakh man-
daYI, tbat is upto 15th of March 1988. So 
far as RLEG P in concerned. the target 
wu 19.57 lakh mandaya and the a"bleve-
ment is 18.37 lakh mandays upte February 
1988. So far as fROP Is concerned, the 
beneficiaries' target was O • ..(i4 upto Febru-
ary 1988 and the achievement ;s 0.62. So 
rar .1 TRYSBM is concerned, the target 
WU 6020 people and the achievement IS 
5162 upto Pebruary 1988. So, it is hoped 
that UDder these proaramme., despite tbe 
disturbed conditioDs aU tbe targets would 
be acbieved, because we have near'y rea-
clled Ollt tar,et •• 

So far as the criterion for indu.trian, 
backward districts i. concerned, we bad it 
in the past. Now a new criterion i. under 
the consideration of the lovernment al 
allO a new policy; and that is wby tb. 
GovernmeDt of India intends to cbanle 
the pattcrn of declaration of the backward 
areas from districts to other parameterl. 
But that is .tlJl under cOD.idcration lor 
the whole country aDd it would be annOU-
nced later on. Then you will be in a 
positioD to know what Punjab is allo 
gaining OD that front. 

Without taking much of the time, I 
would say tbat in tbe confext of tbe figar .. 

which I have gIven on tbe industrial sector, 
on the agricultural sector, on tbe power 
generation, on the implementation of the 
on-gOIng projects and their commissioning 
witbm the time frame, it can very well be 
said that alt bough it is a very com plea 
problem, Punjab problem, but the Jife a. 
such goes 00, activities of the people also 
go on. the confidence of the people is 
being restored; and with new measures 
we are confident tbat we sball' be in ~ 
pOSition to r('Store them completely. 

Initially members pointed out that 
tbis Budget ought to bave come before the 
Punjab Assembly. Rcally. we do Dot 
bkt to present any State's Budget in tbe 
Parliament and we do not wisb to do so 
also. But if thereis a compulsion, al it 
was obtained in Punjab and Tamlloadu, 
then we canDot shirk our responsibility. 
The President's Rule was also impo.ed 
with tbe sanctton of this very House and 
therefore to say that we hav.c got no moral 
riHbt to present the Budget is not proper 
understand,ng of tbe parHamentary proce· 
dure aod system. A. tbere is a Pre.ldont's 
Rule, ;t ja OUT responsibility, joint respon-
sibility of the whole House to run the 
administration of Punjab; and tbat is why 
we have come for your saDction and thero-
fore 1 wish that in future-those parties 
wblch came IDtO power aDd la'er OD couJd 
Dot wfthold the power withiD tbem becauae 
of their 80 maDY types 01 fnter-wrao,lI nss 
or other tbtnls, whatever ..lou may call 
tbem. ,bey may learD tbe le'isoD and the. 
reby tbey will ItroDgtheD tbem •• lve. aDd 
at tbe tame tkD. live am ............. • 
(InteT1uplltms) We bav. to coJJect to, .. 
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tber evofytllinl and not thil way. not like 
tbat. Mr. Dan.sabib, we bave to mUlter 
tbe ItreD8th of aU; we bave Dot to Hire-
,ate it a. you arc doin,. 

With these wordl, I bope I bave met 
by and laflo all tbe points made out by 
tbe members who bave participated ia tbis 
debate. I am tbankful to them for tbolr 
valuable participation and uleful IUllel-
tions. Wo will pass on all tbe specUlc 
pointl made by individual members for 
attendanco. 

Mil. DEPUTY SPI!AltER. ~ I .ban 
now put tbe Demandl for Granta OD 
ACCOunt relatinl to tbe Itat. of Punjab foc 
1981-89 to vote. The queltion is: 

"that tbe respective luml not 
exccedlol tbe amount. on Reve-
nue Account and Capital AccOUDt 
Ibown in tbe tblrd column of tbe 
Order Paper be Iranted to tbe 
Pc.sideDl,out or tbe Consolidated 
FUD£! or tbe State of Puojab. on 
account, for or toward. defray in. 
the cbarl" dunna tbe year end-
in. on the 311t day of Marcb 
1919 tn reapect of tb. bead. of 
demands entered iD tb. .econd 
column tbereof apiDlt Demands 
NOI.1 to 29:' 

Tire motioll was tuioptei. 

MR. DEPUTY SPBAKER: 1 ,haJJ .0. put tb. Supplementary Demand. for 
.rlatl (PuQja~) for 1'87-88 to yot. 

Tbe qUOItion II : 

«·That tb. SuppJemoDtal')' IU •• 
not exceodiD' tbe amount. on 
RevenWl Account aDel Capital 
Accouat sbown in tbo tblrd col-
umn of tbe Order Paper be lflii-
ted to tho PresideDt out of tbe 
Consolidated Fund of the State 
of Punjab to dofrary tbe cbaqea 
tba' will come in COli .... of pay-
lDeDt durina the IUDell1 year 
endAD' tho 311t day of Marcb. 
1988 in .... pect of beads of dem-
aDd. _tend iD tbe HCOncl col-.... '_001 &plaat. 0-" 

No •• I to 4, 6, S. 10, 12 to 18, 20 
to 26, 28 and 29." 

rite motion wu IJdopted. 

17.!6 Itra. 

PUNJAB APPROPRIATION (VOTS 
GN ACCOUNl) BILL, 1988* 

TaB MINISTBR OF STATB IN THB 
DBPAR TMBNT OF EXPENDITU RB IN 
THB MINISTR. Y OF FINANCB (SHRI 
B.K. GADHVI) : I be. to move for leave 
to introduce a DiU to provide for the 
witbdrawalof certain sums from aoel out 
of the Consolidated Fund of tbe State of 
Punjab for th~ servlccs of • part ot tbe 
fiDancial year 1988·89. 

.. MR. DEPUTY SPBAKER : TIM quota 
tion i. : 

'"Tbat leave be Iran ted to intro-
duce a Bill to provide for tb. 
witbdrawal of certain sums 'rom 
and out of tbe Consolidatod Fund 
of tbe State of Punjab (or tb. 
IOrvices of a pact of tbe fiuDeial 
yoar 1988-19." 

The motion was adopted. 

SHRI B.K.. GADHVI ~ Sir, I intra. 
dace! Ih. Bill. I bel to mot'e£ : 

"Tbat tbo Bill to provide for the 
witbdrawal of certain sums from 
and out tbe CODlOlidated Pund 
of tbe State of Punjab for tb. 
services of a part 01 the fiDaneil' 
year 1988..89, be takeo into COD-
aideratlon." 

NR. DBPU'tY SPEAKBll : Tbe quos-
tiOD II : 

"Thlt tbe Bill to provide fo( tbe 
witbdrawal of Ccrtlta .ums from 

~ 

.Pubilibed In aazette of India BIt .... 
ordiDary Part II, IOCtioD 2. 
£Iatrodace/moYfHI with tho recCMD.=da· 
tjoe dated 24.3." of UK PmI_t. 
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aad Gut of the Coasolidated 
Fund or tlte Stat. of rllGjab for 
the services of a part of the 
fill.eo"" Yllar 19a5.a9, be takeD 
iDtO CODS deration."' 

Th~ motion was adopted. 

MR. DEPUTY SPBAKER.: Wo wi" 
DOW take up Clause by Clause considera-
tion 0 f the Bill. 

Tbo qu.tiOD is : 

• 'That Clauses 2 aad 3 and tlae 
ScheduJe lumd pari 0( tbe Blll.·' 

The motion was Qdopted. 

ClaltSf!s 2 and 3 and the S~dule were 
added 10 the BIll. 

MR. DEPUTY SPEAKER : Tbe qUCt-
tiOD it : 

"That clause 1. the enact ina 
fonnula and lhe )0" titJe stand 
part 01 tho Bill. 

The IIUItion was llliopted. 

CltllUe l~ the Enact/nl Formula and the 
/on¥ Tille were added to the Hi". 

SHRI B.L GADH VI : Sar, I boa to 
move: 

"That tho BiU be passed." 

MR. DEPUTY SPEAKER: Tbe que.-
dOD t. : 

"Tbaa tbe Bill be palled:' 
The IUIItion WAS lIdopted. 

'?51 bu. 
PUNJAB APPROPRIATION BILL, 

1988-
lEn11l6h) 

TUB MINISTER OF STAtE IN THE 
DEP AltTMBNT OF EXPENDITURE IN 
THB MfNlSTltV OF FINANCE (SHRI 
B.X! OADJlTI) : I be. to mov~ for 'loa •• 

·P,*,bb diDO ..... 011114.. Bata. 
,iDal'1 JWt H~ woctioD 2 ... ~ .... 

to illtr04~co a mu $Q autboris. "., .. 
and 4PpcQPriatioD f)/ ~c}ltaUJ faIth« IU" 
from alld out of the Co.osoUdUecl Fud 01 
the State of Punjab for the IOrvices of ta. 
financial year 1987·88. 

MR. DEPUTY SPEAKER 
qUCitJ~ IS : 

Til. 

"That leave be &futed to intro-
duce a Bill to authorIse paylDal& 
and appropriation of certaiD 
further sums fro.n and out 01 tn. 
Consolidated Fund of Ibe StaCe 
of PUDjab foJ' the aCl'vi~es of tb. 
financial year 1987·88." 

The motion was adopted. 

SHRI B.K. GADHVI. Sir, I intro-
duce£ tbe Bill. 

I beg to move£ : 

·'That tbe Bill to authorise pay. 
ment and appropriation of certa. 
iD further sums from aDd out 
of the Consolidated Fund of tbe 
State of Punjab' for tbe services 
of tbe fiMncial year 1987-88, be 
taken IDto consideration. n 

Mit. DEPUTV SPEAKER. : The ques-
tion is: 

"That the Bill to authorise pay-
meat ud appropnation of ocr.-
iD furth. sums flOm aM ollt GI 
tile Consobdated Fuod 01 ~ 
State of Punjab for tho services 
of the financial year 19B1-18. bo 
taken IDto consideratioD." 

The motion was adopted. 

MRt. DEPUTY SPEAX:sa: We will 
1l0W teke up 0 .... ~ CI ... QeDlidera-
tiOD ef abe Bitt. 

"nat CJauaea 2 and j..,d lb. 
Schedulo .tead ,.t of tile Bill." 
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The motion was aMp/ed. 

Clauses 2 altd 3 and the Sehedule were 
added to th. Bill. 

MR. DBPUTY SPBAKBR : The ques-
tioD i.: 

"Thet clause I. tbe enacting 
formula and the IOD8 1lt)e Itand 
part of the Bill. 

The motitln was adopte«. 

Clause 1, the Enauing Formula and the 
long Title were added to the Bill. 

II br •. 

SH:RI B.K. GADHVI: Sir. I beg to 
move: 

"Tbat the Bill be passed" 

MR. DEPUTY SPEAKER : The ques-
tiOD is : 

uThat tbe Bill be pa.,ed" 

The motion was adopted. 

16.01 hr. 

RE: TAMIL NADU BUDGET, ETC. 

(English] 

MR. DBPUTY SPBAKEJt: Let us 
DOW take up GeDera) DiscussioD. Discus-
sion and VotiDl OD tbe Demands (or 
Grants 011 Account in respect of tbe Bud· 
aet ror tbe Stat. of Tamil Nadu for 1988-89. 
and Supplementary Demands tor Gra~ts 
1'87~8. (Interruptions) 

SHRI SURESH KURUP (Kottayam) : 
We will take it up tomorrow. It is already 
6 P.M. (Interruptions) 

SHR} P. KOLANDAIVELU (Oopic-
hetti,aJayam) : Tomorrow we can skip 
over IUncb and finish it. ( Interruptio1l8) 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF EXPENDITURE IN 
THE MINISTRY OF FINANCE (SHRI 
B K. GADHVI): Of course, we can 
uDderstaDd tbe feelings of tbe bon. 
M embers. But tbis i. a fioane;.1 Bill and 
it bas to go to Rajya Sabba. (Interruptions J 

SHRI P. KOLANDAIVELU: Rajy. 
Sabba will sit up to 3Otb. 

SHRI B.K. GADHVI: Belorc 30tb 
Marcb, the respective Statu will have to 
notJfy it and tbey have to draw the 
amouDt. (Interruptions) 

SHRI P. KOLANDAIVELU: The 
time aHotted for Punjab Budget .a. two 
bours, but we have taken four bourse 
(Interruptions) 

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCAST-
(SHRI H.K.L. BHAGAT): I wu under 
tbe imprc.ssion tbat the debate has already 
stalted for jt. Since ,"e debate is yet to 
start, we can take it up tomorrow. 

MR. DEPUTY SPEAKER: We will 
take it up tomorrow. 

18.04 bu. 
The £Ok Sahha then ddjourned till Elne1t 
Df th~ Clock Oil Friday, .Varela 25, 1988/ 

Chaitra 5, 1910 (Saka) 
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